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SYNOPSIS

That, even though Ministry of Environment and Climate
Change, Government of India had notified the areas surrounding the
Kuldiha Wildlife Sanctuary as at Eco-Sensitive Zone an order 1o
protect the sanctuary and jts florg and fauna, 97 numbers of mining
leases were granted in around vicimity of the Eco-Sensitive Zone
which action was challenged before the Principal Bench of this
Hon’ble Tribunal in 0.4 No.2 of 2019 and other connected matter
This Hon'ble Tribunal vide its order dated 18,02 2030 was pleased to
direct that no mining activity can be permit in around of Eco-Sensitive
Zone and further directed that any mining activities can only be under
taken after compliance of section-36A of the Wildlife Protection Act,
1972, Some minor mingral quarry lease holders owners being
agerieved such order dated 18.04.2020 challenged the order in the
Hon'ble Supreme Court in Civil Appeal No, 1627-28 of 2022 which
was disposed of on 02 03.2022 wherein the Hon'ble Tribunal directed
the State of Odisha to implement the comprehensive Wildlife
Management Plan and conservation reserve a5 per Section-36 of the
Act, expeditiously, The Opp. Parties more particularly — Additional
District Magistrate, Balasore has issued order dated 01.05.2023 angd
04.05.2023 as under Amnexyre-AJ5 wherein he has directed o
Tahasildar Khaira i.e. Opp. Party No.7 to take immediate action for
facilitating the mining activities of 97 numbers of sand sairat sources
in around the conservation reserve declare under Section-36A. This
action is in complete violation of the said position of law and this

matter is the challenged the present O, A,
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LIST OF DATE
09.02.2001:- Guidelines for declaration of Fco-Sensitive Zomes
around protected areas issued by the Ministry of Environment, Forest
and Climate Change,
(8.08.2017:- Notification No.8.0.2539 (E) issued by the Ministry of
Environment, Forest & Climate Change, demarcating the Fco-
Sensitive Zone around the Kuldhia Wildlife Sanctuary,
17.08.2017 - Advertisement No,3923 issued by the Opp. Parly No.6
L.e. Tahasildar, Khaira, inviting applications for long term lease of
sairat sources in the village of Sarisua Kapilajhari Bandhanata, located
within the Eco-Sensitive Zone as notified around the Kuldhia Wildlife
Sanctuary, mn violation of the Notification No.§.0,2530 (E) dated
(09.08.2017.
31,08.2017:- Corrigendum issued by the Opp. Party No.6 extending
the deadline to submit the applications agamst the advertisement
no.3923 of 17.08.2017,
March 2018:- Lease agrecments are exceuted in respect of most of
the sairat sources and qua [rying activities commence thereafter.
U1.01,2019:- O.A No.2 of 2019 (EZ) was filed before the Principal
Bench, New Delhi of this Hon’ble Tribunal secking relief of
restitution of the environment by cancellation of long term lease
granted by the State of Odisha within the Kuldhia Wild Life
Sanctuary, Eco-Sensitive Zone linked to it
18.02,2020:- O A No.2 of 2019 (EZ) was disposed of by the Hon ble
Principal Bench, New Delhi of this Hon'ble Tribunal along with a
connected matter registered as O.A No.3 of 2019,
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06.10.2020:- Civil Appeal No.1627-28/2022 filed by one Binay
Kumar Dalet and some other quarry owners before the Hon'ble
Supreme Court challenging the order dated 18.02 3020 passed by this
Hon'ble Tribunal in the Principal Bench, New Delhi.

02,03.2022:- Civil Appeal No,1627-28 were disposed by the Hon'ble
Supreme Court thereby confirming the order dated 18.02.2020 passed
by this Hon'ble Tribunal m the Principal Bench. New Delhr witly
modification that mining operations will be permitted only after the
declaration of Conservation Reserve as provided in Section-36A of
the Wild Life Protection Act, 1972, The main ¢contention raised by the
State Government was that the most of the quarries excepting 11
fquarries were having outside the sanctuary boundary,

20.01,2023:- The Government of India in the Forest, Environment &
Climate Change Department issued notification declaring 7263 355
Acr. of land as a conservation reserve to be known as Similipal -
Hadgarh- Kuldiha — Conservation Reserve for the pumposes of
protecting landscapes, flora, fauna and other habitat therein.
04.05.2023:- The Collector, Balasors directed semlement of minor
mineral sources, sairat sources immediately as per the action plan
without compliance of the directions and understanding  the
implications of this Hon'ble Tribunal and that of the Hon'ble Supreme
Court passed on 18.02.2020 and 02.03 2022 respectively.
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BEFORE THE NATIONAL GREEN TRIBUNAL, EASTERN

ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. OF 2023 EZ

IN THE MATTER OF:

An application under Section-14 & 15 of the
National Green Tribunal 2010 read with Rule-8,
of National Green Tribunal  (Practice &
Procedure) Rules and read with Section-18,
Junsdiction, Powers and Proceedings of the
Tribunal;

AND

IN THE MATTER OF:

Rural  Organisation for Socig] Empowerment
(R.OS.E)
.............. APPLICANT

-VERS USs-
STATE OF ODISHA & OTHERS
.............. OPPOSITE PARTIES

MEMO OF PARITES

NT TTER OF:
Rural Orgamsation for Social Empowerment (R.0.8,E),
represented through Kalakar Barik,
S/o Late Sukhadev Barik,
At - Sukadeipur, P.O. - Sribantapur

F-S.- Kuakhia, Dist.- Jajpur, Odisha.
,{ Regd No. - KIR-23430/51 of 2012.13
JU I:umj!:-kH!ukamaﬁkEE@gmuji.mm
i Maob:-993734300)
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“VERS US-
State of Odisha, Represented through
Secretary, Revenue & Disastey Management,
Secretariat Building,
Bhubaneswar, Khurda, Pin-75100]

Email:- revsec.od@nic.in
............ OPPOSITE PARTY NO. |

Union of India,
Represented Through Secretary,
Mimstry of Environment, Forest and Climate Change,
Jor Bagh Road, Aliganj,
New Delhi, Pin-110003,
Email: secy-moefi@nic. in
............ OPPOSITE PARTY NO, 2
Chainman State Environment
Impact Assessment Authority (SEIAA),
Bhubaneswar, Dist- Khurda, Pin-751022
Email:sciaodisha@gmail.com
............ OPPOSITE PARTY NO. 3
Odisha State Pollution Contral Board,
Represented through it's Chairman,
Nilakantha Nagar, Bhubaneswar-12.
Dist- Khurda, Pin-751012
Email: chnirrnan@nﬁpcbuﬂrd.ﬂrg
........... OPPOSITE PARTY NO, 4
Collector-cum-Chairman,
Monitoring Commitiee,

under the Environmental Protection Act.
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DATED:03.06.2023
PLACE:Cuitack

At-Kacheri Road, Bibakananda Marg,
Dist.-Balasore, Pin-75600 |
Email:-dm-balasore nic.in
e JPPOSITE PARTY NO. 5
Additional District Magistrate,
AUP.O/Dist-Balasore, Odisha
Pin-75600
Email:-adm-balasore nic.in
-+ei0e-n OPPOSITE PARTY NG
Tahasildar-Competent Authority, Khaira,
At-Kalidaspur, Balia,
Balasore, Pin-756019
Email:-mhﬂsildarkimira@gmaﬂ.cum
iU OPPOSITE PARTY NO, 7

AT FAR? ADVOCATE

(Enr. Nu-l::l-qu'HEDI 1)
Muob:-986 1 69641 |
Email:palit subir02@yahoo.com
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BEFORE THE NATIONAL GREEN TRIBUNAL, EASTERN
ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. OF 2023 EZ

IN THE MATTER OF-
An application under Section-14 & 15 of the
National Green Tribunal, 2010 read with Rule-8,
of National Green Tribunal (Practice &
Procedure) Rules and read with Section-18,
Jurisdiction, Powers and Proceedings of the
Tribunal:

AND

IN THE MATTER OF:
Rural Organisation for Social Empowerment
(R.O.5.E)

corsinsiiinisr MPPLICANT
-VERS U §8-

STATE OF ODISHA & OTHERS
................ OPPOSITE PARTIES

B

ﬁ &"J The Hon'ble Chairman and his Lordships companion ) udges of the
Hon'ble National Green Tribunal at New Delhi.

THE HUMBLE PETITION OF THE
APPLICANT NAMED ABOVE
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L. That, the address of the present Applicant is mentioned above i

the memo of parties for the service of notices of the present Original
Application,

2. Thar, the addresses of the Opposite Parties are given above fur

service of notices of the present Original Application,

3. That, the present Applicant above named begs 10 present this
Original Application apainst the action plan for settfement of Minor
Mineral sairat sources prepared for Khaira Tahasil in the Feo-
Sensitive Zone of Kuldiha Wildlife Sanctuary and the Conservation
Reserve around it in the State of Odisha on the grounds set out
hereunder,

FACTS IN BRIEF:

4.1. That, the brief factual matrix leading to the filing of the present
application is that the Union of India, under the Mimsiry  of
Environment, Forest and Climate Change — Opposite Party no. 2, in ils
wisdom and because it was Necessary to conserve and protect the
areas sumounding the protected arens of the Kuldiha Wildlife
Sanctuary as an Fco Sensitive Zone from the ecological,
emvironmental and biodiversity point of view, came out with the
notification vide no. 8.0, 25390 (E), dated 09.082017, inter alia
notifying that an area with an extent varymg from zero (along the
urban areas / NAC areas adjoining the boundary on Eastern side), 500
metres on South-Eastern side, 7 kms on Western side up to Keonjhar
District to 2 kms around the Kuldiha Wildlife Sanctuary Boundary in
the State of Odisha as the Kuldiha Wildlife Sanctuary Eco-Sensitive

P L el~T er i
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Zone (herein after referred to as the Eco-Sensitive Zone), with o total
area of 219.88 Square Kilometres, The said notification detailed the
extent of the Eco-Sensitive Zone along with the measures that need 1o
be taken by different authorities so a5 10 maintain and protect the said
Eco-Sensitive Zone.

In the said notification it has been spectfically mandated that
there cannot be any use of the demarcated land nor can the same be
converted for any commercial or industrial related developmental
activities. Such an embargo has been provided for under the megsures
that need to be wmken by the State Government to give effect (o the

provisions of the notifications.

(Copy of the notification dated 09.08.2017 and
registration  certificate of  the applicant -

organmisation are annexed herewith as Annexure-
A/l Series)

4.2. That, the aforesaid notification under Annexure-I11, therein
gives a detailed list of villages along with the areas covered mcluding
the co-ordmates that form part of the Kuldiha Wild|ife Sanctuary and
its Eco-Sensitive Zone,

This, when read comjointly with Annexure-11 therein, gives a
specified idea about the extent of the Eco-Sensitive Zone and the
villages that come under its purview thereby falling under the special
class of being a protecied zone or a buffer zong under the said

notification,

43 That, it is further humbly - submitted here that according 1o
provisions of the notification dated 09.08.2017 a Monitoring

el e Qﬂ"ﬂ‘th_
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Committee, with the District Collector, Balasore a5 its Chairman. a
Nominee of the State Government a5 well as that of the Governmem
of India, DFO, Balasore and other State Government Officials as 1ts
members, has been constituted with a view to effectively monitor the

implementation and compliance of the provisions of the notification,

4.4. That while things stood thus, the Opposite  Party No,7-
Tahasildar, Khaira, Balasore, issued a public advertisement vide
notice no.3924, dated 17.08.2017, inviting applications for long term
lease of stome quamries in the village of Sarisua Kapilajhari
Bandhanata, The applicants were given a two day window berween
04.09.2017 1o 5 P.M. of 06.09.2017. 1o apply in the requisite form
with the requisite foes the Opposite Party no. 6, subsequently an
SLOB2017 wide its Comigendum notice no. 3093, issued a
Cormigendum in the aforesaid advertisement dated 17.08.2017. thereby
changing the dates of acceptance of applications from the intending
persons from earlier notified 04.09.2017 1o 06.09.2017, 10 07,092017
to 15.09.2017 in view of the strike call given by the emplovees of the
State Revenue Department.

(Copy of the advertisement dated 17,08.2017. is

annexed herewith as Annexure-A/2)

45, That, it is pertinent to mention here that as per the
advertisement of the Opposite Party No.7 - Tahasildar, Khaira, as
under Annexure-A/2, it is the village Sarisua Kapilajhari Bandhanaa
which has been subjected 1w granting of such lease for quarving
purposes. The total extent of land that had been advertised for grant of

long term lease under the said advertisement is 17350 Acres,
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distributed amongst 97 sairm sources, This wvillage - Sarisua
Kapilajharn Bandhanata is the part of the Eco-Sensitive Zone as per
the notification of the Union of India under the Annexure-Al and
finds mention at S.L. No.l of the Amnexure-Ill of the aforesaid
notification. Such grant of mining operation by the State Government
was subject matier of challenge before this Bench of this Hon'ble
Tribunal. The Hon 'ble Tribunal was pleased to call for a repont by the
PCCF (HoFF) who gave a direct finding that the mining activities
were i fact being carried out inside the Eoo- Sensitive Zone. The
relevant portions of the report aré extracted herein below for ready
refevence of this Hon'ble Court as follows:-
Compliance affidavit made by the PCCF (HoFF) pursuant to order
dated 22.01.2019 & 12.03.2019 in O.A No. 2201%EZ. Para-2 of the
Hon'ble NGT order dated 22.01.2019
(i) As per 40™ meeting proceeding of National Board for Wildlife
(SC-NBWL), all the quarries {individually) are less than 5 Ha in
area, These quamies are located in (he vicmity of Sarisua
hapilaghari Bandhanaa village under Khaira Tahasil & spread over
any area of Ac.173.5 and on the other side of the hillock, a part of
the traditional Elephant Comidor “Similipal-Hadgarh-Kuldila-
Similipal™ is situated. The nos. of proposed quarries were reduced
from initial 105 nos, to 97 nos. in view of Wildlife Cormndor & other
factors by the Principal Chief Conservator of Forests (Wildife) &
CWLW, Odisha while mooting the proposal i 2017 for
consideration of SC-NBWL.
(i) This link between Kuldiha & Hadguth Wildlife Santuary with
this traditional Elephant Corridor is coming under the Mayurbhanj
Elephant Reserve notified by the Gowvt. of Odisha, F & T Depit.

PV AV, o P
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Vide their natification 0o BF(W=42/2001-15806/F& |
dr.29.01.200] comprising portion of Mayurbhanj, Balasore,
Bhadrak & Keonjhar districs under the Central Scheme “Praject
Elephant™. Portion of the corridor pertaining to Balasore District is
Govt. land, other than forest kissam i village Sarisua-Kapilajhari-
Bandhanata & Kaithagadia,

(ni}Frequent movement of elephants 1s reported from Kuldiha
Wildlife Sanctuary on the foothills of Sukhuapata hill of
Mayurbhanj district up 1o Kalo reservoir of Kaptipadn Range of
Baripada. The corridor between Hadgarh & Kuldiba is used round
the vear by the elephants for its movement. There 15 an evident
threat 1o the habitat and the Elephant corridor due 10 quanmying
because of its onsite and offsite environmental effects. Thefact of
existence of these quarries around the traditional Similipal -
Hadgarh — Kuldiha - Similipal Elephant corridor was place by the
State CWLW  before the 40" meeting of SC-NBWL which
recommended the proposal for operation of 97 stone quarties with
certain pre-conditions as detailed earier at Para No.l. Though,
these 97 quamies form a cluster as requisite no environment
management plan has been submitted by the Revenue Authorities

vel.

L. As per the filed observation and in pursuance of direction of
Hon’ble NGT, Principal Branch, New Delhi following suggestions me
made for consideration:-
" {C) There is every likelibood in future of further higher ingress of
quarnies in the Eco-Sensitive Zone, considering the close vicinity of

these quarries to the ESZ. In order 1o avoid any further future

POV~ i
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ingress within the limit of ESZ, DGPS (Differential Global
Positioning System) mapping should be immediately taken up for
all the 97 quarries with permanent pillar posting. The vector
polygon of the quarries may be shared with all concerned
departments. The intactness of all the ESZ pillars for demarcation
of ESZ must be ensured by the Revenue Department as some of the
pillars during field visit were found missing. The Environment
Management Plant for cluster of the quarties is yet to be finalized
with ensuring s strict adherence. Further, implementation of
Comprehensive Wildlife Management Plan by immediate deposit of
Environment Cost by the Distrct Administration needs to be
ensured. A “Monitoring Committee™ as recommended by NEWL &
NTCA may be constituted immediately at the district level 1o look
mto the wildlife & environment issues on bi-monthly basis.

(DyAs quarry operation is being carried out adjacemt 1o the
ientified waditional Similipal - Hadgarh - Kuldiha - Similipal
Elephant Corridor, process should be minated with the pending
proposal for declaration of a Conservation Reserve i that area U/s.-
36 of the Wildlife (Protection) Act, 1972 by the Principal Chief
Conservator of Forests (Wildlife) & CWLW, Odisha in order to
avoid further destruction in that comidor apart from other site
specific restoration plan ae deemed appropriate to mitigate the
mpact caused due to rampant quarry operation and maintain

ecological balance ™

(Copy of the compliance wffidavit pursuant 1o
order dated 22.01.2019 & 12.03.2019 filed by

ATy Ty a5y
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PCCF (HoFF) in O.A No.22019/EZ is annexed

herewith as A nnexure-A/3)

4.6 That, this Hon'ble Tribunal upen finally hearing all parties
concerned and taking note of the materials on record, ncluding the
report submitted by the PCCFE (HoFF) as given in its order duted
18,02.2020 to the effect that no fmHning activities shall be permitted
within and in the vicmity of Similipal - Hadgarh - Kuldiha -
Similipal - Elephant Corridor and that the process for declaration of
the conservation reserve in respect of the identified tradinonally
elephant corridor shall completed with-a period of three months or the
time line prescribed under Wild Life (Protection) Act. 1972,

(Copy of the order dated 18.02.2020 is annexed

herewith a5 Annexu re-A/4)

4.7, That, being aggrieved by the aforesaid order dated 18.02.2020
some mine owners challenge the same before the Hon'ble Supreme
Court in Civil Appeal No, 1627-28 of 2002,

4.8 That, the order dated 18.02.2020 passed by the Principal Bench
of this Hon'ble Tribumal as confirmed by the Hon'ble Supreme Court
specifically directs the Site Government 1o allow any mining
operations only after implementation of the comprehensive wildlife
management plan. Therefore, the Hon'ble Supreme Cotirt issued & two
fold direction ie (i) 1o inplement the comprehensive Wildlife
Management plan and (1} complete the process of declaration of the
lephant corridor as conservation reserve ns per Section-36-A of the
Act. This would naturally meun that the mining activities are o be

permitted if feasible after such declaration 15 made. The divection of

(P RV N ¢ T s 2
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the Hon'ble Supreme Court was m adherence to the statute and could
not have been interpreted to mean in derogation of the same as the
state 15 atending 1o do, Therefore, the impugned order dated
01.05.2023 and 04.05.2023 in directing the Tahasildar, Khuira to
undertake immediate action for commencement of mining operations
within the conservation reserve amounts to violation of both the orders
of this Hon'ble Tribunal as well as of the Hon"ble Supreme Court As
such the impugned action of the Collector, Balasore - Opp. Party
NoO.5 is unsustainable in the eyes of law,
(Copy of the letter dated 0L05.2023 and
04.05.2023 issued by Addl. District Mayistrate,
Balasore are annexed herewith as Annexure-A/S
Series)
4.9. That, the provisions of Section-36 A of the Wildlife Protection
Act, 1972 provide for the aren covered under the Conservation
Reserve, o declared under this Section, has to be treated and
protected, as fur as mavbe, like it was a sanctuary, Imporiantly,
Section-18 (2) of the Act, 1972 provides as under:-
*{2) The notification referred to in sub-section (1) shall specify,
as nearly as possible, the situation and limits of such area ™
Section-27 (2), (3) and (4) of the Act, 1972 provides under:-
“Section-27 (2):= Every person shall, so long as he resides in the
sanctuary, be bound-
(4)  to prevent the commission, in the sanctuary, of an offence
agwinst this Acr:
(b)  where there is reason to believe that any such offence
agaimst this Act has been committed in such sanciuary, 1o help

i discovering and arresting the offender:
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(€} to report the death of any wild animal and 1o safeguard its
remains until the Chief Wild Life Warden or the authorsed
officer takes charge thereof:
(d)  to extinguish any fire in such sanctuary of which he has
knowledge or information and to prevent from spreading, by
any lawful means in his power, any fire within the vicinity of
such sanctuary of which he has kno wledge or information: and
(¢) to assist any Forest Officer. Chief Wild Life Wirden,
Wild Life Warden or Folice Officer demanding his gid for
preventing the commission of any offence against this Act or in
the investigation of any such offence.

Section=27 (3) of the Act. 1972
“27(3). No person shall, with intent to cause damage to any
boundary — mark of a Sancluary or to cause wrongful £am as
defined in the Indian Penal Code (45 of 180), alter, destroy,
move or deface such boundary - mark.

Section-27 {4) of the Act, 1972
“27(4) No person shall tease or melest any wild animal or litter
the grounds of sanctary”™

Section-30 of the Act. 1972 provides as under:-
“30. Causing fire prohibited.- No persen shall set fire 10 4
sanctuary, or kindle any fire, or leave any fire buming m a
sanctuary, in such manner as to endanger such sanctuary”

Section-32 of the Aet, 1972 provides as under-
32, Ban on use of injurious substances.- No person shall use,
m a sanciuary, chemicals, explosives o any other subsinces
which may cause injury to or endanger, any wild life in such

sanctuary.”

L V"
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Section-33 (B) of the Act, 1972 provides as under:-

"33-B. Advisory Committee.- (1) The State Government shall
constitute an Advisory Committee consistin ¢ of the Chiel Wild
Life Warden or his nominee not below the rank of Conservator
of Forests as its head and shall include a member of the State
Legislature within whose constituency the sanctuary is situated.
three representatives of Panchayat Raj Institutions. iwo
representatives of non-governmental orgamsanons and three
mdividuals active in  the field of wild life conservation, one
representative each from departments dealing with Home and
Veterinary matters, Honorary Wild Life  Warden, if any, and
the officer-in-charge of the sanctuary as Member-Secretary,
(2) The committee shall render advice on measures to be taken
for beter conservation and management of the sanctsary
including participation of the people living within and around
the sancinary;

(3) The committee shall regulate its own procedure ingluding

quorum.”

4.10. That, the Hon'ble Supreme Court was pleased 1o dispose of the
aforesaid Civil Appeal vide order dated 02,03.2022 which is reporied
in (2022} 5 SCC 33 wherein the Hon'ble Supreme Court while
coiifirming aforesaid judgment of this Hon'ble Tribunal dated
I8.02.2020 and directing the State of Odisha to implement the
specifically wild life management plan as suggested by the standing
committee of the NBWL before permitting any mining activities in the

Eco-Sensitive Zone.

Wl el n
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(Copy of the Hon"ble Supreme Court order dated
02.03.2022 is annexed herewith a5 Annexure-A/6)

1. That, the Swte Govenument, pursdant to the order dated
18,02.2020 passed by this Hon'ble Tribunal Frincipal Bench and the
Hon'ble Supreme Count, notified an area of 7263.355 Acte. owned by
the Government as conservation reserve to be known as the Similipal
- Hadgarh — Kuldiha Conservation Reserve by virtue of the powers
conferred under sub section-(1) of Section-36A of the Wildlife
(Protection) Act. 1972, for the purpose of protecting landscapes flora
and fauna and other habitat therein, Vide notification no.FE-WL.-
WLF-0011-2022 / 1166/FE & CC dated 20.01,2023,

{Copy of the notification no. 1 166 dated 20.01.2023

1s anngxed herewith as Annexure-A/S7)

+.12. That, in this context another arder of this Hon'ble Tribunal
dated 17.08.2021 passed in O.A NoI292016/EZ  and LA
No.702020/EZ which is veferred 1o at this point that the State is
changing its stand for case to case as per its convenicnce. In the said
OL.A the central issue was a direction to the State Secretary Forest and
Environment  Clearance Department, Govermment of Odisha to
submits proposal for declaration and notification of 14 numbers of
clephant corridors and further direction to the Chief Secretary,
Govermnment of Odisha to issue a drafi notification notifying the 14
numbers of elephant corvidors of Odisha. The relevant paragraphs of
this Hon ble Court order is extracted hersin below for ready reference

of this Hon'ble Court:-

RAOWL~T [ artn
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“4. Tt is stated that the elephant by its nature mugrates from one
place to another place in search of fodder and propagation of
species and such migratory paths are part and parcel of the
¢lephant ecology "

“3 It is stated that recognizing the peculiar character of the
elephanis a Task Force was set up by the Govemment of India 1o
determine the status and recommend measires for (e long term
survival and protection of clephants. The Task Force then
prepared a report titled “Gajah™ which was released in August,
2010 with several recommendations, a copy of which has been
filed -as Annexure-1 at Page No. 11 1 |7 1o the ornginal
application,”

“6. It is stated that elephant comridors being a part of the elephant
ecology needs to be prescribed and therefore, notified as
ccological sensitive zones under Section 3 of the Environment
(Protection) Act, 19867

“7. It is stated that the Principal Chief Conservator of Forests
(Wildlife)-cum-Chief Wildlife Warden, Odisha, Respondent No 4
presented details of elephant corridors in the State of Odisha
wentifying the 14 corridors with & total area of 870.61 sq. kins
having a length of 420.8 kms and a widih of 0.08 km to 4.6 kms.”

“13, An Action Plan dated 10.08.2021 has been filed on behalf of
the Respondent Nos. 2 and 4 with reference to the time-ling for
implementation of the recommendations of the report submirted
by the Asian Nature Conservation Foundation {ANCF). This
Action Plan is with regard to 14 elephant corridors already

identified which reads as under:-

o L Y SR
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||_SL | Name of the | Extends over Length of | Total [ Functional | Eeologioal TP i
No. | Corridor District the Area existence | Foasibility | Conne
Corndor (sqkm) |and not of l clion
(km) elephant {
using  the
path |
I' | Badampahar | Mayrbharg 15 243 |Poor lﬂ'ﬁmﬂu_ud'ﬁer
(Muyurbhany) max: 20
Dhobdhobin | Iharkhand
{Jharkhand)
(Interstate) |
2 | Badampahar Mayurbhan; | 43 2609 | Very poor | Bad | Yes
(Mavurbhang) & NA
Karidp
{Jharkhnnd)
(Interstate) |
3 | West Bengal- Mayurbbary | 72 e Very good Very bad Ih‘n
Deuli- & 100+ I
Suligpada |
|Passage)
(Inlerstate) |
4 | Similipal - Mayurbhanj, | 41.7 $1.39  (Good & |Good if Yes
Hadgarh - Ieonjhar, 4+ | mining
Kuldilin Balasore . stopped |
5 | Telkor - |Keonjhar, 304 1324 (Poor & | Not good iwn
Pellahra Angul 15+
6 | Karo Keonhar E 173 Poor & 1 |Had Mo
(Keonijhar) - or 2 |
karampada |

|
u'..n'l-.ﬂ-h.u-rm
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(Saranda, 1 !
Jharkhand)
(Interstate)

K M.au‘h_lbhnjn- Dhenkanal 6.5 1.55 Very poor | Mot good IH:J
Jiridamali- & 20-26 '
Anantpur |

8 | Kahneijena- Angul, 6.6 522 Very poor | Notgood | No
Anantpur Dhenkanal & 15-20 |

% | Buguda- Nayagard 2.6 076 |Good & |Good | Yes
Central RF 20-40) |

10 | Nuagaon- Angul 4.5 20.7 Good & | Good |‘|":.1
Barun 6= 10

L1 | Tal-Khelgarh | Sambalpur 6.3 456 Good & 40 | Good | No

+ |

12 | Barpahad- Sonepur- 24.2 217 Poor & [Not good No
Tarava- Boudh NA
| Kantamal

13 | Kotagarh- Kandhamal- | 77.0 57154 | Poor & | Not Good i‘!res
Chandrapur | Rayagada 20+

14 | Kartapat- Kalahandi- 75 289 Very poor | Not Good | Yes
Urladam Rayagmda & NA

“16. Besides the elephant corridors identified by the Asian Nuture
Conservation  Foundation (ANCF), certain other elephant
cormidors were also identified by the Forest Department as priority

a. Hatibari Comidor

cormidors which are as under:

b. Nusgaon-Baruni Corridor
c. Simpilipal (Nato RF)-Satkosia-Hadgarh-WLS-Kuldiha WLS
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d. haro (Keonjhar Odisha)- Karampada (Saranda, Tharkhand)”

As can be seen at 8.1 No.d is the Similipal — Hadgarh — Kuldiha —
Conservation — Reserve Elephant Corridor where the Asian Nature
Conservation Foundation has asserted the ecological feasibility of this

corridor as good with the ridder that “if mining is stopped”. With

regard to functional existing and number of elephants using the path.
It has categorised the assessment as *good” and “45 plus elephants
used the path” Hence, it can well be understood how disastrous
mining operations can be if undertaken adjacent to the comidor. This
report also takes note of the fact that process of declaration of the
areas of the conservation reserve has been initiated. It was only after
taking note of this funding that the adjacent of the map by calegonising
the area as good for ecological feasibility if mining is stopped.

(Copy of the order dated 17.08.2021 passed i O.A

No.12920/EZ and LA No.702020/EZ s

annexed herewith as Annexure-A/8)

413, Thar, it is important to mention here that is evident from a bare
reading of the notification dated 20.01.2023 as under Annexure-A/7
the Khairi, Tahasil of Balasore district is also included within the
Similipal — Hadgarh — Kuldiha - Conservation — Reserve having an
extent of area 999 895 Acr,

4.14, That, it is of sublimal important to mention here that the order
dated 04.05.2023 of the Additional District Magistrate, Balasore i,
Opp. Party No.6 under Annexure-A/S provides for the action plan for
settlement of Y7 numbers of minor mineral sairat sources within the

Khaira Tahasil, directs the Tahasildar Khaira - Opp. Party No.7 for



“immediate settlement” of the siid 97 numbers of sand sarat sources
without even alluding to the order dated 18.02.2020 #5 under
Annexure-A/4 passed by the Principal Bench of this Hon ble Tribunal
and the order dated 02.03.2022 passed by the Hon'ble Supreme Couri
a5 reported in (2022) 5 SCC 33,

4.15. That, it is of sublimgl mportance to mention here (hat
waditionally there gre |4 Elephant Comidors in the Stare of Odisha
using which these big migmiory animals move around for long
distances in search of food and shelter. These corridors need 1o be
protected to prevent any human — elephant interface or conflior,
allowing the clephants to move without any disturbances or
hindrances, thereby mcreasing the chances of genetic interchange
amongst the elephants, resulting in the growth of a healthy population
One such comidar is the Similipal-Hadagarh-Kuldiha INTER-
DISTRICT Corridor. which connects the Kuldiha Wildlife Sanctuary
with the Hadagarh Wildlife Sanctuary through small hillocks in the
Crarsahi Reserve Forest, Guaguapahar, Balihudi and Baula hills and
therefore, & significant part of the aforesaid elephant comidar les
within the Eco-Sensitive Zone g5 can be seen in the Revenue Map
detailing the leased-out stone quarries and elephant corridor near 1
ind the Maps as under Annexure-A/9.

(Copy of the Revenue Map showing the Elephant

Cormidor is annexed herewith as Annexure-A/9)

4.16. That, after the direction of the Hon'ble Supreme Court. the
Govemment has been pleased 1o complete the process of declaration

of conservation area and the notification has been issued  an

PR i BT
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20.01.2023. A map drawn 1o scale is annexed herewith 1o clearly
iHlustrate the location of Tiger Reserve, Eco Sensitive Zone SKM
buffer, National Parks, Elephant Coridors, Similipal-Hadgarh-
Kuldhia Conservation Reserve Sanctuaries, District Boundary and
Division Boundary. A smaller  map depicting  the Similipal
Conservation Reserve is also annexed herewith,

(Copy of the wo maps drawn to scale depicting

the conservation aren is annexed berewith g

Annexure-A/10 Series)

4.17. That, it _is categorically stated that all the 97 numbers of

ugrries are located within the co rvation area. From the said
map it is apparent the conservation area 15 located right next 10 1he
kuldila - Hathgarh-Sanctuary g largescale commercial operation ie
mining et definitely are a deleterious cffect upon the adjucent
wildlife sancruary and elephant corridor and that would definitely and
deleterious effect upon the movement of elephants and also damage
the flora and faung and the hatural habitat of elephant and other

wildlife animals.

4.18. That, the mining in the area was stopped by the orders of this
Hon'ble Tribunal in 18.02.2020 prior to that mining was going on in
the rampant scale the evidence of such tampant mining which has
been gomg on for some vears damaging the sensitive environmental
habitat and the deleterious effects of such activities thereof having
clearly mentioned in report of PCCF, where the PCCF clearly
mentioned in this report that due to the rampant quarrying operation a

natural water source has been completely buried which was yeed by

B AMTT en TN
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elephant and other wild animals as watering hole. At this point it
would be extremely mportant to point out that prior to stoppage of the
mining operations, there have been quite a few deaths of the
elephant’s occumring in the area, which can be directly attributable 1o
the mining activities and its side effects, A comparative assessment of
the existence of flora and fauna prior to the commencement of the
mining operations and the reduction of the same after the
commencement and continuance of the mining activities, can aive g

clear picture of the huge damage done to the patural landscape.

419, That, the judgment of the Hon'ble Supreme Court ¢learly
emphasis on the enforcement of provisions Section-36{A) of the
Wildlife Protection Act, 1972, By necessary implication the
enforcement of Section-36(A) to be imposes sanctuary life restriction
inside the conservation reserve area, This is evident from mandatory
expression of the statutory provision of Section-36(A)(2) which SV

“30-A.(2) The provisions of sub-section (2) of section 18, syb-

sections (2), (3) and (4) of section 27, sections 30. 32 and

clauses (b) and fc) of section 33 shall, as far as mav be, apply

in ion to pnservation R ¢ as the in

relation to o sanctuary,”

This mandatory provisions of the statute read with Section-32
which spells out completely ban on use of “chemicals, explosives or
any other substances which may cause injury or endanger, any wild
life in such sanctuary™ and Section-33(a), (b) and (¢) which Ay s.-

“33(a) many construct such roads, bridges, buildings, fences or

barrier gates, and carry out such other works as he may consider

necessary for the purposes of such sanctuary provided that no

Po\oWU—T T
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construction of tourist lodges, including Government lodges, for
commergial purposes, hotels, zo00s and safari parks shall be
undertaken inside a sanctuary except with the prior approval of
the National Board:

(b} shall take such steps as will ensure the security of wild
animals in the sanciuary and the preservation of the sangtuary
and wild animals therein:

(c) may take such measures, i the interests of wild life, us he

may consider necessary for the improvement of any habitag:*

Which unequivocally mandate that by no strerch of nmagination
can a highly dangerous and damaging activity like mining  be
permitted within such a conservation reserve. The deleterious effects
of mining has already been spelt out in the report of the PCCF as
evident. Since mining of black stone cannot take place without use of
explosive and drilling, blasting & rock breakers which is a necessary
concomitant to mining activities, This would directly mmpact within
the wild life conservation arca and would naturally scare away the
animal wildlife besides that such rmpant mining activities would

affect the flora and the growth of other sensitive flora in that area,

1.20, That, in the action plan filed before this Hon'ble Trbunal m
O.A No.129 of 2016 and has taken note of its order dated 1708 2021
The State Govemment has accepted i eategoric terms of the setion
plan submitted by the Govemment the mining will be stopped in the
SOUrCes,

oot Qg
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GROUNDS

3.1 That, the purpose for declaring Eco-Sensitive Zones around
National Parks and Wildlife Sanctuaries and Conservation Reserve s
o create a “Shock Absorber” for the protected arcas, which act as a
ransition zone from the areas of high protection to areas invalving
lesser protection. In furtherance of such purpose, while some activities
would be allowed in the Eco-Sensitive Zone and Conservation
Reserve others will be mandatorily regulated and in certain instances
even prohibited,

As per the guidelines for declaration of Eco-Sensitive Zones,
dated 09.02.2011, issued by the Ministry of Environment and Forests,
commercial mining in any form has been listed as a prohibited activity
with respect to the Eco-Sensitive Zone. Therefore, the stone quanying
and extraction of minor minerals in the aforesaid sairat sources under
the Khaira Tahasil, Balasore, is illegal and prohibited under the law gs
they are located adjacent 16 the boundaries of Eco-Sensitive Zone of
Ruldiha Wildlife Sanctuary and Elephant Corridor, This is mandatory
for the reason that, the sttulory resinictions for the Ec¢o-Sensitive
Zone would apply “as far as possible” to the C onservation Reserve.

(Copy of the guidelines for declaration of Eco-
Sensitive Zone, dated (9.02.2011 by the Ministry
of Environment and Forest is annexed herewith as

Annexure-AS11)

3.2, That, it is further humbly submitted here that the notification
dated 09082017, under the heading “Prohibited Activities”™ mt SI.
No. I, specifically prohibits the activity of commercial mining, stone

quarrying and crushing units. Hence. the same prohibition is natusmlly
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0 extend the Conservation Area.  Therefore. the order dated
04.05.2023 i wiarrants interference of this Honble Tribunal,

3.3, That, it is further most humbly and most respectfully submitted
here that as per the aforesmd notification dated 09.08.2017, the
catchment aren of all natural springs and water resources within the
Eco-Sensitive Zone  shall be idemtified and g catchment areg
management plan is required to be drawn up by the State Government,
in such a manner. §o @5 10 prohibit and or restrict developmental
activities within such catchment areas,

It is humbly submitted heps that the Opposite Parties herein
have advertised and leased out various quarries within the catchment
area of a natural perennial water source located within the boundaries
of the aforesaid Eco-Sensitive Zone. Therefore, ANy such quarrying
activities being carried out in the aforesaid catchment ares, without a
suitable catchment areq management plan, are illegal and should be
ceased forthwith. 1t is further pertinent to mention here that the
aforesaid perennial water source is also the source of drinking water
for the diverse wildlife (including elephants) living in the catchment
area and destruction of such perennial water source on accoum of
unabated and illegal quarrying activities, shall eventually lead 10
severe loss of biodiversity, thereby threatening the alveady fragile
ccosystem of the ares.

(Copy of Map detailing the perennial water source
and quarries around the catchment area. is annexed

herewith as Annexure- Al12)
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3.4, That, it is most humbly submitted here that as per Section-2 of

the Forest Conservation Act. 1980 the State Government or any other
authority cannot direct that any forest land or any pertion thereof. be
used for non-foresy purposes (commercial manner / stone quarrying)
or that any forest land or any portion thereof, be assigned by way of
lease or otherwise 1o any private person, without to the prior approval
of the Central Government,

It 15 submitted herc that as can be observed from on a reading of
the map under Annexure-A/10 Series and the order of the Additional
Dustrict Magistrate, Balasore dated 04.05 2023 under Annexure-A/5
reveals that the said 97 sand sairat sources are well within and in the
vicinity of Similipal - Hadgarh - Kuldiha - Conservation — Reserve
which is dehors the statutory mandates.

It is submitted here that #s can be observed in the map for
Kuldiha ‘Wildlife Sanctuary and its Eco-Sensitive Zone as under
Annexure-A/8, the region of the sairat sources advertised and leased
out by the Opposite Parties, is densely forested and it is further
proposed that such densely forested areas will be notified as a
Reserved Forest, i.e. the Sukhuapata Reserved Forest As such the
aforementioned quartying aclivities being carried out in the Eco-
Sensitive Zone of Kuldiha Wildiife Sanctuary, without the prios
approval of the Central Government, is tlegal and m violation of the
Forest Conservation Act, 1980 and if such quartying activities are
permitted to ¢ontinue unabated, it severely threatens the well-being of
the ecosystem in the area and shall most certanly lead to a severe loss

of wildlife and precious biodiversity.
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3.5, That, it is most humbly submitted here that the notification
dated 20.012023 under Annexure-A/7 has been made under the
provisions of Se¢tion-36A of the Wildlife Protection Act, 1972, Syb-
section-2 of Section-36A reads as under:-
“The provisions of sub-section (2} of section 18, sub-sectiong
(2}, (3) and (4) of section 27, section 30, 32 and clause () and
(e} of section 33 shall, as far as may be, apply in relation 1o g
Conservation Reserve as they apply in relation to a sanctuary,”
By virtue of the aforesaid provisions of sub-section-2 of
section-36A the aréa declared g5 g Conservation Reserve under the
provisions of section-36A shall have to be treated and protected, ns far
as miry be, as though the Conservation Reserve were to be a sanctuary.
The present impugned order dated 04.052023 qs at Annexure-A/3
directing the Tahasildar Khaira - Opp. Party No.7. to take immedigte
steps for facilitating mining activities with and in the vicinity of such
Conservation Reserve false foul of the provisions of scction-36A and
therefore is not sustainable in the eves of law,

3.6 That, it is further humbly submitted here that the provisions of
section-32 apply to a Conservation Reserve by virtue of sub-section-2
of Section-36A, Section-32 imposes a complete ban on the use of any
chemical or explosive or any other substances which may cause injury
or endanger any Wildlife in a sanctuary. Now if the impugned order
dated 04.05.2023 as at Annexure-A/S is allowed to stand thereby
permmtting mining activities to be undentaken in the vicinily ol the
Conservation Reserve it would lead to violation that the provisions of
Section-32 since mining operation would necessarily involve use of

chemical and explosive ete it would directly endanger the Wildlife
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especially the elephants, who are used the traditionally elephants
corridor.

3.7 That, it is again humbly submitted here that the provisions of
Section-30 which also apply 10 a Conservation Reserve as declared
under Section-36A envisaged that no fire will be kindled within a
sanctuary nor any fire will be buming in a sanctuary nor can be
sanctuary be set on fire in such minor as to endanger such sanctuary.
If the mining operations are allowed as per the direction of the
contend the order of the Additional District Magisirate, Balasore Le,
Opp. Party No.6 then a necessary concomitant would be the daily
meessant used of fire within the Conservation Reserve, thereby
directly fall in foul of the provisions contained in Section-30 As such
the order of the Additional district Magistrate, Balasore i.e. Opp. Pany
No.6 dated 04,05.2023 under Annexure-A/S cannot sustained in the

eves of law and 1t 15 liable 10 be quashed,

5.8, That, it is humbly submitted here that the Opp. Parties are fully
aware of the notification dated 20.01.2023 under Annexure-A/7 issued
by the Forest Environment & Climate Change Department,
Govemment of Odisha as well as the orders of this Hon'ble Tribunal
dated 18.02.2020 and the Hon'ble Supreme Court order dated
20.03.2022 and therefore, the Opp. Party No.6 i.e. Additional District
Magistrate. Balasore did not possess the jurisdiction to issue any such
order to the Tahasildar Khaira, as under Amnexure-A/5, and therefore

such order is ex-facie, illegal and vielation in the eves of law,

3.9, That it is humbly reiterated here that the sairat sources as

advertised and leased out under Annexure-A/2, lie adiacent 10 the
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Similipal-Hadagarh-Kuldiha INTER DISTRICT Corridor and
qQuarrying/ mining activities being carried out therein can pose an
imminent and definite threat not only to the ¢cology of the locality but

also to the Elephant Corridor itself, therely further threatening the
elephant species which is already a critically endangered animal

3.10. That, the Hon'hle Supreme Court i its judgment dated
21.04.2014, in the case of Gos Foundation vi. Union of India and
Ors., (2014) 6 SCC 390, while relying on In re. Noida Memorial
Complex near Okhla Bird Sanctunry, held that the Seate can be
directed to prohibit mining activities in an area adjacent to a national
park or a wildlife sancruary, for the purpose of protecting the flory,
fauna and wildlife habitar of the protected arcas, because these
constitule part of the natural environment necessary for healthy life of
persons guaranteed under Article 21 of the Constitution. The Hon'ble
Supreme Court further held that Environment is one of the facets of
the right to life guaranteed under Article 21 of the Constitution, and if
the Court perceivies any project or activity as harmful and injurious to
the environment, it would feel abliged to step in. The relevant portion
of the judgment of the Hon'ble Supreme Court is reproduced
hereinbelow for ready reference of this Hon'ble Tribwinal:
48, This Court in exercise of its power under
Article 32 of the Constitution can direct the State 1o
prohibit mining activities in an ares adjncent to a national
park or a wildlife sanctuary for the purpose of protecting
the flora, fauna and wildlife habitat of the national
parkiwildlife sanctuary because these constitute part of

the natural environment necessary for healthy life of
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persoms living m the State of Goa. The right o life under

Article 21 of the Constitution is a guarantee against the
State and for enforcing this fundamental right of persons
the State, which alone has a right to grant mining leases
of the mines located inside the State, can be directed Ly
the Court by an appropriate writ or direction not to grant
mining leases or not to allow mining that will be
violative under Asticle 21 of the Constitution. Noidk
Memuorial Complex near Okhla Bird Sanctiary, In re a
three-ludge bench (Forest Bench) of this Court has
observed: (SCC pp, 776-77, para 74)

"74. ... Environment is one of the facets of the
right to life guaranteed under Asticle 21 of the
Constitution. Environment is, therefore, a matter directly
under the Constitution and if the Court perceives any
project or activity as harmful or injurious to the

environment it would leel obliged to step in.”

Thus, the submissions of the learned counsel for the
lessees that until a notification is issued under the
Environment (Protection) Act, 1986 and the Rules made
thereunder prohibiting mining activities in an area
outside the boundaries of a national park/wildlife
sanctuary, no mining can be prohibited by this Court is

misconceived.”

(AWl (T

That, it is further humbly submitted here that, the Hon'ble
Supreme Court, in an earlier order dated 04.08.2006, in the case of

TN, Godavarman Thirumalpad ve, Union of India, had directed as an

mmmmm
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interim measure that a kilomeire of safety zone should be maintained
around national parks and wildlife sanctuaries, and all mining
activities should be prohibited within such safety zones. The aforesaid
order has been affirmed by the Hon'ble Supreme Court i the
Judgement dated 2L.04.2014, in Goa Foundation vs, Union of India
and Ors., (2014) 6 SCC 590, The relevant portion of the Judgment of

the Hon'ble Supreme Coust is reproduced hereinbelow for ready
reference of this Hon"ble Tribunal-

"49. We may now examine whether this Court has
by the orders passed on 4-8-2006", prohibited mining
activities around nationy] parks or wildlife sanctuaries
When we read the order of this Court passed on 4-8-2005
m TN. Godavarman Hrtimulpad v, (nion of India, we
find that the Court while considering the question of gran
of temporary working permits for mining activities iy
national parks, sanctuaries and forest areas, directed thal
temporary working permits shall be granted only where
the conditions stipulated in the said order are satisfied
Conditions (1) and (i) stipulated in the order dated 4-8-
2006 are extracted hereinbelow: (SCC p. 743, para 19)

“19. .., (i1} The mine is not located inside any
national park/ sanctuary notified under Sections 18, 26-A
or 35 of the interim measure, one kilometre safety zone
shall be maintained subject to the orders that may be made

in IA No. 1000 regarding Jamua Ramgarh Sanctuary):”
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It would, thus, pe clear that this Coun was of the

Opimion that grant of temporary working permits should
ot result in any mining sctivitiss within the safety zones
around a national park or wildlife sanctuary and as an
mterim measure, ne kilometre safety zone was to he
mamtained subject to the orders that may be made in 1A
No. 1000 in Jamua Ramgarh Sanctuary. This order dated
4-5-2006 regarding Jamua Ramgarh Sanctuary saying that
temporary working permits can be granted within one
kilometre safety zone beyond the boundaries of 5 nationaf
park or wildlife sanctuary. The result is that the order
passed by this Court saving that there will be no mining
activity within one kilometre safety zone around nationg|
park or wildlife sanciuary has to be enforced and there cun
be no mining activities within this area of one kilometre
from the boundaries of national parks and wildlife

samctuaries in the State of Goa ”

It is very much perfinent 10 mention  here that the
aforementioned order of the Hon'ble Supreme Court was in force
prior to the notifications issued by the Ministry of Environment
Forest and Climate Change declaring eco-sensitive zones (varying
between a range of 0-10 kilometres) around national parks and
wildlife sanctuaries, Subsequently, upon issuance of the notification
declaring an  eco-sensitive  zope around the Kuldiha Wildlife
Sanctuary, ranging between 0.7 kilometres, all mining/quarrying
activities in such demarcated eco-sensitive zone was required 1o be
prohibited. However, the Opposite Party No.7, Tahasildar Ihaira,

ol Wit as e,
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Bulasore, in complete dereliction of duty, issued the advertisement #s

under Annexure-A/2, which is illegal and a patent violation of the law.

5.12. That, further in its recent order dated 24.08.2018, in Gog
Foundation vs. Union of Indig (O.A. No. 597/2018), this Hon'ble
Tribunal, while dealing with prohibited activities in an Feo-Sensitive
Zone, and 1aking into account the alarming rate of erosion of natural
resources and forest cover in the Western Ghats, and in view of the
serious cyelonic floods in Kerala, had directed that no changes should
be made 10 reduce the area of Eco-Sensitive Zone around Western
Ghats, further directing that no clearance should be granted and no
activity adversely impacting the Eco-Sensitive Zone should be
permitted in the area covered by the relevant notifications. The
relevant portion of the aforementioned order is reproduced

hereinbelow for ready reference of this Hon'ble Tribunal.

LI is well acknowledged that ecology of the Westemn
Chats region is under serious stress. In TN Godavaram
Thirumulpad Vs, Union of India; (2006) 1 SCC 11 it was
noled that Western Glats region is one of the richest
biodiversity areas which needs to be conserved. In TN
Godavaram Thirumulpad Vs. Union of India;, (2013)8
SCC 2282, mming operations in sensitive Western Ghats
were directed to be restricted.

XXXXXEK

4. In view of the fact that any alteration in the drafi
notification dated 27.02.2017 may sentously affect the
environment and especially in view of recent incidents i

berala, we direct that no changes be made to reduce the
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aren of Eco-Sensitive Zone in terms of notification dated

27.022017, without the same being considered by this
Tribumal. As already directed vide order dated 25-09-
2014 referred to in para 5 above, no environmental
clearance be granted and no activity adversely impacting
cco-sensitive areas be permitted in the ares covered by
draft notification dated 27.022017 i the matter is
finalized,"

That, the Hon'ble Supreme Court in the matter of Binay Kumar
Dalei -Versus- State of Odisha & Ors, s reported in 2022 (5) SCC 33
has been pleased 1o categorically held that:-

4

“21. The dispute can be resolved by giving a direction 1o
the State Government to implement the Comprehensive
Wildlife Management Plan and complete the process of
declaration of the traditional clephant comidor as
conservation reserve as provided in Section 36A of the
Act.

"22. Therefore, the Swmie of Odisha is directed to
implement the Comprehensive Wildlife Management
Plan as suggested by the Standing Committee of NBWL
before permitting any mining aclivity in the eco-
sensitive zone. The State is also directed to complete the
precess of declusation of the traditional elephant
comidor a8 conservation reserve as per Section 36A of

the Act expeditiously.”

Lol e Ruoesln,
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On the basis of an unequivocal undertaking giyen by the State
of Odisha to the effect that mining operation wil] be permitied only
ifter implement of the comprehensive Wildljfe management plan and
comphance of section-36A of the Wildlife Protection Act, 1972, The
present impugned order dated 04.05.2023 passed by the Opp Party
No.6 i.e. Additional Districy Magistrate, Balasore is in direct violation
o such undertaking and orders of the Hon'ble Supreme Court and

other being contrary Hlegal are liable to be quashed.

5.13. That, u is humbly and respectfully submitted here that applying
the settled principles of environmental justice |ike polluter pays
prngiple, precautionary principle, equity and the public trust doctrine.
it is obligatory upon the State Government and the Union of India to
provide protection to the Kuldiha Wildlife Sanctuary and iy
dccompanymg Eco-Sensitive Zone and ensure that all activities iy
prejudice to the ecology and environment of the Sanctuary are
prohibited in  tha area. m accordance with the mandate of the
notification dated 09.08 2017 gnd directions of the Hon'ble Supreme

Court issued from time to time.

3.4, That, the judgment of the Hon'ble Supreme Court cannot be
mterpreted fo mean that even after the implementation of the
Comprehensive Wildlife Management plan and the netification of e
conservation area under Section-36-A, MININg activities can be
permitted if not otherwise feasible if is in derogation to the
environment, Such an interpretation would be contrary to the stane
and would be on the teeth of the statute. The Hon'ble Supreme
Cowt’s judgment did not undermine the statute, rather it was in

consonance with the statute.

TR T N
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5.13. That, every days' delay in ceasing the aforementioned
quartying activities would further exacerbate the already fragile eco-
system around the Kuldiha Wildife Sanctuary and give rise to further
complications by virtue of which the environmental degradation
would have spread into the Wildlife Sanctuary itself thereby nullifying
the very purposes of declaration of Eco-Sensitive Zone and Wildlife
Sanctuary,

3.16. That, Article 21 of the anstitution of India protects noy only
the buman rights but also casts an obligation on human beings to
protect and preserve the ceosystem -and environment, which 15 an
mseparable part of the night to life. Therefore, it is the mherent duty of
the State Government as custodian of the Natural Resources to cease
ind prohibit the aforementioned quarrying activities in order o
maintain a healthy ecosystem around the Kuldiha Wildlife Sanctuary
and its Eco-Sensitive Zone, as contend in the Similopal - Hadgarh -
Kuldiha -~ Conservation - Reserve under the notification  dared
20.01.2023 as under Annexure-A/7 not merely for the benefit of man
but also for the interest of the flora and fauna, which are part of
kulliha Wildlife Sanctuary, Such a position of law has been affirmed
by the Hon'ble Supreme Court in the case of Cental for
Environmental Law, Worddwide Pund, India vs. Union of Indig &
Ors., (2013) 8 SCC 234,

5.17. Thar, under the facts and circumstances as namated above it is
expedient to the justice of equity and fair play that the impugned order
dated 01052023 & 04052003 as under Annexure-A/S Series be
quashed and the Opp. Parties are directed not o permit any mining

PR o il T R
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metvities m violation of e provisions of the Section-36A of the
Wildlife Protection Act, 1972,

LIMIT ATIONS:-

0.1.  That, the cause of action in the present application arises on
01.05.2023 and 04.05 2023 when the Additional Districy Magistrate,
Balasore directed the Tahasildar, Khaira, Balasore. direction  for

immediate settlem ent of minor mineral sources in the said Tahasi|

6.2.  That, the present application is therefore within the period
limitation i.¢. 6 months from the date of cause of action as prescribed
under Section-14 of the National Green Tribunal Act 2010 sand the
Rules made thereunder.
PRAYE R
It is therefore moss humbly and most respectfully praved that
this Hon'ble Tribunal may graciously be pleased to admit this

application and:

(i) direct the Opposite Parties (o stop all mining sctivities within
the lKuldhia Wildlife Sanctuary the Eco-sensitive Zons linked to 1t and
the conservation resorve as declared vide notification no. | 166 clated
20.01.2023 as under Annexure-A/7 and further wot to gram any

mining lease in the said area:

() direct the Opposite Parties 1o discharge their obligations by
exercise of powers conferred upon them under the respective
-nactments mentioned under Schedule 1 of the NGT Act, 2010 and the
Notification of the Ministry of Environment Forest and Climate

Change. dated 09.08.2017 for the protection and preservation of the

D U T Vi
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kuldiha Wildlife Sanctuary and s Eco-Sensitive Zone and the

Conservation Reserve: and

(ii)  pass any other order(s) as this Hon ble Tribunal may deem fiy
and proper in the facts and circumstances of this case for the effective
protection of the Environment and the Ecology with respect o the
Kuldhia Wildlife Sanctuary, Eco-sensitive Zona linked to it and the
Similipal - Hadgarh — Kuldia- Conservation Reserve:

And for this act of kindness of this Hon'ble Tribunal, the
applicant shall in duty bound ever pray,

BY THE APPLICANT THROUGH

Place:Cuttack

Date:03.06.2023 AIIT PARUA, ADVOCATE
(O-12472011)
Mob:-986 1696411
Emailipalit_subir02@vahoo.com

scralary ,
o RSN FOR SO EUPOERUEN



VERIFICATION

I, Kalakar Barik, aged about 48 years, S/o Late Sukhadev Barik,
Al- Sukadeipur, P.O. Sribantapur, P.S.- Kuakhai, Districi- Jajpur, do
hereby solemnly verify that the facts stated above are true to the best

of my knowledge and belief, and no material facts have been

concealed therefrom,

Date:03.06.2023 "
PSRV i T NN

Place:Cuntack Signature of Applicant

o Y~
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Bl THE COAZETTE OF INDIA: EXTRADEDINARY [PaxT I—886. 3{H]]
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE %
NOTIFICATION
New Dielhi, the 9 A, 2017
5.0, ISIE)—WHEREAS, o draft notiBcation was published in the Gazette of Indin, Extraordinary, vide

- otification of the Government of the India ia the Ministry of Envircnment, Farest and Climate Changs ousnber 3.0. 369

(E}, dated the 59'mn-q.mlﬁ,wmmmwwmmmwmmnﬁmdmw
-r.iﬂl.'mﬁnplﬁndﬂﬁw&:F&mmehﬂmphunﬂhﬁmcmummthlﬂdmtﬁmﬂmmm
avallable to the pabliz

AND WHEREAS, objections qﬂmgﬂﬁmrwuwd from all persons snd stkeholders In response bo 1he
draft gotilication have besn duly corsidered by the Central Govemment,

AND WHEREAS, the Kuldiba Wildlife Sancivary locited in Balssore District in the Stase of Odisha i spread
over i arel of 272,75 square kilometers,

AND WHEREAS, the flora and faums represeat rich biclogieal significance of this Sancruary and the Sanctuary
harbours 32 species of manynals, L34 species of binds, 40 epecies of repailes, § species of amphiblans, with many specics
af insegts like Butterflies and Odonntes and the flarn of this protected area is represenied by ilzed deciduois forest;

AND WHEREAS, the lmportant mammals of this Sanctussy re-Asiats Elephunt [ Efephas marinug), Gaur (504
genirus), Sloth Bear (efurnps ursinud), Wikl pig (Sus sorgfia), Chital fdels axiy), Sumbar (Ruta wnicalor), Hanuman
langur (Semmopithecus entellur), Rhesus macaque (Meeaca amudatiay, Indian Porcupine (et Indicey, Indizn giaot
MMM@,WM{MMW,:mMMMWmWWLmu
(Panthers pardus), Jungle Cut (Felir chaus), Indisn Wolf (Canls dipis], Suckal (Canir aureus), Bengal Fox {Fuipes
Bengalensis), Leoperd aat {Falis beagatensis) aic,

AND WHEREAS, the sanctusry falls in the Balasore district in the St of Odisha and surmounded by forest und
villages of Muyarbhasj distict in the west, willage boundary line ndjolning o Tenda Reserved Forest and Bishoupur
Protocted Forest in th east, Nilgisi ex-state boundary line adjoining w Devagini Prosected Forest and Pevagiei Reserved
Forest in the mhxmmhmﬁ-snm“h-ﬂﬂgiﬁm= highway in the north;

AND WHEREAS, J:hmmmmmmudpmmmnulmmudium:wmwﬂ iz of s Keldiha
Wildlifs Sanctuary s Eco-sensitive Zane fram ecological, environmental 20d bladiversity point of view.

mmﬂmgz.mmmufw;ﬂmmm Hjiub-ﬂ:nﬁnrﬁl}mdclmwﬂ{ﬂ o {xav} of sk
section (2} and sub-section (1) of section 3 of the Environment (Protection) Act, 1986 (29 af 1986) read with sub-ndle (3)
of nule 5 of the Envircament (Frocection) Rules, 1986, the Central Governmest hereby notifies on anes with as extent
mﬁ&mmt@ghMWHﬂthbﬂmdeﬂuL $00 metres on South-
Eual.md&,?hmuwmmaiﬂ:upmﬁmqjhrnkninwzkmmmd the Kuldibe Wildlife Sanctuary boundary
it the Seats urwnhummdmwmmmmvthmm&mmmmuummmm
Zome) detsiis of whick are &5 uoder, oamely-

1 Extent pnd boundaries of Eco-gensitive Fona-(1) The exeot of the Eco-sensitive Pone vories om0 (slong
the usben areatf NAC aress adjoining the boundary on Esstem side), 1o 7 kms, oa Western Elde sround the Kuldiha
Wﬂmmmmmhmmﬁmsﬂunﬂﬁnﬂﬂn boundary along the NAC aaé urban arees wl
the area of the Ecc-secsltive Zooe is 269,88 square kilometers.

uymmutmmmmwwuwm Pone boundary 1a ot Apnexure T and the
fist of peo corardisates of the houndary of the Kuldihe Wildlife Sanctunry aad Eco sensitive Zone are of Annexure [ (A)
and Annexure (B) respectively.

{3) The Boundary description of the Eco-seasitive Zoae is appinded ns Annexure 11

H}Tﬂ:l[ﬂnf*rﬂhjﬂﬁlihgw{ﬂnh'ﬁnﬂnﬂuﬁhﬂim along with their geo co-ordinsies & prominest polnt is
appended gs Annexure I,

I. Zonal Master Plan for the Eco-sensitive Zane- (1) The State Government ghbl, for the purpose of the Ecg-
sensitive Zone prepare, & Zoaal Master Plan, within a peritd of o yeurs from the date of publication of s actification
1 the Official Gazetts, in consultation with local people and sdhertng ko the stipulstions given in this notification.

ﬂ:mhﬂmm“mnmﬂmuwmﬂhhsﬂpﬁnﬁmqqﬁﬁp&iﬂﬂmﬂﬁﬁummm::hm:
the envisanmental implisations.

{3) The Zanal Masier Plan shall be approved by the Compatent Authority in the State Govenupanr.

{4) The Zonal Master Plon for the Eco-senaitive Zane ghall be prepared by the Stz Governmest in such manner 4e i
gpecified in this notifiention and slse in Gonsapance vl 1he rebevant Cepiral and Stute bvws and the guidelines ismued by
ik Cerernl Governmend, ifany.
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Urbian Development:

Tourism;

Municipality’ MAC;

Revenue:

Agricalture;

Odishe Smte Follution Contral Board;

-

Public Works Depastment.

(6} The Zopal Meseer Plan ghall not impose 2oy reatriction va the approved existing land use, infrastructcre anc
uﬁviﬁnu:ﬂmmmiﬁndlnmm&.ﬁmmﬂumuuwPhn shall factor in brprovement of all
infrastruciure and astivities 10 be more efficiont and eco-friendly

{T) The Zopal Master plan shall provide for restoration of denuded oreas, comssrvation of t:i?:in; WaleE baodies,
masagement of caichmenl areas, witeribed management, groundwater mangement, godl and moigtire COBSENYRECD,
nﬂufhﬂmuﬂwmimhﬁmum#m“uhnm&mvwmmmm

?’Fézaﬁ-.‘?.ﬁ?:r

mmmmrmmwwmmwuwmmmrnmmw.@mu
and promosed acsivities specified in the notificstion $& B 10 cDE Beoo-friendly development for livelibood secusity of
local eommunibies,

{10) The Zooal Master Plon shall be s reference document for the Monitoring Committes for carrying out its functions
with respect to the provisions given in this aotification.

- 1% Measures to be mnwsuumlnmﬂns‘mﬂummuuh-Mﬁnwhgmmm far
mﬁmummﬁmﬂmmﬁﬁmmm-

{1} Lanituse.~ Forests, bastioulture areas, agricoitural aress, purks atd open space pasmarked for recreational purpitcss
MMMHMMMMMMMEMWMWMMWMMMEMM
Betivities:

mmwmmhnurmmmmwmmmmmm be pemmitted on the
mmﬂtmmmw.mmmmrmmdﬂhmanmmmm
residensial needs of locad residents, and for the sctivitics listed in columa (2) of the Table in paragraph 4, anmely:-
ﬁ}&&wymumhhmpﬂwquﬁmumeﬂumwhmﬁT&mMym
(i) Widening snd strengthening of existing roads and consinaction of pew roads,

(tii} Small szale industries oot causing pallution;

(iv} Bainwater harvesiing; and

() Coitage industries including village industries, convenience stores aail local amenities:

Provided further thas #o use of tribal isnd shall be permited for commercial and indusitial developmect
uﬁﬁﬁuMhmwmﬁmsmﬁwmmmmmmmmﬁmmurwhm#
the Constitution or the law for the mam;mm;;mmmgmmmmmmnﬁamwﬁmm
Swellers (Recognition of Forest Rights) Act, 2006 (2 of 2007):

Puuidndnhﬂﬁ.ltu:.-mrnppudn:hlb:llmmmmmmwmhh=zmﬁlhmmdhy
unﬂhuﬁwmm.mutuhmhaﬂl:ﬂwjnrmmmhnﬂnimmmhn.mqiuuuhmndthdmluni
said exmar shatl be intmsted to the Central Govemament in the Minisiry of Exvironment, Forest and Climate Chaage:

Provided also that the sbove correction of emmar shall nor inchede change of lind uee 8 wny case cxeept as
pravided under this sub-parngraph:
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Provided also that there shall e mo conssquential redietion in green ares, such a3 forest ares and agriculrel
ares and edforis shall be made o raforest the unused or unproductive agriculium] ansas.

H}Hnnﬂﬂjprlup.-'rhum:hmﬂumnfdlmhml-piﬂpﬂuﬂb:iduuﬂﬁudmdp]mfmmummmmd
rejuvenstion shall be incorparabed ia the Zonal Master Plan and the csichment mensgement plan shall be drawn up by the
Seste Govermment in swch & masmer us to probibit o and restrict developmens petivities within the catchment areas.

(3} Ece-Tourism.-{a)The sotivity relating 1o towrism within the Bco-sersitive Zoe shall be us par Eco-sourism bdaster
Plen, whicl shall form part of the Zonal Master Plan.

() The Ecp-ourism hlasier Flan skall be prepared !ylh:ﬂnpanm-m of Tourism, Government of Odisha in consuliation
with Deperimest of Revesue ond Fosssts, Government of Odisha

{c) The Touriam Masier Plan shall form & comperent of the Zoaal Masser Flan,
() The activities relating to touriam shall be regulated as under, namely: -

(i} Mo new cuastroction of botels and resorts shall be allowsd withia | km from the boundary of the Kuldihn
Wildlifs Sancouary of uptg the extent of the Ecc-sensitive Zons whichever is nearsd and beyond the distance of 1 km.
fram the boundasy of the Wildlife Senctuary till the extent of the Eco-sensitive Zooe, e establishrment of now hatels aod
resors shall ba allowed only in pre-defined and desigested nreas for Ece-tousiem facilities as per Towism Master Flaz,

(i) All mew tourism sctivities or cxpansion of existing tousism sctivities within the Eco-sensitive Zone shall be
hmﬂumwh;&wﬂwjnhmwuf&vﬁmf'ﬂmm Clymuta
Change and the Eco-iouriam gaidelines issued by the National Tiger Conservation Autharity with emphesis en Eco-

M}memmhw.dﬂwmﬁnmhmuﬂmmﬂmm trism
MEMMWMMWWWMEHMMMWDN site gpecific scrutiny uod
recommendation of the Monitoring Commitize.
{4}Muuhmﬂuﬂnmm1uu-qummpLuﬂmnf:hpmnfﬂ:.:ﬁmMnuimiu;mmmlnu.lhummumm
il:.lﬂmm&mwnmtmlmauwhmdﬂmﬁmums.WMMWm:
Central Government.

{5]Hlnr-lH.;rH:i&I.-hﬂﬂmnrmmnmmtmmm:wﬁwfﬂum“lhgmpﬂlmn
areas, ek Eormations, waterfalls, springs, gorges, groves, caves, point, walks, rides, cliffy, etc. shall be ideptified und
p::nr'fﬂiltlli;:lmﬂuuhm“wmmmmﬁmudmmwlﬂm,whﬂnmmﬁmhdan
publication of this notificatias and such plan shall forem past of the Zonal Master Plan.

{5} Man-psade heritage sites.- Buildings, glructures, nriefhcts preas aed precinets of historicsl, archissctami, aesthetic,
and cultyral significance shall be identified in the Foo-sensitive Zone and plans for their conservation shall be prepared
within six moaths from the dats of publication of this notification end Iacorpamted in the Zoaul Muster Plan.

{7) Naise poltuticn.- The Envisanment Deparunent of the State Government or Odisha Stste Pollutlon Contrel Board
shnli implement the regulatioas for control of noise poliution in e Beo-sepsitive Zome in sccordance wiih the provisions
tha Moise Pollution (Regulation And Control) Rubes, 2000 from uwader the Environment {Protection) Act, 1986,

(8) Alr pollation.- Regulaticns for the coatrol of sir pollution in the Eco-senmitive Zone i sccordance with the
mhﬂ;h::&m Alr (Prevention and Contrel of Pelution) Act, 1981 (14 of 1981 and rales made ibereunder shall be
Ll

(%) Discharge of effloents.- The discharge of oeated effluset in the Eco-sensitive Zone shall be in sceordance wilh tke
provisions of the General Standards for Discharge of Environmental Pollysnts covered under the Enviroamesinl
(Protection) Act, 1986 and rales made therein

{10} Solld wastes. - Dispesal of solid wastes shall be as under:-

(i) the solid waste disposal in the Eco-sensitive Zome hall be carried out os per the provisioss of the Solid Wasie
Manngement Rules, 2016 publisked by the Government of India in the Minisiry of Environment, Forest and Climate
Change vide notification pumber 5.0, 1357 (E), daved the 5* April, 2016;
{ii]lh:rmthNMMmmﬁmﬂmmhmuﬂhJMﬂﬂnmww
__n.:il:in!.nu

{11} Blo-medical waste.- The bic-medical waste mansgesment and dispasal in the Eco-sensitive Zone shall be comied
ot a5 per the provisions of the Bio-Medical Wasie Management Rules, 2016, pubtished by the Government of India in

g;uhimufaummmdcmumﬂdem&ﬁuﬁunmﬁinmmwmﬂ“m
16,

(1) Mo cammon trestment fucility or incinerntion shall be permitted within the Eco Seasitive Zone.
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izstic Waste Manogement.- The Plastic Waste Managemest i the Beo-sensitive Zone shill be carried aut & pet

El]tm:u-n'.ﬁm of the Plastic Waste Management Rubes, 201§ published by the Govemment of India i the Mimbsary of
Bavisamment, Farest nnd Climate Charge vide natificstion sumber G:.5.R 340 (E), dased the 18th dMarch, 2016,

(13) Construction and Demolition Wasie Management.- The Construcsion aad Demolitios Weste Management (0 (he
Eco-sensitive Zoae shall be carried out as pes the provisions of the Construction and Demolition Wasie Management
Eules, 2015 published by the Government of ndia in the Minisiry of Environment, Fossit and Climste Changa vide
notification number G.5.R 317(E), dated the 25th March, 2015,

(14) E-waste.- The E- waste Managemest In the Eco-seasitive Zooc shall be sarried out us per the provisiona of the E-
wasie Managemert Rules, 2016 published by the Government of lodia s the Ministry of Environmsent, Forest und
Climate Change,
(15) Vehicular traffic. - The vehicelar movemast of traffic shall be reguiated in 2 habitst Fiendly manner aud gpeciflc
mmmmmumﬁmmmmmmmunmqmumm humn';phq.m
prepared and approved by the Competent Authority in the Swie Oovernment, the Monitoring Comenitiee shall meaitor
cormpliancs of vehicular movemens ender the relevant Acis and the rules and regulations made therzunder,
{16} Industris] Units.- (&) No establishment of new woad based inchastries within the proposed Eco-gensitive Zoae shinll
he permitted except the existing wood based Industries set gp &s per e law.

(B} Mo esublishment of any new Indusiry causing water, air, soil, nolse pollution within the proposed Ecuo-
sepsitive Zooe ghall be permined.
4. List of activities prohibited or to be regulated or prometed within the Eco-seuslitive Zone~ AL setlyities i
the Eco-sensitive Zooe shall be governed by the provisions of the Environment {Protection) Act, 1985 (20 of 1986) and
the rules made thereunder including the Coastal Regulation Zone Motification, 2011 and the Esvirnnmental Impact
Assessment Notification, 2006 and other applicable biws including the Ferest (Capservation) Act, 1980 (69 of 1560), tbe
Indian Forest Act, 1927 (16 of 1927}, the Wildlifs [Protection) Act 1972 (53 of 1972), end amemdments made thereio
and be regulated in the manner specified m the Toble below, namely:-

Tabie
5L Na. Activity Flemaris
{l] {23 (3}
Prahiblted uetivitles
l. Cemmercial mining, stone quurying e=d | {3) All new and existing (minor and major misernls), sane quurrying
o | crushing undis. ﬂmlﬂuﬂhmwﬂhiﬁlndwiﬂlhmﬁklﬁHmﬁf

meating the domestic oeeds of bona fide local residenty including
diggisg ol sanh S cosstruction or repair of bouses e for
mumifacturs of country Hles of beleku far housing and fiar other
agtivities.

(b} The minleg sperations shall e cunried put in scoordance with the
cader of the Hor'ble Supreme Court dated 04.08.2006 iz the malter of
TH. Oodavarman Thirumulped Wa, UOI s W.E(C) Mo, 202 of 1743
and dated 1042014 in the matier of Oea Fessdstion Va, UG in
WEID) Mad35af 3012

i Setting of Industmes causimg poliutes | Mo new indugiries and expansicn of exisfing polfutag indusities =
(Waier, Adr, Scdl, Moise, ste ) the Exo-seniltlve Sone shall be parmisad,

COzly nom-palluting industries shall be silowed witkin Eco-sensitive
Zons as per clessification of Indusiries in e Guddellnes issued by the
Ceral Pollubon Control Beard in Fobraery 2018, unlesy so specified
in thie netifientsan. In additon, non-polluting ootinge ndustries shall

ke promoisd,
i Establishment of majar thermal and Prohibiied {except o3 otherwise provided) m per applicabln Juwe.
byoslctic pect
d, Useor production ar processing, of eny Prohitdind {exeept o ocherwise provided) as per gpplicehls lews,
Emm
R Diischarge of untrealod elTiumis in naiursl Prohfalied (socept ns osherwise provided) pa per gpplicoble lovs
wiater besdien or land area,
[ Estting of pew saw milk Mo new oF expaneion of exining sew mills shall be pamitted within
s Beo-pengidve Toss
7. | Commsccial wse of firswood. Prukibited (eaceph s otherwias [ruvided) as per upplicabls lawa.
1, U of plustic bags, Prokibited (eweept an othorwise provided) as per applizabis lawa,
9, Settbng up ef beick ns. Probibited (eocapt as otherwise peovisled) as per applizalle laws
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Regulated astividios
Commero]  establisbment of hotels o new commential botels and resarts shal] be penwatied willin gne

i,

TSNS

Klleamerre of the boundary of the Proteciod Arca of Keldiba Wildhfs
Banctisry of upto the extent of the Eeo-spsitnie Zooe, whichover b
nexer, exeept far ammil empomry siroecturss for Boosourism
nevities:

Provided thay, beyund ono kilimstre from the bousdary of the
protecied Arm ge upta the extent of Ecu-sencitive gone whichaver 3
pasrer, all mew oarmsl stivities or expancion of axigling sctivities
gkl ba in condunpizy with e Tourism bester Plan and paidelines ss
appliable.

i

Comatrumion notiviiits

Yo new commercial conzmaction of any Kind snal be pemmied
within one Kilametre from e oundary of e Probecied Aacs o0 upio
cateni of the Boo-sansitive Zond whicksver is nearer

Provided ihat, local peopls’ shall be penmisied 1o usdeake
o stnactian i their lacd fur thelr use including e amivities Tisted in
gabs parugraph (1) of pamgraph & &4 per building ive-laws &0 megt
the residentinl noeds of the local residenis wacho-

(i) widening end strongitening of existing roads snd consruction af
nea roads;

fii} construction s reovatics of infrastrus e wsd cvie emeis
(i) conmpge indaxiries inciuding villags iodustias; consenienoe siedod

& loeal smenlties supporting end Ees-iourizm incluling home says;
and

4iv) Promoted activities lsted |n this Notificiiban, |

[F 8

Samall it non pollusing ndustries.

Moo polluting  industriss.  bermed == Whis Calegory s per
Elaggifination of imdusries fpsned by the Central Polbation Conteod
Board in Februsry 2016 and non-hazrdous, imall-seale ond service
isdutry, agrauliure, Noricalsurs, barticubiure or agro-based indusiry

ing praducts From indpesous matccials Eom the Eco-senmitlve
Zooe ikall be peowitbed by the Coipetent Autiarity.

13,

{8} There shall bs oo felling of troes oo the ferst or Government of
revesmae or private lasds without prior permission of e coampetent
authority in the Stsie Gevenment.

{b) The felling of trees shall be regulsted in aocordunce wilh toe
provisions of the pancemed Central or State Acta wd the rules mude
thepeunder,

k4

Ercction of elecizical and commnunication
towers and layleg of cilides and ather
inlbRiiruCTIres.

Regubated andes Jq:npl-[r_lhla laws Excapd euilemy lines Lindesground
eibaling may be promotsd.

135,

Widning and irengehening of axisting
roads and consirocticn af sew eoads.

Bhell be dose with omligatiois mensures, o5 per applicabie laws, rales
and roguliiion and sveilsblo guslelings,

14,

TProtectioe af Hill Skopes a0 fver banks.

Reguleied under spplicable lows,

iv.

hiowemeni of weloalar traffic &t night,

Reguluted for commercial purpess snder applicehle iwa.

t 8

Dischargs of wesied weste weteo'slfluents in
raiuse waber bodies or land dees.

The discharge of trealed waile waier'sMluant shall be svoided to
exier inin e wewier bodies. Eforn o be made for cocyele and redse of
frmated wisls wiais, Otereise the discharge of mewiad waste
wmtesteffluent shall ba regaluted s per applicehls laws,

1% Commnertial Use ahib e¥tmetion af aurfics Repulsted under applicable low,
and proeed wases,

T | A, vesiealar and Noise pallution. Fogulaied under spplicabls ws.

2. | Introduction of Baotic specics. Tegulated under epplicable favws.

i Commercal Gign boarks and howeings. mwlppinhhhn
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hligratony graziems.

Fepulated wader applicabie lws aed m per Zonsl Master Plin

L

Tnlrestruciuns elReig civic Lmeniics

Shull ba cons with putigaton masnires, 18 per applicalie lows, rules
ased regubation ond availshle gideline.

35| Open Well, Bore Well mic. for agreultuce or | Ragalmed and (e activity should be siricty moniiored by ibe
obher usage appavpeiaie suthoniy,

6. Biconedical Waite Minigemant. Rraluied under apphcable lows:

7. | Collection of Forest podacs o Non-Timoer | Regubaied unser applicble vws except for kocal people.
Farest Produce (MWIFF),
Uider taking other activites related 80 Frohibioed eacepl for OIiclal mosiormpsarvey by ihe Forest
soariem like over Bying the Boo-sensitive Digpasunsal,
Zomo arca by kb ele balloon, hebooptar,
dromes, Microlites, el

e Solld Wasie Management. Teguiated usdes applicabie liws.

1) Ero=ipusism. Heguleted ander applivalile laws.

Pronsibed getivities

ET] Cliigaeng agriculture and hormosluee practces Permited snder applicahle laws for use of lsals
by bocal communitkes aloe with dairies, dairy
farming, oquaculare and fishenes

. Cirganic furming. EEnl] be actively prometed.

33, Adaptioa of green technodogy for all actiwities. | Shall be actively promeed,

4. Raio walsr lisvesing Shall be sstlvely prosnobed.

35, | Comags [ndestnies includisg Viklkge snisans. Epall he achvely pramossd,

T8, | Use of rescwable energy and fusls. Bio gaa, slar Lght etc. 5a be keslvely proamuted

3. | Mg Foresiry, Bl be actively promaied,

31 Ulsa of eco-[rchdly ranspot Shall bns setively promaied.

T T hall be octively preenated.

. Riessoraison of Degraded Land Foresty Habiat | Shall be aciively promated.

21, | Emvironmental Awaresesa . BEall be ACHVely promoice.

L Monlioring Commlttie.-

mﬁwmdmhinfmmnrﬁhmﬁﬁmﬁnmmwﬂbﬂﬂ}ufmhﬂnfhﬂﬂhﬂﬂm“t

{Protection) Act, 1966, Uipon completion
comatiture the subsequent Monitoring Committes

Cenkral Qoversmsng,

) District Collastor, Belasore

(1) The Central Govemment herely canstitut=s the first Moalioriag Commiites, foc

af the term of the first Moniioring Commities, the State Government shall re-
ns per the following compositica without referring 1o tbe same to e

= Chairmnng

[{) Anepen inthe mnfmhm-udmmmhmnﬂumw the Governmeat of Odiaba for o period
of thres vears and 5

(i)  Cue representative of Noa-governmetal Organtsation (working i the field of enviranment including baritage
conservation) to be nominated by the Government of [ndis for n persod of thse yeurs

bhelemmbir;

- Member;

TRUE copy ATTesmes
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(W]  Ragiassl Offizer, Odishs State FPollution Controd Board, Bolssars = Mamber;

(v}  Divisional Farest Officer cum Wildiife Warden, Baripsia « Member;

fvi}  Sub- Collector, Kaptipada (Udala) - Mimber;

{vii]  Superimendent of Police, Balasors - Member:

(il  Superintendent of Police, Mayurbbanj - Member,

{ix)  Member, Suate Bio Diversity Bourd : - Member;

{#)  Divissonsl Forest Officer cum WL Warden, Balusore - Mesber-Secretary,

&. Terms of Reference. (1) The teause of the Mositoring Commitiee shall be for a period of tree years from the dats

{7} The Monitoriag Committee shall moaitor the conipliancs of the provisions of this potification.

E]mmmmmmﬂmﬂhwﬂ:uu:ﬂuiﬁuﬂﬂmwrcdhmsdhﬂuhmlh:muﬂnﬂnm af tha
Government of Indis in the ecstwhile Miclsicy of Enviromment and Forests aumely, the Envirapmental lmpact
Assegument, 2006 published vide sumber 5.0. 1533 (E), dated the 14" Sapepmber, 2006, and the Cocstal Regulation
Zone, 2011, vide aumher .0, No, 16(E) dated 6* Jamary, 2011 aad subsequent smendmets theseis, and are falling in
the Eco-sensitive Zone, including the probibited uctivities as specified In the Takble under paragraph 4 thereof. Caly
whiie categonies of industries shall be considered es specified in the guidelines issued by the Ceptral Pallution Contral
Boord PCB for “Classification of Industries, 2016,

(4} The uctivithes that are oot coversd in the Schedule 1 the netificatlon of the Oovemnment of Indla in the erstwhile
Minisiry of Envisomsent sad Forests vide sumber 5.0, 1533(E), dated the 14" September, 2006 and vide numnber 3.0,
13 {E} dated the 6* January, 2011 and are filling in the Bco-sensitive Zane, exeept for the prohibited nctivities 23
MhMTmth¢thmth&mmwmhm
site-specific conditions and referred o the cencemmed Regaletery Authorities,

{5} The Member Secretary of the Moalioring Commities or the concemed Commissioner shall be competent o Ole
wlﬂnhn:ﬂumﬁml?uf:he&ﬁmmtﬂ}mﬁm]mmﬁ (29 of 1984) aguinst any penion who
contravenss the provisions of this notification.

(6) The Mogitaring Cotmunitice may invite representalives ar experts fram cancemved Depanments, representatives from
Indastry Associatisas or copcernad sinkeholders 1o assist In its deliberations depeoding on the reguiremenis oo sSsue [0
iggue badls, )

mmumﬁummnmmmm action taken repart of its sctivities &5 oo 31* March of every
year by 30" Juns ntMmhmMWMUﬁWMﬁmEmﬂﬂimudﬁhﬁMMW:Hhﬂm af
Environmest, Forest and Climate Change a3 per proforma appended at Anuesure Iv.

Eﬂmtmhﬂﬁnmmminmuiﬂmntﬂmﬁmmm.ﬂﬁﬂtmdﬂﬁmﬂmpmygiu sich directions, ug it
mmmmmmmmmﬂmuﬂh function,

7. The Cantral Government snd Staie Government may specify additionnl messures, If any, for giving efiect 1o
provisioas of this notificstion.
ﬁ.mpmiumu:ﬂ:hmunuﬁmnhﬂ!hwhgmmmmm,irmr.Mufmuapnwd.br!hﬂﬂdn'hh
&m&mn[%wmmﬁﬂmﬂﬂmﬁme

[F. Ho. 25/185/2015-ESZ-RE]
LALIT KAPUR, Scientist *G’
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Gen Co-ordinates of Kuldihs Wildiife Sanctiary
Boundary GFS Location |
Plilar No. Narth (Latitads) : East (Longitude)
1 21 2% 38,02 &6 13 38.88
2 21 23 4346 R 33 35,34
3 z1 28 48,38 &6 3 18,81
4 2i 28 54,46 &6 33 41.53
5 21 2% 56,46 &6 33 42.96
& 21 2 0.82 B4 33 44,85
7 21 19 535 &6 33 4681
§ il 25 11.41 &6 13 50,38
& 21 29 172 B 13 53.57
19 11 29 2165 B4 33 56,24
1l 21 FT 23.56 145 34 347
I zl 18 5 B 34 B0
13 21 29 27.03 86 H 14.72
14 Fl 29 ¥7.04 [T 34 1586
I5 21 29 28.83 B4 34 1240
16 21 14 25,89 B6 34 2634
17 21 29 3K &6 4 2506
I8 21 29 264 T3 34 1595
9 21 ) Z2.84 B 34 3541
20 21 25 19.58 86 54 2468
11 21 26 13,36 Bt 34 .81
23 21 29 5.52 56 T 3102
13 21 2% §3.92 8 M 3.2
24 21 2% 58.07 [T 34 11.20
25 21 25 57,43 B4 34 33.10
26 21 18 5162 i 34 3445
27 21 28 45,57 Bii 34 1635
1 2l 2% 4717 &6 4 19.06
29 T 2% 4599 6 4 4153
30 2 28 4571 §é 3 5594
il o 25 4645 B4 14 48,70
(] 21 8 45,54 4 34 5193
33 21 it 4 5308 Ef & 5458
3 21 25 56,01 &6 34 13.34
ET] 21 29 |62 8t 34 0,00
3% 21 29 &.06 &6 ] PYET
37 21 29 791 85 34 4738
\ 1§ 11 9 %46 &6 34 4785
] 39 21 20 5.69 56 34 49.11
40 21 29 939 86 34 50,93
4l 31 19 454 86 34 57,63
42 21 4 047 73 33 244
43 zl 28 59.15 3 15 598
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A4 21 25 59.16 BG 3 460
45 zl 24 582 8 35 1246
44 21 2% 55.55 T 15 151
47 21 28 54,52 84 35 17.92
43 21 25 54,82 &6 15 20,29
44 a1 28 58.37 T 35 2202
50 71 2% 31,93 &b 15 23.04
51 21 29 1164 Bé 35 2340

1l FE] 16.51 i 3% 34.27
53 21 9 22.21 86 15 24.99
54 1 29 217.9% 86 35 27,24
5 il 9 319 B4 35 D651
6 2l T 36,78 56 35 26,
57 21 29 E1E 6 13 2% 43
3B 2] 2% 3843 86 35 31343
w5 2l 29 38,52 %6 13 38 |
) 21 29 3597 6 3 44.52
61 21 29 34,94 24 35 46.35
62 21 29 3232 86 33 4734
53 24 29 18,55 &6 13 47.55
i 21 29 25.51 147 3% 48,11
&5 21 FT] 24.18 g6 35 4843
66 2l 29 23.52 T 33 4945
67 21 29 1.0t 86 1§ §3,73
&8 21 29 7229 B4 3% 871
& 21 P 1.7 &6 35 211
0 1l 26 2067 &6 14 217
7 21 29 18.53 [ 16 .84
T2 11 29 14.58 85 36 7.27
7 11 7 5.82 86 16 1290
74 21 20 5,17 &t 6 20,64
75 21 29 7.86 a6 6 3041
T 3l 9 7.12 &4 36 A1.6%
77 21 20 7.14 86 T 45.29
7% 2 29 447 £ 16 56,48
79 21 29 1,53 B 37 .47
%0 2l 1] 9.1 T 37 2.26
il 21 24 56,13 86 37 16.33
8z 2 2% 53.83 [T 17 2183
£ 21 % 5184 #é 37 26.70
g4 1l 28 50,54 g6 37 10,65
83 21 2% 50.26 B 7 38634
g6 21 28 5078 B4 a7 39.26
E? 21 5 S0.48 T 37 43.67
T 4 28 5174 6 37 43.13
& 21 28 5476 B4 37 4547
90 21 28 5581 &6 37 48.40
% a1 T 5148 | ah 17 45,00
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1 91 11 | 28 55,44 86 37 a3l |

53 21 19 144 B4 31 901 |

54 2 24 144 [ Y, 50.99

95 21 20 a1l 86 17 5300

%6 1 29 &26 B4 37 5352

3] 71 25 1,38 i 3 55.26

8 21 29 3.08 B4 37 56,44

59 a1 ] 345 56 37 57,15

109 21 29 419 86 a7 57.35

1ol 21 1 501 it a7 1715

L1 P | 20 G653 1] 37 44, T

103 21 29 .99 B4 37 51.92

i a1 19 995 &6 M 50,49

105 1) 29 1291 Ef 37 51,76

106 21 29 14,83 B4 i1 32,36

147 21 19 25 56 3 sy |

18 2l 29 2452 & 17 38,68

109 21 29 25.14 84 3 145
4 110 21 19 24 53 EE ] 445 |

111 2l 9 508 1] LT .00

TH 21 29 218 84 8 8.8

113 21 9 20,57 i 38 8,64

114 21 29 1864 B 38 6.76

115 a1 29 1643 86 3% 495

116 21 % 13,61 86 ET] 4.55

117 21 29 11.68 §6 38 406

118 . 2 29 817 T3 34 813

19 21 9 726 &6 14 12.32

120 21 2 5.36 B 38 1550

121 11 29 435 Bh 38 20.09

122 31 9 248 86 3 .87

123 21 29 0.5 86 38 2625

124 21 28 57.38 B 3t 20,34

125 21 78 57.91 &6 ] 3511

126 21 28 5829 B i 3946

17 21 28 553 &4 3% 41.27

128 21 28 56,9 86 i1 &4.91

129 2t 28 5491 &6 1 5037

130 21 28 56.99 B4 3% S3.84

134 21 28 57.44 &6 a1 56,61

132 21 23 587 86 & 4835
: 133 21 28 0.55 id 3% 48,89
| 134 21 i Ju e 18 56,35

135 21 29 506 &6 3 5518

136 1l 9 15 &6 38 5,43

137 21 29 10.83 86 18 56,26

138 21 29 13.57 B 38 57128

139 1t | 9 16.53 &f 38 56,37
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146 21 19 21,95 B 3% .01
141 21 29 2444 [T g1 527
142 21 T 267 86 39 12.19
143 2l 29 25,93 B 39 16,22
144 2 29 26.04 B 1y 18.23
143 a1 % 7377 86 39 26.74
146 zl 25 2119 T 14 3378
147 21 29 1891 86 T 37.90
148 11 73 15.68 84 39 41.46
149 21 5 10,85 &6 4 23,61
150 21 29 &.64 B6 g 4433
131 21 29 272 B4 39 4647
152 11 28 58,74 g6 39 50,51
153 2] 18 56,01 &6 34 53.84
154 21 2% $3.12 86 5 563
155 21 28 50.02 i 39 5133
156 2l 28 4721 56 39 55.76
157 T 2% 42.83 86 i) 5137
158 21 28 18.57 B4 19 49.91
L59 | 18 38.68 -] 39 4837
160 21 a8 3547 %6 3 50,09
161 21 3 3499 &6 39 50,09
162 21 2% 33.5 Bé 39 49.23
16 2l 8 3224 &6 39 4678
164 21 2% 29.28% B 38 4639
165 21 25 25.8 &6 1y 44.90
166 21 2 2432 B4 39 4261
167 2l 2k 2184 &6 39 4135
168 2l 28 20.32 86 39 4104
163 21 25 1277 86 39 3916
170 21 25 1055 86 3% 40,59
171 21 28 §.27 B 39 4423
172 11 28 5,76 g5 39 48,59
173 21 28 11.55 56 39 £5.02
174 21 28 |3.48 26 40 3.19
T8 2l 22 1446 Hi al TR
176 a1 % 14.23 B4 40 20,45
177 21 8 13.34 T 40 29,90
178 11 28 |2.03 &6 4D 15.6]
179 2] 2% .08 86 40 41,76
180 21 28 798 T 40 45.53
181 zl 28 7.8 86 40 49.1]
182 21 28 5,76 E6 40 51,78
153 2 28 13.03 6 T 57.94
14 21 28 15.17 B4 4 1.2
185 2l 28 16,11 M 41 <60
186 21 23 16.12 5t 41 1245
157 21 1] 16.22 Bé Al 16,32
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L83 21 % 17.4% B 41 1738
10 21 28 21.04 86 Al 11.75
190 21 28 24.96 86 41 1774
191 a1 25 204 B 4l 16,59
192 71 74 3213 & al 14.40
153 21 28 2408 1] &1 [2.71
194 11 o] 35.28 &6 a1 12.11
1835 2i 2% 15,37 B a1 oA
196 2] 28 31.74 B4 41 834
197 21 28 30,53 &6 al 7.15
148 21 25 3034 B4 T 546
195 21 18 318 &5 41 4,07
204 21 i3 3354 £6 41 237
201 a1 k| 314 85 a2l 1.58
202 3l H 33.61 B 40 ses0 |
203 21 ks 3593 1] &0 59,58
204 21 2% 1767 86 40 36.63
205 21 28 36,74 56 40 402 |
206 21 28 1388 k6 40 50,01
207 21 2% 30.23 g 41 4311
208 21 28 27.68 86 40 14,46
209 21 25 2679 86 40 3108
210 21 28 24.56 T3 ai 1642
11 11 i | 24,58 1) 40 11.34
212 21 28 25.14 &6 0 2053
213 1 28 2738 85 40 18,96
214 11 28 3062 B4 40 19.04
215 a1 8 33,32 56 a0 19:84
116 21 28 35,93 86 a0 2023
317 21 2% 35,26 85 40 21.52
218 2] a8 40,85 86 40 2102
218 2l 28 42,35 &6 40 FIRE
220 21 % #4.77 &6 40 22,90
221 21 2% 4626 86 40 34.68
21 21 28 46,64 846 40 2736
223 21 1§ 46,44 i 40 20,45
T 21 4 A5.44 oA ) il 344
225 2 25 45.07 bé 40 34,32
236 21 2k 4545 T 30 1491
7 21 28 45.73 &6 al 40,09
228 21 28 45 86 40 43,56
229 P11 g 4165 B4 40 4888
230 21 28 £3.05 L6 Y 5244
i) | 2l ' 42,33 {3 i Sl A0
732 21 2% 4148 6 4l 57,49
FET] 21 28 414 B4 40 54.47
134 11 28 41.57 &6 a1 295
238 21 25 42.93 86 a1 562 |
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T al 28 4449 85 O
7 11 i 40.64 86 % | BA |
238 1 o 54.32 16 41 Ak
13 1 o 56,34 Al a4 ny |
240 11 | £7.47 B4 4l a583
241 1) 28 57.16 86 41 2568
342 11 28 57,48 4 41 30.35
243 21 8 5537 86 41 3154
FIY) 21 28 57.03 i 4 32.9%
245 21 25 56,04 &6 41 374l |
246 21 28 55.37 86 4l 3950
M7 zl 28 53.7 56 41 4423
246 21 2% 4,36 BA 4l 49,83
249 21 1k 37,16 T al 55.66
150 21 2 59,14 i6 4l 59,63
251 2l F) .64 B4 42 123
252 21 2 0.9 6 41 670
153 21 29 174 B4 42 9.56
254 11 29 |85 86 a2 1L
35 2] 29 137 85 42 13,78
156 2l 28 59.75 86 a2 15.00
%7 21 18 53.47 s 4 15.41
2358 21 28 472 86 42 14.55
259 21 28 43.33 84 42 13.19
2650 21 28 18.45 B ) 1256
261 21 28 33 g6 4 1164
263 21 28 31.55 36 41 10.73
263 21 28 20.17 B4 42 5.71
264 11 28 2557 B 42 833
265 21 25 22.16 26 42 f.34
266 21 28 19.78 B4 42 5,00
267 11 28 16,66 B 42 372
168 2 28 |59 i 4l 1.5
260 21 28 958 BS a2 7,57
70 H 28 B.51 26 42 4.6l
371 21 28 7.7 86 2 | T
FEr] 21 2 207 6 42 10,61
273 2l 28 445 86 42 1032
274 21 18 0.09 %6 a1 743
275 21 n 56,1 §é IT) 47
176 2l 27 RE 86 4 e |
277 21 17 50.02 26 42 116
| 27 21 1 40,39 §4 T 5990
{ 2w 21 z7 4938 56 41 7,10
250 21 27 4902 86 al 55,56
281 2l 77 48.2 m 4l 5478
282 21 27 4273 56 al <508
283 1] 2 34968 34 al 518 |
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234 3] 7 3B.69 #6 al £7.79
283 21 17 37.52 86 4] 43
246 1l b ] 36,58 &6 42 0.80
247 21 77 15,71 g4 42 Q.61
258 1] 27 1534 BA 4 9,54
280 | 27 352 Ha 41 56,86
290 2l 27 34.7 B4 41 55.48
261 21 27 33,52 [ 4l 53,64
292 21 27 118 3 4l 33,06
263 21 27 30,53 86 41 53,36
194 11 27 29.45 56 41 | 5549
255 31 27 29,04 &6 a1 5788
196 11 17 21.713 g6 41 5441
97 i1 7 26,18 &G 4] 38R
298 21 27 2258 4 4] 4982
299 21 27 1897 84 41 47.41
300 k| i | 13.22 H& 41 43,93
301 21 27 0.5 [T} 41 4] .46
07 21 27 £.58 86 4] 3865
303 21 27 731 &6 41 3714
04 2l 27 7.53 T 4l 39,18
WS 2l 27 8.12 &6 41 41.52
06 21 27 10,6 56 41 4720
07 21 27 13.33 24 4] 50.47
308 21 2 15.01 i | 4 ns
309 a1 27 18.13 B &l 55,60
1T 21 27 19.42 i &1 59,71
31l 21 27 2053 [T; 42 4,80
312 21 27 2z [T 42 5.10
313 21 27 25.13 T 42 1614
314 21 27 %35 86 42 2143
315 21 ar 32,85 B 42 2547
314 21 27 3531 86 a2 2885
317 21 27 3633 86 a2 30,42
s 21 27 355 i 42 3218
319 21 27 34,5 £t 42 3218
320 21 17 3004 a6 a2 3101
321 21 1 27.17 B4 £ 29.06
2 21 21 24.97 it &2 29.26
3123 21 27 20.75 B4 | & 29 86
324 21 27 1525 84 R 28,11
325 21 17 11.45 85 | £2 26,30
326 21 27 T 84 a2 3.0
37 21 27 992 74 &2 36,31
318 2l 21 7.52 a4 7] 43,04
328 21 27 6.1% 84 42 ar.04
330 2 27 7.05 84 42 51,72
331 21 Fal 561 8 a2 57.58
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111 | 11 17 296 E& 43 .05

333 21 27 1.76 86 43 757

334 21 27 407 56 43 15.82
335 21 17 5.52 865 43 2033
336 | 27 457 1 43 24,98
137 21 27 132 &6 43 7924
138 21 27 2.50 i6 43 3443
13 11 27 205 a6 43 39.70
140 11 26 5723 &6 43 47.58
341 i | 24 55,67 Bé #3 £2.10
342 21 26 55,19 85 43 $6.10
343 11 26 15,69 &6 44 139
144 21 26 $6.73 B6 [T 3.87
345 zl 1 0.07 B & 0,78
346 2l 17 333 T 43 59.56
347 21 1 157 85 43 59.00
348 1 21 11.84 85 43 $6.03
T 11 b3l 15.24 &6 43 5742
350 21 27 LB.7% 65 43 §7.11
351 21 21 72121 T 43 57.50
352 a1 17 2444 84 43 47.50
153 21 7 2571 & 43 5749
334 2l 27 25.2% [T 43 57.72
355 31 27 26.25 85 &3 58,52
356 21 5l W62 B 43 2886
357 21 27 26.04 g6 43 59.77
158 21 1 T i6 FT 045

5% b a1 ot e B 44 20

360 21 27 30,7 a6 44 £95
351 21 27 1283 86 44 596
162 2l 27 34465 B & 13.05
363 11 27 354 85 T 14,57
364 21 17 3316 g5 44 15.55
365 21 n 30,72 86 A4 16,35
366 2l 7 B.06 HG 4 LS
367 2l 27 254 B 4 17,16
145 21 7 2178 6 44 L6.40
169 2 17 18.27 6 #4 16,439
LT a1 27 155 6 &4 17.52
37l 21 2 13.27 BS & 19.79
Ly 2l n 1114 ) 44 2179
i zl 27 .15 26 4 25.06
74 21 11 .38 B4 ad 2789
375 21 7 5l B4 44 32.42
176 "3 27 1,29 g6 44 34,13
3T 21 21 1.61 B4 44 3443
376 21 26 55,85 B4 &4 40.11
ETL 21 26 58.25 26 [ 44.59
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380 21 26 5745 36 | = 4682
3%l 21 26 56.49 84 a4 4092
382 11 6 56.97 i 44 51 .81
383 21 26 55,52 86 44 5165
384 21 6 5114 £ 44 50,10
385 21 5 4585 g6 44 £7.19
3%6 21 6 40,05 g6 44 46 68
357 21 6 34,74 g6 44 4841
88 21 26 25248 26 4 &7.39
389 21 26 24,1 86 44 £5.41
1] H 25 204 o] 4+ 42,76
391 al 26 1754 86 FF #0.25
392 il 26 1551 #é T 1625
353 21 26 1182 T & .69
104 21 26 1097 86 a4 34.43
35 21 26 1025 B a4 32.76
5% 21 2% 5,24 Bé &4 29.7%
397 21 26 §.67 Bl &4 2837
193 21 26 516 T 84 25.57
199 21 26 %.14 [T 44 23.35
400 21 6 QL8 5 i+ 20,77
401 21 26 .85 56 44 1558
402 21 6 3.09 %6 44 15.87
403 21 4 .52 B6 44 14,58
404 21 23 5801 ik 44 12.65
408 21 FX] 5439 8 T 10,85
405 21 25 5200 £6 44 10.08
407 Z1 i) .19 ] 14 057
S04 2l 2% 47.5 T3 a4 1125
209 2 15 46.54 i 44 1538
210 21 25 £5.1 B 44 1745
411 21 5 42.08 T 44 1732
412 an a8 393 B4 ! L6.81
413 21 25 37.73 B4 &4 1772
ild 21 25 32,06 84 Y 7375
415 21 25 283 T | a4 2535
416 21 24 23146 a4 | 28.76
417 21 25 V.78 as & 2533
P 2l 25 162 36 &4 2206
419 21 &5 p2a B4 i L850
42 21 2% 7.97 B6 44 15.03
€21 al 28 4,43 3 44 280
£22 2 25 0.4 B& #4 §.54
423 21 24 5685 86 I 6,45
£24 2 24 54.43 T 44 2.84
£2% 21 24 52 65 2. E) 59.23
426 21 24 50,39 i 43 55.96
417 2 4 4132 §& 43 52,14
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428 21 24 al84 &6 a3 | 4824
429 21 24 18.52 46 43 %29
430 21 24 3187 B A3 4154
431 i 24 3786 ] 43 1432
432 71 24 3592 6 43 30,19
433 11 14 30,75 16 43 24.70
434 i 24 28,11 g6 43 2110
435 11 24 21.74 B4 43 20,09
436 21 24 17.7 &6 43 1587
437 21 24 14.96 &6 41 17.33
438 a1 24 0.8 B8 43 1390
439 21 24 188 L] 43 961

40 21 24 6,46 86 43 11.84
4] 21 24 012 86 #3 5.84

442 21 2 50.15 Bé 41 .57

443 21 23 58,56 ik az ST93
A 2 23 57.84 T A2 5177
445 21 a1 5 58 86 42 5122
ddb 1 3 5509 46 . 51323
447 21 3 2.5 T3 a2 5123
448 21 21 30.11 Bé 42 40,35
243 2 2 4943 T a2 4835
450 21 13 4857 B4 a3 4745
451 21 3 49,33 &6 42 4524
452 21 23 40,4 &6 42 44,33
453 T 3 8.6 86 41 Py
454 1] X! 47.55 B 42 24,25
455 1l 13 46,57 &6 42 43.53
456 21 23 46,49 &6 47 4.6
457 11 23 46,68 86 41 41,58
458 21 23 4647 & 42 40,03
449 21 13 47,83 [T 42 18,50
460 21 23 4.0 B 42 36,32
441 21 13 50,05 &b 42 3539
463 21 23 50,80 86 42 35,28
463 2 i) 50,19 B6 42 .47
a4 al ) 46,85 85 47 30.50
443 21 13 a3.46 54 52 27.17
464 21 23 19,75 &6 42 2460
467 2l 23 15,69 i 42 2043
458 2l FX] 3129 86 42 13,95
FT] 21 13 30,60 a6 42 10.02
470 21 23 2748 ) 42 518

471 i | k| g | 1.1 q2 571

412 21 FE) 20.39 Bé 42 1.44

473 21 23 18,14 &b 42 585

£74 21 23 15.73 86 42 10,03
a1 21 23 | 1492 6 42 B3

LE

TRUE COPY ATTESTEw

ADVOCATE




43

- T8 THE GAZETTE OF INDIA : EXTRAORDINARY [Pary l—Sec. 3] ,6;7) -
S %
£76 21 3 15.2¢ | [ 42 | 6,76
477 zl 3 18,54 &6 42 4.00 .
475 | 3 24.15 Bo 47 244
£79 21 3 28.1} a5 41 39,68
450 21 23 2923 &k 4] 56,93
481 21 23 2875 B 4] 54.18 '
482 21 3 21.65 i5 41 46.97
483 i 23 14.23 1 4l 43,20
484 | L .11 B 4] #1.67
483 21 23 17 86 &l 4033
446 21 b 59.57 &6 41 38,78
457 21 FF. 54,41 &6 4l 3826
458 21 23 5133 85 il 31,75
a8 21 7] 50,39 6 4] 39.47
50 21 2 S2.01 845 4] 4417
491 2y 23 5669 6 41 52,18
443 21 23 5] B 4] 5733
[TE 21 23 411 B4 42 0.59
454 21 23 541 5 41 3,34
495 21 3 638 86 42 781
405 21 23 .03 B6 43 12.28
497 21 23 543 85 42 1504 |
498 1l 3 189 &6 42 16.59
450 2 23 0.28 b6 42 1625
500 21 22 53,02 56 42 1162
301 21 23 45,75 56 42 5.62
A02 ) 22 4135 ] &2 356
503 21 21 3738 B 42 138
304 - 1 32.55 56 12 564
505 21 22 28.37 T 4z 4,79
506 zl b 153 8 (v .02
507 2l ] 24 &6 4] 55.09
508 21 3 18.86 i5 12 336
509 21 12 16.44 85 42 207
510 i 12 13.56 86 2 052 |
511 21 22 FRE 85 4] 58.98
512 21 22 10.14 85 Tl 3,48
513 21 72 6.75 86 il 47.09
514 21 ir] 584 B6 4] 47.17
515 21 22 440 B4 4] 4593
316 21 22 152 & 4] 4593 |
517 21 21 59,5 &6 41 46.63
A 21 21 1517 &6 41 49,37
519 21 21 49,69 B6 £l 52.84
520 21 21 43.24 &6 41 5027
321 21 2] 413 6 4] 47.69
522 b1 11 4125 B 4l 4744
533 21 21 4108 Bé 4] 46,04
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524 i | 21 3865 &6 41 42,80
523 21 | BT B 41 1785
526 2l a1 3532 B4 4l 3537
1) a1 21 4124 88 41 30.03
538 13 21 4492 86 4] 2757
529 21 2| 48,13 &6 4] 2432
530 2l 21 5088 BS 41 1970
EET) 21 21 1,79 B4 41 17.05
432 21 2l 45.1 26 41 11,75
33 21 21 5139 26 4] .35
i3 21 21 5741 fid 41 2.50
535 2 22 1.3 86 m Y
535 21 b3, 21089 26 a0 $4.01
37 21 3 2.44 §4 40 4938
534 1 22 2,52 T3 40 a1
439 21 27 .59 6 4 M |
40 21 11 258 BE ag 28.41
541 ] a2 257 845 40 23.1%
542 21 2 237 86 40 13.11
3 1l ] 218 &6 4 985
$44 z1 i .53 B4 40 7.3
545 2] 22 724 85 40 7.91
546 21 22 10,31 86 4 945
547 3} 22 12.68 5 40 9,63
548 i o1 1771 [T 40 6.52
549 21 22 20,96 B& 40 5.37
550 21 22 29.63 Ei 40 £.00
551 21 z 42.81 a5 40 1.ES
i 21 22 57.95 T 1% 588
553 21 23 10.97 36 ) $6.20
554 21 23 20.54 &6 9 53.09
555 a1 23 2307 B4 30 s212
556 a1 Fi] 27.05 56 1% 54,3
557 21 23 .1 &6 40 .00
558 2 Pz 3650 26 39 3729
S50 21 3 3357 a4 5% 13058
560 2 23 40,76 6 1% 4550
19| 21 21 47,74 26 14 648
362 2 23 £5.81 86 39 43.12
561 21 3 49,6 B4 39 42.51
454 21 23 50,86 85 ip 19,90
563 21 23 5134 86 35 31,58
564 2 23 50.57 B6 3 24.38
567 al 23 $1.13 86 19 21.76
568 21 13 57.84 &6 39 17.17
0 21 4 18k B 39 Ll
570 21 24 1.45 85 14 13.79
3T 21 24 347 86 9 ny |
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572 2i 24 344 86 39 4,56
373 21 24 FET) 85 39 213
574 21 4 133 k& 13 59,48
575 21 23 58.06 [T 3§ 56,43
576 2 73 5574 6 i 55,95
577 21 23 53,34 56 3% 56,05
378 21 1 50.2 B 18 1.4
579 2 23 46.3] 85 3 59.43
58 2l 23 43.54 86 14 59,43
581 2l 3 4.2 86 38 5845
581 21 e 3807 86 33 56.48
583 21 3 34.2] 85 38 53,44
[T 21 23 3141 [ 3E 53,64
583 21 23 20.7 &6 T 5113
586 2] 23 23,71 &b £ 40.17
587 21 23 2054 Eé i3 .16
5B 21 23 1815 a4 38 30.92
559 21 23 15.57 Ha 38 2743
%) 21 21 10,59 T 38 20,70
591 21 3 7465 &6 38 15,65
397 a1 s 674 i T 1252
593 2l 23 487 T3 38 5.54
594 T 23 4.23 [T 7 59,28
68 21 23 L2 56 17 55 63
396 21 22 57.22 86 37 5135
597 21 ] 40.09 84 37 46,80
598 21 22 43.68 B 37 43,08
55 T 22 35.44 T3 37 34.66
600 21 22 30,46 g6 37 318
B 2] 1 2876 a6 7 29.9%
&2 2] ] 195 B 57 27,156
603 2 Fo] 16.12 85 17 24,73
604 21 22 6,57 86 N 21.62
04 31 11 5.62 56 1 15.68
506 2] 7 476 54 37 874
(75 2 2 278 85 37 2.74
60H 2] 21 $8.25 84 36 5533
Ailrd 2i 2 5214 T3 16 5373
&10 21 a1 49,65 &6 34 3037
&1l 21 21 48.52 &6 38 46.76
612 2 21 40,28 B 36 43,06
h 613 11 21 5137 [ 6 39,35
614 21 21 53.37 & 6 37.12
615 21 21 5143 86 36 34.71
616 2 21 49,57 & 36 3249
617 11 21 .52 &6 15 30,69
618 21 21 37.65 B 36 28,28
619 a1 21 13.47 85 36 25.08
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620 al 11 2817 B4 i 1104
621 21 3] .56 6 16 13.10
642 2i 21 21,52 86 i 1! &30
B23 2l Il a2.d5 Bh 35 5123
634 2] U 2224 85 35 53.79
623 2] 21 21.2% 86 15 4855
626 21 il 15.39 84 a5 47,14
627 21 21 12,96 86 35 4565
628 2] 1 6.55 &6 15 4694
625 21 21 1,81 B4 35 49.21
630 21 20 58,09 56 33 49,30
63 a1 20 5E24 B4 35 4229
£32 21 2y 59.74 [ 13 33.25
633 21 1 149 85 5 26.03
634 a1 21 1,78 86 34 2349
B33 21 2| B.04 &6 34 20.39
636 21 21 11.6% 84 35 17.93
&7 21 A 14.93 56 5 I7.14
638 zl 2] 17,8 B5 34 16,55
639 21 21 20,34 86 13 16:4]
¥ 21 21 23.39 Bb EE 16,76
641 2] 21 13.89 86 35 185,13
642 21 21 26,08 B 15 14,40
fd3 11 21 77.54 B4 35 13.13
(N 1 21 2736 & 35 11.69
45 11 2] 251 13 a5 11,70
646 a1 21 L7 T3 a5 12.61
647 T 2l 21.68 &6 35 1161
643 21 21 21.5] B4 38 1117
649 21 2] 232 5 L 10,26
B850 2 11 23.53 56 35 B9
651 Z] 21 15.47 B 15 7.74
652 2 21 19,47 86 33 576
653 21 1t 20,60 &t i5 341
654 i 3] 23.01 85 3% .58
39 i 21 24,74 A 35 1.57
G844 2l il 2582 86 35 3.0%
657 21 21 28.29 B 15 452
658 2l 21 3086 86 15 570
659 Z1 21 3276 B 15 T
660 pi| a1 33.88 B a5 9,27
6] 21 21 36,13 15 35 nn
462 21 zl 3747 BE 35 14.04
663 21 21 187 &6 i5 15.11
654 21 21 4044 B 35 17,16
655 21 2l 4233 B4 33 17.07
664 21 21 4347 &b s 1544
647 Il 2 42.15 a5 35 13.82
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38.25 86 13 9.45

G 21 21 352 B 35 752
670 21 3] 34.64 K4 33 560
871 2 21 35.52 & 3% 408
672 21 21 37,05 &6 15 1.5
673 3l 21 413 Bé 35 £.97
674 21 i | 4585 6 35 532
675 11 21 46,02 g6 15 1.33
676 2 21 44 15 B4 34 5055
677 21 21 40.25 B 14 1820
673 31 21 36,63 56 34 59.50
679 T 21 3554 Bé 34 3443
BAG 21 zl 34,58 1] M 5563
651 21 2] 3432 ] 34 5114
=1 21 il 32 45 B ] 54.16
683 a1 31 35,50 56 34 55,2
584 21 21 38.53 86 34 £4.91
65 21 2l 39,60 [T 3 54.61
686 zl 2 40.5 a6 34 5410
687 2l 2] 477 &4 34 51,23
643 21 2l 40.77 [T3 34 52.33
3] 21 21 40,43 B 4 51,34
6590 21 21 38.79 B4 34 49,16
661 1 21 M E 8 34 47.56
£92 2] 21 3537 26 34 46.47
693 2] 3] 1373 B T 46,11
G 21 21 3298 B 14 4597
95 3l 2l 3284 i P 43,46
g6 21 a1 327 84 34 44329
97 21 2 3229 T3 34 43,42
&35 21 zl 28,54 &6 34 41,63
699 2] 1 2759 B 34 42,05
0 21 2 27.91 B M 40.43
701 21 2] 29.24 6 M 3843
) 2] 1 30,57 &6 34 16,65
703 2 2] 30,84 7 34 AT
704 2l 21 30,83 B& 34 12,47
705 21 11 30,65 56 14 31.12
706 3] 21 298 &6 T .54
707 2] 21 .71 86 34 30.76
708 21 21 27.62 86 34 320
09 31 21 2551 &6 14 1332
710 2] 21 23.54 86 T 35.51
11 2] 21 12.24 B4 34 38,10
112 Tl 21 21.02 86 14 35.74
713 2l | 21 19.45 26 14 33.65
714 21 2] 18.82 B4 34 1283
715 1) 21 18,82 6 34 TNE]
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Ti6 21 2 19.23 85 34 29.25
717 2 2] 19.85 86 34 21.76
713 2l 21 19.79 56 34 645 |
719 2| 21 19.01 &g 4 25.82
20 21 21 18.1 85 34 24.93
721 21 21 L6.64 85 34 24,19
122 21 21 15.59 Bo 34 24:27
123 2] 5 | 151 B& T4 25,34
724 2] 21 14,83 86 34 26,88
725 a1 a1 14.68 B6 34 2032
725 21 21 14.69 R4 34 2882
727 21 21 14.52 26 34 29.34
738 3 21 13.29 B4 34 38,82
729 21 2| 12.66 &6 14 28.57
730 21 2] 12.04 £6 34 3091
T 2l 2l ilLag B 3 3330
732 21 21 10,65 B6 4 34.57
753 21 2] 947 i 34 34.55
74 21 21 141 86 4 3181
734 e 11 7.55 G 34 3142
736 2] 21 7.1% 86 34 30.93
77 2§ 21 596 86 34 2834
738 2 11 238 &6 34 26.67
1% 2] 2 .51 B 34 24,88
T4 21 21 8.la 26 3 s
T4l 21 21 B.04 Bs 34 24,66
ii] 2] 21 6,86 B6 34 2548
743 21 21 £74 &6 34 25,04
44 3] a1 igg i 34 24,00
T45 el | 21 LG4 B 34 2239
Tih b | 21 028 Bf 34 2118
7 al 2 0.07 B4 34 20.06
743 21 21 004 B 14 1887
749 21 20 50.57 &6 34 17.97
50 2 20 574 B 34 16.49
TH i 20 54.08 i 34 14.53
752 2 20 50,8 &6 34 14,45
753 1 20 48,14 B 34 14,1
754 prd| b i) 45,28 6 a4 1540
755 Y 10 43.6 85 34 15,25
756 2] 20 42.34 86 H 13.68
737 21 20 41.57 86 34 12.20
758 11 20 4l.62 85 34 8,61
55 2] 0 4235 BS M4 7402
T60 21 20 42,67 &6 34 586
ThI F 3 20 4148 L2 34 +.89
62 21 20 4175 [T 34 162
163 il 2 ] ) 56 34 58 |
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764 2] 20 41.61 B 3 154
165 21 20 423 [T 34 0,04
766 21 20 42.47 a6 13 57.49
767 21 20 42,58 86 i3 56,45
768 21 20 42,39 86 13 55.8]
68 11 20 4183 &6 33 53,80
0 1 20 40,54 86 31 5233
7 2 20 35,47 B4 33 51,17
e 21 20 17.41 a6 13 49,86
173 21 20 36,83 &6 13 4847
74 il 20 3657 a6 a3 4761
175 21 20 ET] g6 33 45.52
75 21 20 40,88 i i3 44,12
T zl 20 43,45 13 13 44,03
TR 71 20 45.67 86 13 4472
Ti% 21 20 46,64 &6 33 46,11
750 21 20 S6.69 &6 33 4615
Ti] | 0 da.81 B4 33 48,16
782 a1 20 47.58 86 13 47.42
783 21 20 48.28 86 33 45,69
Thd 21 ) 43,43 & 33 49,53
TES 21 20 4843 st 33 51,30
756 21 20 48.51 T 3 131
787 21 20 4851 a4 ! £4.51
TH4 21 20 4307 85 33 57.04
789 2 20 50.13 86 13 TET)
%0 21 0 51,38 26 33 55.67
91 a1 240 §2.29 &t 33 53.60
02 21 20 53.06 84 1 [TRE
753 21 20 533 i6 13 57.03
T44 21 20 53.19 B6 33 54,72
94 21 20 52,48 &6 13 5189

196 2l 20 52,48 86 13 043 |
197 21 20 5192 &6 13 ab3g |

198 2 20 51.28 B 33 46,07
799 b1 20 HET B5 33 43,33
00 21 20 52.11 B4 13 4249
1 21 i v} 52.54 B 13 4p.6a
82 21 20 §3.2 86 13 40.27
B33 1] 20 54,09 &6 13 JBT72
B4 21 20 56.77 B4 i3 .71
805 2! 20 58.23 84 33 38,71
i i 20 59.57 BA 33 381
807 21 21 |24 56 33 3534
208 21 21 125 & 33 3679
809 21 21 4.59 g6 33 3583
810 1l 21 476 B 33 35.73
81l 2] 21 485 a4 3 34.55
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Bi2 21 1l 4.87 86 1 Ja.83
813 21 21 4.24 86 33 10,74
Bl4 21 11 3113 86 13 2836
e 2 2 260 86 13 2147
&lé 21 21 257 T3 31 26.42
£17 21 71 3.08 56 3 26.4
818 21 1 5.34 26 13 26,64
819 2l 1l 7.02 86 1 2716
820 2l 1l B.56 86 13 27.3%
B 21 21 9286 86 13 26.78
B22 21 21 LEl 86 3 25.64
B3 11 2] 673 86 13 23.13
824 21 21 5.34 B4 33 1 42
B2S 2] 21 358 85 31 19,26
B4 2] 21 2.4 85 33 1600
817 21 2l 1.61 86 13 1591
K23 21 21 0.56 B6 33 | 1383
120 21 20 59,72 56 13 1156
830 21 20 58,25 &6 13 10,70
831 21 20 $5.38 86 13 9.07
] 11 20 $4.08 B i 8.48
833 21 20 51,66 84 EE) 6.8
§34 21 20 50.32 84 EE) 557
B35 11 20 0.3 B 33 4,26
536 21 0 50.64 T3 13 1.06
537 21 0 51.98 [ 33 127
538 21 20 52.76 86 1 0.55
39 21 20 54,15 &6 13 038
#40 21 20 54,44 86 33 027
841 21 20 5755 B 2 58.52
B42 21 20 59.04 86 3z 18.62
B43 a1 21 013 &% 32 1707
444 a1 2] 1B B4 3 53,39
843 2l 21 293 85 az 54,18
846 2 21 25 85 a2 53,01
47 21 21 2.95 86 32 51.74
343 21 21 4,13 86 1 50,62
849 21 21 5.46 86 iz 50,32
&40 21 21 7.2 B 12 50,39
E51 21 31 10.54 86 32 50,60
852 21 21 13.08 &6 12 )49
553 11 31 1371 86 iz 5186
£54 21 11 14,63 B 32 52.97
855 21 21 15.15 86 52 S4.61
856 21 21 1497 26 12 [T
E57 21 31 14,28 ‘6 32 37.53
858 71 21 14.56 46 3z 4% 64
250 21 2 1601 44 3z 59.63
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864 2 21 17,85 6 i3 {028 '
861 2] 21 19.95 B 13 6,12
Bt 11 2] 21.06 B& 32 59.59
Ba3 21 11 21.76 i 32 58.40
B4 2l 21 21.96 i 32 57.13
&5 21 21 22 43 56 32 601 |
866 21 71 2136 6 12 496 |
B&T 2l 21 1.0 T 32 54.29
Ba% 21 il 22,44 86 3 54.00
B6% 21 21 20.9] 56 32 54,45
BT 21 21 19.72 B 12 54,60
871 21 21 18.67 i 32 54.53
§72 31 31 14.53 & 32 416 |
B3 2 11 186 %6 32 I
B74 31 3 19.57 86 32 51.62
§73 a1 1] 2118 16 32 50.27
R76 3 21 2201 BE 32 4552
877 21 1] 2229 B 3z 4825
878 21 11 2129 84 32 4721
879 2 21 2131 T 31 46.76
R50 al 1] 204 B4 32 41.14
[ 2] 2] 19.08 86 32 4841
&2 1 1] 18.52 T 12 45.49
B&3 21 2] 17.61 B4 32 48.57
B34 21 21 17.19 B4 31 FTRE]

B&S 2 21 17.26 [T 3 47.52
BAs 21 21 L6581 E6 e " 45,78
887 2 11 15,72 &6 1 1.3
EEE] p 1] 1l [4.67 26 12 47,53
B89 2l 11 13.83 &6 32 176 |
B9 i 31 13.48 &6 32 47.76
891 2l 21 1243 i 12 47.69
393 1l a1 1271 B4 32 46,79
B3 2] 21 ILE5 B6 32 43,67
5 2] 21 1243 i z 44.75
K95 21 21 9,84 [T 1 41.97
B9 21 2 5,14 B 32 2.9
47 2l 2l 9,49 &6 12 41,51
o8 21 21 10.74 86 12 40,14
99 21 21 12,06 86 32 38.07
00 H! 21 12,53 &6 1 36,50
Y 31 21 11.78 85 33 15,83
6412 2] 21 9.12 B 32 33,90
M3 o | | B4l Eh iz LI
04 21 21 7 Bf 32 327
905 3] 31 304 86 12 3361
S0 21 It 4.0l Ef 12 33,84
507 1 21 3.66 84 P 312.9%
JRUE cOPY ATTESIEY

N,

DVOCATE



%3 -

[ [0 3if) ] = M ] U o S 87
—_———— — — — —— — —

$06 11 21 | 23 i 32 3176
903 21 21 1.54 & 1 il
10 21 21 0,03 &6 1 1.8
911 21 20 58.56 &6 12 30,28
912 21 20 57,45 86 32 2849
513 21 20 48,02 Bt 32 27.49
014 21 20 5729 44 32 26.74
15 21 i LT B iz 26.54
LG 21 20 56.47 86 32 2554
917 2l 20 46,00 56 5] 24,73
918 21 20 5505 86 32 231.56
919 21 1) 56.02 B4 3z 2299
920 21 20 56.52 45 32 2245
921 21 20 56,96 &6 1 2238
922 21 0 5734 26 13 22T
FE] 3 . 20 58,03 &6 32 2305
B34 2] 20 58,66 845 32 2258
915 a1 21 55.73 B4 32 3210
925 1] zl .42 & 1 20,83
927 21 11 1.BS B 32 19.95
928 21 1] 387 B4 32 18.33
918 1 21 831 [T 32 17.05
930 21 21 7.95 86 12 16.24
931 21 21 9.34 86 32 FETE
532 31 21 %.34 &5 32 £3.61
933 21 21 4,57 3 32 | 197
934 2 2i 242 86 12 10.26
935 21 21 .33 & 12 9.5)
436 21 21 10,85 g5 3z .06
937 21 21 1296 B& 32 558
938 21 2l 14,76 1 32 947
QRQ b | 4 | 15.69 in 32 1039
G400 21 2] 1625 B4 32 11.65
941 21 2 16.82 B 1z 13,89
942 21 21 178 g6 2 14,41
543 21 21 18,35 26 32 13.36
544 21 3] 19.26 B 32 13.06
943 21 21 722 [T 32 L1641
244 2l 21 25,26 &6 3z 1544
947 21 31 2731 86 33 17n
45 31 al 2842 85 32 16.54
G45 21 2] 20.72 [T 1 13.85

T 9E 21 21 30,09 86 12 12.16
951 ! 21 29.43 &6 32 1107
952 2l 21 2757 85 32 9,08
953 21 a1 2747 B4 52 7,18
554 2] T 284 84 2 5,39
455 21 21 29,33 B 31 6,89
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956 a1 21 3101 B4 32 838
957 21 21 3232 &4 33 867
938 | 21 1324 b5 12 7.57
959 2l 21 34.83 BS EF] 767
96 1 21 16,51 B iz 8.46
98] 2 21 11.72 B 3z .95
562 21 21 18,37 B4 32 B.44
5463 F1| 21 38.56 [T3 a2 8.25
e 21 2l 38.83 86 32 6.56
[ 11 zl 39,34 &6 a2 4.48
966 11 21 40,41 26 2 147
967 1 21 .59 &l 32 3a7
968 1] 21 4158 85 32 2.57
969 21 ET! 4525 B iz L&z
970 21 21 46.73 86 3l 5557
&7l 21 21 4747 T3 3l 58.28
o7 21 21 484 g6 3l 58,38
473 11 ! 5129 &6 31 59,56
574 21 21 5241 K 2 01s
975 2l 2 5297 &é 32 .08
974 21 2] 5418 B4 31 38.26
977 21 21 24.08 T 31 697
L 21 2| 54,17 £ il 5527
579 21 2] 5482 86 3 368 |
980 21 2 36,12 86 31 5308
981 2 21 5724 a4 3 53.47
T™: 21 21 57.49 [ 3 $4.27
983 21 21 58.82 &6 1l 337
G4 2l 21 59 56 T 51,68
k%] 21 il 57.04 g6 3] 4520
[T 2 21 56.54 B4 ¥ 48.01
287 21 21 575 86 3l 4831
s zi 21 588 E6 3 P
GG 2l 77 0.t &6 3l 4531
590 Y ] 14 &6 il £4.11
%91 1 1 L4 86 3] #2372
942 2] 2 0,56 [T 31 #0.24
93 * 21 21 59,24 86 il 1745
594 21 21 55,75 86 il 3349
5 21 21 529 86 1] 33,04
536 21 21 45.73 B6 1l 33,31
T 11 11 45,52 B5 T 33.61
H9g 21 a1 46.33 B4 31 33,51
95 21 21 45.27 B 31 15,52
1000 21 21 44,84 BS 3l 34,78
1001 2 T 44,84 aa 31 33.70
1002 11 21 FrrT & il 3358
1003 2l 21 42.4 g6 B} 1430
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1004 21 2 41,12 Bé 31 34.68
1005 21 2l 19.43 B 3l 35 84
1006 21 2] 17.44 86 31 3685
1007 11 1] 3613 B 3] 3142
1008 21 1] 3507 86 31 37.75
1009 2] 1 30,78 B 3 1412
W10 2 1] 24.62 Bé 1] 18.67
1011 F1] 2] 15.85 T 31 1833
1012 2 2l 1188 B 31 37,5
1013 21 21 9,47 B 31 3718
1014 2l 21 9,04 6 il 3739
1015 21 11 6.87 &6 3 3763
1016 2l 21 534 86 3 36.71
1017 21 71 152 3 3l 36,13
1018 2 21 2.62 &6 3 35.21

1015 2l 21 131 56 1l 3359
1020 21 11 0.44 86 3 3220
102l 21 21 0.65 B4 il 3104
1022 21 21 L2 [T 31 10,64
1023 21 21 3.15 T 31 1964
1024 21 el | 532 B 1] 998
1025 21 21 7.72 B 3 31,36
1026 1 21 9,57 T il 32,05
1027 21 21 10,98 86 3l 3105
1028 21 21 |2.53 86 i 12,04
1029 21 21 15.65 ¥4 31 3180
1030 2] 21 1B.15 4 ET 1121

1031 21 T 19.78 86 31 29,82
1032 21 21 20.21 86 3] 2831
1033 21 2l 2032 &6 11 26,91
1034 11 21 20,42 86 3l 25.75
1035 1 21 21.51 &t 11 25.92
1036 11 1] 2293 Bé 31 16.21

1037 2l 21 34.45 T 31 2771

1038 21 21 15.15 B& 31 25.93

138 z1 21 76,48 26 3l 29.53

1040 21 21 29.5] &6 3l 33.02
1041 z1 21 3279 B il 34.75
1042 11 2] 34,05 &6, 1] 14.61

1043 21 21 345 &6 3] 338

1044 21 21 34.3 a4 il 12.73
1045 21 1 3227 a4 31 32,51

1046 a1 21 30.64 6 3 3207
1047 2l 2l 28,6 B6 31 31.41

L0 21 21 93 T] il 30,07
B4 21 21 31.78 gé 3l 29,55

1050 21 21 33 86 3l 29.50

1031 21 2l 35,75 56 31 3145
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1052 11 2t 3694 | 86 3t il.28

| lgs3 21 21 174 &6 1] 30,74
Lose 2l 2l 37.06 B 3 70 63
1035 21 2 35,81 86 3l .41
1056 21 2l 3528 86 1] 28,84
i057 ET 2 35.21 B4 3l 2800 |
L0sg 21 21 3507 86 3 2736
1059 21 11 36.66 B 31 26,93
1060 21 2 3712 B 31 25,08
105! 2] 21 34.93 &6 1 2337
1062 21 21 3314 86 31 23320
1063 31 21 31.52 86 3l 2397
1064 21 21 it S d| B4 1 2420
1065 2l 2 2898 86 3] 23,95
1066 11 21 25.78 85 T 2336
1067 21 2l 28.11 B& I 2068
1068 3l 3 26,59 86 3] 18.21
1{6E 21 21 23147 e 1 1553
1070 21 21 2142 56 i 13.64
1671 a1 21 2035 &4 3 1202
072 21 21 20.35 B 31 10.33
1073 zl 21 31.47 86 il 683
1074 21 21 23.39 B 3] 9,54

| 7S 2] 21 2531 & 31 B 56
1076 2 21 26.37 &6 3 10LBE
1077 1 11 26.7 B 31 13,20
1078 21 21 26.91 £ il 1461
1079 21 21 18.29 25 31 19.7%
1086 b | 2% 28,585 & 3l 14.75
1081 21 3] 30,15 86 1 1552
1082 21 21 3022 3 31 17.29
1083 21 21 30.62 56 il 19.47
1084 1 Y 3175 &4 31 20.88
1085 21 2 3294 Bé a 20,81
1086 21 21 3333 86 3] 20,03
1687 21 2] 31333 86 3 LB, 76
1088 21 21 32.66 [T5 3l 17.07
1089 2 21 ETRT] &6 3] 15.79
103G i 2l 33.65 B4 | 1537
1091 21 21 .71 &6 il 15.37
1032 3] 21 3531 &6 31 614
1093 21 21 3931 B 31 1741
054 21 21 35.51 86 31 I&.61
1033 3 11 3604 BE il 15.68
1096 21 2] 36.77 Ef 3 TRl
1087 21 21 17.89 B4 at 18,25
1028 21 21 875 &6 31 19.59
1094 11 2 40.48 &6 T 15
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1100 21 21 414 &6 il 2445 |
1l 2 21 41.58 E6 i 2685 |
1102 21 21 4.8 &6 1] 28.6]
1103 1 1l 41.08 B4 k| 2038
104 2 21 44,5 86 3 29.45
1105 21 2 44,79 86 31 | #2313
1106 21 21 45,50 &6 3 2726
1107 11 21 46.71 B4 31 747
1108 2l 21 47.7 B4 31 2531
1ge 21 al 48,97 B 31 978
1110 21 21 49.43 & 31 1049
1111 11 21 5088 4 11 .06
1112 21 21 S148 Bé 31 29.64
1113 21 21 51,74 86 31 28,08
1114 21 21 516 86 i 26.51
1118 21 21 5145 a6 3] 15.54
1116 i 21 52.39 B4 31 2533
117 1 21 53132 [T 31 25.40
1118 21 21 53.64 86 3l 24.13
1119 21 2] 53,11 &4 31 1107
1120 21 Z 5138 B 3 .75
1121 21 21 5025 T3 3 15.07
1122 21 21 $0.11 86 3l 15.24
1133 21 21 49,34 %6 3 1214
1124 2] 1] £9.43 84 1l B34
1125 1] 1] 48.56 B 31 4.59
1126 ] 21 46,97 B 3i 1.40
11Z7 21 F4 | 45,19 k6 il 3,41
1125 21 11 4235 &4 1] 574
1129 2] 21 41,36 86 3l .54
1130 21 21 19,51 Ef il 655
1131 21 21 36,13 86 il 726
1132 a1 21 3601 86 - 3l 937
1133 21 21 34,61 85 il 10,78
1134 21 ¥ 1285 B4 31 1091
1135 21 21 1178 86 31 5.79
1136 T 21 30.45 &6 11 8.29
1137 21 21 29.15 &6 11 .05
1138 21 21 2856 B4 3l 5.20
1138 21 21 7733 B 31 797
1140 2 2 2624 T il 7.51
1141 21 2l 2472 L1 i T8
1142 21 21 23.63 &6 1] 590
1143 71 21 23.08 g4 3i 4,62
L 144 21 a1 23,18 84 3y 311
1145 21 21 2427 &6 il L.9S
1146 21 21 2521 E6 3 1.6
1147 21 2 25.06 56 3] 0.2

."‘
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1148 21 21 23.05 &6 30 36,01
1149 N 21 20,63 86 M | o
1130 21 el | 1874 B i 52,
1151 21 2 7 BG 30 50,39
1152 a1 21 15.52 86 30 49.07
1153 21 31 1502 g6 0 6.7
1154 21 21 1501 B 30 43.93
1155 21 21 14,58 g6 30 42,35
1156 1 21 13,64 86 30 39,594
1157 31 21 1226 86 0 3883
1158 21 21 1461 &6 30 35,63
1159 1l 21 1584 86 30 34.17
1164 21 1 =z 17,54 56 30 33,51
1161 2t | = 193 86 30 .32
L162 21 | 21 20,77 86 ]
1163 21 21 23 6 0 30,46
1164 21 21 4.7 26 0 10.85
1168 21 21 2597 Bb 3 303
1166 21 21 2743 56 30 33,21
1167 31 2l 2847 56 30 14,14
1168 21 21 8.9 BG 30 34.08
1169 21 2l 3142 E6 30 30.97
1170 31 21 3334 86 30 2849
17 L a1 1507 86 30 25,39
172 21 21 3739 B4 Al B
ITEE! 2] 21 1816 B4 0 22.29
1174 2] a1 1038 BS 30 1015
1173 21 21 3609 B 30 19.83
1176 21 21 314l 84 30 21.24
e i | 21 15.54 Ha 30 25
1178 11 2l 13,55 85 kT 25,40
1179 2 21 2193 T3 0 4.
1180 1 21 2244 86 30 19,68
1131 1 21 1.4 86 ET 146,24
1182 21 21 26,05 86 0 145,80
1143 21 2l 2977 86 T 15.63
1184 3] 21 3256 &6 30 1574
1185 71 21 34.33 a6 10 ot |
1184 a1 21 ETFT] g6 30 17.62
1187 21 21 38.1 &6 0 17.82
1188 21 21 40,36 25 30 16.18
1189 a1 2l 41,73 &6 30 1,04
1199 21 21 808 &6 0 1182
11%] 21 7l e Eb ] 10.80
1192 a1 21 38.27 B 30 843
1153 71 21 3859 86 30 590
1154 21 21 36,58 B 30 3.26
1193 a1 21 37.0% B4 29 5533
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1196 21 3] 38.1% T 20 56.74
1197 21 21 3R 1S 36 29 33.23
1198 2t 21 3812 & 29 5277
1149 2l 2l 3826 &6 N 40,81
1204 21 24 40.7 g6 29 45,08
1201 2l 2| 41.19 85 9 43499
1202 21 21 4.8 B 29 42.52
1203 11 21 45.62 B 9 40,59
1204 11 21 4557 E6 9 40.2%
1205 21 21 5197 &6 29 40.6)
1206 11 n 109 86 29 41,73
1207 21 22 BT 86 29 2.9
1208 21 22 9.26 86 29 43,46
1204 31 22 15.61 g5 29 43,31
1210 31 22 20.07 85 29 42.29
1211 2 22 2183 #4 29 40.53
1212 21 e 12.64 B 29 FERE]
1213 U 12 22.16 &5 19 3438
1214 2l 2 21.09 3 19 3874
1215 21 22 19.78 86 19 2.2
1214 31 22 19.3 86 T 21.50
1217 21 2 19,64 86 2% 18,08
1218 21 2 21.0% B& 8 17.95
1219 21 22 26 [T 29 21.82
1220 21 2% 0.6 86 9 26.57
1221 21 2 3461 B 29 3120
1222 2 F 38.51 84 3 35.71
1223 21 2 4.8 86 29 #0.59
1224 21 2 4346 86 29 KT
1225 21 2 46,63 &b 24 107
1226 1] n 4839 86 29 15.81
1227 2] 1 49.55 86 29 35,43
1228 2] 1 50,14 86 29 37.17
1229 11 2 50.14 86 29 34.01
1230 21 1 amn &6 9 2877
1231 21 1 4541 86 29 24,39
1232 21 n 6.4 56 29 19.81
1233 21 2 8.8 56 % 14.78
1234 21 F¥] T4 86 1) 12,16
1235 21 1 18.43 86 19 6.16
1236 21 22 10,63 86 28 $8.56
1237 2 2 13 86 28 54.28
1238 21 22 359 B4 28 45.80
128 2 22 4.41 §6 2% 4539
1240 Y 2 [ 84 28 4311
124d 21 i 883 ] k| 4120
1242 31 1 0.06 86 24 3547
1243 21 21 B23 86 24 T
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1244 21 n 5.17 86 3 3333
1245 21 P} 159 86 28 29.74
1245 21 21 59,84 56 28 2824
1247 21 21 517 26 24 27.54
1248 2l 2 55.06 86 28 28,14
1249 21 21 5177 g 28 29,65
1250 2] 21 5037 i6 28 33,05
1251 21 3] £5.62 86 ay 36,52
1252 21 2] 46.87 B4 25 3971
1253 2] 21 #4.76 84 28 5147
1254 2 1 43.45 Bé 28 4143
1255 21 2 43,407 86 2% 40.32
1254 2l 21 44.27 [T 28 3721
1257 21 21 45.79 86 2 13.19
1258 2l 21 47.66 T 28 29.67
1259 2l 2 41.77 6 23 26.53
1260 2l 21 46,35 86 28 25,15
1261 .3 21 4494 86 28 25,66
1262 2l 21 m 86 28 26.25
1263 21 21 42,83 86 24 35,54
1264 3] 21 405 86 2§ 2392
1265 2l 3 39,06 56 38 22,67
1266 2 Y 37.94 86 28 23,348
1267 21 21 36,1 46 28 2718 |
1268 2] 1] 347 &6 24 %03 |
1260 21 21 3219 i 25 4544
1270 21 H 29.15 25 28 54.15
127 21 21 26.89 86 29 202
1272 2 21 21.92 BE 29 9.83
1273 a 2 21.08 T3 29 13.50
1274 2 21 1551 b5 29 1511
1275 21 71 15.98 T 29 14.45
1276 21 2 10.5% Bé 29 10.43
k277 2l 1 841 T T 9.78
1278 21 1 618 86 29 9.51
1279 21 1 157 [T 25 7.82
1250 21 20 552 86 29 6,13
1281 21 20 53,63 86 29 0.52
1282 21 20 40.74 56 28 5554
1263 2l 20 4161 &6 24 53.11
1284 21 20 45.23 g6 18 5152
1285 21 M §3.54 b 24 2954
1286 21 10 46.01 &6 2§ 47.04
1287 21 20 50,15 &6 3 4651
1285 21 20 55,21 86 8 45,55
| 289 2l 20 59 56 14 45,80
1200 31 1 2,04 B 28 44,48
1291 zl 11 3.3 56 28 31,95
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| 1292 FT 2 538 §6 4 32.08
1203 1 2 545 B4 28 14,60
1294 21 21 544 86 2% 3244
1205 21 21 4.11 86 2% 29,15
1254 21 21 2.08 g6 28 2661
1247 21 20 5828 86 8 25.03
1298 21 20 35.63 86 28 1287
129 2l 20 £4.12 B4 25 2119
1300 21 20 5431 85 24 1593
1301 21 20 $3.36 Bé 23 15.59
1302 31 20 5053 &6 28 11.08
1393 21 20 48.61 86 28 3 |
1304 11 20 47.55 &5 28 3
1305 21 20 47,18 B 27 5047 |
1306 21 20 44.1 86 27 52.04
137 71 20 46,08 g n 44.30
1303 21 20 4641 Bb 27 38,96
1309 31 20 37 86 7 36,51
1310 3] 20 50,01 86 | M
1311 21 20 521 &6 7 | 33am
1312 21 20 54.76 86 27 311.97
1313 21 20 552 36 27 3046
1314 21 20 5325 26 7 20,24
1315 21 20 5025 g6 27 28.60
1316 21 20 4884 Bt Y] 16,08
1317 1 20 4838 86 27 24.18 |
1318 21 20 48.56 g6 17 e |
1319 al 0 40,56 86 7 16.00
1320 21 20 49,51 86 e 16.09
1321 3l 20 45,08 Bfi 7 13.65
1322 21 20 44,2 Bé 27 1121
1323 21 20 43.05 15 27 821
1324 21 20 35,6 B4 27 408
1325 2] 20 15.97 84 27 137
1328 21 20 1251 Bé 26 58.65
1327 21 20 3111 44 26 1527
1128 2 20 021 86 26 50,75
1320 21 20 29.75 8 26 45,68
1330 21 20 2929 86 26 40,03
1331 21 20 20.45 M 2% 3533
1332 21 20 29.44 86 26 3128
1133 21 20 .55 g6 26 2733
1334 21 20 26.5 86 6 33,11
1335 21 20 22 96 &b 26 17.76
1336 2 20 2022 86 26 14.28
1337 21 20 19.4 86 16 10,49
1338 .21 20 186 g6 26 403
1339 21 20 17.11 86 26 5.24

Eg

ADVOCATE



&6

96 THE GAZETTE OF INDIA : EXTRAORDINARY {PaRT I—SEC, 3(ii)] —
1340 21 20 1431 B 6 2.6%
1341 2l 20 1247 B 25 59.95
1342 2 20 2.57 86 35 5838
13453 2 20 Bl B 25 792 |
1344 2 0 6.5 B 25 5923 |
1343 21 20 471 B 2 212 |
1346 21 0 2 B4 6 1458 |
1347 2 19 56,76 B 26 Q.11
1348 21 19 5343 13 5 37.460
1349 21 19 50.54 86 2% 53.80
1350 21 e 49.57 86 24 50.42
1351 | 19 45,68 B 25 4477
1352 11 19 4917 86 3 | nBnn
1353 21 1% 50,39 &6 25 | M8
1354 21 19 5.5 56 15 | 3348
1355 11 19 5291 86 3 | nE
1356 21 19 56,07 86 15 3331
1357 1 19 5826 &5 25 40,52
1358 2] 19 55,84 B 25 42,65
1359 2 20 23 [T 25 44,31
1360 a1 20 14 B 25 &1 |
1361 1l 20 482 B4 25 536 |
1382 21 0 526 T3 25 43,96
1363 1 20 5.08 86 28 4175
1364 21 20 2.18 84 s 3875
1365 21 1% 5798 86 25 33,55
1366 71 19 56.22 [T 25 39,93
1367 21 19 55,93 86 25 26,76
1364 2l 19 57,16 86 25 23.59
1369 21 19 59,42 T3 25 22,28
1370 | 20 La B 5 22,08
1371 Il 20 335 B 25 LT
1372 31 20 g.01 86 25 29,64
1373 i 20 12.38 Ef 25 35.65
1374 ETl 20 14,06 &6 25 £330 |
1375 21 20 1949 &6 25 330 |
1376 21 20 2244 26 24 16,43
1377 2 20 24.62 B4 25 56,15
1378 2l 20 29.66 Bé 26 157
HEF] 21 a0 3423 Ré 26 338
1380 21 20 43.53 86 26 4.02

1 2l 20 5264 86 26 +.55
1352 21 21 0.6 86 26 470
1383 2l 21 6.03 86 26 518
1354 2i 21 10,38 T 26 B.9%
1385 21 21 121 a6 26 B0
1385 21 21 12.73 86 26 12,44
1347 21 21 15.75 &6 26 20.18
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1388 21 21 18.35 & 26 25.06
1339 21 2| 2179 26 25 20.96
1390 21 21 2135 B4 25 4037
1391 2 21 7 86 26 43.96
1392 21 2 4031 g6 26 5888
1393 21 3l 44,08 g6 27 2.51
1394 2] 21 £7.0% 84 27 929
1395 21 21 49.53 T 27 1835
1356 2 2l 5197 6 z7 21.55
1397 21 2] S4.87 i 27 2048
1398 21 21 $7.01 B& 27 26.12

| 13% 21 21 59,23 86 1 3L
1406 21 2 0.95 86 2 3624
140] 21 F) 2.06 86 27 42.20
1402 aj 22 101 g6 7 49.48
1403 21 n 4.1 i 7 §1.46
1404 21 22 74 T 27 51.713
1405 21 22 13.74 86 28 1.76
1406 1l n 21.32 &6 28 14.63
1407 21 22 2645 g4 25 1532
1408 21 21 30.97 86 28 35,08
1409 21 7] 3549 56 T 46.56
1410 21 2 4177 84 29 321
1411 21 23 55.65 RA 25 12.76
1412 21 23 8.41 T 20 25.5)
1413 21 73 17.6% 84 29 1157
1414 21 23 33.21 T 29 45.43
1415 21 23 4194 46 ) 57.56
1416 21 23 53.51 6 30 123
1417 21 3 585 [T 30 19.72
i4)8 21 24 568 86 30 24,11
1418 2 4 17.24 8 3 35.67
1420 2] 24 28.05 B4 30 4480
1421 21 24 3942 BA id 54,51
42 2] 24 48,66 86 3l 258
1423 11 4 57.59 &6 3 10,17
1424 21 25 793 84 31 1592
1425 11 25 13.36 86 il 2545
1426 21 23 19,75 g6 il 34,99
1427 21 25 2654 &6 3] 4520
1428 N 25 13.75 i 11 54,89
1429 a1 2% 50.66 B 32 Lm
1430 21 25 165 86 32 §.94
1431 21 . 1206 Bl a2 1538
1432 2 25 19.73 Bd iz 21.67
1433 21 2§ 14.99 T3 12 3170
1434 21 26 5142 86 32 38.62
[435 a1 7 0,42 ] 1n 45,18
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1436 21 27 1822 K 32 5127

1437 11 17 3432 B4 a3 55.49

1438 a1 27 41,58 6 kT 525

1439 2 17 50.2 86 13 s |

1440 2] 28 178 BS i3 s |

1441 11 28 16,21 BG 13 /e |

1442 21 28 23.51 a6 B | nm

1443 21 28 29.73 B6 B | W |

Promineat Polats of Kuldihs Wildlife Ssnciuary
i GPS Location
Narth (Latitude) East (Longitudt)

| 21 5 22 65 8t 3 £6.24

1 21 2 6.7 86 39 1219

3 21 9 137 86 42 13.78

4 2l 26 5697 86 44 518

5 21 21 40,08 86 4] 6.0

B 21 n 457 86 40 134

1 21 24 278 86 39 223

] i 20 58.09 86 38 49.30

5 21 21 .44 86 T 32.20

10 2l 20 43.64 B 2 4464

11 21 19 57,16 8 25 13.59

12 21 24 5799 86 3] 10.17
Annexgre | (B}

GPE Lecation
g Nerth {Latltude) East (Lonpitude)

1 21 17 57.39 B6 21 2835

2 21 18 11.65 8 | T 30.72

3 21 “ 18 24,59 86 21 3254

4 21 1% 4134 Bé 11 34,73

5 z1 19 163 86 21 21.57

3 21 19 16.68 86 11 15.16

7 2 19 16,86 B 21 24,02

g 2l 19 10,83 56 21 44,27

§ 21 19 b5 p 11 53,52

10 21 19 £29 86 22 289

¥ 21 19 10.07 [ 13 17.04

13 21 19 10,09 Bé 22 21.52

13 2l 19 155 B4 2 26,14

L4 ] | |9 1243 g4 FF 401

IS a1 19 163 a4 2 34,14

16 21 19 84 22 40,04

17 21 19 959 B4 22 4297

13 21 ) 134 T 22 50,71
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1% 2] W | 1216 B 7] 58.10
20 21 19 14.68 86 23 7.54

2l 21 19 21598 Bh 25 17.30
1 21 19 123 86 23 19.37
k| i 19 183 Bé | 20,78
24 3 | 19 Z1.595 BA I3 2554
25 11 15 2284 86 23 313
26 21 19 29,36 86 3 3256
1l 31 19 31T 86 2 2598
28 11 1% 393 g6 3 213
20 a1 19 £1.29 86 23 36.58
£71] 21 {1 46,43 Ef o £1.07
3l 21 1) 46.68 B 3 55.5)
) 21 ] 433 B 24 B )
33 21 20 19.93 &6 24 14.66
34 21 20 35.66 26 24 21.53
35 2 20 4917 86 24 1252
36 21 20 5713 84 24 430
37 z1 2] 542 g4 L] 5545
3 21 xl 206 B 5 0.435
39 21 21 408 B4 2% 1™
40 21 22 6.03 86 2% 30,01
41 21 2 14.54 T3 25 4912
42 21 22 24.5 86 26 7.21

41 21 22 38,04 86 16 1.7
44 21 22 41,63 86 26 34.51
4 21 22 56.6 86 26 58.19
46 21 Fx, 14.59 56 17 43.13
4 31 2 1212 86 24 1124
4 21 24 1311 &6 24 50,58
48 2 24 25,45 86 39 35

50 I 24 57.33 &6 29 40.51
51 21 25 31743 86 30 14.92
52 2l 25 56.72 &6 30 1295
5 21 26 14.7] 84 30 57.46
54 2 25 3063 86 31 11,06
55 21 27 3.6 84 3 28,94
56 21 T 31.02 T 31 42,60
5 21 8 668 a6 3 59,21
58 21 28 49,81 T 12 29,13
9 21 29 33.9% 86 12 44.39
L] i L 5502 B ] 3504
&1 2 30 1144 T 13 10,26
&2 21 30 2419 86 11 371
&3 21 30 12.16 36 3t 7.01
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e
64 11 0 3342 86 34 30,70 1
[T 21 30 30,60 &6 14 4799
1] 2l 30 42,44 B4 ij 40575
67 21 30 1599 B4 16 022
&8 21 30 12.28 B 36 51.84
&9 1 W 9,56 86 17 £.73
0 21 30 24,83 86 3 3326
Tl 11 30 29,73 g6 17 53.40
7] 2t 30 23 36 ) 38 19,33
LF) 21 30 2154 a6 38 36.58
T4 1l 0 I BT 19 1.5
73 21 3 3144 86 3% 2514
6 1 0 24 86 T 37.01
n 3! 30 2051 86 40 1.1
78 11 a0 249 84 20 2994
] 1| N 50,78 B £0 40.08
80 2 2% 59,69 B4 4 545
Bl 21 30 2.66 84 4 42.19
B2 21 30 581 84 4 5790
k] 21 0 £17 84 42 709
B4 31 24 48,68 B4 43 1.43
85 21 29 27,04 RS 43 18.03 |
&4 2i 29 167 I 43 2213 |
87 21 24 54,98 86 a3 24.87 5
HE a1 2 36.58 [T ) 23,08 |
1] Zl 2% 2,76 B4 43 2001
90 2| |28 35.56 B4 43 48.16
gl 1l 2% 40.01 85 44 23 82
a2 11 2% 35.53 86 &4 32.00
T 21 2% 1669 B& &5 .61
) 31 27 55,49 6 4 .69
9 21 27 50,47 86 43 741
9§ 1] 27 37,62 g6 44 4854
o 11 I 28.12 86 44 a6,k
a3 &l 27 3247 26 44 ALET
99 21 27 .62 &6 44 28.13
160 31 77 155 a6 44 1487
10t al 26 36,05 g6 4 4&.00
102 1 26 3102 56 Y] 57.15
103 2] 26 40,14 86 45 .62
b4 21 Zh 2658 B 45 3028
105 2l i 1 1437 1 ] 5.9
106 21 25 54.27 &6 45 AT41
107 21 25 318.89 86 45 3622
108 21 15 3014 g6 45 3743
109 3 25 1273 86 43 57,25
110 1] T T 26 45 22 58
11 Al 24 2837 &b 43 1062
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12 21 24 | 209 #6 45 474 |
113 21 24 1.55 B 44 4331

114 21 FE) 40,88 86 m 16.50 |
115 21 e 30,26 g6 44 9.7 |
116 21 FE) 1146 B4 4 2 1% |
117 21 2 51,584 B4 43 3540

118 Zl 2 29,74 RA 43 1753

T 21 22 114 86 43 10.38

120 2| 21 43,5 86 43 197

121 21 21 10,69 g6 42 54.99

122 21 ) 55.8% 86 42 1783

123 11 20 46.08 86 42 24.73

124 21 20 41,79 T a2 16.87

125 21 20 31.76 86 a2 716

136 21 20 1.7 86 4l 3564

127 21 20 40.5 &6 #l 1.51

128 21 20 57.52 86 40 2440

129 21 2l L0+ 86 a0 36,75

130 21 2] 3518 &6 4 S804

131 21 21 46,09 Bé 40 4977

132 4| r4| 446,17 Ha 40 &6.01 |
133 21 21 5314 T3 19 56.01

134 21 2 237 86 35 50.13

135 21 11 56.53 &6 T T8

136 21 2l 58.16 &6 39 26.93

137 21 21 50.21 24 39 16.61

138 21 21 .27 [T} 39 9.68

139 21 2 45,11 56 5 131

140 21 21 5833 56 T 5824

141 21 1 14.64 g6 38 56016

142 21 22 6,84 86 38 40.33

143 21 21 40,65 B 38 28.17

144 21 2 33,45 86 18 19,45

148 2] 21 14.53 86 7 55.28

146 21 a 543 86 17 42.06

147 21 20 1277 86 37 23,99

148 21 20 39,99 Bé 37 7.66

143 2l 20 9.4 B 6 5162

150 1 20 184 86 36 24.17

151 21 19 53.11 B 15 45,16

152 21 19 50.63 84 3s 637

L 53 21 19 45,35 B4 i 242

154 2l 19 39.07 T3 34 31,93

155 21 19 36.55 8& 34 14.58

156 21 19 118 86 1 4599

157 1 1% 3531 86 13 25.45 I
158 21 19 43.26 6 33 S48 '
|59 21 19 46.34 Bé 32 5216
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19 47.43 B4 31 46,48
161 21 19 51,61 B4 32 33.9%
182 21 19 514 R4 32 1531
163 21 19 548 B4 32 @10
164 21 19 58.01 B4 3] 51.62
165 21 19 55.51 B4 3] 2741
166 21 20 EA9 B4 3 45.55
167 a1 0 7.98 B4 30 1577
168 11 20 i24 Bé 30 1390 '
169 21 20 1817 &6 30 Li0
170 11 19 55,38 86 20 4077
171 21 19 46,35 i 3y 2103
172 21 ) 35.85 86 25 341
173 21 7] 39.45 86 28 3847
174 21 ] 44.57 56 28 20,63
175 21 19 41.63 a6 28 1.34
176 21 19 41,11 84 27 41.19
177 21 19 33,17 84 27 1707
178 21 19 25,93 84 27 1.20
179 21 19 29 B4 6 41.33
180 21 14 54.32 B 26 25.72
181 21 18 4447 B8 5 55.57
152 21 18 43.62 86 15 45,02
153 a1 18 4572 86 25 13,34
184 21 T 35.81 g6 4 58.13
185 21 19 728 &t 24 35,06
156 zl 19 517 86 M 3659
187 21 19 13.68 T 24 33.61
186 21 19 L1k 86 24 26.75
189 b1 19 11,93 is 24 13.51
159 21 19 977 T 24 2166
191 21 19 615 84 24 20.35
192 21 19 .19 6 24 15.48
193 11 19 400 86 24 13.0%
154 21 19 0,49 86 24 5.10
195 21 19 13.03 86 24 11,86
L9 21 19 213 &6 24 12.98
197 21 T 2175 86 24 742
198 21 19 15.64 56 24 355
195 1 T 14.14 86 24 256
200 2 19 B4l %6 BT 121
201 21 I8 3494 &6 FL 5146
2m 21 I8 54,35 B 2 4115
203 21 |8 48,98 86 23 17.53
) 21 I8 4787 i 23 28.98
205 21 18 4179 &5 23 342
206 21 18 35,66 B 3 29.45
207 21 E 34,19 B4 23 39.07
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204 21 18 31.7% 8 23 1878
200 2 L8 1495 84 13 41,33
210 1 L§ L A a3 38.53
211 i | 14 1601 -1 3 1198
212 11 13 13,53 26 3 1164
13 2 it} 211 6 13 2840
214 11 13 18.02 56 13 1186
215 21 18 14.76 e 23 28.73
216 11 13 1621 56 13 26.3]
217 21 14 15.14 Bé k| 24449
218 21 18 15.57 it 23 20,84
219 11 18 18 T 23 20,31
prlif 11 15 13.24 6 13 1393
21 1 15 89 86 23 1634
432 Il 18 602 Ba 3 545
m 21 1% £.48 He 73 11K
224 2l 1% £.549 Bé 3 1.1
225 21 18 .68 1 22 59.99
226 2t 18 7.44 [T 23 £.39
7 21 18 B.58 86 22 944
o 21 18 10.97 1 1 59.65
24 21 15 9.57 Bé 22 §7.53
30 21 1% 5.98 B4 p v} $6.62
231 21 18 1091 B& 22 56,46
232 il 18 L 1.34 ] i1 $5.37
13 21 18 13 46 21 36.50
4 21 18 1282 84 ] 3448
235 21 1% 13,22 Bh i) 52.51
236 3 18 144 Ba 2 5250
137 21 1% 14.07 86 11 4197
238 21 18 15.98 86 -] 44.51
139 2l 18 15.54 86 n 40.24
240 21 18 13.7 46 p ) 3m
141 21 |& 1198 id 22 1841
el v 21 18 LL.al B n 3702
43 21 18 12.63 B4 22 36.01
144 21 18 11.56 84 5] 34.10
245 21 18 12.78 Bé 22 33,43
246 21 15 1157 fié 12 29.69
U7 1) 18 §.56 B& » 2745
248 21 18 1077 B4 22 2116
249 21 I8 8.04 B4 21 2413
150 il I8 G141 Bé 2 2156
151 11 18 4.68 B6 22 pii B
252 2l 18 328 B6 22 224
153 a1 18 4.6 B 22 16.77
254 21 g 204 wh i 13.71
158 11 13 8.15 Bi 12 11.68
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256 3l 14 895 26 1 .54
157 11 1 5.49 &6 2% 113
153 21 13 428 86 7] 1.94
258 21 15 187 B4 = T7.54
260 il 18 246 84 2 832 .
261 1 18 1% B 22 13
242 21 i7 59.49 86 22 iL11
143 2] 1§ .03 &6 n 14.40
264 2 17 54.09 &6 2 1247
265 2] 17 54.45 &6 12 957
6 21 17 55.84 B FF .83
247 21 17 573 86 n 136
] 21 i7 5893 86 21 55,146
269 21 18 567 &6 21 45,88
70 il | i 6 P 41,51
Fal] 2] 15 .86 86 2] 3180
72 2] 17 5119 &6 21 30,57
ANNEXURE-11 4
Prominent Points along Besndary of Eco-sensitive Zoue,
Sl GPS Location
Morth (Latitude) Eust (Longitude)
1 21 17 57.39 84 21 2835
2 i | 19 16,68 B 11 15,16
3 21 20 033 T M 1247
4 21 24 29,45 B s .35
5 21 18 5.68 85 i | 59,21
& ] kL] 38 Re 4 3070
7 21 30 354 86 19 25.14
] 21 18 16.68 Bt 45 R61
] 21 i, 355 fi 44 14.67
10 21 26 J6.05 . i 4800
11 1 2h 14.37 g6 45 54.99
12 21 20 46.05 56 42 2473
13 31 2 15.18 86 40 5800
14 1 iz, 137 &6 e 50,13
15 2] 21 28.27 86 T G 68
16 21 15 36.55 86 4 14.58
17 2 19 39.53 B4 ) 341
] 2l 18 4,42 B L 55.57
1% 21 19 128 85 3 39,06
20 1) 18 6.02 BA 23 5.4%
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ome of Kouldiha \Wildl mary, Lhlgl

The isary line of Eco-Sensitive Zone starts from a point et its South West comer with GBS, reading N 21° 17°
3739 E 86" 21" Z835" on the Keonjbar - Balnsore Inter district boundary line snd moves in Norh direction ea the
boundary line of Kecajhar district till it reaches anather paint oa Keonjhar — Muyurbbanj iner district boundary line with
GP.S. reading N 21° 19' 16.68" E B5° 21" 15.16". Then it tama 1o East ineluding fareated nress of Mayarbhanj district
within the ESZ over @ distance of sbout 7.52 kilomater up to o point kaving OPS reading N 21° 20° 033" E 86" 24/
1247% Then the boundary line moves in Morth - Bast direction in Mayurbhanj district a1 o pasallel disnce of 2
klomster from the inter districr boundary line of Mayurbhanj & Balasore disticts. Afier croasing Kaptipada - Miliri
inter district boundary lipe a2 villsge Hillblock 42 & point having GPS
reading N 21" 30" 33.83" E 86" 34* 30,70, then enters Batasare district af Musgnon San village and continues further in
&4t direction mainiaining the same parallel distance of 2 kilomessr from the Kuldibs Wildlife Sanctunry bowndery fine
Up 1o the comnan boundary of Podasel villege and Nijigarh revenue village at N 21° 28° 16,697 E B6° 45° 8.61™. Then
fullowing the westerm boundary of Mijgark Revenue villags i touches the Sasctuary boundary ot N 21 27° 35507 B 65°
44" 14877, Then it follows the beandary up to South West comer of villnge Mirigial wt N 21° 26" 36,09 B
86" 44° 48.00", then following the Southem baundary of Mirigini village it touches the G.P.5. point N 21° 28° [4.37"E
§6° 45" 54,99" at village Chhatakendiupur. Then it moves South end Soath — west dirsstion mai 2 K, paralle]
distasce from the Sanciuary boundary up w0 Nilgin Ex-State boundary lne at a poing with GPS readieg N 21° 20° 46.04"
E 88" 42' 473", Thergafler the line moves West ward muintaining 2 Kin, distance from Ssmetuary boundary il it
meets commag bousdary of Govindpir and Khaojumahsl Revepue villages. Then following the Ensern village
boundary of Khanjamahal it resches af & paint haviag GPS reading N 21° 21 35,18" E 86" 40° SB.OC™ which & a2 500
mmmwmw.nmumwmmWhmmm:m from the Seoctsary
boundary tll it meets the Northam boundnry of village Mohumuhan,

The width of Eco-sensitive Zoee becomes 5060 meters from Sasctuary boucdary within Mahomubsn and
K-hhujlmnh-llH.r-’:uu:-rii.la&u.‘rhmﬂ::Emﬂ;ﬂnmﬂﬁmmmufwmwmmu;pﬂm
with GPS reading N 21° 21" 2827 E $6° 39* 09.68". Then It russ Ia North — west and then South west direction
mim.in]n;r.h-ﬂ]m'lllr-ltﬁmu-:lul'lHnmwmm&mbﬁmﬁmma_ﬁgﬂgwﬁuﬁmbuﬂ
& point with G.P.5. reading N 21° 19* 7.287 E 86° 24" 30.06". Then it tums towards South — West direction i
Bahmdimﬁatnudmvumuﬁm;mmfahnmll.lﬁmﬂ:rlunzspgmnﬂmdmmmnuﬁng
point,
The Eco-Seasitive Zone of Kuldiba Wildlifs Sanctuary includes corridor liaking betwesn Kuldiha wildlife
Saetsery of Balasare disirict and Hadgach Wildlife Sanctuary of Keonjhar distriz.

Anngxgre 111
it 6 w i cix i

o | Disriet | Tabash R;T:‘ Mame of village Corering | Laginade Longitude
i | Balssare | Khain 1 |t | g | 201828790n | 860239600
2 Balssore | Kbairs 2 Kaishagarhia s 21% 19048 0 | B6"25'29.67 ¢
3 Balasare Elhaira 115 Amsiogaria Pust 21° 184584  n | HE™ 25 5267 ¢
4 Bulmsore | Khaim 116 | Swjagarkia Pam | 2IVIES828'n | B6°26 200c
5 Balasors Khair 183 Raghabpur Part A1 50.00"n | 864313500 e
6 | Balmwom | Kbain 185 | Pursottampur Pat | 21°19°50.68%n | 86372857 ¢
7 Bulssore | Khaim 185, | Sanahohadalpur Full | 21°2017.95"n [ 8PP 30'33.49" ¢
8 Bulasore | Khaim 187 | Dagarpars Pan | 2i*20r302°n | B5° 32 1897"e
| Bamsore | Kiam 138 | Bambedulpur Pat | 201°19'52.62°n | B6° 33 2007 ¢
10 | Balasore | Hhaia 189 | Chakmangsbpara Pat | 21°19 W37 0 | 66" 33'57.30" ¢
11 | Bawore | Kun 197 | Nijiroa Pat | 2151949387 n | B6° 32 55.24" ¢
12 | Balasome Khaira 217 | Dabang Part | 21%19'4730°n | 86° 34 4648 ¢
13 | Balasore | Milagid 0 Dasharathipur Pan | 21°244221°n | B6%44as T2 e
14 | Balwore | Nilagiri 65 | Mizagarh Pat | 21°27174Fn | 86°44' 132" ¢
15 | Balwore | Milsgd 66 | Joknands Pat | 20°27°3309°n | B6°44'41.09" o
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16 | Balusae | Nilagiri &7 Jagznnathpur Pat | 21°2749.17"n | 8644 4561% e
17 | Balwsore Nilgiri | Hunlet | Babandha Full | 20°2718.019"% | $6°43'S2.072"% |
18 | Balascre Nilgii | Hamlet | Jamudini Full | 21°2829035" n | 86 44' 1.502" e
19 | Balwore | Nilgini | Humier | Jamaghan Full | 21207907 | 86° 4% 11.072"
20 | Balasomw Milgii | Hamist | Kadamsul Full | 21272747072 | 86743 9. 730" ¢ |
21 | Bamore | Nilsgin 68 | Maladiba Parl | 21°2TS490"n | BEAFISTe |
33 | Balssore | Nilags 69 Fathshul Part | 21°2810.02°n | B6S44' 49.41°¢ |
23 | Bumore | Nilagn 0 | Jnmudiby Pat | 21°283199°n | G 4¥5510c |
24 | Balmore | HNilagni 7 Jadids Pat | 21° 28380570 | B6°44' 2765 ¢ |
25 |  Balmore | Nilagn 73 | Jamodiha Part | 20°39'48.00%n | 86°42 S0.20"e |
26 Blalusars MNilagiri 54 Nurmopar Part 21" 2.24%a | BEM 414752 |
1 Balasore Nilajgart 103 Banipokhari Part 21%22°35.89" 0 | 86" 30 1007 e |
38 | Balasare Nilagir 125 | Nacpal Part | 21°30°'29.17"n | BEP 30 3060"e
rh] Balasare HIII!;_II‘[ {26 Gardihi Pan Zi%30 L0t | BEM IV DS e
30 | Balasore Nilsgeri 127 | Sapabania Full LI n | BETAD ST.64"e |
31 | Balasore Milagiri 28 | Hatimunds Pari 217304010 | 88" 42 2585 |
32 | Balmsore | Nilagri 129 | Gandamarasabi Part | 21°29°33.06°n | 86°43' 1619 |
33 | Balmore | Nilagri 130 | Shirimali Full | 201°29°1563° 0 | B6° 40 26,637 |
3 | Balssorc | Nilagir i31 | Bhagesabi Full | Z1twzara | B84l iLT e |
35 | Balmsore Hal?q': 137 | Nuasshi Part I1°29' 043 n | S6T4ITAT ¢ |
36 | Balmsors | Nilag 133 | Sojunagach Pan | 21°29°2335%n | 86" a)' 56.79"¢c |
37 | Balascre | Nilagir 134 | BHenthispara Full | 2192834650 | BE°42' 83.14%e
38 | Bolasore | Nilagisi 135 | Kusumia Pai | ZI°ZE19.21%n | B6"43 3057 e
39 | Balsore | Nilagin 136 | Chaben Put | 20°268'14.75%n | 86° 44 15.95" e
40 | Balisere | Nilagiri 137 | Gokulpasi Pat | 21°2742.13"n | 86°44°225Tc
4l Balsgre | Nilagin 138 | Bankishul Part 2125 300"n | 5643 M.63"c
4. | Balsore | Nilagin 138 | Stadimsla Full | 20°27°30.73"n | 56° 4T S9.60"e
43 |  DBalasore | Milagid | Hsmlet | Kunchibania Full | 21*20'30.77"n | 86°40 24.12"¢
¢ | Balsoe | Milgii | Hamle Bhalukasuai Full | 21%29'23413° | 642 22.909"
45 Balasace th_,En 140 Teads Full 2120 689" | BAO42 3798 e
46 | Balsor | Nilagin 141 | Ambajhar Full | 2°27°5752"e | 86°40 28.51"e
47 | Balsare | Milagn 142 | Dwarihasuni Full | 20*283577"n | B6" 30526 ¢
48 | Balmsore | Milagin 143 | Telipal Fart 2E°30°7.71%n | B6° 38 48.83" ¢
49 |  Balasare Milgiri | Hamler | Junis Full | 21%25°33.013" o | 86 44' 39.436%
50 Balusare Milgizi Humlet | Kalskod Full 2" 231803 0 | BE*40' 21,358
s Balasore Milgii | Hamisi | Chakasmars Full | 21°28'46353°n | 66°40°13.302"
51 Balasore Nilagri 144 | Tihudisan Pan | 21°3030.02%a | B6°39'29.44" ¢
53 Balmsore | Milagirl 150 | Chandignrh Par | 20030012970 | 6rSE 2T e
54 Balwore | Nilagi 151 | Passipal Port 21430940 n | BE° 36 S4.00¢
55 | Balmors | Nilagsl 152 | Bhalukposhi Pat | 20°302L81"n | 83T 4355 ¢

| % | Busow | Niugrl | 153 | Gohim Pt | 21°30°17.19%n | 86" 3 316" e
57 Balasore Nilgii | Humlet | Tartas Full | 2172954097 n | 86° 36 51.122"%
58 | Balusore Milgii | Hambet | Raipal Full | 21°30°'21254" n | 86° 35 26, 714"
9 Balsore | Nilagiri 1S4 | Chhatrapus Part 243 ETI"n | BE6PIT 6" e
0 Balwsore Milgii | Hamist | Saruchampa Full | 21*29'38427° o | 867 37 22.880%
61 Ralssare Nilgii | Hamlst | Batiasshi Full | 207%20'31.115% | $6°34' $4.956%
62 | Balssors Nilgii | Hamist | Daskbol Full | 21°29'50.545" 1 | 86° 36 166487
63 Balssore | Milagisi 155 | Kishorechandrapar Full | 21°39 271780 | 86° 36 SLes" e
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64 | Balesare | Nilagin 156 | Pilubaw Pat | 21°30'2445"n | 86736458 ¢ |
65 | Balwsore | Nilagiri 157 | Nuspansan Part 21° 3¢ 35.93" 0 | 86735 30.60" ¢
66 | Balssare | Nilsgii 158 | Jumuns Full | 21°2¢32.72%n | 86°38'27.08" ¢
67 | Balasore Milgiri | Hamlet | Jaranoghati Full | 21°29°30.697"n | B6"34' L9676
66 | Balisore | Nilagiri 159 | Rishis Full | 21°2532531"n | 86°35'25.21% ¢
69 | Babsore | Nilagii | 160 | Berakbeda Full | 21°283378"n | 86°37'24.62" ¢
70 | Balssore | Nilagiri 161 | Piedabas Full | 21°223137a | B6°32 804"
Tl Balssare Milapiri 162 Hetei Full 21" 23 40,36 n B3 TS e
72 | Balmore | Nilagid 164 | Garbmsshi Full 21T 050" n | 96729 16.46° »
73 | Balwore | Nimgn 165 | Bhamdsbat Full | 21°2F383%°n | B6°29 465" ¢
74 | Balwsore | Nilagiri 166 | Atsaki Full | ZI*2r11.22"n | §6°29'3136° ¢
75 | Balmore | Nilgn 167 | Darmkisla Fall | 21°20'L04"a | BE°29'47.33" ¢
T6 Balmsore | Nilagiri 168 | Kanhuroe Full 2% 12400 | B6°29'4192" ¢
I Balssore | Nilagiri 169 | Majhisshi Full 21*21' 2600 n | BETIO020"e
78 | Basore | Nilagiri 170 | Kasigashia Full | 21°2059.95"n | 84730 737"c
79 | Balsore | Nilagim 171 | Chhatstenalili Full | 21720 34.00"g | 56°30'0.20"e
80 | Balwsore | Nilagis 172 | Niladeipar Fall 21°20 44.69" 0 | 867 20 4444 <
81 | Balasoe | Miagin 173 | Asapatans Pat | 21°20/2040°n | 86° 204778 ¢
82 | Balasore | Nilagin 174 | Jalapanks Pat | 21°81"n | 8203831
83 Bolasore Nilagiri 175 Biriba Full 21200 053" n | 8629032107 e |
%4 | Balssore | Nilagid 176 | Kusundaspar Full | 21°20'3926"n | B6°20 183" ¢ |
85 | Balasore | Nilagin 177 | Khustadibapamna Full | 201°20'2647"n | 86" 28'3947" ¢
86 | Balasore | Nilagin 178 | Rangamatia Full | 21°20'5334"n | 86" 29 3431" ¢
%7 | Balmsore | Nilagin 17 | Sorsapal Full | 21°20'1844°n | 86" 28°22.03" ¢
88 | Balwsore | MNilagii 180 | Manisadli Full | 21°20183%"a | 86°27 1M"e
89 | Baimsore | Nilagiri 18] | Benagedia Full | 21°19°4623"n | 86°26'35.83% ¢
9 | Balassare | Milagi 182 | Palkagacks Full | 21°19322¢"n | 86" 25 50657 ¢
91 | Bulmore | Nilagiri 164 | Mamnpur Part 2910 048" s | 86°26°35.35" ¢
92 | Balsore | Milagid 187 | Harichanduopur Pat | 2I°19° 16650 | B6P 265145 ¢
93 | Balsore | Nilegin 189 | Kesapa Part | 21°1930.29°n | B6° 2674150 ¢
94 | Balssoe | Milsgin | 199 | Parumanandager Pan | 21°19°4322% 5 | B6° 27 56.57" ¢
95 | Balasore | Nilagin 194 | Dimirickua Pat | 21°19'54.3¢"n | B6" 274875 ¢
96 | Balasore | Milagir 195 | Raimmchandrapur Pan | 31°15°4641°n | B6* 18 14407 ¢
97 | Balwsom | Nilagid 198 | Jorhagarhia Full 21°20'5.33"n | 8625 4075 ¢
58 | Balmsore | Nilagir 199 | Joragadia Part 21720 0.61"s | 867291270 ¢
i Balasore Milagiri 200 A gabtanathpus Part | 21*I9%5991"n | 86°29'755"¢
100 | Balssore | Nilagin 210 | Kalajasta Fat | 21°19°8662"n | B6°2¥3137"¢
100 |  Balasore | Nilagin | 211 | Prasspar Part | 20°20 IB.23°n | BE° 29570 ¢
102 | Balssore | Niagin 213 | Matigadia Pari | 20%20'1260°n | 86730 27.38" ¢
103 | Balssors | Niagin 214 | Prampper Full | 21°20'383%°n | 86 W' 2815 ¢
i Balagore 'Nllllgl_n 215 Matigadis Fall SIPN'ED"n | BER N4 e
105 | Balssore | Oupuds | Hamler | Kusadiha Full | 21*20'23.53" 0 | 86° 30' |3.88% ¢
106 | Balwsore | MNilagii | 206 | Pandua Full | 21°21'345'n | 86" 30'49.98%
107 |  Balasore Oupods | Hamlet | Krashnadaspar Full 21° 200 140" 0 | 86°30'31.11"e
108 | Balisore | WNilagin 217 | Janikspal Full | 21°20°8127n | 86 37 20,08
109 | Balusore | Nilagin 218 | Kabisul Ful | 21°20°49.94"0 | 86"31'7.67"¢
110 | Balasore | Nilagn | 219 | Mahspar Full | 21°2002483"n | 86730 17.09" e
111 | Balasore | Nilagin 230 | Chaopar Part ' | 21°20F1257n | BE°31'677"¢
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fagin Part 220 12.20° 0 [ 8537 5091
m Balusore Hihp:} 22 Aghirspady Full PS5O0 0 | B8P arar e
Balssore | Nilagis 233 | Kamamal Fall | 21°20'3951° s | gr 13 56.79" 5
115 | Balssor Nilagiri 224 | Laxmisyl Full 2720 5049" 1 | §67 33 30057 ¢
16 | Balasgre Nilagiri 215 | Gaushabey M| W1 | G e
17 | Balaggre Nilagiri 226 Agasu Full 21°2001921"n | B§* 35 52707 ¢
| U3 | Baluspee Nilagiri 227 | Nusgan Full 27301206 n | 86" 34 agsr .
119 | Balasgre Nilagici 228 Jokagadia Part 21°20 1937 n | 86730 16,030
120 | Hulasar Nilagir 29 | Ambagadia Full | %3041 | i@
[ 121 | Belssore | Nilagin 230 | Rodanpus Full A°19'49.83"n | 56719 3 san g
121 |  Balisoes Nilagisi 23 Barba pokdy Part 21° 20 10.50" o 86" 34'41.54" ¢ |
123 |  Balssore Nilagisi 233 Balimands); Full 2720921 | 8634155007 o |
124 |  Balasgre Nilegiri 233 Shimylipal Full 21°20°48.85" n | 6% 34 5506 ¢
135 | Balnsore Nilugiri 2 Draripakhari Full 20°20'42.16" s | 3635277
126 | Bulsoe | Niagin | Hami Gajamba Pl | 2031 i36°% | sesenase ]
2] Beos ["Wilagm | M Kuodipar Fall | 21°20356¢°s | i 0 qa 6o |
L 128 | Bulasore Nilagiri 235 | Brijakishorepor Full 2P0 32.00"n | 86°35 1071
129 |  Babesore Nhgul 135 Imyuatanarayanpys Full 270689 s | 86" 3501400
139 Balasame Nilagiri 235 Badj Pant 21°30' 19047 n | 66" 35 0w
131 | Balasoee Nilagiri 239 | Bisdnkhapsy Full 2204122 n | 88353107,
132 | Balsore | Nilagin 240 | Hagkhots Pan | 21295047 s | 8639 5535 ¢ |
133 |  Balasore Nilagiri 24| Bighugur Part 2°3' 952" s | B6* 40 Sa.507 &
14 |  Balsgre Nilagir! 242 Sirideipur Full "X 13540 | B ar e
135 |  Balasare Nilagri 243 Gangndeipur Full 2% 50080 | 86° 43 48,39 o
134 Halagore Hﬂ_nEn M4 Muapaiags Full I 090 | g0 4y 47.08" g
137 DBalesore Oupada |  Humie Bhapampnds Eull 20313883 | 86737 187 o
] R Oupsda | Hamiet | Baucsapal Ful | 2231087 a | s el
139 Balasoce Nilagiri 245 Chedadian Full 2732 3L40"n | 56 42" 5533 ¢
140 |  Balmoe Nilagiri 245 Kanhupur Pari IPIT 280 n | B6°43 109" o
141 | Balacore Nilagiri 7T | Kaligashi Fart 4055 n | BV 4T 1288 o
142 Balssore Milagisi 243 dunlaragndia Full 22 51 19" n BE* 43 RO
143 Balagore Hd_ngn 244 Jokagarhin Pert 2°23'1285" 0 | 86" 43 17617 o
14 |  Balmare Nilagisi 250 Patrapads Part A°23'9.04"n | 35742 50.07 ¢
145 |  Balnsgre Nilagiri 25 Sahiapar Full 2127 1260°n | BEc 4z 4791 ¢
146 |  Bakoore Nilagiri 253 Draldali Full 21"23'33.44"n | 2642271778
147 |  Balusore Nilagiri 253 Dwarika Pt 232195 n | 3043 420 o
148 | Bahsore | Nilagin 31584 | Gurikuls Fart | 21%23'3557°u | S6°av 076" 2
14% |  Bokasore Nilagiri 158 Kantabaniz Purt ZI"24'026"n | RBER44 04" e
150 |  Balasare Milagini 256 | Managark Byt TR
151 | Balesse Milagiri 257 Guhalia Full 1025 446" | BEF a4 487 o
| 4.2 | Balasars Nilagiri 253 Baunshabani Part 225415 0 | BEaS 1417 o
153 |  Balasore Nilagiri 259 Balior Pt 26 1057 | 86 45 3] 44" e
154 | “Balasore Nilagin 260 Diolapur Full 2R n | BEv4a 5SS e
155 | Balasore | Milagin 26! | Salsbendn Full | 21"20°4022"n | 86%a7 13,057 ¢
156 | Babsorc | Nilgn 2683 | Ralpwr Fat | 21"262137°n | 8674532100
157 |  Balsore Nilagiri 284 Suma patapyus Part 21928 | 36*457 2979 ¢
158 | Bulsor | Nimgn |35 Hatasah Pat | 21°2502%n | i s i,
189 | Babwore | Niagi | 27 Gobarddhanapur Par | 2°243960°0 | 864512978 |
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160 |  Balssore | Nilagiri 288 | Kumbbakshemin | P | 3 29 7s | tearice,
161 | Bawore | Nilagin 289 | Katbipura Pant | 21°24'0.99%n | 86°49 5708 ¢
162 | Babisore | Nilagin 290 | Kanbhistilams Part A WET 0 | 96044 3702 ¢
22 Bdwom | Misgrl | 200 | Shaesadum Bat | 21°33'57.06"n | B6° 4% 3099 o
164 | Balisore | Nilagici 299 | Astin Pat | 21°23 10.06"n | 86743 4338 ¢
165 | Balwsore | Nilayiri 305 | Kandagararhl Par 2 23'221"n | §5°42°50.56" o
166 | Bulwsore | Milagis 309 | Ishwerpar Pat | 21"21' 14.92"n | B6° 4745120
167 | Balasore | Nilagii 319 | Chintamagipur Part | 2I°21'3538°n | 6747 40.14" ¢
168 | Balssore Nilagiri 31l 5ikirhin Pt 2127 607" s | BE*42'20.08° ¢
169 | Balsore | Nilagin | 312 Makundapur Full | 21°21'42.19"q | 86°42 1687 ¢ |
170 | Balnsore Milgii | Hamlet | Belapads Full 21°L2 24.695" | 867 37977
171 | Balasore | Nilagin 313 | Baulagarkin Part 21°21'2025" n | 86* 42 10.66"
172 | Balasore | “Wilagis 314 | Bankipads Part | 21°20'5371"n | 864> 209"
173 |  Balasore Soro | Sindbna Fall | 21°29'1530°n | B5°39' 17167 ¢
174 | Baissore Sary 2 Saralia Full A2 S080" n | 86°3F 1658 e
175 |  Balasoce [ 4 Bamadadepus Part "5 | B8 39708 ¢
176 |  balasore Saro 3 singekbunt part | °2P24.15"n | b6°35 58.10"
177 | balascye Saro § kumbhi part | 21°31'5141"n | 86°39'247" ¢
178 | balasore Serg 7 flakgan par A 2908° s | 330 2381 e
179 | balasore Sarg B gujadibs part 21° 2743650 | BE* 39 3304 =
180 |  balasore Sorg i ke pert 21" I4L1E s | BE* 39 B 08 ¢
181 balaspre Boro 9 gopimatbpar past 2% WA n | 2643 942"
182 | balasoee Saro 10 digibhanars part 21°21'38.53"n | B6*IT LETe
183 balusore Borg 1l khunts st "M 2197 | BEP36 1155 e
184 balasors Borg |2 PRI past 21" 5.01°n | 86" 35 44.00" ¢
185 balasore Som 13 chhatm part 217 1T 506" | BE*35'30.21% ¢
186 balasare Boro 14 masipus PaTi 2IEFLTE"n | BE IGO0 e
L1897 talwor, Sura r behisrangir pn | 21"20'5192°n | Be"3T 1536 e
188 |  balisoce Soro 5 mahwruhans aart 21°2U'59.00 n | B6° 39 54257 ¢
189 | balasore Sorn 26 khianjamahal pat | 21°2'5376"n | 6P AU DS e
190 | balasore Soro n gobindapur part | 23055007 n | 8640478 |
191 | balssore Soro 28 | kesharipar part | 21°20'3746°n | 85°41 086" ¢
192 |  balasare Saro 29 mahishasiari fuall 21"20°50.87" 0 | BEY42'5.09" e
193 | mayurbhanj | (Udala 26 Khthachua part | I H'ISn | BOD4 51610 e
194 | mayerhban] | Udals 30 tolagadin part Z1°21°59.567n | §6° 25 94,04
195 | maywhbagj | Udala &l galyamam part | 21°I730.48%n | 26¢31 5160
196 | moyurbbanj | Udals 44 majhigndia part | 2I%24'41.63%n | 86525 40.01" ¢
197 | maywrbban) | Udala 46 manksdasata hill part | 21°295798°n | BE* 3131177 e
196 | mewbbani | Udals 47 padmanckhar part 21° 13 40.81"n | B6°28'44.32" ¢
199 | mayucbbasj | Udale 48 skimpata hill pan 2017 18 59597y | 86" 217 S e
s 1| moyurbhanj | Udala 75 hill Block pan | 21°30'21.3%"n | 8634877
201 | meywbbani | Udals 76 kalncnlsi part © | 21°2¥2140°n | 8632 57.05" e
202 | mayurbban Uidala 17 Ezgunnhags pant Z1°30 1789 | BEPIMAOTM e
103 | mayurbhasj | Uddls 225 | khomsbil) pan 2241370 | BRI eaTs .
204 | maywbbany | Udsla 227 | khadijania full *2759.72%n | BEP3F 06T e

ADVOcare



& 10 THE
d GAZETTE OF INDIA : EXTRAORDI W
RDINARY EPART I—Sie, 305 <
) ) Anpexury |V - =

Sumumary of cases dealt fur rectificas
m‘mamthuhrnmiu ﬂfmlpmrmﬁunfhnd recend (Eco-sensitive Zope wise):

Uplnldndhyﬂw.nfh‘iﬂinglt Government of India P i Muyapuri,
and Published by the Controller anEH.i::?fu Drelbi- 1 10054, i

TRUE COPY ATTESIic

“' ADVOCATE



3 hrrrhp_ rertifp jﬁ-:faw:...l.. e
Js m_gwmmfﬁm B) M Suke
| PO vy, PS. MMM '
:I:- fi&.r .ﬁéﬂr b’fi';r 5-.’1.*!,." r'ﬂyrs mff”{ip
| .J’:"&f&-ﬁ;&hﬂ et ,f' J‘l X7 of .th'ﬁf?i j f _ o g H

..
i d

i::_:: _'_ Q‘E;M aﬂa@r g;**,.r f-:m&fm LAt

453 ﬂi«:;..f_"s

o
v
i,

.1-&-1_-.4-.. e i
{4 i
Toaw e Sy

sl e
1‘.1-'
1

..-#ell'""""

W
OGE (Foarms) II. ;

Ay



T INE 2UsAT= S
oofaias @IS, Al (LSRG

eRED erart. V3 oden, g0 -9 M—-_q‘.}-
RAGIEI@ AR Arsa Suae "ANNEXURE- F_VZ

GePIal asaitlfdara Seelt Tr6w aelm FRICIGSE 63 .
a6l Agedie @ GGG Bae Y0y G GG WLRER G0
(EPEEIMG) BIRE 2009 QO 66 9da sMee aiee
FURLI SEEF - C9 TG (GIFE DY ( DOGEE DG ) @B B
waE ) ed Grea 90ee-er oIg vose-99 achia el Al fa
62 seeaE aee e 1S Aeeon o9es 2R
eaaanl | o mmesceaia od M gaa & a @8 ag o
ogla @ Of ePeMm W2 gL £9%-07 T Higiea HEiaaBael
AP QSIPD G- 1T 07 WAEBG OIg GI- fP- T M5 Qo
BEGIY & QP ALNES MEQOR WRAIFEe | 9 IRS o]
adiew eisaga Gey Websile www.hbaleswarnicin g gyoe 098w
CHIPa eQIThg SISIR6S | - s

€ /-

oofacia , sacl

| P




o ; A
eedaciae @ldiea, el (IR &2
Ol QU n2oye).... AR i f.'imﬂf_:} i qgf

ag ddie o4 eddaal s SR

[a%al mg e gav GgiP aec-o00y G G R Sdie @6

S8 (PsaER) BEE-900S AT |

ook odaugsa 2oad §rse pom SuaceR &0, G6al
eeeind fiee 8 Sodia oforne Sor aeg vagl o2dn et e
M Qf] oG Q4 9RSIC IR TR BFRY & (QR) 9d GAEY (50e9-8T
oK 909¢-99 adig) fdiae Ge ge 90 ok eRe ERIRS 0IQ
QLIS 2R AAIDIGZE |

Qe 208 G50 BNIgRS fdoe oRe Walson caaly ofiode

ﬁﬁg WeRA Ol GFRING 9FL, ORe 01 f) S50 GeM B RN
aw;a g apdien Odeead o8 250 2801 0BMT | 36 6ROI C5R
*sdai comel G om souee! MG 6568 BsaR qedn 500 OF

o2l 65198 QRee G000 Fnse eGRE i alserd |

EFal A @ie ool Gel ZeR-900 9 8 BFE R e o Seb
(@eie)-9009 ofe §GGo od-M geeed oo wlo Galge
ZIRMAEG GIRRIR, 0RIR @86 6069 |

R.ooE & 0ReR £.9,000- (Ve e’ )ear sgeeer e (Head

of Account-0853-Non-Ferrous Mining and Metallurgical
Industries-102-Mineral concession Fess, Rents and
Royalties ), 48 o019 & 6009 aoude o |

crgy #AW
e w
E ;57?1_"'.3

— i —a — -



Qe - 9
@ 7. OSEISRITE FRBe BO50IR BRP 2RO salA sde 00 teed
PE0! DR I8 GNTI0 |
7. Gifie 996 ud 060 05AK (Minimum Guaranteed Quantity)
TRER HEQORRKN SRUER odegel 2089 f0g G aombe
IOGNER 9@ SaBA QRIK0R (Solvency Certificate) & cum
Jeigl (Bank Guarantee)

[Requisite Extent of Solvency = Minimum Guaranteed Quantity /
Bank Guarantee X (Offered Additional Charge + Royalty)]

¥. QREE Q5T BUSEIR I QI 6PIRA91 BISC0RS RIR ClE QR 6010aE!
AELVRG IS Bt aRE Gme |

8. 0180 adbq udi estiee 08n 6ose FEIGe TE6E 694 & aaRg
& s10ae & Gl EMD (Earnest Money Deposit) 58 eedaona
FIFER GRIBLEE 9 Pledged um gIoe |

5. 6N S99 cRIlinn BKROR TIRIS FERIRGRR 9 (A0) B0 e
oGie avke eam Gele | gow OeeR s 0 fves MRiSe
aEeeaei oGl ag Uie o Sof (Teaun) nowee B edioel

' 11~m P00 Q960 99* 00 U Thy wwl BEEICS OSalg Gaa

' comRee edolel oo 256e con om ealmd oSneR w eqdie
R0 29 «le o oweq B cvaq Earnest Money g @0 609
0@l Bor oM 991 0860 | 99 TERR0 Beereid o8 B0 quica ud
R0 wosae o o1 ¢ @0l coge plec EMD Q009 endel ol
MRNIG °8 W Feven on Sade v Goin adide 1580 coa on
QURE e ednlol cosigReie gea Jude | PRRRGR 9BAI BN
CTRl 050 29Dl UETORER! ARG @1 69089 Eamest Money
08 SR |

o « R 1
Erﬂj{ :?-!Er

~dq-



Qei-a

©5. neooecet couden odisBel 23G9 690 oa el g zaem A

eadq i oesies a6ng (Minimum Guaranted Quantity) @ (%
griee 2301 Mining Plan 69 odieBel oY 480 S6aie 050 a9 ~ o0~
7o €00 a0 BoIo ofe IS o1 SRNIRl B <ERER CIiR SRS
ofic | deee Seuie o (@9) e mMe e eden B Agreement &
25 (6606987 IR — Lol © &9 2R &r 0T LRAl ) GHOR REER |
05 56ibe venzas 95 eMRe QEq GARie RN 9Nl GG 6EEY
oice EMD o esielidal il oweg o6 Goan @ fecee ol Guide |
<Gl SN0 ZiEeeRalel @ Souel Crm SRER ONS 208G €98 o
caef geve seeer s oI B8 oficos oAeR 9§ SRo §B0 @4
@90 Geees Qe F9Ee District Mineral Foundation 20T, 896!
fo o ol enedor ode |

r. Geeg gseue od ull RIRINEN ATIRE wer a0a Eva e

Dead Rent ,Compensstory Aforestation 8590Q 0@ Gnes & ver

~ Surface Rent ¢ien e6R1g 099 | ARURIT WFID T QeI IWAREEA

é'ﬁ,@ cealie aamf /dead rent 6 TRIRY ESRG LN Y GRIGGSRY

: ﬂﬁi" | giige nleen Mining Plan 68 odmbien 099 acqy Tl 9@

eoibece odieBiar ofma oBo enie SRl Ul CIROKR | 604 ARMEIG

gdiee sleie ool Soardel o G udi Bcaer 05 GRRe AN

¢00 oS DMF <o° BRipy 600 9w 966e | 08 Geum wid

oine o Be ceaRe SPE0 |, 606P cREOR deue g uEe
SAIRGR 9N3 600 00E00R BOG KR QR S6ict ag 089 |

ERGIG orvrnsesss R (L)

i )

_.r-a-ﬂf‘ 'f-'



Q-0

¢. fisuen oficed 869 @@ 9o+ DFO, Balasore Wildlife Division,
Balasore Q61 90199 Qi1 0109 geeue of 219008 RIEY QRe @fic
| fiR9e8 Supreme Court € 01 §188 QORI AGIR TR |

vo, Geeien 5960 Bore ea'aR 6@ of coedel g enl oy
e efiorn 8neRid alanea aguE |

et ede Geuor ol Fom oewe 9% ( 90961 Q0 ) LNED SRGY
2609 98 7 ST |

29, COBRIS FINRIG 97 CRUIDR FENR-T ATPRFRR BIBO0R agdal
QD6 P G TEM GEQH 08 seREee 506R 68 Oedke (Cad-eRc)
adn aiduna see2-SgrgRsOia-eeLF S rRgR 8-94 20T |
LR 699 fRl owdn odwase foae-fBl §980 SIgER
@l ¥-0-9009 88 g 01 9-0-95009 e YR 60 6FKIE Qi Seesa
aemi o d4 20012 4 050! KSR SR RATKES | ISR 8AG
069 OOMIE QRaIR §RC AIF |

0. WELORAI QLIRS BT QR \Competent Authority| B
Mj PEGE 600 08 QORE 94 08 B O iR, oml gean

4 mmﬁ’wmﬂ PIRG 526 |

CORIE QFQ ZRSORRET BRI OR R SAGINN AR OFREC
er9-r-90e9 &8 G0 0 0@ WoRe STRROKA ARG
QseiEsn semibe | BKeds oM ARE MBS 0aRE tosa afiue
255Q 604 (Additional Charge) S4R201 BELOR ORG 6CEN 6000
NS |

00 e % ABS QGG G FRET QOIRE SI0E0 200 DoNE
pE0a 600 O60 ARG, 6URC QETE AKED GONN 2EVERRIE
FERIRIG RO |

ko ] &y
st <9
en o @y

104 -



Qe - 8

PERING BIRSIRRIEN Q6 FI2 AUES Mining Plan 921 Environmental
Clearance 06 2601 US| JR6 252 | 27421 2109 BROKD BISEHNS G50
QE P96 600 N5 2A08 GF Q09I 09T0ES SRIEES |

@) <@ 9P9 OBAI 6618 6801050 FERNG TIRCCHRING BFHI A ¥R
O GRIT BRG-9009 8 BF QY 69 o GoIS (asarel-90e9
GORIRG AR 99 604 9 600 A% O 800 9809 50N 690 |

20 0on uh ol Fuse 68l o oI coeg 9N » 94 Rl o
easigein Aeaiel BIS0KN 859160 9B, B 6B6R §1 90-0-9009 Hog
@l 99-0-3009 Qg adig ans e §0050 Qe SNENER JEaNa FEG
BESIG Gt GROKIST, 68 IS GNGR GOREER ©1 9-C-90¢9 Gat §0|
T0 R AN POFD CHRIKIG FR, A58 05 RaIle | saBod of
de02e AU 6AKA ce o 26d] cone 28 ean G 9 0T o
BROKH G6e90 Q28 6080 @REae okl @ C-e0-90e9 Gu @
@1 €R-R0-9009 QY MUBE QIDSAIR PG ORAIT ORIR GENIEER wor 6

WS DNOE, FARITAIN SR CAND QRIGE ME S608] odbin

9l £3-20-9009 G e ¢ ¢ ofer eAEER PONS FINIIR B9 Gree
* GLIION 2USCTPRINNG FERIRTE RIS |

sk B0a Aada <@ daneq oba, 080 , adedl wdel , ¢f
TERRP @89 Grl 6193 PesigR eR AE0IR &R0l 49 AseeRIRR
Qizg |

Q-

- ePaqsIg, Yoal
mﬂ‘-‘l"f“ﬂﬁﬁﬁl ?

= 2o re*3

_Yer-

&b
D -



ol
...U &5 -du T F MW
.l”..... (han fws [Bl®
U B BoRFs+ Bokia | oo | man LY {20 IR IS B0 LD Lh &
Uiloo So @ F A + Bokis | asds o lkad ma| sad or man clem (BASS BEACLE TRHG Gk is
Wiloo Do R 'F A b 1DoiEaS o8 e SHAT 23 FRE oR oy adsie Edan gas0n ERoe iFg ik
B SodF S+ Bokid | oges | san #a Eda muu__ﬂ_.hu.a_u_ _u.uauﬂlu.ulnﬁ&_ﬁu 11 ok
PR ad g BoR'E' s b mekd’a | oeew | semn B3 BEE mﬁmﬂmmﬁu i BSA0E R T 53
..rlm.ﬁ_nn & Bod'd S+ Boa'd | coar | S0 # BEE mauan_mna whime B0 choo e A4
iBoo SoRE S+ meled | ooar | sl | ®a %Ah 26 19E0 IHhs woss gpego oo | i | 62
1A REo o BeoB A+ malhi s oA BT e E- ] SEE =g mEn ke Kasas fRerue Ehes ad a3
_.lm_.._#.a_u 5 EmeEE S 4 ImelhA D R A et £ a3 BRE ﬂiﬂ.ﬂ.ﬂﬁ_ﬂi En.w,uﬂunmﬁ&mﬂ_ &g a3
[ERE. T TE ] e a'd S Doba s oo ' SHEN 223 I . IETHS Bns SEE0E GRS a4 A
Weloood BofF S+ mokis | oosk | san B3 BRE BE ARG GBI waes oB0RS mhuw i b3
WHeoaR So 2 A+ Belkd's | ea'di | s ga oo D miEmm e, RS IEA A3 L
Yhhoook Wos'd s+ Doz s | ceaw | owD BAE IWH.EB.n.HMl. EH&]@U% ) 33
nl_._.w__unuh SO ES+ Soba's | ootae | SaD 283 BRE o oD EBas ISSEE ERs0s Chas ¢ CF]
PiBoooF Mo a4+ molkd's | sotde | Adim a5 g2 o] uﬂwﬂﬁﬂﬂ. M EEARS Lo ] ¥,
WiBoook Eop a4 mobad [ oo | smn - SR #annuﬁﬂa. |2 aaens ol L 4
eoooa_| iSofF A 4100k 8 | ook | S0 a3 L T 3 o IR _.E.a__uu.m.umﬂhln_._ui b i
WhkoooF ISod S+ 1mokhad | oo'e's | Sl a3 BRL e D CBEs s Banms EhD 33 &
Whhocon o F s b Soks's | eo'de | San a3 s uﬁ.u_unnﬁmm. Kt DRSO RS o @
PhloooR SORFS FiSoEa s | sotan | sEn LT o BRE nﬂaﬂn& BS8s BRA0s e S %
‘Wiboog Ba8'F S 4 1molkd's | es'et | SO Y i ¥ _—luﬂ_nﬁ_ﬂu RS EEARS T ils [
” g - T Dos'ES +iooks'd | eota's | camn LET [ uﬂy SR BRA0S Lo & &
| s e Bos'FS #okad | okon | s 186 b G0 ..._ﬂﬁ_u_T R RO il a #
o 3 4 [ & b [ & @
el T e T mos Baon B et o i
| meobassoges | sabussoowpn | wos | ueg | o ﬁu% Lbies BfiS ainps | 8
ISBIO BBY SISRS SIBBR LEES KB
||E_.




i A
uiro Tus bb=8
a6 pmeg'Fa + imowa's | cows | smn | A 2R B8 BUD IChEe abaa BEAs THEE A%
oy BoEES +mobas | ooab | smn | mow | sas p— W e e
o4 o FA + ineiki’s | oo's AR ™ a2 g a0 EBEs iy Baens Uhoe L8
a8 BoE @D F Eoeihd S - SR Bobls sBEL mﬂﬂﬂﬂ-ﬂﬂﬁ EE&E'H‘.._! o®
B med @A b imobis | ootate | MAD Aol ERL pr oo s Fﬁﬂuﬂuﬁnm.mi 38
& mos'dd + Bcki's | seen | saB o le_.|§ o s peaps obge | aa
modEs + makas | eetyr | MR Ak BRE e Bin Lo a4ms nEeos Chive 58
Bot T A ¢ moma® | coin | een | Aak | sAE ge ton chne | Asps masps gine | g4 | RA
imo#d A 4 Bk s ao’ )k | san AT - [ DT KB Eaﬂnn?uﬂ.uuwﬁﬁ &4 [T%]
Dok Fa +men's | g | &ab 8 #a5 pE oED EHES Etﬂmﬂu.nunﬂuﬁs aoy | &4
moS s+ moaa | oson | seD T ity b coa | an
EaAEF S ok mOEhD S 0 - [ n] fid 2AS R all
I @ E S 4 Dok 'S of o Eanry - AR L Sl
o F S aomsd | ogte | sap 8 LT A b
o d s+ mokiE | oeEn | &aD B LETY iR dils
wed'F s 4 molbya | om sk | 2mD BRE 3A L3
meadh+ Boebia | eolkr | S #a #A8 A Bl
med's S b molkpd | oo'RE | SED 23 FRE 3 Ala
o mad d s ¢ Bolkd s o o'l mimn 2 2RE i U
o mog'E s + Sokia | ek | S0 #a Bag sy
e Mo as 4 molkd'8 | oo | S0 Ba BA Wb
31 ImodE A+ el Tl a6 bt BRI 23 225 Bk
| e S BT b B0 DS o8t D 83 AL Rl
Yikooss s ads 4 motes’a | of'ss | SAD #a R’ Il
& il S+ Selh A od o LY~ ] #a BEE il
Seg E S + Dekin | ossn | aEn LED b
Hod'd A+ melka'd | co'de | oao [ LT ik
imoa's s + malbad | oot | SiD 0 | BAR e




I T

I|__.. falo Gun lfes a
Yrhoosa [(mof'F S + molniA | soah | asn Sif ass s HED IChEIE L nuans oo i 36 |
..w-m._.w_.unu. ISo8§a + ol s R0 S o ..u.ml_._ e SO0 B ﬁ.ulm.ﬁunﬂul.u.r.ni_ o JF
‘Yikood i moRF S +130ka"s | a¥'oh | a0 aud ) e 0o whow E_mu.um_nsrmm_ 4 & k]
WHsoogE (E 1T B T ol S a§8 BRE R 100 I | Kaman _uu_.uﬁ.uﬁo.ﬁ & s
._m-#__q Soa ' S FEmokats oo 3 S o8 e B0 EHAD L) BRA0S T &4 8s |
‘PrhoaoR Bo8'FA + ookd'd | ooae | som | oss BRL D OT KB s mEans e | g6 A
Emenas ORS¢ Imokd's | osan | man | Ras o oun EBeE | Sossgeaps oy | s | we
&ﬂnnn__ Eo 'S + molb) A oR'ah DT Be B0 GO0 RS QBAO ERE 245 L1
Whitcoos ISo8'Fa +iachss | vowe | coan e e weas geoge whop | W 3G
Bihnook mo8E s +meksa | oo | sl | =48 T o0 EED Chioe LS &6 o
Wi mci Eh + Dok s | 00'ab | S0m | ocss | eR4 B8 non Chos E% 35 | of
YrEroos o d s FiBonld | cosh | oEm 3 2R on s00 dihge S4B BRSDS Ehae i A7
WS ooE§ MO S ¢ ol 8 | ef'on | SEE | RMN HEE [ OO0 oD Eﬁiﬁﬂuﬂuﬂ%: -2 B
Yilo s g SRS - molad | ssan | sam Ralk AR g B2on Ehas R (8 T fay | FF
gL o OB FS ek | o8t | S 2alh B R E (= 3273 I (e EhE QiF Ba
Frboood o @S 4 aolkia | oo | S0 Rals BHE ry Yeriel nw.ﬂ.nﬁ ashn asans by 3 as
-E,rﬂn.u_nn =egdFA 4+ i8aki’'s | oolee | SEG B3l a8 B B AR LSS B &E_ aF | IsF
,L.m.r.lﬁ__.aa. mof A+ ISohd | eoes | SaD B3t BAE 2 900 LBan e Baaps e B £
PiBoogis medwEa s melsad | coge | A0 R 3kl BRE P oED BBGD BAss DEA0S ﬁ B a4
 @iBoocs Imeg' @A +iBslka's | ool | San | zas | s=E ge non Ghon A ik | o#
‘WiBoooF IBo8'Fa +izobda | eosn | San H 3l #a5 g2 oeo dboo E% ke s
Bihoogs BcR'F A+ moka'as | oston | ssn Rats aas o i Ehoe IS PR mho b 8
‘Wibese sed @A - oki's | oot | smn 3Lk RO4 B Ao E_w.nﬁ AR MBS LHD o &3
A n_._m_nnau Bosd s Fokes | o8 | san ®alh BRe o B0 _nm_ﬁ__-_ LTS B AW e
| Uouon BoR'ES + Bolkad | oo'ap | fbD A3E BEE n.uunﬁnﬁnﬁ Losas sags dbgie 4% ok
BHhonsR EmofES b aokad | eotas | MED Rl BRA » KBl ﬂunﬂu.mw EE ki
Wikoow s o' f s + Bobaed | ofob | mmam Rl 8RL I!,ﬁ e a8 i =8
Sof'd s+ oobaa | wear | oan Bl BAE e Boon dboo wass weans Tt ae iR




196" g

§

.m_ﬁ__w SRS
HlaGe i (alue
o2&k - S0 5B

| WRoood Sed 'S+ iBotki s | eegn | Sap oi¥ BA4 (B 500 L Wips pasns dhee 34 &
BHBaoRE SO FS + mokita | often | smn ag g8 [ WO (B Ly XSS R J3 s
WiksogE Bof'F 'S 4+ moma's | cdsre | seap Og8 BA T 00D GRS Eﬁﬂnu.unﬁ_ﬁwmﬁ & J 23
PHsascs Bo8'F S +iDokdd | osae | aup | oss 885 BR oLn ohEm Ao masnes man | s 43
Yo ods BRS¢ okd s | vorat | sumn LT e B BGn Chae E&twiluaﬁﬂﬁ o &2 b2
WihoooR BOEFS + 185m3'S | 0'dn | Sao $A poogD chop | weso gsccowbon | Ra | ss
‘YWideoos Bef'§S +ibeibdd | ee'd | Sun | ofs BRE o Ban hos EEns BASDS ICAR | wa ¥a
o o a ISORF S +S0isia | siED | SEID o8 R R O EhaD e Bl ERm 63 o
‘BEbooo B2 @8 + 1Salki's | eo e | sk oE8 BRg Fo van chon IS, u_u.|u_m.w LB A ad
Ydeeos | wmosws +imekad | woan | mam | oes | BAE o0 0RD BGS | e sseans ghas | oo | o
YiboooF Doses+momas | ooen | san | ass | s B en ke Bops prspaEBen | o0 | s
Wihooof SoRFS 4 aekis | coss | sam | osw LRé g oD SO Béaspropacbos | 4 | §J
UiBoood | meswa t mwbad | cots | oBo | ofs | SAS poeonchon | samspaspamBEn | S0 | 9
YWhlocod | Mes s+ Bokas | oodh | san 'Y B DGO KBaB | s wasps Ghen | £2 | Ao
.E.@uﬁ&.h_ DetT S+ iBobas | oo | amn | ese BRE PR Bon lm.ﬂr— Baan B3a0s b B0 L
WiBooss | Woswa Lisema s | coin | G88 | ohe #44 ﬂnﬁ e noape bge | =i | ol
Yikeoos DesFs+idohia | coar | s | die ERE R Ben ados ppans Chas | W ¥
ﬁ._ﬂﬁ.i__ BoR S + Bokis | okew | seun oid 288 mn.mn.n.#nﬂ_ Eﬁlﬂﬂbﬂbﬁulll £ e




1 —&WELMEM (P oF
Aunttxup € - A—/‘L. o

OFFICE OF THE TAHASILDAR, KHAIRA (BALASORE) l Cﬂ' 1
MNotice no. 3924 dt. 17.08.2017
Advertisement for Lease of Minor Minerals

It is hereby Informed to the general public that, according to
the Odisha Minor Minerals Concession Rules, 2016 and Odisha
Minor Minerals Concession (Amendment) Rules, 2017, applications
are invited from the interested persons for long term lease of
Sarisua Kapilajhari Bandhanata - 97 Sairat Source (Minor Minerais)
for a period of 5 (Five) years from the year 2017-18 to 2021-22,
According to the terms and conditions in the advertisement no,
3924 dt. 17.08.2017, of the Tahasil, applicants can apply between
04.09,2017 to 06.09.2017 up to 5 P.M., by filling the Application
Form-M alongwith 3 coples. All the terms and conditions in this
regard can be obtained from the website of the Baleswar district i.e.

www.baleswar nic.in or the Notice Board of the Tahasi| Office.

Sdf-
Tahasildar, Khaira
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OFFICE OF THE TAHASILDAR, KHAIRA (BALESWAR)

Notlce No. 3923 / Sairat Dt. 17.08.2017
DV N INOR MIN
[According to the Qdisha Minor Minerals Concession Rules, 2016 and
the Qdisha Minor Minerals Concession (Amendment) Rules, 2017]

It is hereby Informed to the general public that, applications
are invited from interested persons, for long term lease of listed
Minor Minerals Sairat Sources under the Revenue & Disaster
Department of Government of Qdisha in the TE:.I'||.3~SIIr Khaira, for a
minimum period of 5 (Five) years (from 2017-18 to 2021-2022).

Published here that, interested individuals should apply, after
visiting the Quarries and examining the stock of Minor Minerals and
the relevant communications facilities available for management.
Any complaints after the execution of lease with respect to
operating the salrat and demarcation of roads shall not be
entertained and the Authorities shall not be held responsible for any
natural disaster.

Interested applicants are requested to submit their
applications in triplicate in Form-M of the Odisha Minor Mineral
Cencession Rules, 2016 and the Odisha Minor Mineral Concession
(Amendment) Rules, 2017 along with the following necessary

documents.

1.  Treasury Challan of Rs. 1,000/- (One Thousand) (Head of

Account-0853-Non-Ferrous Mining and Hﬂtallurglcal Industries-102-
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2.  An affidavit in the name of applicant showing that there Is no
arrear in any other mine, according to the above mentioned Rules.
3. A Solvency Certificate or @ Bank Guarantee of Additional
Charge as well as Royalty, shown by applicant in their respective
application with respect to annual Minimum Guaranteed Quantity.
[Requisite Extent of Solvency = Minimum Guaranteed Quantity /
Bank Guarantee X (Offered Additional Charge + Royalty)]
4. ll_isl: showing Immovable Property of the applicant obtained
from authorised Revenue Officer.
5. A Mortgage or a Pledged Bank Draft in favour of Tahasildar,
for the determined 5% Additional Charge or Royalty as EMD
(Earnest Money Deposit) in consequence of Minimum Guaranteed
Quankity,
6.  Selected applicants will be informed of their selection in the in
the prescribed Form within a period of 7 days. After getting
informed, selected applicants shall accept the terms and conditlons
in the Odisha Minor Mineral Concession (Amendment) Rules, within
a period of 15 days and shall deposit the yearly Additional Charge
and one fourth of the Royalty amount and the balance amount after
deducting the amount of Earnest Money from the amount payable
to the District Mineral Fund. If selected applicants do not deposit
the above Iﬁent]nned amount within 15 days along with the
acceptance of the terms and conditions, the EMD shall be forfeited
and deposited with the Government and the applicants bidding the

second highest Additional Charge or Royalty will be given the
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7. The lease holders shall deposit a onetime payment as per the
guoted Additional Charge or Royalty for the amount of minerals to
be extracted on the basis of the Minimum Guaranteed Quantity or
the Mining Plan prepared by the competent authority, whichever is
higher. After that the lease holders will make an Agreement within
a period of 7 days by bearing their own expenses (according to the
Registration Act-1908 and the Stamp Act-1899). If the selected
applicants shall not the deposit the determined amount before the
execution of the agreement, the deposited money and the EMD will
be forfeited and deposited with the Government. Besides this, the
applicants or lease holders should deposit 5% of all Additional
Charges or Royalties to the Environmental Management Fund along
with 10% of amount to the District Mineral Foundation determined
by the Government,

8. The Lease Holders should deposit Dead Rent, Compensatory
Afforestation Fee and Surface Rent every year aleng with the
determined Additional Charges or Royalties. The Lease Holders
shouid deposit the stipulated increased amount of Royalty / dead
rent and other charges from time to time by the Government. The
minimum amount may equal or exceed the amount shown in the
Mining Plan by the Competent Authority notified In the notice.
Hence, lease holders will submit all the Charges, Royalties, DMF
and other payables in accordance with the minimum amount of
extraction determined by the Competent Authority. If lease holders

extract more than determined amount of minerals, they will submit
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9. The lease holders will submit proportionate environmental
expenses as determined every year by the DFO, Balasore Wildlife
Division, Balasore. The regulations laid down by the Hon'ble
Supreme Court should be complied with mandatorily.
10. The Competent Authority has the power to forfeit the
deposited security amount in case of violation of the applicable laws
and regulations by the lease holders,
11. The highest bidder shall deposit 2% (two percent) of the total
yearly auction value as income tax every year,
12. Applications in a sealed envelope along with the aforesaid
documents by writing the name and number of Quarry may be sent
by registered post addressed to Office of the Tahasildar, Khaira, At-
Bishunpur, Po- Khaira, Dist- Baleswar, PIN-756048 or may be
submitted in the sealed Tender Box In the Tahasil Office from dt.
04.05.2017 to dt. 06.09.2017 up to 5 P.M. in any governmeant
working day. Applications submitted after the aforementioned
deadline shall not be accepted.
13. Applications showing lesser amounts than the Additional
Charge or Royalty as determined by the Competent Authority shall

not be accepted or dismissed.

Applications wlll be opened in the presence of the applicants
or their authorised representatives at 10 A.M. on dt. 07.0%.2017, In
the office of the Tahasildar. The Application showing the highest

Additional Charges over the Royalty shall be deemed eligible.
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Selected applicants must submit their Mining Plan and
Environmental Clearance within a period of four months. Otherwise,
the lease will be forfeit according to the applicable Rules and if
necessary the surrendered amount will be deposited with the

Revenue Department of the Government.

14. After the completion of the above process, selected applicants
shall deposit all the charges payable in accordance with the Odisha
Minor Mineral Concesslon Rule-2016 and the Odisha Minor Mineral
Concession (Amendment) Rule-2017, and execute the |ease

agreement.

If any application will not be received in the first determined
date or none of the applicants are eligible for the lease, then
interested persons can submit their application from dt. 20.09.2017
to dt. 22.09.2017 within any working hour and the selection for the
lease holder will be held by opening the sealed box in the presence
of the applicants or their authorised representatives at 11 A.M. on
dt. 23.09.2017. If no applications are received for any Quarry or
ineligible applications are recelved for all Quarries for the second
time, then applications can be submitted from dt. 09.10.2017 to
11.10.2017 and out of all these applications eligible applicant will
be selected for the lease by opening the sealed cover In the
presence of applicants or their representatives at 11 A.M. on dt.

12.10.2017 for the third time.

The authority signed below has the power to cancel, change,
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CHART SHOWING SAIRAT SOURCES UNDER THE TAHASIL, KHAIRA

SL. | SAI | NAME OF MAME OF | KHATA |PLOT | TYPE MEASURE | FIXED VALUE BY MINIMUM
NO | RAT | MOUZA'S SATRAT MNO. NO. MENT GOVERNMENT AND ANNUAL
MO, SOURCE MINIMUM EXTRATION
ADDITIONAL PAY OF QUARRIES |
p | 2 3 4 5 & 7 8 9 10
1 1 Sharishua Sharishu 245 1 Hill 0.50 Ac. Rs.130+Rs.6.50 2500 Cub,
Kapllajhari a Stone Mtr.
Bandhanata Mines
2 2 Sharishua Sharishu 245 1 Hill 1.00 Ac. Rs.1304+Rs.6.50 4000 Cub.
Kapilajhari a Stone Mir.
Bandhanata Mines
3 3 Sharishua Sharishu 245 1 Hill 0.50 Ac. Rs.130+Rs.6.50 2500 Cub,
Kapilajhari a Stone Mtr.
Bandhanata Mines
4 4 Sharishua Sharishu 245 o5 Hill 1.00 Ac. Rs.130+Rs.6,50 4000 Cub.
Kapllajhari a Stone Mtr.
Bandhanata Mines
5 10 Sharishua Sharishu 245 95 Hill 1.00 Ac. Rs.130+Rs.6.50 4000 Cub,
Kapilajhari a Stone Mtr,
Bandhanata Mines —
B 11 Sharishua Sharishu 245 95 Hill 2.00 Ac. Rs.130+Rs.6.50 6000 Cub.
Kapilajhari a Stone MLr.
__Bandhanata Mines
71 12 Sharishua Sharishu 245 95 Hin 5.00 Ac. Rs.130+Rs.6.50 8000 Cub.
Kapilajhari a Stone : Mtr.
Bandhanata Mines
8 13 Sharlshua Sharishu 245 o5 Hill 1.00 Ac. REs5.1304+Rs5.6.50 4000 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Mines
9| 14 Sharishua Sharishu 245 95 Hill 2.00 Ac. Rs.130+Rs.6.50 6000 Cub.
Kapilajhari a Stone Mtr.
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Bandhanata Mines
10 | 15 Sharishua Sharishu 245 25 Hill 1.00 Ac. Rs.130+Rs.6.50 4000 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Mines
11 | 16 Sharishua Sharishu 245 95 Hill 1.00 Ac. Fs.1304Rs.6.50 4000 Cub.
Kapilajhari a Stone _ Mtr.
Bandhanata Mines
12| 17 Sharishua Sharishu 245 o5 Hill 1.00 Ac. Rs5.130+Rs.6.50 4000 Cub.
Kapllajhari a Stone Mtr.
Bandhanata Mines
13 | 18 Sharishua Sharishu 245 95 Hill 7.00 Ac. Rs,1304-Rs.6.50 9000 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Mines
14 | 19 Sharishua Sharishu 245 95 Hill 8.00 Ac. Rs.130+Rs.6.50 9500 Cub.
Kapilajhari 8 Stone Mikr.
Bandhanata Mines
15 |- 20 Sharishua Sharishu 245 a5 Hill 9.00 Ac. Fs.130+Rs5.6.50 10000 Cub.
Kapilajhari a Stone MEr.
Bandhanata Mines
15| 21 Sharishua Sharishu 245 95 Hill 1.00 Ac. Rs5.130+Rs.6.50 4000 Cub,
Kapilajhari a Stone : Mtr.
Bandhanata Mines
17| 22 Sharishua Sharishu 245 95 Hill 1.00 Ac. Re.130+R&.6.50 4000 Cub.
Kapilajhari a Stone Mtr.
Bandhanata | Mines B = .
18 | 23 Sharishua Sharishu 245 a5 Hill 1.00 Ac. Rs.1304+Rs.6.50 4000 Cub.
Kapilajhari a@ Stone Mitr.
Bandhanata Mines
19 | 24 Sharishua Sharishu 245 a5 Hill 0.50 Ac. As.1304+Rs.6.50 2500 Cub.
Kapilajhari a stone Mtr.
Bandhanata Mines
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201 25 Sharishua Sharishu 245 a5 Hill 0.50 Ac. Rs.1304+Rs.6.50 2500 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Mines —
21 | 26 Sharishua Sharishu 245 a5 Hill 0.50 Ac, Rs.1304Rs.6.50 2500 Cub.,
Kapllajhari a Stone Mtr.
Bandhanata Mines
22 | 27 Sharishua Sharishu 245 95 Hin 5.00 Ac. Rs.1304Rs.6.50 8000 Cub.
Kapilajhari a Stone 112 Mtr.
Bandhanata Mines
23 | 28 Sharishua Sharishu 245 95 Hin 2.00 Ac, Rs.1304R5.6.50 G000 Cub.
Kapilajhari a Stone Mir.
Bandhanata Mines
24 | 29 Sharlshua Sharishu 245 95 Hill 1.00 Ac. Rs5.130+Rs.6.50 4000 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Mines
25 | 30 Sharishua Sharishu 245 a5 Hill 1.00 Ac. Rs.130+4+Rs5.6.50 4000 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Mines — 4
26 | 31 Sharishua Sharishu 245 a5 Hill 2.00 Ac. Rs.130+PR5.6.50 6000 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Mines
27 | 32 Sharishua Sharishu 245 a5 Hill 0.50 Ac. Rs.130+Rs.6.50 2500 Cub.
Kapilajhari a Stone . Mtr.
Bandhanata Mines
28 | 33 Sharishua Sharishu 245 a5 Hill 2.50 Ac. Rs.130+R5.6.50 6500 Cub.
Kapilajhari a Stone MEr.
Bandhanata Mines
29 | 34 Sharishua Sharishu 245 95 Hill 0.50 Ac. Rs.1304Rs.6.50 2500 Cub,
Kapilajhari a Stone . Mtr.
Bandhanata Mines
30 | 35 Sharishua Sharishu 245 95 Hill 1.00 Ac. Rs.130+4Rs.6.50 4000 Cub.
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Kapilajhari a Stone Mtr.
Bandhanata Mines
31 | 36 Sharishua Sharishu 245 95 Hill 0.50 Ac. Rs.1304+Rs.6.50 2500 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Mines
32 | 37 Sharishua Sharishu 245 85 Hill 1.00 Ac. Rs.130+R=.6.50 4000 Cub.
Kapilajhari a 5tone Mtr.
Bandhanata Mines
33 | 38 Sharishua Sharishu 245 95 Hili 0.50 Ac. Rs.130+Rs.6.50 2500 Cub,
Kapilajhari a Stone Mtr.
Bandhanata Mines
34| 39 Sharishua Sharishu 245 95 Hill 5.00 Ac. Rs5.130+Rs.6.50 BOOO Cub,
Kapilajhari a Stone Mtr.
Bandhanata Mines
35 | 40 Sharishua Sharishu 245 =1 Hill 3.00 Ac. Rs,130+R=.6.50 7000 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Mines
36 | 41 Sharishua Sharishu 245 95 Hin 1.50 Ac. Rs.130+Rs.6.50 5000 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Mines
37 | 42 Sharishua Sharishu 245 g5 Hill 2.00 Ac, Rs.1304Rs.6.50 6000 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Mines :
38 | 43 Sharishua Sharishu 245 95 Hill 0.50 Ac. Rs.130+Rs.6.50 2500 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Mines
39 | 44 Sharishua Sharishu 245 a5 Hill 0.50 Ac. Rs.130+Rs5.6.50 2500 Cub.
Kapilajhari a Stone Mtr.
_Bandhanata Mines
40 | 51 Sharishua Sharishu 245 95 Hill 1.50 Ac. Rs.130+Rs.6.50 5000 Cub.
Kapilaithari a8 Stone Mtr,
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Bandhanata Mines

41 | 100 Sharishua Sharishu 245 95 Hill 0.50 Ac. Rs.130+Rs.6.50 2500 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Mines =1 |

42 (101 Sharishua Sharishu 245 95 Hill 0.50 Ac. Rs.1304Rs.6.50 2500 Cub.
Kapilajhari a Stone Mtr.,
Bandhanata Mines

43 | 45 Sharishua Sharishu 245 314 Hill 1.00 Ac. Fs.1304Rs.6.50 4000 Cub.
Kapilajhari a Stone Mtr,
Bandhanata Mines NS, |

44 | 46 Sharishua Sharishu 245 314 Hill 1.00 Ac. Rs.130+Rs.6.50 4000 Cub.
Kapllajhari a Stone Mtr.
Bandhanata Mines

45 | 47 Sharishua Sharishu 245 314 Hin 1.00 Ac. Rs5.130+Rs.6.50 4000 Cub.
Kapllajhari a Stone : Mtr.
Bandhanakta Mines

46 | 48 Sharishua Sharishu 245 314 Hill 0.50 Ac. R5.130+R5.6.50 2500 Cub,
Kapilajhari a Stone Mitr.
Bandhanata Mines

47 | 49 Sharishua Sharishu 245 314 Hill 1.00 Ac. Re.130+Rs.6.50 4000 Cub.
Kapilajhari a Stone Mitr.
Bandhanata Mines :

48 | 50 Sharishua Sharishu 245 314 Hill 1.00 Ac. Rs.130+R5.6.50 4000 Cub.
Kapilajhari a Stone Mitr.
Bandhanata Mines

49 | 52 Sharishua Sharishu 245 314 Hitl 5.00 Ac, Rs.1304+Rs.6.50 8000 Cub.
Kapilajhari a Stone Mtr,
Bandhanata Mines L

50 | 53 Sharishua Sharishu 245 314 Hill 1.00 Ac. Rs.130+Rs5.6.50 4000 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Mines
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51 | 54 Sharishua Sharishu 245 314 Hill J.00 AcC. Rs.1304+Rs.6.50 7000 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Mines =
aZ | 585 Sharishua Sharishu 245 314 Hill .00 Ac. Rs.1304R=.6.50 7500 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Mines s
53 | 56 Sharishua Sharishu 245 314 Hill 0.50 Ac. Rs.130+Rs.6.50 2500 Cub.
Kapilajhari a Stone Mir,
Bandhanata Mines
54 | 57 Sharishua Sharishu 245 314 Hill 1.00 Ac. Rs.130+Rs.6.50 4000 Cub.
Kapilajhari a Stone Mtr,
Bandhanata Mines N
55 | 58 Sharishua Sharishu 245 314 Hin 1.00 Ac. Rs.130+F5.6.50 4000 Cub.
Kapllajhari a Stone Mtr.
> Bandhanata Mines
56 | 59 Sharishua Sharishu | 245 314 Hill 1.50 Ac. Rs.130+R5.6.50 5000 Cub.
Kapilajhari a Stone Mitr,
Bandhanata Mines
a7 | 60 Sharishua Sharishu 245 314 Hill 1.50 Ac. Rs5.130+R&.6.50 5000 Cub.
Kapilajhari a Stane Mtr.
Bandhanata Mines -
58 | 61 Sharishua Sharishu 245 314 Hill 0.50 Ac. Rs.1304+Rs.6.50 2500 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Mines
59| 62 Sharlshua Sharishu 245 314 Hill 2.00 Ac, R5.1304Rs.6.50 6000 Cub.
Kapllajhari a Stone MiEr,
Bandhanata Mines
60 | 63 Sharishua Sharishu 245 314 Hill 3.00 Ac, Rs.130+Rs,6.50 7000 Cub,
Kapllajhar a Stone Mtr.
Bandhanata Mines
61 | 64 Sharishua Sharishu 245 314 Hill 4.00 Ac. Rs.1304+Rs.6.50 7500 Cub.
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Kapilajhari a8 Stone Mtr.
Bandhanata Mines

62 | 65 Sharishua Sharishu 245 314 Hill 5.00 Ac. Re.1304Rs.6,50 8000 Cub,
Kapilajhari a Stone Mtr,
Bandhanata Mines

63 | 67 | * Sharishua Sharishu | 245 314 Hill 3.00 Ac. Rs,130+Rs.6.50 7000 Cub.
Kapllajhari a Stone Mr.
Bandhanata Mines

64 | 6B Sharishua Sharishu 245 314 Hill 3.00 Ac. Rs.130+Rs.6.50 7000 Cub.,
Kapllajhari a Stone Mtr.
EBandhanata Mines

65 | 69 Sharishua Sharishu 245 314 Hill 1.50 Ac. Rs.130+Rs.6.50 5000 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Mines

66 | 102 Sharishua Sharishu 245 314 Hill 0.50 Ac. Fs.130+FA5.6.50 "2500 Cub.
Kapllajhari a Stone Mtr.
Bandhanata Mines

&7 | 103 Sharishua Sharishu 245 314 Hill 0.50 Ac. Rs.130+Rs.6.50 2500 Cub.
Kapilajhari a Stone Mitr.
Bandhanata Mines A

&8 | 70 Sharishua Sharishu 245 520 Hill 7.00 Ac. Rs.1304Rs.6.50 2000 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Mines . | :

69 | 71 Sharishua Sharishu 245 520 Hill 1.00 Ac. Rs.130+Rs.6.50 4000 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Mines

M |72 Sharishua Sharishu 245 520 Hill 1.00 Ac. Rs.130+Rs.6.50 4000 Cub.
Kapilajhari a Stone Mtr,
Bandhanata Mines

11| 73 Sharishua Sharishu 245 520 Hill 3.00 Ac. Rs.130+Rs5.6.50 7000 Cub.
Kapllajhari a8 Stone Mtr.
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Bandhanata Mines =

72 | 74 Sharishua Sharishu 245 520 Hill 0.50 Ac. R5.130+R5.6.50 2500 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Mines

73175 Sharishua Sharishu 245 314 Hill 1.50 Ac. Rs.1304Rs.6.50 5000 Cub.
Kapilajhari a Stone Mtr. -
Bandhanata Mines

74| 76 Sharishua Sharishu | 245 520 Hill 1.00 Ac. Rs.130+Rs.6.50 4000 Cub.
Kapilajhari a Stone . Mitr.
Bandhanata Mines

75 | 77 Sharishua Sharishu 245 520 Hill 1.00 Ac. Rs.130+Rs.6.50 4000 Cub,
Kapilajhari a Stone Mtr.
Bandhanata Mines

7B | 78 Sharishua Sharishu 2945 520 Hill 0.50 Ac. Rs.130+Rs.6.50 2500 Cub.
Kapilajhari a Stone MLr.
Bandhanata Mines

|79 Sharishua Sharishu 245 520 Hill D.50 Ac. Fs.130+R&.6.50 2500 Cub.
Kapllajhari a Stone Mtr.
Bandhanata Mines

78 | 80 Sharishua Sharishu 245 520 Hill 1.00 Ac. Rs5.130+Rs.6.50 4000 Cub.
Kapliajhari a Stone Mtr,
Bandhanata Mines - B

73 | 8L Sharlshua Sharishu 245 520 Hill 1.00 Ac. Rs.130+F=.6.50 4000 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Mines

80 | B2 Sharishua Sharishu 245 520 Hil 0.50 Ac. Rs.130+Rs.6.50 2500 Cub.
Kapilajhari a Stone MLr.
Bandhanata Mines

81 | 83 Sharishua Sharishu 245 520 Hill 1.00 Ac. Rs5.1304Rs.6.50 4000 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Mines

1ol
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B2 | 84 Sharishua Sharishu 245 520 Hill 2.00 Ac. Rs5.130+Rs.6.50 6000 Cub,
Kapilajhari a Stone Mtr,
Bandhanata Mines
g3 | BS Sharishua Sharishu 245 520 Hill 1.00 Ac. Rs.1304R=.6.50 4000 Cub.
Kapilajhari a Stone Mtr.
Bandhanata ‘Mines
84 | BG Sharishua Sharishu 245 520 Hill 2.00 Ac., Rs.130+Rs.6.50 6000 Cub.
Kapliajhari a Stone Mtr.
Bandhanata Mines
85 | 87 Sharishua Sharishu 245 520 Hill 2.00 Ac. Fs.130+Rs.6.50 6000 Cub.
Kapilajhari a Stone Mtr,
Bandhanata Mines
86 | 88 Sharishua Sharishu 245 520 Hill 2.00 Ac. Rs.130+Rs.6.50 6000 Cub.
Kapilajhari a Stone Mtr.,
Bandhanata Mines
87 | 8BS Sharishua Sharishu 245 520 Hili 2.00 Ac. Rs.1304+R5.6.50 6000 Cub.
Kapilajhari a Stone Mtr,
Bandhanata Mines
88 | 90 Sharlshua Sharishu 245 520 Hill 1.00 Ac. Rs5.1304Rs.6.50 4000 Cub,
Kapilajhari a Stone Mtr.
Bandhanata Mines
89 | 91 Sharishua Sharishu 245 520 Hill 1.00 Ac. Rs.130+Rs.6.50 4000 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Minas
oD | 92 Sharishua Sharishu | 245 520 Hill 2.50 Ac. Rs5.130+Rs.6.50 6500 Cub.,
Kapllajhari a Stone Mtr.
Bandhanata Mines
91 | 93 Sharishua Sharishu 245 520 Hill 1.00 Ac. Fs.1304+R5.6.50 4000 Cub.
Kapilajhari a Stone Mir.
Bandhanata Mines
92 |1 94 Sharishua Sharishu 245 520 Hill 1.00 Ac. Fs.1304Rs.6.50 4000 Cub.
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Kapllajhari a Stone Mtr.
Bandhanata Mines

93 | 95 Sharishua Sharishu 245 520 Hili 4.00 Ac. Rs.130+Rs.6.50 7500 Cub,
Kapilajhari a Stone Mtr.
Bandhanata Mines

94 | 96 Sharishua Sharishu 245 520 Hill 1.50 Rs.1304Rs.6.50 5000 Cub.
Kapllajhari a Stone Mer.,
Bandhanata Mines

95 | 97 Sharishua Sharishu 245 520 . Hil 2.50 Ac., Rs.1304Rs.6.50 6500 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Mines

96 | 98 Sharishua Sharishu 245 520 Hill 0.50 Ac. Rs.130+Hs.6.50 2500 Cub.
Kapilajhari a Stone Mtr.
Bandhanata Mines

97 | 99 Sharishua Sharishu 245 520 Hitl 2.00 Ac, Rs5.130+Rs.6.50 6000 Cub.
Kapilajhari a Stone Mir.
Bandhanata Mines

Grand Total - 173.50 Ac.

Sd/f-
Tahasildar, Khalra




BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
EASTERN ZONE BENCH, KOLKATA.

Criginal Application No.O2/2010/EZ

Fucdl Sroanization for Social Empowerment
oK Appllcarst
“Versus-

“Tate 5F Oatsha & others Respondents

| =
hs

COMPLIANCE AFFIDAVIT PURSUANT TO ORDER

DTD.22.01,2019 -8 132.03.2019

= Pr. Sandeep Tripathl, aged about S8 years, S5/o, Lale

™

andey '

= -
o [ T

-Frayan Tripathi, at prasent working as Principal Chief
-Znszrvator of Forests & Head of Forest Force, Odisha, Farost &
=nvitement Departmant, Govr. of Cdisha, Bhubaneswar-23,
Cis rurae, do hereby solemnaly affirm and state as follows: -

&t T am working as above and [ have gona through the
FaRT C1h22.01.201%: & 12.03.2018 Fassed by the Hon'bla MG ;
FNlEs Bench, Wew Delhl (Through \ideo Confarencing! and

TRetent tswaar this affidavit.

2, Lam swearing this affidavit in compliance with orgisr
=¥ U1.2019 & 12.03.2019 passed oy tha Hon'ble National
PR, Frncipal B3erich, Naw Dealhl (Threugh Wideo
eing )
=1, It is raspectfully submiitted that as per directlon of
Gie NET, Principal Benchy, New Dellv, an Inspiection e

i B0 tne ared on dated 10,05 9014 N presenca of Ch

F
5

S—

feiet Lihsdia
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officiale from different department. Capy of llst of aofficlals

pragsent during inspection did.10,05.2019 is annexed herewith os

ANNEXURE=L.
The observations and findings are as follows: -

I. Para 1 of the Hon'ble NGT order dated 22.01.2019

i The Eco Sensitive Zone (ESZ) around Kuldifa wildlife
Sanctuary hes bDeen notified vide $S.0. MNo.2539 (E),
at.09.08.2017, published in Extraorginary Gazette of Indiz
vide No.2231, ¢t.05.08.2017. The seid notification of ESZ
comprises of boundary descripbion of the ESZ, Its Map and

detalls of 272 nos. of boundary pillars are annexed herewith

25 ANNEXURE-2 Series.

poundary line of Kuidiha Wildlife Sanctuary ESZ boundary
piliar No. 180 to 272 B quarries position in Sarisua Kapllajharzi
Bzrndhenata under Khalra Tahasll were perused., As per the
record, these 57 stone guarries are existing over Ac.173.50
reloting o plot Ne. 1, 2, 95, 112, 314 & 520, In Pahoad kissam
and and are located at @ distance of more than 2 km from the
tundary of Kuldine Wildlife Sanctuary, and all these stone
suarmes are falling beyond the limit af the ESZ of kuldina
WilGlilfe Sanchuary 45 per the gég-reference map anmasad with

the proposal flled for the recommendation of Standing

Cornmittes of National Board for Wildlite (SC-NBWL).

I, The shape flles of 97 mining lease and kmi files depicting

o Fonesls

=

b iwzg of

Fotoe Oisha

Pé &
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i, To establish the physical Umit of ESZ area and position of

these quarries in the locatlon of Sarisua Kaplilajharl
Banchanata under Khalea Tahasil, a8 joint demarcation of ESZ
moundary from pillar Ne. 180 to 272 to'L under Khalra Tahasi|
was taken up by both the Revenue & Forest Officials from
dat=d 20.08.2017 to dated 04.09.2017. Precast RCC pillars
with nos. 182 - 272 - 01 numbered in serial and number
pzinted on each plllar were dlso posted all along the boundary
line of ESZ. Copy of Joint Demarcation Report of Revenue =
Forest Officials on the Eco-Sensitive Zone of Kuldiha Wildlite
Sanctuary in respect of villages . under Khalra Tahasll is

annexed herawith as ANMEXURE-3,

. The 40" Standing Committee of Mational Board for Wildlife

(SC-NBWL) held on dated 03.01.2017 recommended the
proposal for operation of 97 nes. of Quarries with certain
conditions like Iﬁ':memﬁﬁ_tatl;n of @ Comprehensive Wildlife
Manzagement Plan to mitigate the impact caused by operation
of these guarries and that the allocation of fund to be met
fram the Environmental Cost reglized from sl gquarries
rationally, Capy of minutes of the 40" Mesting of Stancing
Cummitcee of National Board for Widiife 1s annexed herewith

25 ANMNEXURE-4.

. As per geg-reference map annexed with the proposal fled

during seaking recommendation of tha Standing Committee of

EWL, all those 97 gquarrles are fallilng bevond the Wimits of

nizwar-21

Bhid
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Eco-Sensitive Zone around Kuldina Widlife Sanctuary. List af
a7 Sairat Stone Quarries with thelr respective land schedule
and Geo-réferred co-ordinates and the copy of map In Topo
sheot showing the boundary of Kuldiha Wildlife Sanctuary & |ts
Ees-Songitive Zone along with location of those §7 stone

quarries are annexed herewith a= NNEX -

ANNEXURE-6 respectively,

Howsver, oub of the 97 guarries, District Envirgnment Impact
Assessment Authority (DEIAA), DBalasore has approved
operation of 64 guarries, (39 number on 7% February & 25
~uriBar sn 1BY July 2018) as per the recommendation of
retrict Expert Appraisal Committee (DEAC), Balasore. Hence,
crezantly B4 quarries are legally in pperation in Khalra Tahasi

with due Envirgnment Clearance issued by DEIAA, Balasore,

|, To sscertain any Ingress of these gquarries in the ESZ, the

Wil

digital vector shapge file of ESZ of Kuidiha Widilfe Sanctuary
~85 overlaid on the latest Google satellite 'mags of 2019
Liargwitn shape files of these existing S7 quarries, through

segis of ORSAC (Odisha Space Application Centrz),

the
BE i oaneswar, g leading organigation dealing with Ramole
Cunwng & GIS, and an autonomous agency of Department of
Science & Technolegy, Govt. of Odishe. The detatlad anaiyss

of ara by ORSAC reveals Ingress at 11 nos. af paints Into the

ESZ with Ingress area fanging ram 0,04 Ha. to 0.76 Ha. Copy

df Foesle

Pl Chief

& Read of Foreg [ e Qdisha

Bliuhaseswar.
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of Ingress Report of ORSAC, Bhubaneswar Iz annexoel

herewith as ANNEXURE-7,

' Further, with the technical advice of ORSAC, GPS survey of

stone  quarries located in wviclnity of Sarisua  Kapllajharl
Sandhanatd village of Khaira tabasil using Forest Survey
Apllcation in GPS PDA of GIS Cell of Forest Department was
850 taken up by technically trained forast officials fram 30
Aprit to 2™ May, 2019, The findings also revealed that there =

ingress at 11 number of points Into ESZ of Kuldiha Sanctusry.

A detalled field inspection was taken up by the undersigred on

107 May 2019. Some of the pillars demarcating the boundary
of ESZ were found missing in the field, GPS reading of some of
the pillars were observaed with refaerence to ESZ notification &
found correct. 11 nos, of ingress points in field were noticed
oy the quarry lease halders. A dry Nala; which was pérannial
more than & decade back as reported; was cbserved between
pilar No. 195 & 156, The Nala has now dried up complataly
ceczuse of continuous quarrying. Itds proposed that to restore
iz status of perennlal Nala, the Soll Consarvation Department
mazy Turnish & site specific Soll & Molsture Conservation Plan o
mitinste the jmpact I consultation with  Distnet
Aoministration: Further, a kaccha road having dimension of
SO0 mir. 2 LU mir., made by |ocal community was 3isa

a wll f

ohservad within ESZ between pillar No: 194 1 196, The

-
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detalls of Ingress of 11 pos. of polnts Into the ESZ by the
Wiamies as noticed during el vislt as tabulated below -

aRSAC ;f gl | JFhgres Nurel;r lﬂ::fmu:l o e 3 |
Man .
| Ma ik | "’f”'*ﬂﬁ’ i Artiviclan
art -1 Wb - 11 815 .22 Excavatian has been - ;:l_u_ ::_ i
364 | " ¥ ESZ. i é
! 253 to rosd ing :
mo piaail TR santr| o |fofmaden of » moed by dges E
- R =3 | for movement of machifery, | =
[] [ - F—=1 -
! il | ey ; Y J ; - |
Pt -1 | OF Bﬂﬁtu 41842 | 0213 iﬁﬂﬁﬂﬂﬂ has besn made withif i
| ety ! .

17—

T

“
e -
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N R 4 : : . Iy d-fﬂ-l.'l'll_ﬂ'. HI'JH‘E|F1FE"|‘.-'-:I-;‘:T|'J|1
L1 197 16196 a 076 Mayurbian) district 2nd closad on |

23" uly 2018,

1L Para 2 of the Hon'ble NGT order dated 22.01.2019

]

As per 40% meeting proceeding af National Board for Wildlife
LSL-NBWL), all the quarries (individually) are less than 5 Ha.

'l area. These guarries are loested in the vicknity of Sarisus
wapilajharl Bandhanata village under Khaira Tahasil & spread
O¥er any area.of Ae.173.5 and r-:m. the other side of the hillack,

2 part of the (traditional Elephant Corridor “Similipal -
Hadgarh-Kuldiha - Similipal" is s]'l;u'atad. The nos. of propased
quarries were reduced from initlal 105 6bs. 1o 97nos. In view
of Wildlife Corrider & other factors oy the Principal Chief
Conservator of Forests (Wildlife) & Cwiw, Odisha while
mooting the proposal in 2017 for consideration of SC-NBWL.
Tris link between kKuldiha & Hadgarh Wiidlife Sancruary with
s traditicnal Elephant Corridor s coming under the
Mayurbhan) Eephant Reserve notified by the Govt. of Od isha,
FLE Deptt. wvide their Notification Neo. BF(W)-42/2001-
L SEDG/FRE u:.zgm.zn‘ul cormprising portion of Mayurbhang,
dhizsors, Bhadrak & Keonfhar district under the Central
=rneme "Project Elephant”. Portion of the corridor partaining
le Daivsore Dlstrict s Govt land, other than forest kissam in

‘uge Suasari-Kapllajheri-Bandhanahata & Kalthegadia. Copy
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e NotIfcetion el 29 110 J001

ANNEXURE=S,

e heat movement of ki

5 Annoxod harawith as

horits iy feparted from  Euldifng

L Senctunry on e foothills or Suldhunpata hill of

avurbhang distriét up to Kalo resarvolr ar Kaptipada Range of
Sbripeca. The carridar between Hadgarh & Kuldiha Is used

ound the yaar by the slaphants for Its movemaent, There is an
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proposed to be addressed through the CAMPA/Zother Stsre
Funding and rest funds of B77.13 lakh was to be sllocated
fram Environnmignt Cost to be released from all oju rries
ratlonally  n Proportion ta l;hﬂ quantity of production.
Hawewver, it is observed that the payment af Envirorniment Cost
‘avards implementation of the CWLMP is yet to be made by

The Revenus aythorities

11, As per the fleld abservation and in pursuyance of direction

of Hon'ble NGT, Principal Branch, New Delhi following
suggestions are made for consideration :-

A. Thosa guarries those have mads ingress into ESZ
boundary must be penalized as per extent of Ingress &
destruction particulars, In this regard Mining Departmernt
and Rewvenue Department jointly in each of these
opserved casas may asses damage cost / restoration
cost, responsible quarries for the damaga and realization
of penalty amount etc, If needed, necessary services of
€xpart organization |lke ICFRE, Derhadun / TERI, New
Celhl may be taken In this regard. Til the complation of
the exercise, the operation of these quarries may
considerad to be stoppad,

B. Distrint Collector-cum—-Chalrman, DELAA, Balasore &y
allow further quarry operation In the area only after
altainidg specific clearance by SElAA, Odisha as per
Graar gt 11.12.2018 of the Hon'ble NGT In-the Executive

Application No. 5572018 In O.A. No:.S20/2016 Vikrant
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Tongad wversus Union of Indla, directing that the
notification dei15.01.2016 of MoEFERCC will stand
suspended till a fresh notification |esued by the
MoOEFERCC, New Dealhi,
- There s every likelihood in future of further highar
ingress  of quarries in the Eco Sensitive Zone,
considering the close vicinity of these quarries to the
ESZ. 1In arder to avoid any further future Ingrass within
@ limit of ESZ, DGPS (Differential Global Positioning
=ystem) mapping shourd be immediately talken up fur all
the 97 guarries with permanent gillar posting. The
vector polygon of the quarries may be shared with all
concerned departments. The intactness of all the ESZ
pillars For demarcation of ESZ must be ensured by the
Favenus Department as some of the plllars during fleid
visit were found missing. The Environment Management
Pan for cluster of 'L'J-'re quarries s yet to be finalized with
ensuring ics strict adherence. Further, implementation of
Camprehensive Wildlife Management Plan by immediate
depesit of Envircnment Cost by the District
Administration needs to be ensured. A “Monitoring
Committes” as recommended by NBWL & NTCA may bs
-anstitubed Immediately at the district level to loak Into

e wildlife & environment fssugs on bi-manthly basis
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“D. As guarry operation |g being carried Out sdjacent to tha
'dentified traditional Similipar - Hadgarh - ujging -
Similipai Elephant E:ﬂh-ldnr, Progess shaoyld be' Inltiated
Wit  the rending propasal  for dectaration gf a
Conservation Resaerya in that area U/s - 3s of the
Witdlite (Protection) Act. 1972 by the Principsl Chigf
Conservator of Forests (Wildlire) & CWLW, Odisha in
oréer to aveid further destruction In that corrider apart
from other site specfic restoration Plan as deamay
Sppropriate tg mitigate the impact caused dus tn
Fempant quarry Cperation and maintain  zcologicsl

balance,

4 'hat, the facts stated above are true to the best af my

“nowiadge and befler. FRULE
ldentiied b el
v &m h‘f’“m“
o _
s DEPONENT

Puncipal Chiet Concervator of Forggs
& liged of Focast Foren Odisng
Bhubaneswir. 23
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VERIFICATION

1, Dr, sSandeep Tripathi, aged about 58 years, S/o. Late
ooy Naravan Tripathl, at present worklng as Principal Chiaf
Conservator of Forests & Mead of Forest Force, Odisha, Ferest £
Cvironmeant Department, Gowt. of Qdisha, Bhubaneswar-23,
Dist. Khurda, do hereby verify that the contents of the sbove
slidavit are true and correct to the best af my knowledge as
“ehves from official records and that nothing material has peen

corcealed therafrom.

#

verifiad at Cuttack on this the day of » 2019,

\ =3
Lapdtesp [oypatis
VERIFICANT
Princinaf Chief Conparygas of Sereats
of Forest Fosep Qofsag
Bhubsnggnargy
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
{Through Video Conferencing)

Original Application Mo, 0272019 [EZ)
WA Mo (0 £201 9452 (LA, No, 81/ 201 HEZ) & LA Ne. 12/ 20201EZ])

WITH
Original Application No. 0372019 (EZ)
(1.4, Mo 02/2019(EZ)4& LA. No. 13} 2020{EZ))

l2arnl Urgnnisation for Soctsl

Ernmaermert |1 OLS | Apphcantis)
Verstis

Sinle of Cklisha @ Ors, Respondentis)
WITH

Assoolated Social Service Agency (ASSA) Applicantis]
Veraus

State of Odisha & s Respandent|s)

Dt of hearing! 18:02.2020

CORAM @  HON'BLE MRE. JUSTICE . P. WANGDL, JUDICIAL MEMBER
HON'BLE DR. SATTAWAN SINGH GARBYAL, EXFERT MEMBER
HON'BELE MR. SIDDHANTA DAS, EXPERT MEMBER

Fior Appetinn s Mr. Anindya Kumar Mishra, Advocate

S Respondent (81 Mr, Soubhagya Ketan Nayak, AGA for R-1, 5 & &

Mr. Gora Chand Roy Choudhury, Adv for R-28.3
Mrs, Papiva Banerice Bibani, Acdv for B-4

ORDER
| o these applicetions, the applicanta pssail the grant of mining ledsc
for sairel sourres (Stono Mining) in the village of Sarisua Kapilajhan
Bomdbinain in Khaira® Tehsil, District Balasore, Odighe a% o
consegienee of an adveriisement dated 17.08.2017 called therefor. It

i ptaled tial the guareying began in the March, 2018, The primiry
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ground questioning the lease is that the arcs where the mining lease
has beenr granted falls in the Eco-Sensitive Zone surrounding the
Kuldiha Wildlife Sanctuary declared vide the notification No. 5.0
2539 |El. dated 09.0B.201T7 of the Ministry of Environment, Forests
and Climste Change. The case of the applicant is that the activity iz a

protibined sotivity under the said notification.

This next concern expressed by the Applicant is that az the area where
teuse had been grunted lies adjecent to the troditional Similipal
Hudugarh-Kuldibha 1nter District Wildlife Corridor. it poses imminent
and definite threat not only to the ecology of the locality but also the
Elrphant Corriclar, The Leased out sourees |5 alsa stated 1o fall m the
carchument arca of a perennial patural water source located withun the

Eco-Scnsitive Zone,

Huving regard 1 the facts and circumstances sel-out in the originsl
application, s report was called for from the PCCF [HoFF]), Odhiss
alter getting oo inspection carmed oul to ascertainon the factusl
aspects. Tt was further directed that if the allegation are found to be
erarreel, to take appropriale action in El.ct:ﬂrd.p:r.;i;:_: with law o prohibit
auith activities. The guestion of enviranmental Ings and damage was
alen left open  ineluding the cost of remediation, restitution and

restoralion for envicronment to be assesaed lnter,

The report of the PECF (HoFF), Odisha was filed before ws and taken
up on 16 10,2019, the relevanl partion of which had been aken note

of which we may reproduce below for convenionce,
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A, Repirt has been receved from the PCCF (HOFF) according (o which it

b been observed as under

“HL Frequent movement of elephanis is reported from
Kuldiha Wildlife Sanctuary on the foothilis of
Sukhuapata hill of Mayurbhani district up to Kalo
reservolr of Kaptipada Range of Baripade. The
carridor between Hoedgarhd&Kuldiha is used rowsnd
the year by the elephants for (ts movement, Thare
is an evident threat to the habital and the Elephant
carridor due (o guarrying because of itx onsite and
offsile environmental effects, The facl of existonce
uf these guarries around the traditional Similipal -
Haodgorh - Kuldihe - Similipal slephant eorridor
was. place by the Stote CWLW before the 400
Mawting of SCNBWL which recommended the
proposal for operation of 97 stone gquarries with
cerigin pre-conditfons as detailed earlier at Paro
No. 1. Though, these 97 gquarries form a clustor as
requisite no environment management plan hos
been submitted by the Reverue Authorities yet.

V. Accordingly, as per the recommendation af the 40
meeting of SCNEWL, a comprehensive Wildlife
Management Plan [CWLMF) to mitigate the impact to
be. caused by operation of all gudarrles &
transpartation of materials got epproved by the
Covernment of Odisha, F & E Depdriment during
July J0IT with a flnaneicl outlay of Rs, 677,13
lakh ta be spent over a period of 10 years, Pari of
the proposal for taking of Bald hill plantolion over
200 ha. At an estimaled cost of Rs. 408.40 lakhs
was proposed fo be addressod Chrough the
CAMPA/other State Funding and rest funds of
B77. 13 lakh uwas to be alloeated from Environment
cost to be released form all gquarrles Fationally in
propartion to the guantity of prodiuciion Howerer,
it i observed that the pagment of Environment Cost
towards implementation af the CWLMP s yet to bo
mada by the Revenus authord{ties. *

is I pdditien ta ahave, it hay Been further obeerved ard fecommerded

“A Those gquarries those hatve made ingress into ESZ
boundary musi be penalized as per extent of ingress
& destruction particulars. In this regard Mining
Department and Revenue Department fointly in each
of these observed cases may assess damage cosi
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frestoration  cost, responsible quarries  for the
damage and realizatisn af penalty amount ete, If
needed, necessary services of expert erganization
like ICFRE, Dehradun /TERI, New Delhi may be
taken in this regard. TIll the compiletion af the
exercige, the operation of these guarries migy
considered to be stooped.

Distriot Collector-cum-Chairman, DEIAA, Balasore
may allow further qguarry eperation in the area only
after abtailning specifie elearance by SEIAA, Odisha
ag per order dated 11.12.2018 of the Hon'ble NGT
in the Executive Application No, 55/2018 in 0.4 Nao,
520/3016, Vikrant Tongaed Versus. Union aef India,
dirccting that the notification dated 15.01.2016 af
MoEFF&: CC will stand suspenaded till a fresh
notification (ssued by the MoEFF& CC, New Delhi,

There is every likelthood in future of further highar
ingress of guarries in the Ero Sensibive Fonag,
considering the close vicinity of these guarries to
the ESZ. In order to avoid any further future
ingress within the limie of ERE, DGPS [Differential
Global Positloning System) mapping should be
immediately taken up for all the 97 quearries with
permanent pillar posting. The vector polygon of the
fuarries may be shared with all concerned
departments. The intactness of all the ESZ pillars
for demarcation of ESZ must be ensured by the
Revenue Department as some of the pillars during
field visit were found missing. The Environment
Management Plan for cluster of the gquarries is et
ta be finalized with ensuring (ts strict adherence,
Further, implementation of Comprehensive Wildlife
Management Plan by immediate deposit of
Ervironment Cost by the Distriot Administration
needs (o be ensured. A “Monitoring Committes" as
recommendad by NBWE & NTCA may be constituted
immediately at the district level to ook into the
wildlife & environment issices on bi-monthly basis,

As quarry operation is being carried out adfacent to
the identified traditional Similipal - Hadgarh -
Kuldiha - Similipal Elephant Corridor, process
should be initlated with the pending proposal for
declaration af the conservation Reserve in that area
L5 = 36 of the Wildlife [Protection) Act 19732 by the
Principal Chief conservator of Forests Wl life)
CWLW, Odizha in arder to avaid further destruction
in that corridor apart from other site specific
restoration plan as deemed appropriate to mitigate
the impact caused due (o rampant quarry operation
amd mainiain ecological balancae, ™
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F. From the above, it would be quite apparent that out of the 97 s
quarries, 11 af them ingress into the Eeo Sensitive Zone and the rest
weee being operated adjacent to the identified traclitional Similipal -
| il Ruldihn - Similipsl Elephant Corridar, B had been
suppested the) process should be uxpedited in respect of the pending
propesal for declaration of a Conservation Reserve in the aren under
Section 36 of the Wild Life (Protection) Act 1972 by the Principal Chicf
Canservator of Forests (Wildlife) & CWLW, E;diaha in order to uvoid
lutther destruction in the carrider and CAITY out other site specific
festoration plan as deemed appropriate for mitigntion of the bmpac
cauged doe 10 rampant quarry operations and (o maintain ecological

balpnie,

8. By vrder 16.10.2019, we had expressed our anxicty on the fact that 86
slone quarries admittedly were actively |n operation ad@mcent o the
declored  elephant corrider which  would be deleterious. o the
environment &s of was likely to cause pbstruction in the corridor
resulting in man-animal  conflie;, We,  thercfare, were of [he
vonsidered opinion that the entire corridor should be brought within
the amhit of the Eco Sensitive Zone and accardingly dirccted the Stare
Linvernment 1o take tmmediate steps towards that direction after due
cunsidiption with the experts. 1t was further dirceted that operation of
pry of the guarrics which were e-i;-_hr.r ingressing into the Eco Sensitive
done ar v operation adjacent thereto should ot e permitted, A
dircetion also was issued for urgent implementation of the
reonmmendation made by the PCCF (HOFF), Odisha in his repart. The

Stle respondent had atdo been directed 1o e a feport an the aot one
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Fiken with regard to the matters in question and against the various

directions issued by the Tribunal.

A% per the consequent report filed by the State, it was stated that
parsant o the diroctions of the Tribunal, pillar pasting in respect of
FHEPS survey of 97 quarries and preparation of cadastrol map had
beer eompleted recently. As regards 11 ingress points, all 12 cases
el been submitted for eancellation vide tetter dated 07.11.2019, The
erwltonmental  eampensation  ageinet damoge/restoraton af
ervironment was being assessed by a joint team romprising of
Revenue. Forest andd Mining Officiale. An amount of Re. 36,50 f40 -
had been collected from the illegal miners towards COMpPELSatinm
Comprehensive Wild Life Management Plan ond Rs, 76,501,568/
towards Environment Managemeni Fund. Since, the DGPS BUFvey
was undeor process, lurther report was directed to be subrmitted giving

the current statas of the action being taken by the Tahasildar, Khairn

Ticlny. Mr. Soubhagya Krtan Niysk, learned Additional Government
Advocale submits that report bas been filed by the Stale which in
substutee conveys that the DGPs survey had since been enmpleted by

the St

The PCCF [HoFF), Odisha in his report referred to earlier has providerd
the details ol the 11 guarries ingreéssing into the Eeo Sensitive Zone

which i reproduced below:

| ORSAC | Sio. | ingress | Nearest | ingress | Activities
| Map between | quarry | area fin
piliars N, He. |
Partd |01 264 to | 1I&IS 027 | Evcovstion hos
[ | 24 been made
within E52
I
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It w5 further stated vhat all quarrics are leas than 5 hectares and are
tncated e the vieimity of Sarisua Kapilajhari Bandhanata village undes

Khairn Tahasil & spread over an ares of Ae. 173.5 and on the other

#ide of the hillock, 8 part of the traditicnal Elephant Corrido
“Bimthpal-Hadgarh Ruldiba-Similipal” ie situated

I respect of the tradifional Elephant Corridar, 1he following is the

finchig given in the repor

"l Thiz link between Ruldiha & Hadgarh Wild[ife
Sanctuary with this traditional Elephant Corridor is coming
under the Mayurbhank Elephant Reserpe notified by the
Govt. of Odisha, F&E Depit, Vide their Notification Na.
SFW-42/2001 15806/F&E dt 29.01.2001 comprising
portion of Mayurbhanj, Balasore, Bhadrak & Keanjhar
digtriel wnder the Cenbral Seohme “Project Elephant”
Portion of the cerridor pertaining to Balasore Diztrict is
Gout. land, other than forest kissam in village Suasari-
Kaplilajhari-Bhandhanahata&Raithangadia. Copy of the
Notification did. 29.01.2001 ix annexed herewith as

Annexure- 8,

ii, Frequent movement af elephant is reporied from Kuldiha
Wildlife Sanctuary on the foothills of Sukhuapato hill of
Mayurbhaj district up to Kalo reservoir of Kaptipada
Rangas of Baripada. The corrider between Hadgarh &
Ruldiha (s wsed round the gwar by the elephants Jor its
movement. There is an evident threat to the habitat and the
Elephant corridor due to quarrying because of {t= on site
and aff-site envirenmental effects. The fact of axistence of

these guarries arownd the tradilional Sirmnilipal-Hadgarhy
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Kuldiha-Similipal Elephant corridor was place by the Siate
CWLW before the 40n Meeting af SCNBWL which
recommended the propesal for operation of 97 stone
quarries with certain preconditions as detailed earlier at
Para No.l. Though, these 97 fuarries form o cluster os
requisite no envirenment management plan haszs becn

subniitted by the Revenue Authorities yet.

{ii. Accordingly, as per the recommendation af the 40
Meeting of SCNEWL, a Comprehensive Wildlife Managoment
Man [CWLMP), to mitigate the impact to be cawsed by
aperation of all guarries & transportation of matorials gol
approved by the Gout. of Odisha, F&E Department during
July 2017 with a financial outlay of Rs. 677.13 lakh o he
spent over a period aof 10 gears, Part of the proposal for
taking of Bald hill plantation over 200 ho at an estimated
cosl af Ri 408,40 lokhs was proposed o be addressed
through the CAMPA/other State Funding and rest funds of
6. 7713 lakh was to be allocated from Environment Cast to
be released from all guarries rationally in proportion to the
quantity of production. Nowever, {f iz observed fhal the
payment of Environment Cost tewards implementation of

the CWLMP is yet to be made by the Revenue authorities.”

I v ol the hies observations, the POCF [HoFF), Odisha hos mpde the

recommmendalions reproduced carlier in paragraphs 6 and 7 which we

et were well considered and is accordmgly accepied.

Im viewy of the above, we direct that the recommendations of the POOF

(HoFF). Chlighe given inits report be acted upon having been aceopied
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The 11 guarries ingressing into the Eco Sensitive Zone shull be
ditected 1o canfine their activities outside the Eco Sensitive Zane, Al

activilies witlin the ingress areg ahall be stopped forthwith

The  anvironmental campensation shall be recoversd from  the
treapaasing mining units as asgessod by the POCF (HoFF), Odizha ns

por the guideline prescribed by the CPCB in accordiinee with faw,

No mining sctivity shall be permitted within and in the vicinity of the
E:lmill|mI-H|1dg,;4rh=FfuldiI1.l-ﬂfmiJian Elephant Corridor. Process
under Section 36 of the Wildlife {Protection) Am, 1972 for declaration
of dnasérvation reserve in respect of the identified traditional elephani
corndar shall be gumpleted within g period of three manths or within

the limeline prescribed under the Avt,

With the above directions, both the original applications tand

dinpused off with no order B8 10 cost,

Consequently, all the 1Az also stand disposed off,

5. P Wangdi, JM
Dr. Satyawan Singh Garbyal, M

Siddhantas Dus, 54

18 Felsraary, 2020
Uikl Aprpllisaling Moo D20200 14 (EZiag
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OFFICE OF THE COLLECTOR & DISTRICT MAGISTRATE, BALASORE,

(TOUZI SECTION)
No. 64 m Date. O1 OL. 2093
To
The Tahasildar, Khaira
Sub:- Action plan for settlement of Minor Mineral sairat sources,
Sir,

With reference w the subject cited above, it is to intimate here thut the
Distriel Survey Report for Minor Mineral sairat sources in respect of Bulesore Distrigt has
been approved by SE[AA. Bhubaneswar. Now, the orders of the Hon'ble NGT in O.A N,
63/2020 has been complied with, So, the following action plan has been prepared for your
Tahasil for settlement of Minor Mineral Sairal sourees immediately,

| I, | Name of the source Action 10 be taken al your | Timeline for execution of the

No. J!c:m:l plan
[ | 3-Stone quarries for | Apply for revise mining 03.05.2023
which lease period | plan
| extended ' . e |
2 |4%5-Stone quarries for | Apply for revise mining 03.05:2023 |
which lease period | plan

|| may be extended |

3 | 46-Remaining  stone | Apply for cluster Mining 03.05.2023 i
: | uarries Plan - e |
- 4. | 97-Stone Quarrics |Applicatiun for  cluster 03.05.2023. |
e _| Mining plan I o=, S =gy

It is, therefore, requested to take appropriate  follow up action with

"t't:l?');c'jhfuﬂy.
Additional Djﬁ‘ﬁ?gistmw,

Balasore,

imenediale eliect,
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Memo No._ Y44 0 & Ta, b O/ 0F abzs

Copy forwarded to the Sub-Collector, Balasore for

action. He is requested to ensure follow up action has been taken
within the timeline fixed,

information and necessary
by the Tahasildar, Baliapul

]
e
Additional Distritt Magistrate,

Balasore,
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R ANNEXURE- A5

OFFICE OF THE COLLECTOR & DISTRICT MAGISTRATE, BALASORE.  S@ES

b [TOUZ! SECTION) -
No. L8001y Date. Dy, OC. 2D 912
L AR
Fhe Tahasildar, Khaira
TR Action plan For settlement of Minor Mineral sairat SOAUrCEs.

With reference to the subject cited above, it s to intimate hers that the
hsdrict Survey Report for Minor Mineral sairat sources in respect of Balasore Distric) hus
vertappraved by SEIAA, Bhubaneswar. Now, the orders of the Hon'ble NET i (LA Ko

032020 has been complied with. So, the following action plan has been prepared for yvou

Lhasil for settlement of Minor Mineral Sairat sources immediately.

Action Plun for imm ira Tahusil

oL Nume of the souree | Action to be taken at }'::'ruTi Timeline for execution o thee |
X | end | plan
| $Stone quarries for | Apply for revise g 06.05.2023 |

which lease  period | plan

extended == — a5 BT & .
e =8-Sone Yuarries for I. Apply for revise 06.05,2023

which  lense  period mining plan

may be extended 2. Apply lor extension

of €TO for 2

spurces . for  which
mining plan expires

_ in 2024 ) B et O
W-Hemaming  stong | Apply for cluster Mining 06.05.2023
LTSS Plan {Action to be taken by

| Mining Officer)

It is, therefore, requested to take appropriste follow up action wid:

rrinediate eflect.

Youry ully,
? {F}
Additional District Magistrate

Balasore.
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Memo No. (/006 g, oL &4 .05, Ab93

Copy trwarded  to ihe Sub-Collector.Balasore {or information «.d nECeH i
wetion, Tle is requested to ensure follow up action has been taken by the Tahasildar. Balinpal

(W

tﬁ 2
Additional l? trict Magistra,
Balasore,

within the timeline fixed.
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{BEFORE L, NACESWARA RA0 AND B.R. Gaval, 11 @
BINAY KUMAR DALEI AND OTHERS o Appellants;

WJ".HLF
STATE OF ODISHA AND OTHERS .+ Respondents.

Civil Appeals Nos. 1627-28 of 20227 and
Mo. 1529 of 2022, decided on March 2, 2022

Environment Law — Forests, Wildlife and Zoos — Mining and Industry
in Forest Area — Kuldiha Wildlife Sunctuary eco-sensitive zone — Elephant
corridor used round the year for movement of elephants, herbivores and cats
— Regulation of mining of minor minerals (97 stone quarries) and remedial
plan — Directions issued

C — State Government directed to — (1) To implement the Comprehensive
Wildlife Management Plan (CwiLMP) as suggested by the Standing Commitiee
of National Board for Wildlife (NBWL) for mitigating the impact of operation
of stone quarries and transportation of materials on wildlife — (2) Complets
the process of declaration of the traditional elephant corridor as conservation
reserve s provided in 8. 36-A of the Wildlife (Protection) Act, 1972

g expeditiously — The mining operations of 97 quarries shall be permitted only
thercafter

Tl
Lt

— Prayer of mining operators to direct the Government 10 compensate for
the losses incurred for the period during which they were not permitted to carry
oul mining operations despite holding a valid lease, rejected

— National Green Tribunal (NGT) by an order di. 16-10-2019 had directed
the Stale Government to take steps for bringing the entire corridor within the
ambit of eco-sensitive zone and prohibit ingress into the eco-sensitive zone

— In order o operate ceriain stone quarries near Kuldiha Wildlife
Sanctuary, the State of Odisha submitted a proposal to the Standing Commitiee
of NBWL pursuant 1o which said CWLMP was recommended — State

f Government had approved the CWLMP with a financial outlay of Rs 677.13
lakhs for payment towards environmental costs over a period of 10 yrs

— Said plan (CWLMP) recognised on-site off-site environmental effects
that can be generated by quarrying through blasting, excavation, crushing,
screening, stockpiling and transporting of aggregate — Environmental effects
of quarrying, primarily includes the disturbance of land and vegetation, dust,

9 vibration, noise, traffic, visual effects; impact on cultural and historical values,
the discharge of contaminants into the air, water and land — Methods to manage
noise issues, dust and air quality issues, traffic issues, and water quality issues
have also been suggested in said plan

t Arising oui of Dhery Mo, 9961 of 2020, Arsing from the Judgment and Cpder in Musal
CArganinanion for Social Empowersent v, Sanie of Odinked, 2030 SCC OnLise NGT 7064 {Notenal
Green Tribunal, Oniginal Application Mo, 2ol 2049, d, 1&2- 20200 [ ol iled ]
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— Wildlife (Protection) Act, 1972 — 3. 36-A — Environment (Protection)
Act, 1986 — Ss. 3(1(v) and (xiv), (2) and {3) — Environment {Protection)
Rules, 1986, R. 5(3) (Paraz 4 1o 11 and 21 10 24)

.Rum:di;{gjnm&rm far Social Empowermens v, State af Odisha, 2020 SCC OnLine NGT 764,

Il 1

Vikran: Tomgad v. Uniow of India, 2018 SCC OnLine NGT 419; Hospiality Assn, af

Mawdurmealai v. I Defence of Emvivonsent & Animeiy, (2020 10 SCC S89: Gea Fosdation
v, Ufidein oof Tl C2004) 6 SOCC 390, cired

S5-D/6RS6SIC

Advocutes who appeared in this case ¢

Ramesh P. Bhatt and Ratnakar Diash, Senior Advocates [Kali Prasannn Mishr, Biswanath
Painak, Arenay Patnaik, Ms Bhabna Das { Advesate-on-Record), G, Sivabalamurugan
?qhd‘-‘::::‘nt-c-ulhﬂbmrd}, Selvoraj Mahendran and P Shankar, Advocates], for the

ppellisni.

Ms Adshiwiarya Bhat, Additonal Soliciior General, Ashok K. Parija, Advocate General
(State of Odisha), Ashok Kr. Pandn, Ronjit Kwmar and Manoj Swoarop, Sentor
Advocates [Gauray Khanna (Advecatc-on-Record), Ay Behara, Ms Sadbvi Swarup,
Ma Archong Pathak Dave. Ms Ruchi Kohli, Ms Muonisha Chave, .5 Makker
LAdvocatc-on-Record). Tejaswi Kr. Pradhan (Advocate-on-Record), Manoranjan
Paikoray, Shashwat Panda. Michelle Ishita Gomes and Mukul Kumar (Advocae-on-
Record), Advocates], for the Bespondents.

Chronological list of caves cited On pEge(s )
I (2020 10 5CC 380, Hospitaliry Assr. of Misdwmnalal v, In Defence of
Environimenal & Amimaly Al
I M0 8CC Online NOT 764, Riral Grganisation for Sacial a4 -
Ewrpowermen! v, Shate of (divha Aur-tr. Mo, A1 b
A 208 SCOC OnLine NGT 419, Wkeant Bvigad v. Union of ngia 3w
4. (2014) 6 SCC 390, Coa Fouridation v, Ualen of Tndia Ak

The Judgment of the Court was delivered by

L. NAGESWARA Ra0, ).— Rural Organisation for Social Empowerment,
Respondent 8 herein, filed Onginal Application No. 2 of 2019 before the
Mational Green Tribunal, Principal Bench, New Delthi (hereinafier “NGT™) for
a direction to the opposite parties therein to cancel the stone quarry leases
granted pursuant (o an advertisement dated 17-8-2017. Respondent 8 also
sought for a direction that no further lease shall be granted in the Kuldiha
Wildlife Sanctuary and the eco-sensitive zone lined to it, as were notified in
the MNotification dated 9-8-2017. It was further prayed that an engquiry should
be conducted into the illegal and unlawful advertisement for long term leases
in the wildlife sanctuary,

1. Dunng the pendency of the original application, NGT vide orders
dated 22-1-2019 and 12-3-2019 called for a report from the Principal Chief
Conservator of Forests, Head of Forest Porce [hercinafter “POCF (HoFFY']
after conducting an inspection of the eco-sensitive zone surrounding the
Kuldiha Wildlife Sanctuary. Based on the report submitted by the PCCF
{(HoFF), NGT by an order dated [6-10-2019 directed the State Government to
take steps for bringing the entire corridor within the ambit of eco-sensitive zone
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BINAY KUMAR DALE v, STATE OF ODISHA (Nageswara Rao, 1) 35

and prohibit ingress into the eco-sensitive zone. Pursuant to this order of NGT,
Tahsildar Khaira directed the swoppage of operations of stone quarries in the
Sarisua Hills. Aggrieved thereby, the appellants, who were the leaseholders of
these stone quarries, filed an application for impleadment which was rejected
by NGT on 4-12-2019.

3. On 18-2-2020, NGT disposed! of the original application by directing
that no mining activity shall be permitted within and in the wvicinity
of Simplipal-Hadagarh-Kuldiha-Simplipal elephant corridor. The Tribunal
ardered completion of the process under Section 36 of the Wildlife {Protection)
Act, 1972 {(hercinafter “the Act™) for declaration of conservation reserve in
respect of the elephant corridor within a period of three months. The appellants
have filed this appeal assailing the correctness of the orders passed by NGT.

4. By a Notification dated 29.1-2001 issued by the Government of
Odisha, Forest and Environment Department, area comprising of portions of
Mayurbhanj, Balasore, Bhadrak and Keonjhar was declared as an elephant
reserve—NMayurbhan) (Similipal-Kuldihn-Hadgarh) Elephant Reserve, under
the Central Scheme “Project Elephant”, The total area of the elephant reserve
was shown as 3213.81 sq km and the core area was 845 sq km of the existing
Stmilipal Sanctuary.

5. With respect o the taking up of non-foresiry activities in wildlife
habitats, the Government of India. Ministry of Environment and Forests
(Wildlife Division) issued a guideline document on 15-2-2011. It Was
mentioned in the said document that environmental elearances for any project
that fall within 10 km boundary of the national parks and sanctuaries will
be subject 1o the recommendations of the Standing Committee of National
Board for Wildlife (hereinafier “NBWL™). The user agency/project proponent
hias to seek prior permission from the Standing Committee of the NBWL
hefore seeking environmental clearance in case the project concerned is located
within the eco-sensitive zone or within 10 km in the absence of delineation
of such 4 zone from the boundaries of national parks, wildlife sanctuaries or
is an Elephant Reserve/Tiger Reserve and/or important corridors of wildlife
MOvement,

6. In order to operale certain stone guarries near Kuldiha Wildlife
Sanctuary, the State of Odisha submitted a proposal 1o the Standing Committee
of NBWL. In its 40th meeting held on 3-1-2017, the Standing Commiitee of
NBWL considered the proposal of the State of Odisha invalving operation of
97 Nos. of stone quarries at a distance of 2 km from the boundary of Kuldiha
Wildlife Sanctuary. After due deliberations, the Standing Committee agreed to
recommend the proposal subject to the implementation of a Comprehensive
Wildlife Management Plan (“CWLMP") in the region, for mitigation of impact
which would be caused by operation of all guarries and transportation of
materials. = .

7. Subsequently, a Comprchensive Wildlife Management Plan for
mitigation of impact which would be caused by operation of stone quarries in
Khaira Tehsil near Kuldiha Wildlife Sanctuary, Balasore was prepared by the

I Bural Crganisanion for Social Empeewesment v Staee of Odioha, 2000 500 Online NGT 764
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6 SUPREME COURT CASES {2022) 5 8CC

Divisional Forest Officer, Wildlife Division, Balasore and was approved by the
Government of Odisha. It was noted in the said plan that 97 stone quarries are
located immediately south to the Hadgarh Kuldiha Elephant Corridor which is
4 part of the traditional Similipal-Hadgarh-Kuldiha Elephant Carridor. It was
also stated that the corridor between Hadgarh and Kuldiha is used round the
year for movement of elephant, herbivores and cars.

8. On-site_and off-site environmental effects that can be generated by
quarrying through blasting, excavation, crushing, screening, stockpiling and
transporting of aggregate were also recognised in the plan. It was mentioned
that the environmental effects of quarrving, primarily includes the disturbance
of land and vegetation, dust, vibration, noise, traffic, visual effects, impact on
cultural and historical values, the disc harge of contaminants into the air, water
and land. Methods to manage noise issues, dust and air quality 1ssues, traffic
issues, and water quality issues have also been suggested in the Comprehensive
Wildlife Management Plan,

9. On 9-8-2017, a Notification was issued by the Ministry of Environment
and Climate Change, Government of India in exercise of powers conferred by
sub-section (1) and clavses (v) and (xiv) of sub-sections (2) and (3)of Section 3
of the Environment (Protection) Act, 1986 read with sub-rule {3) of Rule 5 of
the Environment (Protection) Rules, 1986. By the said notification, the area
with an extent varying from zero (along with urban areas/NAC areas adjoining
the boundary on Eastem side), 500 m on South-Eastern side, 7 ki on Western
side up 10 Keonjhar District to 2 km around Kuldiha Wildlife Sanctuary in
the State of Odisha was notified as Kuldiha Wildlife Sanctuary cco-sensitive
sone. The notification clarified that the eco-sensitive zone of Kuldiha Wildlife
Sanctuary included the corridor linking Kuldiha Wildlife Sanctuary of Balasore
District and Hadgarh Wildlife Sanctuary of Keonjhar District. According to the
notification, all activities in the eco-sensitive zone were to be govemed by the
provisions of the Act and the Rules made thereunder.

H). It was only after this notification, that the Tahsildar Khaira had issued
an advertisement on 17-8-2017, inviting applications from interested PErsOns
for long-term lease of Sarisus Kapilajhari Bandhanata — 97 Sairat Source
(Minor Minerals) for a period of five years from the year 2017-18 1o 2021-22.
Environmental clearances were granted by the District Environmental Impact
Assessment Authority (“Digaa’™) for the stone quarries on recommendation
of the DEAC, pursuant o which quarrying operations were started by the
appellants and other leaseholders in March 201 8.

1L In light of the controversy that arose before NGT, it is necessary to
quote certain relevant portions of the report submitted by the PCCF (HoFF),
Cdisha pursuant to the orders by NGT. The relevant portion reads a¢ under:

“HI. Frequent movement of elephants is reported from Kuldiha
Wildlife Sanctuary on the foothills of Sukhuapata Hill of Mayurbhani
District up to Kala reservoir of Kaptipada Range of Baripade. The corridor

between Hadgarh & Kuldiha is used round the year by the elephants for  p

their movement. There is an evident threat to the habitat and the Elephant
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corridor due to quarryving because of its on-site and off-site environmental
effecis. The fact of existence of these quarries sround the traditional
Similipal-Hadgarh-Kuldiha-Similipal Elephant Corridor was placed by the
Sate CW LW before the 40th meeting of SC-NBWL which, recommended
the proposal for operation of 97 stone quarries with certain preconditions
as detailed earlier ar Para 1. Though, these 97 quarries form a cluster
as requisite no environment management plan has been submitied by the
Revenue Aathorities yvel

IV. Accordingly, as per the recommendation of the 40th meeting
of SC-NBWL: a Comprehensive Wildlife Management Plan ("CWLMP™)
o miligate the impact to be caused by, operation of all quarries &
trunsportation of materials got approved by the Government of Odisha, F
& E Department during July 2017 with financial outlay of Rs 677.13 lakhs
to be spent over a period of 10 years. Pani of the proposal for taking of
bald hill plantation over 200 hectares at an estimated cost of Rs 408.40
lakhs was proposed to be addressed through the CamMpa/other State funding
and rest funds of 677.13 lakh was to be allocated from environment cost
to be released from all quarries rationally in proportion (o the quantity of
production. However, it is observed that the payment of envirmnment cost
towards implementation of the CWLMP is yet to be made by the Revenue
Authorities.”

12. On the basis of the above observations, PCCF (HoFF) gave the

following recommendations:

“A. Those guarries, those that have made ingress into ESZ boundary
must be penalised as per extent of ingress & destruction particulars. In
this regard, Mining Department and Revenue Department jointly ineach of
these observed cases may assess domage cost/restoration cost, responsible
quarries for the damage and realisation of penalty amount, ete, If needed,
necessary services of expert organisation like ICFRE, Dehradun/TERL MNew
Delhi may be taken in this regard, Till the completion of the exercise, the
pperation of these quarrigs may be considered to be stopped,

B. District Collector-cum-Chairman, DEIAA, Balasore may allow
further quarry operation in the area only after obtaining specific clearance
by SElaA, Odisha as per order dated 11-12-2018 of the Hon"ble NGT
in Vikrant Tongad v. Union of India®, directing that the Motification
dated 15-1-2016 of MoEFF&CC will stand suspended ull a fresh
notification issued by the MoEFF&CC, New Delhi.

C. There is every likelihood in future of further higher ingress of
quarries in the eco-sensitive zone, considering the close vicinity of these
guarries to the ESZ. In order to avoid any further future ingress within
the limit of ESZ. DGPS (Differential Global Positioning System) mapping
should be immediately taken up for all the 97 quarries with permanent
pillar posting. The vector polygon of the quarries may be shared with

2 34 SO0 Online NGT 419
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all departments concerned. The intactness of all the ESZ pillars for
demarcation of ESZ must be ensured by the Revenue Department as some
of the pillars during field visit were found missing. The Environment
Management Plan for cluster of the quarries is yet 1o be finalised with
ensuring its strict adherence. Further, implementation of Comprehensive
Wildlife Management Plan by immediate deposit of Environment Cost
by the District Administration needs to be ensured. A “Monitoring
Committee™ as recommended by NBWL & NTCA may be constituted
immediately at the district level 1o look into the wildlife & environment
issnes on bi-monthly basis.

D. As guarry operation is being carried out adjacent  to
the identified traditional Similipal-Hadgarh-Kuldiha-Similipal Elephant
Corridor, process should be initiated with the pending proposal for
declaration of the conservation reserve in that area under Section 36 of
the Wildlife (Protection) Act. 1972 by the Principal Chief Conservator of
Forests (Wildlife) & CWLW, Odisha in order 10 avoid further destruction
in that corridor apan from other site specific restoration plan as deemead
Appropriate o mitigate the impact caused due to rampant quarry operation
and maintain ecological balance.™

13. Based on this report of the PCCF (HoFF) and being concerned with
the stone quarmries operating adjacent to the elephant corridor, NGT by an
order dited 16-10-2019, directed the State Government to consider bringing
the entire elephant corridor within the ambit of eco-sensitive zone. A further
direction was given by NGT for implementation of the recommendations
made by the PCFF (HoFF), Odisha, Out of the 97 stone quarries, 11 quarries
were found 10 have ingressed into the éco-sensitive zone, By its judgment
dated 18-2-2020', NGT directed the said 11 quarries to confine their activities
outside the eco-sensitive zone. The process under Section’ 36 of the At
for declaration of the traditional elephant corridor as a conservation reserve
was directed 1o be completed within three months, The original applications
were disposed of with a direction that no mining activity shall be permitted
within and in the vicinity of Similipal-Hadgarh-Kuldiha-Similipal Elephant
Corridor. The appellanis who are the leascholders and whose applications for
unpleadment were rejected by NGT are aggrieved by the direction of stoppage
of mining activity in the vicinity of the elephant corridor. y

14. We have heard Mr Ramesh P. Bhatt, learned Senior Counsel for the
appellants, Ms Aishwarya Bhati, learned Additional Solicitor General of India
appearing for MOEF, Government of India, Mr Ashok K. Parija, leamed
Advocate General for the State of Odisha, Mr Ranjit Kumar and Mr Manoj
Swarup learned Senior Counsel appearing for Respondent 8.

15. The main contention of the appellants is that their stone quarries are not
amongst the 11 quarries which are said to have ingressed into the eco-sensitive
2one. They contended that their stone quarries are not within the eco-sensitive
zone and admattedly the stone quarries are situated on the other side of the

1 Rurerd rparmisaricon for Social Empoivemaen v Siete of Odlinha, 2020 SCC OnLing NOT To4
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and in violation of the principles of natural Justice, :

16. Mr Ashok K. Parija, learned Advocate General for the State of Odisha
referred to the guidelines that were issued by the Ministry of Environment
and Forests (Wildlife Division) for taking up non-forestry activities in wildlife
habitas and submitted that the Standing Committee of the NBWL approved
the proposal of quarrying operations in its 40th meeting, He relied on the
miaps to show that the quarries of the appellants were well outside the eco-
sensitive zone and submitted that there is constant monitoring of afly ingress by
the lessees into the eco-sensitive zone, He argued that there is a contradiction
m the impugned order passed by the Tribunal, He submitted thar vide the
said order, 11 guarries which have ngressed into the eco-sensitive zone
were directed (o confine their activities outside the eco-sensitive zone and
ot the same time, there was also a direction that no mining setivity would
take place in the vicinity of the elepham corridor. The learned Advocate
General agreed that quarrying operations should be permitted around the eco-
sensitive zone, subject to the implementation of the Comprehensive Wildlife
Management Plan. During the pendency of the dispute, an affidavit was filed
on behall of the State of Odisha in which it has been stated that the Process
for declaration of Similipal-Hadgarh-Kuldiha-Similipal traditional Elephant
Comridor as conservation reserve is under active consideration and a proposal
for declaration of 2781 485 hectares of land as conservation reserve has already
been placed before the Government on 3-2-2022, after completion of all the
ground work and statutory requirements,

17. Mr Manoj Swarup, learned Senior Counsel appearing for Respondent 8
submitted that the Comprehensive Wildlife Management Plan might be in
place, but it requires 1o be implemented before commencement of the mining
operafions. He sioted that several measures have been suggested in the
Comprehensive Wildlife Management Plan for mitigation of the impact caused
by the quarrying, which have not been undertaken till date. He argued that the
Standing Committee of NBWL approved the proposal for quarrying operations,
subject to the implementation of Comprehensive Wildlife Management Plan,
According to Mr Swarup, no mining operations can take place without prior
implementation of the Plan.

18. Mr Ranjit Kumar, learned Senior Counsel supplemented the arguments
made by Mr Manoj Swarup. He refeired 1o Section 36-A of the Act and argued
that it is incumbent on the State Government o declare areas adjoining to the
national parks and sanctuaries and those areas which link one protected aren
with another as a conservation reserve for protecting landscapes, seascapes,
flora and fauna and their habitar, He placed reliance on Section 36-A{2),
according to which the provisions of sub-séction (2) of Section 18, sub-sections
(2), (3) and (4) of Section 27, Sections 30, 32 and clauses (&) and (c) of
Section 33 shall, as far as may be, apply in relation to a conservation reserve
as they apply in relation to a sanctuary. He relied upon judgments of this Court
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in Hospitality Assn, of Mudumalai v. In Defence of Environment & Animals®
and Goa Foundation v. Union af fadia® which dealt with the imponance ol
preserving elephant corridors and wildlife sanctuaries.

19. Ms Aishwarya Bhati, learned Additional Solicitor General appearing
of behall Respondent 2 Mintstry of Environment, Forest & Climate Change
(MoEF) drew the attention of this Court to the fnct that the impugned
order inadvertently mentions Section 36, however the relevant provision for
declaration of the elephant corridor as a conservation reserve would be
Section 36-A of the Act, She submitted thar the MoEF has no objection to the
operiation of stone quarries outside the sco-sensitive zone if the requirement of
Section 36-A and the conditions in Comprehensive Wildlife Management Plan
arc complied with.

20. The point that arises for consideration of this Court in this appeal
i5 in a nwmow compass, The appellants have filed this appeal aggrieved
by that pan of the order issued by NGT by which mining activity in the
vicinity of Similipal-Hadgarh-Kuldiha-Similipal Elephant Corridor has been
ordered to be stopped. According to the appellanis and the State Government
there is no justification for stopping mining activity in the area which does
not fall within the eco-sensitive zone, Whereas, the learned Senior Counsel
for Respondent 8 contended that no mining activily can be permitted even
in the vicinily of an eco-sensitive zone unless the Comprehensive Wildlife
Management Plan has been implemented and Section 36-A of the Act has been
complied with. The objection on behalf of Respondent & is only on the ground
that the Comprehensive Wildlife Management Plan has not been implemented
and that Section 36-A of the Act has not been complied with. The learned
Advoeale General for the State of Odisha submitted that the mining operations
will be permitted only afler implementation of the Comprehensive Wildlife
Management Plan. He stated that compliance of Section 36-A of the Act for
declaration of the elephant corridor as conservation reserve is in the advanced
stage of consideration by the Swte Government,

21. The dispute can be resolved by giving a direction to the State
Government to implement the Comprebensive Wildlife Management Plan and
complete the process of declaration of the traditional elephant corridor as
conservation reserve as provided in Section 36-A of the Act.

22. Therefore, the State of Odisha is directed to implement the
Comprehensive Wildlife Management Plan as suggested by the Standing
Committee of NBWL before permitting any mining activity in the eco-sensitive
zome. The State is also directed to complete the process of declaration of the
traditional elephant corridor as conservation reserve as per Section 36-A of the
Actexpeditiously. The mining operations of 97 quarries shall be permitted only
thereafter.

3 (20200 10 8CC 556
4 {30146 BCC 550
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23, Mr Bhatt and Mr Dash, leamed Senior Counsel requested this Court
to direct the Government to compensate for the losses mcurred for the period
during which they were not permitied to carry oul mining oparations despite
holding a valid lease in their favour. We are afraid that we cannot issue such
directions. However, the appellants are at libeny (o approach the Government
for redressal of their grievances.

24. With the above directions, the civil appeals are disposed of.

Civil Appeal No. 1529 of 2022

25, This appeal arises out of the same order dated 18-2-2020" passed by
NGT in OA No, 02/2009(EZ). This appeal is disposed of in terms of the

judgment” in Civil Appeals Nos. 1627-28 of 2022,

| Runal rganisaiion for Soelal Empawerment v, Siaie of Orliaha, T SOC OnLdine NGFT 764

5 Set oil i paras 1w 24, above,
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FOREST, ENVIRONMENT & CLIMATE CHAMGE DEFARTMRNT

‘ANNEXURE-f /7

A

NOTIFICATION

Dated Bhubaneswar the 25 » Ol 3—3

NoFE-WL-WLF-0011-20220 [/ £f _ FEACC, WHEREAS, Similipal- Hadgarh
_ Kuldiha is the Traditional Elephant Corridor linking rich biodiversity of Similipal, Hadgarh
and Kuldiha Wildiife Sanctuaries. The tradifional comidor allows wildlife movement from
one habitat 1o another to facilitate even gene flow between different populations. This
landscape together with such flora and fauna needs further protection measures.

AND WHEREAS, after having consultation with local communities, it is fell necessary [0
consarve and protect the said flora and faunaof the area within Mayurbhan| and Balasore
districts..

NOW THEREFORE, in exercise of the powers conferred under Sub-Section (1) of Section
16- A of the Wild Life (Protection) Act, 1972 {as amended), the State Govermment do
hereby deciare an area of 7263.355 Ac. or 2041.363 Ha owned by Governmeni specified
helow @s Conservation Reserve to be known as. “Similipal- Hadgarh - Kuldiha
Conservation Reserve” for tha purpose of prolecting landscapes, flora, Tauna and their

habitat tharain.
AREA STATEMENT

DISTRICT TAHASIL Area(in Acre) {In Ha,)
Khaira 880,895 404,643

Balasore Qupada 89,080 38632
Sub-total 1098.975 444,275

Kaplipada 6164380 2497088

Mayurbhanj

Sub-total 6164.380 2407.088

Totai 7263.355 2941.363




The Similipal — Hadagarh — HKuldiha Conservatlion Resenve boundary stars from
prominent Boundary Point Mo, 1 over plot No. 536 of village sukhuapata Hill of
Mayurbhan district. The fraverse moves in North direction touches the Morth-wesl cormer
of plot No. Eﬂﬁ.manmwshaasldummnmrpmm. EEE.EEDEEB'LanE
raverse continues movement over plol Mo. 582 in North-gast direction following the
norihem boundary line of Plot Mo, 1688, g74& BTE. Then \ouches Prominent Boundary
Point Mo. 3 al North-east comer of Piot No. 876, mOves \owards South diraction over Plot
§76, then the Wwaverse passes \hrough Plot Ne. g48, 919 & 920 of Sukhuapatahill B
cosses the village poundary fine of sukhuapatahill & enter in village Kathachua. Then the
(raverse moves over plot No, 604 in s guth- east direction, then the ling MOVes Morth-sast
direction over Plot No. §18, 619, 634, fad, 1413, 1405 {1448, 1377, 1488, 1647, 1712,
1740 of vilage Kathachus. The traverse meet South-west boundary cOmMer of Plot No. 937
| . Prominent Boundary Paint Mo, 4 of village gukhuapatahill, then Moves iowards Wesl
& Morth direction foliowing soulherm & westerm boundary line of Plot No. 933 & 932, then
moves East direction along ihe boundary line of Piot No 968 then touches Prominent
Boundary Point No. 5 gver Northem boundary line of Plot No. 968, then the iraverse
moves towards South & East direction faliowing The boundary iine of Plot Mo, 968 & Morth-
cast direction of Plot Mo. 1008 over Morth Plot boundary fhen foliows the Morthern
houndary line of Plot Mo. 1008, then louches Prominent Boundary Point Ng. 8 over North
boundary line of Plol Mo, 1008 3 moves North direction over plot No. 1086, 1134, 1154 R
1166 then touches Prominant Boundary Point No. 10 over North Piot boundary line of
1156, Then the traverse Moves in East direction along ihe north boundary fine of Plot No.
1511 & over Plot No. 1489, then moves along ihe northem boundary iine of Plot Mo, 1488
of village Sukhuapala hill, The travarse MOVes gver Plot No. 1448 in East direction, then
moves in Morth & East direction along the boundary line of Plot No, 1488 & 1514 &
iouches Prominent Boundary Point No, 13 over inter-district boundary line of Mayurbhan)
& Balasore districts. Then the traverse MOVES in South-west direction following the inter-
district boundary of Mayurbhan) & Balasore districts & @also Morthern boundary line of
Kuldiha Wildlife Sanctuary of Balasore districl and touches Prominent Boundary Point No.
17. Then along the Sanctuary boundary line, the fraverse moves in south & wesl dirgclion
in zigzag manner and emerges al Prominent Boundary Point NO. 18, The Conservation
Reserve boundary then co-terminus with Eco-Sensitive Zone boundary line in village
sansuakapljaiha;ibﬂndhaﬂma. touches Prominent Boundary Point NO. 26. Then the
wayerse moves in Norh direction along the inter-district boundary fine ol Keonjhar &
Balasore and Keonjhar & Mayurbhanj distncts, then louches Prominent Boundary Point
No, 35, The traverse moves in MNorth -east direction along the norh plot boundary line of
plot Mo. 42, 473 & touches Promineant Boundary Point No. 40, Then the line MOVES in south
direction along the Eastemn boundary line of Plol Mo.47, 42 and Norhem boundary line of
Plot No. 54, 55, 65, 70, 480, 217 and touches Prominent Boundary Point No. 50. Then
moves along the East boundary line of Piot No, 242, 306 & \ouches Prominent Boundary
Point No. 55. Following the Nortnern boundary fina of plot ne. 330, 1334, 367, 352, 366,

FE AL E -0 1-p022/2023
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175 & 384 traverse moves in south & Soulh-east direction and touches Prominent
Boundary Point No. 58. Fallowing the East boundary line of Plot No. 394, 379 and North
I:.-rnundargruna:ﬂpmtﬂu.Mﬁ.&&ﬂ&ﬁ?hﬂwm‘mminmmmm:lmm
polygon and finally touches Prominent Boundary Point No. 1.

SCHEDULE B’
BOUNDARY INFORMATION
North Village Sukhuapata Hill, Kalamgadia, Dugdha, Gokulpur, Baghapada &
Sripadamanijari of Kaptipada Tahasil including Similipal Wildiile Sanctuary
under Mayurbhanj District.
Waest: Hadagarh Wildiife Sanctuary in Keonjhar District.
South: Hadagarh Wildlife Sanctuary in Keonjhar District
East: Kuldiha Wiidlife Sanctuary in Balasore District.

Further, the land schedule of the governmental plots comprised within the Conservation
Reserve is given in Annexure - |. List of prominent boundary points of the said Reserve s
given in Annexure - Il where as delails of boundary pillars is given in Annexure = .
And, the map of the Conservation Reserve bsappendudaaﬁnmwl’h’mdmulam
schedule of private plots faliing within the outer boundaries of the Conservalion reserve
bt excluded from the said Reserve is given in Annexure - V.

This Molification will coma into effect from the daie of publication in Odisha
Gazzelle.

Order: - Ordered that this Notification will be published in extra ordinary issue of Odigha
Gazela,

By order of the Governor
M‘ M

Additional Chief Secratary lo Governmenl

E-UWLWLF -001 1-2022M2023



S| pistrict | Tahasil Mouza pg] fspory [P
1 | Balasore Khaira Kaithagaria-02-01 133 | 0.083 0.026
2 Balasore Khaira Kaithagaria-02-01 142 0.03 0.012
3 Balasore Khaira Kaithagaria-02-01 144 | 0183 0.074
4 | Balascre Khaira Kaithagaria-02-01 145 | 0381 0.154
& Balasore Khaira Kaithagaria-02-01 162 1.402 0.567
g | Balasore | Khaira Kaithagaria-02-01 153 | 0525 | 0213
T Balasora Khalra Kaithagaria-02-01 154 0.56 0.226
8 | Balasore Khaira Kaithagaria-02-01 155 | 0.089 0.04
9 | Balasore Khaira Kaithagaria-02-01 254 | 23.922 9.681
10 | Balasore Khaira Waithagaria-02-01 256 | 0.0 0.037
11 | Balasore | Khaira Kaithagaria-02-01 257 | 0,143 0.058
12 | Balasore Khaira Kaithagana-02-01 258 0.405 0.164
13 | Balasore Khaira Kaithagaria-02-01 259 0.138 0.056
14 | Balasore Khaira Kaithagaria-02-01 261 0.044 0.018
15 Balasore Khaira Kaithagaria-02-01 262 0.391 0.158
16 | Balasore | Khaira Kaithagaria-02-01 264 | 0.185 0.075
17 | Balasore Khaira Kaithagaria-02-01 265 | 047 0.069

FE-WL-WLF-0011-2022/1/2022
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10 | Balasore Khaira Kaithagaria-02-01 774 | 241291 | 97.647
19 | Balasore Khatra Kaithagaria-02-01 275 | 0.196 0.08

20 | Balasore Khaira Kaithagana-02-01 277 | 0.301 0.122
21 | Balasore Khalra Kaithagaria-02-01 278 | 0.354 0.143
22 | Balasore Khaira Kaithagana-02-01 280 | 0437 0.056
23 | Balssore | Khaira Kaithagaria-02-01 283 1.08 0.441
24 | Balasore Khaira Kaithagaria-02-01 284 0.256 0.104
25 | Balasore Khaira Kaithagarnia-02-01 2686 0.173 0.07

26 | Balasore Khaira Kaithagaria-02-01 987 | 08635 0.257
27 | Balasore Khaira Kaithagaria-02-01 268 | 0.226 0.091
28 | Balasore Khaira Kaithagaria-02-01 289 | 0.898 0.363
20 | Balasore Khaira Kaithagarna-02-01 250 0.28 0.113
30 | Batasore | Khaira Kaithagaria-02-01 202 | ©.182 0.074
3 Balasore Khaira Kaithagaria-02-01 293 0.43 0.174
az Balasore Khaira Kaithagaria-02-01 296 0.171 0.069
33 | Balasore Khaira Kaithagana-02-01 301 0.308 D.125
34 | Balasore Khaira Kaithagaria-02-01 303 | 0.108 0.044
35 Balasore Khaira Kaithagaria-02-01 ab4 0.11 0.045
36 | Balasore Khaira Kaithagaria-02-01 305 | 0.103 0042
37 | Balasore Khaira Kaithagaria-02-01 306 | 0124 0.05

FE-WL-WLF-0011-202201/2023
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\ 38 | Balasore Khaira Kaithagana-02-01 397 1.025 0.415
39 | Balasore | Khaira Kalthagaria-02-01 368 | 0.471 0.19
40 | Balasore Khaira Kaithagaria-02-01 2220 | 0.01% 0.008
41 | Balasore Khaira Kalthagaria-02-02 300 | 083 0.377
42 Balasore Khaira Kaithagaria-02-02 312 0.1688 0.076
43 | Balasore Khaira Kaithagana-02-02 313 0.508 0.205
A4 | Balasore Khaira Kaithagaria-02-02 315 0.112 0.045
45 | Balasore Khaita Kalthagaria-02-02 38 0.871 0.352
46 | Balasore Khaira Kaithagaria-02-02 318 | 7044 2.838
47 | Balasore Khaira Kalthagara-02-02 319 0.274 0.111
48 Balasore Khaira Kaithagaria-02-02 7 0.256 0.104
49 | Baiasore Khaira Kaithagaria-02-02 348 | 0432 0,175
50 | Balasore Khaira Kaithagaria-02-02 349 | 0.256 0.103
51 Balasore Khaira Kaithagaria-02-02 353 D.446 018
52 | Balasore Khaira Kalthagaria-02-02 358 0614 0.249
53 | Balasore Khaira Kaithagara-02-02 359 0.19 0.077
54 | Balasore Khaira Kaithagaria-02-02 360 0.554 0.224
55 | Balasore | Khaira Kaithagaria-02-02 361 | ooBy | 0.036
56 | Balasore Khaira Kaithagaria-02-02 366 | 0431 0.174
=T Balasore Khaira Kaithagaria-D2-02 36T 0.248 0.1

FE-WL-WYLF-0011-2022/1/2023
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58 | Balasore Khaira Kaithagaria-02-02 368 | D040 0.017
50 | Balasore Khaira Kaithagaria-02-02 368 D652 0.264
60 | Balasore Khaira Kaithagaria-02-02 37z 0.745 0.302
51 | Balasore Khaira Kailhagaria-D2-02 373 0.328 0.133
G2 | Balasore Khaira Haithagana-02-02 374 0.25 0,101
§3 | Balasore Khaira Kaithagaria-02-02 375 0.041 0016
64 | Balasore Khaira Kaithagana-02-02 376 0.357 0.145
65 | Balasore Khaira Kaithagaria-02-02 IrT | 0N 0.088
66 | Balasore Khaira Kaithagaria-02-02 a9 | 0072 0.029
67 | Balascre Khaira Kaithagana-02-02 387 1391 0.563
68 | Balasore Khaira Kaithagaria-02-02 asg | 0441 0.178
59 | Balasore Khaira Kaithagana-02-02 m 0.128 0.052
70 | Balasore Khaira Kaithagaria-02-02 304 3.892 1.675
71 | Balasore Khaira Kaithagaria-02-02 388 | 0.086 0.04
72 | Balasore Khaira Kaithagaria-02-02 403 | 0452 0.183
71 | Balasore Khaira Kaithagaria-02-02 404 0.036 0.015
74 | Balasore Khaira Kaithagaria-02-02 405 | 0109 0.044
75 | Balasore ¥haira Kaithagana-02-02 406 | 0.086 0.035
76 | Balasore Khaira Kaithagana-02-02 408 0.106 0.043
77 | Balasore Khaira Kaithagaria-02-02 413 0.23 0.093
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A T8 | Balasora Khaira Kaithagaria-02-02 416 | 0.082 0,033
70 | Balasore Khaira Kaithagaria-02-02 421 | 0233 0.094
A0 | Balasore Khaira Kaithagana-02-02 423 0.429 0.174
81 | Balasore Khaira Kaithagana-02-02 424 0.129 0.052
g2 | Balasore Khaira Kaithagana-02-02 426 0.102 0.041
83 | Balasore Khaira Kaithagaria-02-02 431 0.146 0.059
B4 | Balasore Khaira Kaithagaria-02-02 434 | 0154 0.079
g5 | Balasore Khaira Kaithagaria-02-02 435 | 0.068 0.028
86 | Balasore Khaira Kaithagana-02-02 440 | 0.138 0.056
g7 | Balasore Khaira Kaithagara-02-02 576 3.903 1.579
Sarisuakapiljharibandhanala

BE | Balasore ¥haira <01-01 1 51.141 20,696
Sarisuakapiliharibandhanata

89 | Balasora Khaira -01-01 o5 | 275866 | 111679
Sarisuakapiljharibandhanata

a0 Balasore Khaira -01-02 251 1.914 0.774
garisuakapiljharibandhanata

91 | Balasore ¥haira -01-02 252 0.048 0.019
Sarisuakapiljharibandhanata

02 | Balasore Khaira 0102 314 | 280,883 | 1131
Sarisyakaplijharibandhanata

93 Balasore Khaira -01-02 318 0.037 0.015
Sarisuakapiljharibandhanata

a4 Balasore Khaira 01-03 520 | 83.722 33.881

=
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Total of Khaira Tahasil 809,895 | 404.643
g5 | Balasore | Cupada Paikapara-224-00 16 0.17 0.068
06 | Balasore | Oupada Palkapara-224-00 27 0.06 0.024
97 | Balgsore | Oupada Paikapara-224-00 39 0.59 0.236
98 | Balasore Oupada Paikapara-224-00 57 0.11 0.044
o | Balasore | Oupada Paikapara-224-00 66 024 0.096
100 | Batasore | Oupada Paikapara-224-00 71 0.2 0.08
101 | Balasore Cupada Paikapara-224-00 T2 0.1 0.04
102 | Balasore Oupada Paikapara-224-00 5 1.04 D416
103 | Balasore | Oupada Paikapara-224-00 [ 0.08 0.032
104 | Balasore Dupada Paikapara-224-00 B3 0.1 0.04
105 | Balasore Oupada Paikapara-224-00 ea 0.12 0.048
106 | Balasore | Oupada Paikapara-224-00 g7 0.06 0.024
107 | Balasore | Oupada Paikapara-224-00 131 | 0.8 0.036
108 | Balazore | Oupada Paikapara-224-00 194 0.7 0.28
102 | Balasore | Oupada Paikapara-224-00 197 0.55 0.22
110 | Balasore Qupada Paikapara-224-00 227 0.07 0.028
111 | Balasore Qupada Paikapara-224-00 1235 0.16 0.064
112 | Balasore Oupada Paikapara-224-00 1241 022 0.038
113 | Balasore Oupada Paikapara-224-00 1215 023 0.082
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E 14| Balgsore | Oupada Paikapara-224-00 1287 0.13 0.052
115 | Balasore | Oupada Ranipokhari-204-05 58 37.56 15.024
116 | Balasore Qupeda Ranipokhari-204-05 80 32.76 131
117 | Balasore | Oupada Ranlpokhari-204-08 1 2375 9.5

Total of Oupada Tahasil 99.08 39.632

Total of Balasore District 1098.975 | 444.275
118 | Mayurbhanj | Kaptipada Kathachua-26-01 gos | 1082 | 4207
118 | Mayurbhanj | Kaptipada Kathachua-26-01 618 0.22 0.088
120 | Mayurbhanj | Kaptipada Kathachua-26-01 619 0.25 0.101
121 | Mayurbhanj | Kaptipada Kathachua-26-01 622 0.27 0.109
172 | Mayurbhanj | Kaptipada Kathachua-26-01 623 0.04 0.016
123 | Mayurbhanj | Kaptipada Kathachua-26-01 634 125 0.505
124 | Mayurbhan| | Kaptipada Kathachua-26-01 638 077 0.311
125 | Mayurbhan| | Kaptipada Kathachua-26-01 1377 14 0.568
126 | Mayurbhanj | Kaptipada Kathachua-26-01 1379 0.58 0.234
127 | Mayurbhanj | Kaptipada Kathachua-26-01 1405 2 .B6 1.187
128 | Mayurbhan] | Kaptipada Kathachua-26-01 1413| 0.3 0.052
129 | Mayurbhanj | Kaptipada Kathachua-26-01 1414 | 11.88 4.848
130 | Mayurbhanj | Kaplipada Kathachua-26-01 1415 2.08 0.841
131 | Mayurbhanj | Kaptipada Kathachua-26-01 1416 | 2583 10.493
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132 | Mayurbhan) | Kaptipada Kathachua-26-01 1417 | 042 0.169
133 | Mayurbhanj | Kaptipada Kathachua-26-01 1418 1.36 0.55
134 | Mayurbhanj | Kaptipada Kathachua-26-01 1418 0.1 0.04
135 | Mayurbhanj | Kaptipada Kathachua-26-01 1423 04 0.04
136 | Mayurbhanj | Kaptipada Kathachua-26-01 1424 | 013 0.052
137 | Mayurbhanj | Kaptipaca Kathachua-26-01 426 018 n.o072
1368 | Mayurbhanj | Kaptipada Kathachua-26-01 1429 037 0.149
139 | Mayurbhan] | Kaptipada Kathachua-26-01 1430 | 018 0.072
140 | Mayurbhanj | Kaplipada Kathachua-26-01 1431 0.04 0.016
141 | Mayurbhanj | Kaptipada Kathachua-26-01 1434 | 008 0.036
142 | Mayurbhanj | Kaplipada Kathachua-26-01 1435 0.09 0.036
143 | Mayurbhan] | Kaptipada Kalachua-26-01 1438 | D02 0,008
144 | Mayurbhanj | Kaptipada Kathachua-26-01 1441 0.06 0.024
145 | Mayurbhanj | Kaplipada Kathachua-26-01 1442 | 0.09 0.036
146 | Mayurbhanj | Kaptipada Kathachua-26-01 4431 01 0.044
147 | Mayurbhanj | Kaptipada Kathachua-26-01 1443| 095 0.384
148 | Mayurbhanj | Kaptipada Kathachua-26-01 1449 | 0.04 0.016
149 | Mayurbhan| Kaptipada Kathachua-26-01 1459 | 0.06 0.0z
150 | Mayurbhan | Kaplipada Kathachua-26-01 1460 1.64 0.663
151 | Mayurbhanj | Kaptipada Kathachua-26-01 1468 | 0.03 0.012 5
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152 | Mayurbhani | Kaptipada Kathachua-26-01 1478 | 028 0.113
153 | Mayurbhanj | Kaptipada Kathachua-26-01 1484 | 058 0,238
154 | Mayurbhan] Kaptipada Kathachua-26-01 1485| 0.09 0.036
155 | Mayurbhanj | Kaptipada Kathachua-26-01 1505 | 0.52 p.21
156 | Mayurbhanj | Kaplipada Kathachua-26-01 1508 | 5.23 2116
157 | Mayurbhanj | Kaptipada Kathachua-26-01 1507 055 0.222
158 | Mayurbhan| | Kaplipada Kathachua-26-01 1508 0.52 0.21
159 | Mayurbhanj | Kaptipada Kathachua-26-01 1509 | 0.34 0.137
160 | Mayurbhanj | Kaptipada Kathachua-26-01 1510 | 0.3 0.052
161 | Mayurbhanj | Kaplipada Kathachua-26-01 1511 0.81 0.368
152 | Mayurbhanj | Kaptipada Kathachug-26-01 i513] 009 0.036
163 | Mayurbhanj | Kaptipada Kathachua-26-01 1514 | 0.08 0.036
184 | Mayurbhanj | Kaptipada Kathachua-26-01 1527 0.53 0.214
185 | Mayurbhan) | Kaptipada Kathachua-26-01 1795 | 224 0.906
166 | Mayurbhanj | Kaptipada Kathachus-26-01 1814 0.2 0.08
167 | Mayurbhanj | Kaptipada Kathachua-26-02 1460 | 4.24 1.715
168 | Mayurbhan| | Kaptipada Kathachua-26-02 1486 | 0.02 0.008
169 | Mayurbhan| | Kaplipada Kathachua-26-02 1488 0.38 0.153
170 | Mayurbhanj Kaplipada Kathachua-26-02 1489 0.13 0.052
171 | Mayurbhan] | Kaplipada Kathachua-26-02 1521 0.84 0.339
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172 | Mayurbhanj | Kaptipada Kathachua-26-02 1626 | 084 0.258
173 | Mayurbhanj | Kaptipada Kathachua-26-02 1528 | 0.33 0.133
174 | Mayurbhan| | Kaptipada Kathachus-26-02 1530 | 0.15 0.06
175 | Mayurbhanj | Kaptipada Kathachua-26-02 1531 0.18 0072
176 | Mayurbhanj | Kaptipada Kathachua-26-02 1535 | 1.28 0.517
177 | Mayurbhan) Kaplipada Kathachua-26-02 1536 0.06 0.024
178 | Mayurbhan) Kaptipada Kathachua-26-02 1537 0.4 0.04
179 | Mayurbhan] | Kaptipada Kathachua-26-02 1538 | 045 0.182
180 | Mayurbhanj | Kaptipada Kathachug-28-02 1541 0.06 0.024
181 | Mayurbhanj Kaptipada Kathachua-26-02 1547 0.12 0.048
182 | Mayurbhan] Kaptipada Kathachua-26-02 15601 011 0.044
183 | Mayurbhanj Kaptipada Kathachua-26-02 1571 0.05 p.02
184 | Mayurbhanj | Kaptipada Kathachua-26-02 1572 | 022 0.089
185 | Mayurbhan] | Kaptipada Kathachua-26-02 1576 | 0.05 0.02
186 | Mayurbhan] | Kaptipads Kathachua-26-02 1577 | 004 0.016
187 | Mayurbhan) Kaplipada Kathachua-26-02 1692 0.03 0.012
188 | Mayurbhan | Kaptipada Kathachua-26-02 1593 | 0.16 0.064
189 | Mayurbhan | Kaptipada Kathachua-26-02 1647 | 1408 | 5680
180 | Mayurbharj | Kaptipada Kathachua-28-02 1669 | 002 0.008
1a1 | Mayurbhanj | Kaptipada Kathachua-26-02 1670 00 0.004
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192 | Mayurbhan] | Kaptipada Kathachua-26-02 1685 | 0.6 0.064
183 | Mayurbhanj | Kaptipada Kathachua-26-02 1686 | 275 1.412
154 | Mayurbhanj | Kaptipada Kathachua-26-02 1688 1.54 0.623
195 | Mayurbhan] | Kaptipada Kathachua-26-02 1712 | 6812 | 27.587
196 | Mayurbhan kaplipada Kathachua-26-02 1713 0.07 0.028
167 | Mayurbhanj | Kaptipada Kathachua-26-02 1748 | o002 0.008
108 | Mayurbhan] | Kaptipada Kathachua-26-02 1740 | 3.06 1.234
180 | Mayurbhanj | Kaptipada Kathachua-26-02 1750 0.3 0,421
200 | Mayurbhan) | Kaptipada Kathachua-26-02 1751 | 088 0,263
201 | Mayurbhanj | Kaptipada Kathachug-26-02 1752 | 018 0.728
502 | Mayurbhan| | Kaplipada Kathachua-26-02 1753 1.65 0.667
203 | Mayurbhanj Kaptipada Kathachua-26-02 1758 | 007 0.028
204 | Mayurbhan] | Kaptipada Kathachua-26-02 1760 0.18 0.076
205 | Mayurbhanj | Kaptipada Kathachua-26-02 1761 | 0L02 0.008
206 | Mayurbhan] Kaptipada Kathachus-26-02 ite2| 036 0.145
207 | Mayurbhanj | Kaptipada Kathachua-28-02 1778 0.1 0.04
208 | Mayurbhanj | Kaptipada Kathachua-26-02 1780 0.5 0.202
209 | Mayurbhanj Kaplipada Kathachua-26-02 1794 072 0.201
210 | Mayurbhanj | Kaptipada Sukhuapatahili-38-01 42 | pe7.68 | 108.328
211 | Mayurbhanj | Kaptipada Sukhuapatehil-48-02 | 43 | 1875 | 15.681
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212 | Mayurbhan) | Kaptipada Sukhuapatahill-48-02 47 15.31 B.195
243 | Mayurbhanj | Kaptipada Sukhuapatahil-48-02 54 B.28 336
214 | Mayurbhanj | Kaptipada sukhuapatahill-48-03 55 265 107.242
245 | Mayurbhan| | Kaptipada Sukhuapatahill-48-03 65 19.62 7.938
216 | Mayurbhan| Kaptipada Sukhuapatahill-48-03 T0 200 B0.937
217 | Mayurbhanj | Kaptipada Sukhuapatahill-48-03 71 1.1 0.445
218 | Mayurbhanj | Kaptipada Sukhuapatahiil-48-03 72 0,53 0.214
219 | Mayurbhan] | Kaptipada Sukhuapatahill-48-03 T3 0.83 0.335
220 | Mayurbhanj | Kaptipada Sukhuapatahill-48-03 T4 1.26 0.509
271 | Mayurbhanj | Kaplipada Sukhuapatahill-48-03 78 0.89 0.36
222 | Mayurbhanj | Kaptipada Sukhuapatahill-48-03 [ 0.7 D.283
223 | Mayurbhan] | Kaptipada Sukhuapatahiil-48-03 80 0.65 0.263
224 | Mayurbhan] | Kaplipada Sukhuapatahiil-48-03 a2 0.6 0.242
225 | Mayurbhan] | Kaptipada Suknuapatahill-48-03 B4 0.31 0.125
296 | Mayurbhan] | Kaplipada Sukhuapatahill-48-03 1700 0.75 0.303
227 | Mayurbhan] | Kaplipada Sukhuapatahill-48-04 a0 1.18 0477
228 | Mayurbhan] | Kaplipada Sukhuapatahill-48-04 o 0.74 0.299
229 | Mayurbhanj | Kaplipada Sukhuapatahill-46-04 92 0.19 0.078
230 | Mayurbhan| | Kaptipada Sukhuapatahill-48-04 a3 0.16 0.064
231 | Mayurbhanj Kaptipada Sukhuapatahill-48-04 a4 1.18 {0 485
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232 | Mayurbhan| | Kaptipada Euﬂmp;l:amﬂdﬂ—m 98 368 1489
233 | Mayurbhan| | Kaplipada Sukhuapatahill-48-04 a7 3.38 1:367
234 | Mayurbhan| | Kaplipada Sukhuapatahill-48-04 101 275 1.112
235 | Mayurbhan| | Kaptipada Sukhuapatahill-48-04 102 0.58 0.234
236 | Mayurbhan| | Kaptipada Sukhuapatahill-48-04 103 0.24 D.097
237 | Mayurbhan| | Kaptipada Sukhuapatahill-48-04 104 0.13 0.052
238 | Mayurbhanj | Kaptipada Sukhuapatahill-48-04 105 0.82 0.331
239 | Mayurbhanj | Kaptipada Sukhuapatahill-48-04 106 o3 0.125
240 | Mayurbhanj | Kaplipada Sukhuapatahill-48-04 107 0.7 0.283
241 | Mayurbhanj | Kaptipada Sukhuapatahill-48-04 108 | 026 0.105
242 | Mayurbhan| | Kaptipada Sukhuapatahill-£3-04 109 193 0.781
243 | Mayurbhanj | Kaptipada Sukhuapatahill-48-04 110 0.32 0.129
244 | Mayurbhanj | Kaplipada Sukhuapatahill-48-04 MM 23 053
245 | Mayurbhanj | Kaplipada Sukhuapatahill-£5-04 112 18 0.728
246 | Mayurbhanj | Kaptipada Sukhuapatahill-48-04 113 0.5 0.202
247 | Mayurbhanj | Kapbpada Sukhuapatahill-48-04 114 0.09 0.036
248 | Mayurbhan] | Kaptipada Sukhuapatahill-48-04 115 0.55 0222
248 | Mayurbhan| | Kaplipada Sukhuapatahill-48-04 116 2.15 0.87
250 | Mayurbhan| | Kaplipada Sukhuapatahii-48-04 17 0.581 0.327
251 | Mayurbhan| | Kaplipada Sukhuapatahill-48-04 118 1.08 0.437
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| 252 | Mayurbhanj | Kaplipada Sukhuapatahill-48-04 119 1.37 0.554
253 | Mayurbhan| | Kaptipada Sukhuapatahill-48-04 120 0.33 0.133
254 | Mayurbhan| | Kaptipada Sukhuapatahill-48-04 121 0.21 D.084
255 | Mayurbhanj | Kaptipada Sukhuapatahill-48-04 122 0.55 0.222
256 | Mayurbhanj | Kaptipada Sukhuapatahill-48-04 123 1.24 0.501
257 | Mayurbhan | Kaptipada Sukhuapatahill-48-04 124 | o073 0295
258 | Mayurbhan] | Kaptipada Sukhuapatahill-48-04 125 | 147 0473
258 | Mayurbhanj | Kaplipada Sukhuapalahil-48-04 126 1.03 0418
260 | Mayurbhanj | Kaptipada Sukhuapatahill-48-04 127 0.57 0.23
261 | Mayurbhanj | Kapfipada Sukhuapatahill-48-04 130 (.66 0.267
262 | Mayurbhanj | Kaptipada Sukhuapatahill-48-04 13 1.03 0416
263 | Mayurbhan| | Kaplipada Sukhuapatahill-48-04 132 0.46 0.186
264 | Mayurbhanj | Kaplipada Sukhuapatahill-48-04 133 18 0.768
265 | Mayurbhanj | Kaptipada Sukhuapatahill-48-04 134 0.58 0.234
266 | Mayurbhanj | Kaplipada Sukhuapatahill-48-04 135 1.68 0.683
267 | Mayurbhan| | Kaptipada Sukhuapatahill-48-04 136 0.81 0.327
268 | Mayurbhanj | Kaptipada Sukhuapatahili-48-04 138 0.18 0072
269 | Mayurbhan| | Kaptipada Sukhuapatahill-48-04 120 | 035 0,141
270 | Mayurbhanj | Kaplipada Sukhuapatahill-48-04 140 0.53 0.214
271 | Mayurbhanj | Kaptipada Sukhuapatahill-48-04 141 5.38 2177
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1 72| Mayubhanj | Kaptipada |  Sukhuspatshil-49-04 | 144 | 089 | 2298
273 | Mayurtzhan] | Kaptipada Sukhuapatahili-48-04 145 1.74 0.704
274 | Mayurbhanj | Kaplipada Sukhuapatahil-48-04 147 077 0:311
275 | Mayurbhan| | Kaptipada Sukhuapalahili-48-04 161 0.14 0,056
276 | Mayurbhanj | Keplipada Sukhuspatanill-48-04 163 0.48 018
277 | Mayurbhan| | Kaplipada Sukhuapatanill-48-04 155 0.3 8421
278 | Mayurbhan | Kaplipada | Sukhuapatahill-48-04 156 0.2 0.08
279 | Mayurbhanj | Kaplipada Sukhuapatahill-48-04 157 0.41 0.165
280 | Mayurbhanj | Kaptipada Sukhuapatahill-18-04 158 042 0.169
281 | Mayurbhan] | Kaptipada Sukhuapatahill-48-04 159 0.38 0.153
282 | Mayurbhanj | Kaplipada Sukhuapatahill-42-04 160 0.39 0.157
283 | Mayurbhanj | Kaplipaoa Sukhuapatahill-48-04 161 025 .10
284 | Mayurbhanj | Kaptipaca Sukhuspatahill-48-04 162 0.17 0.068
285 | Mayurbhanj | Kaptipada |  Sukhuapatahili-48-04 163 | 365 1477
286 | Mayurbhanj | Kaptipada Sukhuapatahil-48-04 164 0.88 0.356
287 | Mayurbnanj | Kaplipada Sukhuapatatul-43-04 167 1.14 0.461
286 | Mayurbhanj | Kaplipada Sukhuapatahill-48-04 168 .42 D.048
289 | Mayurbhan| | Kaghipaoa Sukhuapatanill-48-04 169 1.056 0424
290 | Mayurbhanj | Kaplipada Sukhuapatahill-48-04 170 0.73 0.295
291 | Mayurbhan| | Kapiipada Sukhuapatahil-48-04 172 023 0.093
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292 | Mayurbhan] | Kaplipada Sukhuapatahiti-48-04 173 | 265 1.072
293 | Mayurbhan| | Kaplipada Sukhuapatahiil-48-04 174 0.26 0.105
294 | Mayurbhanj | Kaplipada Sukhuapatahill-48-04 175 0.B6 0.356
295 | Mayurbhan| | Kaplipada Sukhuapatahill-48-04 176 1.09 0.441
796 | Mayurbhanj | kaptipada Sukhuapatahill-48-0d 177 3.02 1.222
247 | Mayurbhanj | Kaptipada Sukhuapatahili-48-04 178 0.77 0.311
268 | Mayurbhanj | Kaptipada Sukhuapatahill-48-04 179 13¢5 55.644
289 | Mayurbhan] | Kaptipada Sukhuapatahill-48-04 1697 | 1.43 0.578
an0 | Mayurbhan] | Kaplipada Sukhuapatahil-48-04 1711 0.24 0.097
301 | Mayurbhanj | Kaptipada Sukhuapalahill-48-04 1712| 0.25 0.101
302 | Mayurbhani | Kaptipada Sukhuapatahill-48-05 180 | 12125 | 49.066
303 | Mayurbhanj | Kaplipada sukhuapatahill-48-05 297.| 276 1.116
304 | Mayurbhanj | Kaptipada | Sukhuapatahill-48-05 218 | 152 0.615
308 | Mayurbhanj | Kaplipada Sukhuapatahill-48-06 242 9.37 3.781
306 | Mayurbhanj | Kaptipada Sukhuapatahill-48-06 306 431 174.42
307 | Mayurbhan| | Kaptipada Sukhuapatahili-48-06 330 594 2403
308 | Mayurbhan| | Kaplipada Sukhuapatahili-48-07 3 62.5 25292
308 | Mayurbhanj | Kaptipada Sukhuapatahill-48-08 261 T 0.687
310 | Mayurbhanj | Kaplipada Sukhuapatahili-48-08 352 4062 16438
311 | Mayurbhanj Kaptipada Sukhuapatahill-48-08 359 11.25 4.552
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112 | Mayurbharj | Kaptipada Qukhuapatahil-48-08 30 ( 021 | 0064
313 | Mayurbhanj | Kaptipada | Sukhuapatahill-48-08 32 | 053 0.214
314 | Mayurbhan| | Kaptipada Sukhuapatahill-48-08 363 7.16 2,893
315 | Mayurbhan] | Kaptipada Sukhuapatahill-48-08 364 0.25 0.101
316 | Mayurbhan| | Kaptipada Sukhuapatahill-48-08 365 0.5 D.202
317 | Mayurbhan] | Kaptipada Sukhuapatahill-48-08 366 6.56 2654
318 | Mayurphan] | Kaptipada Sukhuapatahil-48-08 367 49 18.82
319 | Mayurbhan] | Kaptipada Sukhuapatahill-48-08 375 | B8.75 2r.a22
320 | Mayurbhan] | Kaptipada Sukhuapatahill-48-08 384 | 103.75 41.986
321 | Mayurbhanj | Kaptipada Sukhuapatahill-48-09 446 78.5 N.Te7
322 | Mayurbhanj | Kaptipada Sukhuapatahill-48-11 569 | 4325 175.026
323 | Mayurbhanj | Kaptipada |  Sukhuapatahill-48-11 570 | 560 | 226.624
324 | Mayurbhanj | Kaplipada Sukhuapatahill-48-11 1685 | BB.S56 35.029
325 | Mayurbhanj | Kaptipada Sukhuapalahill-48-12 563 0.98 0.396
326 | Mayurbhanj | Kaptipada Sukhuapatahill-48-13 571 465 188.179
327 | Mayurbhanj | Kaptipada Sukhuapatahill-48-14 572 4.27 1.728
328 | Mayurbhanj | Kaptipada Sukhuapatahill-48-14 574 2 08 1.205
329 | Mayurbhanj | Kaptipada | Sukhuapatahill-48-14 575 | 75 3.035
330 | Mayurbhanj | Kaptipada Sukhuapatahill-48-14 578 1.09 0.441
331 | Mayurbhan] | Kaptipada Sukhuapatahill-48-14 sT7 1.2 0.485
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332 | Mayurbhan] | Kaplipada sukhuapatahill-48-14 578 287 1.161
333 | Mayurbhanj | Kaptipada Sukhuapatahill-48-14 579 2482 1.181
334 | Mayurbhanj | Kaptipada Sukhuapatahill-48-14 580 | 24868 5.087
335 | Mayurbhan| | Kaplipada Sukhuapatahill-48-14 581 26 1.052
336 | Mayurbhan| | Kaplipada Sukhuspatahil-48-14 582 3.76 1.521
437 | Mayurbhan] | Kaptipada Sukhuapatahill-48-14 583 021 0.084
338 | Mayurbhanj | Kaptipada Sukhuapatahill-48-14 584 0.3 0429
338 | Mayurbhanj | Kaptipada Sukhuapatahill-48-14 585 0.38 0.153
340 | Mayurbhanj | Kaptipada Sukhuapatahil-48-14 586 0.28 0.113
341 | Mayurbhanj | Kaptipada Sukhuapatahill-48-14 587 0.43 0.174
347 | Mayurbhanj | Kaptipada Sukhuapatahill-38-14 123 0.07 0.0Z8
343 | Mayurbhanj | Kaptipada Sukhuapatahill-48-14 53 0.67 0.271
344 | Mayurbhan] | Kaptipada Sukhuapatahill-48-14 5092 038 0.153
345 | Mayurbhan| | Kaptipada Sukhuapatahill-48-14 593 0.5 0.202
346 | Mayurbhanj | Kaptipada Sukhuspatahill-48-14 594 1.8 0.766
347 | Mayurbhanj | Kaptipada Sukhuapatahill-48-14 5049 0.37 0.149
348 | Mayurbhanj | Keptipada |  Sukhuapatahili-48-14 goo | 047 0.19
349 | Mayurbhan| | Kaptipada Sukhuapatahill-48-14 601 0.4 0.161
350 | Mayurbhan| | Kaptipada Sukhuapatahil-48-14 602 0.68 0.275
351 | Mayurbhan| | Kaptipada Sukhuapatahill-48-14 gos | 078 0.303
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352 | Mayurbhanj | Kaptipada Sukhuapatshill-48-14 BO7 1.48 0.508
153 | Mayurbhani | Kaptipada | Sukhuapatahill-48-14 go8 | 1.13 0.457
354 | Mayurbhan] | Kaptipada Sukhuapatahill-48-14 g0g 0.24 0.087
355 | Mayurbhanj | Kaplipada Sukhuapatahiil-48-14 §10 08 0.364
356 | Mayurbhan| | Kaptipada Sukhuapatahill-48-14 618 0.7 0.283
357 | Mayurbhan] | Kaplipada Syukhuapatahiil-48-14 B19 021 0.084
358 | Mayurbhanj | Kapltipada Sukhuapatahil-48-14 620 0.4 0,161
454 | Mayurbhan] | Kaptipada | Sukhuapatahil-48-14 621 0.2 0.08
360 | Mayurbhanj | Kaptipada Sukhuapatahill-48-14 B2 0.16 0.064
361 | Mayurbhan] | Kaptipada Sukhuapatahill-48-14 6§23 2.35 0.951
362 | Mayurbhanj | Kaptipada Sukhuapatahill-48-14 625 0.36 0.145
3683 | Mayurbhanj | Kaptipada Sukhuapatahill-48-14 626 0.086 0.024
364 | Mayurbhanj | Kaptipada Sukhuapatahill-48-14 632 2" 1.096
365 | Mayurbhan| | Kaplipada Sukhuapatahill-48-14 636 | 3343 13.528
166 | Mayurbhanj | Kaptipada Sukhuapatahill-48-14 1022 0.29 0117
367 | Mayurbhanj | Kaplipada Sukhuapatahill-48-14 1687 2.02 0.817
368 | Mayurbhanj | Kaplipada Suknuapatahiil-48-14 1689 | 28.55 11.563
364 | Mayurbhan] | Keplipada Sukhuapatahill-48-14 1724 0.62 0.25
370 | Mayurbhan] | Kaptipada Sukhuapatahill-48-14 1725| 2.88 1.165
371 | Mayurbhanj | Kaplipada Sukhuapalahil-48-13 756 0.55 0.222
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372 | Mayurbhanj Kaptipada Sukhuapalahill-48-15 757 023 0.093
373 | Mayurbhanj | Kaptipada Sukhuapatahil-48-15 758 0.44 0.178
474 | Mayurbhanj | Kaptipada Sukhuapatahill-48-15 758 0.33 0.133
375 | Mayurbhanj | Kaptipada Sukhuapatahill-48-15 760 0.31 0.125
376 | Mayurbhanj | Kaptipada Sukhuapatahiil-48-15 761 D.86 0.348
477 | Mayurbhanj | Kaptipada Sukhuapatahill-48-15 762 (.48 0.194
378 | Mayurbhanj | Kaplipada Sukhuagpatahill-38-15 TE3 0.36 0.145
3749 | Mayurbhanj | Kaptipada Sukhuapatahil-48-15 764 016 0.064
380 | Mayurbhanj | Kaplipada Sukhuapatahill-48-15 766 0.33 0,133
381 | Mayurbhanj | Kaptipada | Sukhuapatshill-48-15 767 | 033 0.133
382 | Mayurbhanj | Kaptipada Sukhuapatahill-48-15 768 0.75 0.303
383 | Mayurbhanj | Kaptipada Sukhuapatahill-48-15 790 071 0.287
384 | Mayurbhan| | Kaptipada Sukhuapatahill-48-15 701 0.62 0.25
385 | Mayurbhanj | Kaptipada Sukhuapatahili-48-15 792 0.7 0.283
386 | Mayurbhanj | Kaptipada Sukhuapatahill-48-15 793 0.82 0.331
387 | Mayurbhanj | Kaptipada |  Sukhuapatahill-48-15 796 | 044 0.178
388 | Mayurbhanj | Kaptipada | Sukhuapatahill-48-15 191 | 075 0.303
389 | Mayurbhanj | Kaplipada Sukhuapatahill-48-15 &01 0.31 0.125
3a¢ | Mayurbhanj | Kaplipada Sukhuapatahill-48-15 anz2 0.8 0.348
391 | Mayurbhanj | Kaptipada Sukhuapatahill-48-15 803 1.33 0.538
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362 | Mayurbhan| | Kaptipada Sukhuapatahill-48-15 804 0.86 0.348
393 | Mayurbhanj | Kaptipada Sukhuapatahill-48-13 806 0.43 0.174
304 | Mayurbhanj | Kaptipada Sukhuapatahill-48-15 807 | 053 0.214
395 | Mayurbhanj | Kaptipada Sukhuapatahill-48-15 811 0.45 0.182
396 | Mayurbhan| | Kaptipada Sukhuapatahill-48-15 812 0.42 0.169
397 | Mayurbhanj | Kaplipada Sukhuapatahill-48-15 813 1.38 0.558
308 | Mayurbhan| | Kaplipada Sukhuapatahill-48-15 B71 0.63 0.254
398 | Mayurbhan| | Kaptipada Sukhuapatahill-48-15 B72 1.6 0.647
400 | Mayurbhanj | Kaptipada Sukhuapatahill-48-15 A73 | 044 0.178
401 | Mayurbhan] | Kaptipada Sukhuapatahil-48-15 874 i5 6.07
402 | Mayurbhanj | Kaptipada Sukhuapatahill-48-13 16688 | 0.87 0.352
403 | Mayurbhanj | Kaptipada Sukhuapatahill-48-18 B75 185 74.8BE6
404 | Mayurbhanj | Kaptipada Sukhuapatahill-48-17 a7e 475 19.222
405 | Mayurbhanj | Kaplipada Sukhuapatahill-48-17 BTT 3 1.214
406 | Mayurbhanj | Kaptipada Sukhuapatahil-48-17 878 043 D.174
407 | Mayurbhan) | Kaptipada Sukhuapatahill-48-17 B8O 0.4 0.161
408 | Mayurbhanj | Kaptipada Sukhuapatahill-48-17 BA1 0.29 0.117
406 | Mayurbhan| | Kaptipada Sukhuapatahill-48-17 BB2 0.32 0.129
410 | Mayurbhan| | Kaptipada Sukhuapatahill-48-17 883 0.29 0.417
411 | Mayurbhan] | Kaptipada Sukhuapatahill-48-17 885 2.18 0.882
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412 | Mayurbhanj | Kaptipads Sukhuapatahil-48-17 B&G 0.59 0.238
413 | Mayurbhanj | Kaptipada Sukhuapatahill-48-17 887 378 1.520
414 | Mayurbhanj | Kaptipada Sukhuapatahill-48-17 918 1.34 0.542
415 | Mayurbhan] | Kaptipada |  Sukhuapatahil-48-17 819 | 057 0.23
416 | Mayurbhan] | Kaptipada Sukhuapatahiil-48-17 920 310 1517
417 | Mayurbhanj | Kaptipada Sukhuapatlahill-48-17 921 0.8 0.242
418 | Mayurbhan] | Kaptipada |  Sukhuapatahill-48-17 g22 | 041 0.165
419 | Mayurbhanj | Kaptipada Sukhuapatahill-48-17 g23 | 042 0.169
420 | Mayurbhanj | Kaptipada Sukhuapatahill-48-17 o24 | 22825 G1.56
421 | Mayurbhanj | Kaptipada Sukhuapatahill-48-17 1664 1.76 0712
422 | Mayurbhan] | Kaptipada Sukhuapatahili-48-18 925 30.62 12.301
423 | Mayurbhanj | Kaptipada | Sukhuapatahill-48-18 926 2.7 1.092
424 | Mayurbhanj | Kaptipada Sukhuapalahill-48-18 Q27 8 2428
475 | Mayurbhanj | Kaptipada Sukhuapatahill-48-18 928 2.9 1.173
426 | Mayurbhanj | Kaplipada Sukhuapatahili-4§-18 1726 2. 0.849
427 | Mayurbhan] | Kaptipada Sukhuapatahil-48-19 929 0.64 0.258
478 | Mayurbhanj | Kaptipada Sukhuapatahill-48-19 30 0.67 0.23
429 | Mayurbhan| | Kaptipada Sukhuapatahill-48-13 g31 | 025 0.101
430 | Mayurbhanj | Kaptipada Sukhuapatahill-48-13 g32 | 163.44 66.141
431 | Mayurbhanj | Kaplipada Sukhuapatahill-48-20 g33 | 3438 | 13.913
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492 | Mayurbhanj | Kaplipada Sukhuapatahil-48-20 834 0.17 0.068
433 | Mayurbhan] | Kaplipada Sukhuapatahill-48-20 935 1.89 0.764
434 | Mayurbhanj | Kaplipada Sukhuapatahill-48-20 936 0.1 0.04
435 | Mayurbhanj | Kaptipada Sukhuapatahill-48-20 937 45 1.821
436 | Mayurbhan| | Kaplipada Sukhuspatahill-48-20 938 0.38 0.153
437 | Mayurbhanj | Kaptipada Sukhuapatahiil-48-20 939 4.4 1.78
438 | Mayurbhanj | Kaptipada Sukhuapatahill-48-20 940 1.33 0.538
438 | Mayurbkian] | Kaptipada Sukhuapatahill-48-20 941 5.89 2.383
440 | Mayurbhanj | Kaptipada Sukhuapatahill-48-20 942 0.29 0.117
441 | Mayurbhanj | Kaptipada Sukhuapatahill-48-20 943 1.34 0.542
442 | Mayurbhanj | Kaplipada Sukhuapatahill-48-20 944 0.35 0.141
443 | Mayurbhanj | Kaptipada Sukhuapalahill-48-20 945 0.43 0.174
444 | Mayurbhanj | Kaptipada Sukhuapatahill-48-20 946 156 0.607
445 | Mayurbhanj | Kaplipada Sukhuapatahill-48-20 847 0.23 0,093
446 | Mayurbhanj | Kaptipada Sukhuapatahili-48-20 948 0.79 0.319
447 | Mayurbhan] | Kaptipada Sukhuapatahiil-4B8-20 949 0.88 0.36
448 | Mayurbhanj | Kaptipada Sukhuapatahill-48-20 850 5.2 2.104
449 | Mayurbhan| | Kaplipada Sukhuapatahill-48-20 854 0.36 0.145
450 | Mayurbhan| | Kaplipada Sukhuapatahill-48-20 g55 | 19.37 7.838
451 | Mayurbhanj | Kaptipada Sukhuapatahill-48-20 966 | 0.76 0.307
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452 | Mayurbhan| | Kaptipada Sukhuapalahill-48-20 957 0.86 0.348
453 | Mayurbhan| | Kaptipada Sukhuapatahill-48-20 a58 | 047 0.068
454 | Mayurbhanj | Kaptipada Sukhuapatahiil-48-20 959 0.23 0.093
455 | Mayurbhan| | Kaptipada Sukhuapatahill-48-20 960 216 0874
456 | Mayurbhanj | Kaptipada | Sukhuapatahill-48-20 861 | 0.68 0.275
457 | Mayurbhanj | Kaptipada Sukhuapatahill-48-20 862 1.47 0.594
458 | Mayurbhanj | Kaplipada Sukhuapatahili-48-20 963 0.89 0.36
459 | Mayurbhanj | Kaptipada Sukhuapatzahill-48-20 a64 37 1.487
460 | Mayurbhan] | Kaptipada Sukhuapatahill-48-20 985 0.53 0.214
461 | Mayurbhanj | Kaptipada Sukhuapatahill-48-20 866 6.556 265
462 | Mayurbhan) | Kaplipada Sukhuapatahill-48-20 867 1.49 0.602
463 | Mayurbhan] | Kaplipada Sukhuapatahill-48-20 a68 65.04 26.684
464 | Mayurbhan] | Kaptipada Sukhuapatahill-48-20 969 0.49 0.198
465 | Mayurbhan] | Kaptipada Sukhuapatahill-48-20 a70 | 0.37 0.149
466 | Mayurbhanj | Kaptipada Sukhuapatahill-48-20 a71 0.67 021
467 | Mayurbhanj | Kaptipada | Sukhuapatahill-48-20 o72 | 023 0.093
468 | Mayurbhan] | Kaptipada Sukhuapatahill-48-20 873 046 0.186
469 | Mayurbhanj | Kaptipada Sukhuapatahill-48-20 ara 0.3 0.121
470 | Mayurbhanj | Kaptipada Sukhuapatahil-48-20 ars | 033 0,133
471 | Mayurbhan]j | Kaptipada Sukhuapatahill-48-20 976 0.29 0417
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472 | Mayurbhanj | Kaptipada Sukhuapatahill-48-20 a77 2 0.808
473 | Mayurbhan| | Kaptipada Sukhuapatahill-48-20 978 0.67 0.271
474 | Mayurbhan | Kaptipada Sukhuapatahill-48-20 g7g 0.15 0.06
475 | Mayurbhanj | Kaptipada Sukhuapatahiil-48-20 980 1.08 0.437
478 | Mayurbhan| | Kaptipada Sukhuapatahill-48-20 981 0.18 0.072
477 | Mayurbhanj | Kaptipada Sukhuapatahill-48-20 982 0.27 0.108
478 | Mayurbhanj | Kaptipada Sukhuapatahill-48-20 983 0.71 0,287
478 | Mayurbhanj | Keptipada Sukhuapatahill-48.20 B4 0.34 0.137
480 | Mayurbhanj | Kaptipada Sukhuapatahill-48-20 885 0.15 0.06
481 | Mayurbhan) | Kaptipada Sukhuapatahill-48-20 086 0.88 0.356
482 | Mayurbhanj | Kaptipada Sukhuapatahill-48-20 g87 2.15 087
483 | Mayurbhanj | Kaplipada Sukhuapatahill-48-20 SBB 0.29 0117
484 | Mayurbhanj | Kaptipada Sukhuapatahill-48-20 g8g9 | 10.32 4176
485 | Mayurbhan| | Kaptipada Sukhuapatahill-48-20 g50 0.84 0.356
488 | Mayurbhan| | Kaptipada Sukhuapatahiil-48-20 991 1.06 0.428
487 | Mayurbhan| | Kaplipada Sukhuapatahill-48-20 992 521 2.108
488 | Mayurbhan| | Kaplipada Sukhuapatahili-18-20 093 1.23 0.497
489 | Mayurbhan| | Kaptipada Sukhuapatahil-48-20 894 0.28 0.113
490 | Mayurbhan| | Kaplipada Sukhuapatahill-48-20 995 0.29 0.117
481 | Mayurbhan| | Kaptipada Sukhuapatahill-48-20 Y96 0.19 0.076
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452 | Mayurbhanj | Kaptipada Sukhuapatahill-48-20 497 0.49 0.198
463 | Mayurbhan| | Kaptipada Sukhuapatahill-48-20 998 0.31 0.125
494 | Mayurbhanj | Kaplipada Sukhuapatahill-48-20 999 0.1 0.04
435 | Mayurbhanj | Kaptipada Sukhuapatahill-48-20 woo| 1875 | 7.587
496 | Mayurbhanj | Kaptipada Sukhuapatahill-48-20 1001 053 0214
447 | Mayurbhanj | Kaptipada Sukhuapalahill-48-20 1002 | 0OBb7 0.23
498 | Mayurbhan| | Kaplipada sukhuapatahill-46-20 1003 204 0.B25
499 | Mayurbhanj | Kaptipada Sukhuapatahill-48-20 1004 | Q24 0.087
500 | Mayurbhanj | Kaptipada Sukhuapatahill-48-20 1005 185 0.748
501 | Mayurbhan] | Kaptipada Sukhuapatahitl-48-20 1006 | 1.48 0.588
502 | Mayurbhanj Kaptipada Sukhuapatahill-48-20 1007 0.76 0.307
503 | Mayurbhan] | Kaplipada Sukhuapatahill-48-20 qo08 | 17281 | 69.833
504 | Mayurbhan| | Kaptipada Sukhuapatahill-48-21 1009 | 162.81 65.886
505 | Mayurbhan] | Kaptipada Sukhuapatahiil-48-21 1086 11.25 4.552
506 | Mayurbhan] | Kaptipada Sukhuapatahill-48-21 1134 3.56 1.44
507 | Mayurbhan] | Kaptipada Sukhuapatahill-48-21 1154 | 1094 4.427
508 | Mayurbhan| | Kaptipada Sukhuapatahill-48-21 1155 2.74 1.108
508 | Mayurbhanj | Kaplipada Sukhuapatahill-48-21 1156 | 2344 9.485
510 | Mayurbhan] | Kaptipada sukhuapatahill-48-23 1448 | 15893 644G
511 | Mayurbhanj | Kaptipada Sukhuapatahill-48-23 1489 | B2.18 33.257
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512 | Mayurbhan| | Kaptipada Sukhuapatahill-48-24 1506 | 1.94 0.785
913 | Mayurbhan| | Kaplipada Sukhuapatahill-48-24 1507 0.4 0.161
514 | Mayurbhan| | Kaptipada Sukhuapatahil-48-24 1506 | 0.34 0.137
515 | Mayurbhan) | Kaptipada Sukhuapatahili-48-24 1509 0.46 0.186
516 | Mayurbhanj | Kaptipada Sukhuapatahili-48-24 1510 1.84 D.744
517 | Mayurbhanj | Kaplipada Sukhuapatahill-48-24 1511 | 65625 | 265574
518 | Mayurbhanj | Kaptipada Sukhuapatahill-48-25 1702 3.86 1.562
5149 | Mayurbhanj | Kaptipada Sukhuapatahill-48-26 1723 | 0.5 0.06
520 | Mayurbhan| | Kaptipada Sukhuapatahill-48-25 1514 140.6 56.898
521 | Mayurbhanj | Kaplipada Sukhuapatahill-48-26 1681 | 20.21 8.219

Total for Kaptipada Tahasil 6164.38 | 2497.088

Total of Mayurbhanj District 6164.38 | 2497.088

Total Area of Similipal - Hadagarh — Kuldiha Conservation
Reserve T263.355 | 2841.363
Anngxure - ||
PROMINENT BOUNDARY POINTS OF
SIMILIPAL- HADGARH - KULDIHA CONSERVATION RESERVE WITH
CORRESPONDING BOUNDARY PILLARS
Fodsansss il Latitude Longitude mﬁ“::l‘:
1 e i BG" 23 26.709" E 1
: TR | wanees 3
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4 21°20'7800°N |  86' 24'27.150°E 2

a f;" i 85° 25' 52.399" E 70
5 i‘ﬂ 21'33.060° 86" 25' 56.200" E 105
6 f:'" e 86" 26' 9.600" E 112
7 il inot 86° 26 26.000" E 121
8 i e 86° 26' 20.600" E 128
g |E~u1. ERImID 86* 27" 1.000" E 148
10 ::* 22 0200 86° 27 9.800° E 176
11 i 86° 28' 9.700" E 201
12 21°23 6.0B0"N | 8628 54.400"E 222
13 el g 86° 2' 27 556" E 244
14 21°22'3010°N | 86" 27 49.480"E 263
5 it e 86° 26' 6.981" E 295
16 ::' i 86° 25' 56.430" E 305
i7 21°20'3350°N | 86" 25'21.790°E 310
18 21° 19" 49,958 BE" 25' 37.246" E 4220
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M
19 ol d 86° 24' 58.137" E 655
20 21°19°0480°N |  86°24'8.100°E 761
21 e 86° 23 23.420° E 827
22 Y 86" 29' 41.330" € 849
23 21°18'6.020°N | 86°23'5.450"E 915
24 21°18'4680°N | 86722 23.700" a78
25 o B6° 22 12.470" E 1022
26 f;i LSy B6° 21' 28.360" E 1072
27 i g 86" 21' 14,816 E 1090
28 f;' e 86° 20° 25.674" E 1116
29 f:' sl i 86" 16’ 45.609" 1123
30 f: AR 86° 17' 38.738°E 1147
31 R 86° 17 4.611"E 1155
Souniary ot | Lathude Longitude | g oreRerthe
32 21° 22" 29.796" 86° 16' 56.535° 1181
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~ M
21°22'40.504° 85" 16'52. 218" E 1163

13 <
21° 22 53.950° g6° 16 20.600" E 1175

. N
21° 2 DS540 86° 16 2.600" E 1176

35 N
IR AT 0N 86° 16' 8.200" 1178

16 -
21° 23 12.380° 86° 16' 64007 E 1185

37 s
21* 2318810 g6° 16" 13.400" E 1189

38 <
21" 23 40250 86° 16'41.900°E 1205

39 .
21 23 38570 g8 16 58.400" E 1245

40 N
41 et 86° 16' 52.200" E 1223

N
21° 23 15.470° 86" 16' 41.000" E 1233

42 M
Al 86° 16' 43.800" E 1237

43 .
44 213 RA 86° 17 43.200" E 1256

N
il el 86" 17" 35.700" E 1258

45 N
46 21* 22° 12.400" 66° 17 40.400" E 1260
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¢
a7 i i 86" 17 48.300" E 1261
48 2"2r2130°N |  86°18'1600°E 1267
43 f:' 2Eae 86" 18' 25.800" 1276
50 f;‘“ it 86" 18' 41.900° E 1288
51 i L B6° 18' 28.200" E 1306
52 f;" W JATY 86" 18" 10.700" E 1348
53 fq"o SR 86° 19’ 5.700" E 1378
54 91°21°0870°N |  B6°19'24.200"E 1307
55 fﬂ haoRTIY ag* 19’ 18.9007 E 1402
56 i:n LR 86° 19' 46.600° 1414
57 21°20'2440°N |  86°20'33.300°E 1459
58 f:" W 86° 21' 9.300" E 1476
59 21=20'3660°N | 86721 12800°E 1482
80 f:' BN 86° 20 42.200" € 1489
61 f;' ' A IR.B00 86" 21" 24.020" 1514
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B2 24¢ 19' 5.900" N Ag" 21' 53520°E 1530
63 f;' Azae 86" 23 19.374°E 1611
1 i: 19'34.785 86° 23' 25.708" E 1
Annexurs — (Il
COORDINATES OF THE BOUNDARY PILLARS OF SIMILIPAL- HADGARH -
KULDIHA CONSERVATION RESERVE
P'::“ Latitude Longitude F?:'I"t Latitude Longitude
1 2 3 4 5 6
21° 19' 34.785" | 86° 23' 25.709" 217 20" 1.561" | 86° 24" 45.286"
1 34
M E N E
21° 19" 36.260" | 86" 23 24.576" o1° 200 0.505° | BE® 24' 4B.034"
2 35
N E N E
21* 19' 39,300 | B6° 23’ 23.310" 217 19' 59.760" | 86" 24' 47.139"
3 36
N E M E
24* 19 36.974" | 86° 23' 26.300° o120 0,477 | 86° 24" 48.432°
4 < 7
N E N £
21* 19’ 40,570° | B6° 23" 30.170" 24° 20' 1.4468° | 86" 24' 50.081"
5 18
M E N E
21" 10" 43.200" | 86" 23' 36.580" o1% 20 2.047° | BE* 24 51.484"
B 29
N E N E
24* 19 44.150" | 86° 23' 37.803" o1° 20 2.151" | 86° 24' 53.134"
7 40
N E N E
21 19 44,251 | 86° 23 37.946" 21 20 5.688" | 86" 24'53.178"
8 41
M E N £
o |21 19 4a100" | 86723382517 | 42 | 21°20°6.05% B6° 24° 53.183°
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M E M E
o4% 10' 44 501" | B6* 23' 38.301" 24° 20/ 7.060" | 86° 24’ 53.147¢
10 43
N E N E
21" 19' 44,620" | 86" 23 468 484" 21° 20" 9.062" B6° 24' 53471"
1 44
N E N E
21° 19’ 45.725" | 86" 23 40.042 21" 30 B.920° | B6° 24' 52077
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Area | Area
5L Plot
No. District Tahasil Mouza Mo (in {in
Ac.) Ha.)
Kaithagaria-02-01 137 0.176 | 0.071
1 Balasore Khaira
Kaithagaria-02-01 138 | 0.190| 0.077
2 Balasora Khaira
Kaithagaria-02-01 139 | 0.049 ] 0.020
3 Balasora Khaira
Kaithagarla-02-01 143 | 0388 | 0.157
4 Balasore Khaira
Kaithagaria-02-01 146 | 0286 0.118
5 Balasore Khaira
Kaithagaria-02-01 147 | 04592 | 0199
G Balasore Khaira
Kaithaparia-02-01 148 | 0457 | 0.185
T Balasore Khaira
Kaithagaria-02-01 149 | 0.273| 0110
B Balasore Khaira
Kaithagara-02-01 150 | 0558 | 0.226
g Balasora Khaira
Kaithagaria-02-01 161 | 0.810| 0.328
10 Balasore Khaira
Kaithagaria-02-01 156 0.021 | 0.009
11 Balasore Khaira
Kaithagaria-02-01 256 0,398 | 0.161
12 Balasore Khaira
Kaithagaria-02-01 260 0457 | 0.185
13 Balasore Khaira
Kaithagaria-02-01 263 | 1.086 | 0444
14 Balasore Khaira
Kaithagaria-02-01 268 | 0.087 | 0.035
15 Balasore Khaira
Kaithagaria-02-01 267 | 0.012| 0.005
16 Balasore Khaira
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Kaithagaria-02-01 276 | 0602 | 0.244

17 Balasore Khaira
Kaithagaria-02-01 279 | 0434 0476
18 Balasore Khaira :
: Kaithagaria-02-01 281 | 0440 0.178

19 | Balasore Khaira
Kaithagaria-02-01 282 | 0.184| D074

20 Balasore Khaira
Kaithagaria-02-01 2B5 | 1.238 | 0.501

2 Balasore Khaira
Kaithagana-02-01 281 | 0128 | 0.052

22 Balasore Khaira
Kaithagana-02-01 294 | 0.081| 0.033

23 Balasore Khaira
Kaithagaria-02-01 295 | 0.212| 0.086

24 Balasore Khaira
Kaithagarna-02-01 297 | 0.140 | 0Q.087

25 Balasore Khaira
Kaithagana-02-01 298 | 0104 | 0.042

26 Balasore Khaira
Kaithagana-02-01 209 | 0.119| 0.048

27 Balasore Khaira
Kaithagana-02-01 300 | 0193 | 0078

28 Balasore Khaira
Kaithagana-02-01 302 0.083 | 0.033

29 Balasore Khaira
Kaithagaria-02-01 395 | 0.200]| 0.081

30 Balasore Khaira
Kaithagana-02-01 396 | 0272 0.110

31 Balasore Khaira
_ Kaithagana-02-01 2217 | 0588 | 0.238

32 Balasore Khaira
Kaithagaria-02-02 307 | 1.033| 0418

33 Balasore Khaira
Kaithagana-02-02 308 | 0.179| 0.072

34 Balasore Khaira
Keithagana-02-02 310 | 0.202 | 0.082

35 Balasore Khaira
Kaithagaria-02-02 311 | 0.755| 0.308

36 Balasore Khaira
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Kaithagaria-02-02 314 | 0788 | 0319
v a7 Balasore Khaira

Kaithagaria-02-02 317 | 0987 | 0399
38 Balasore Khaira

Kaithagaria-02-02 320 | 0.168| 0.068
39 Balasora Khaira

Kaithagaria-02-02 321 | 0445| 0.180
40 Balasore Khaira e

Kaithagarig-02-02 322 | 0260 0.105
41 Balasore Khaira

Kaithagana-02-02 323 | 1.512| 0812
42 Balasore Khaira

Kaithagaria-02-02 324 | 0301 0122
43 Balasore Khaira

Kaithagaria-02-02 3265 | 2412| 0976
44 Balasore Khaira

Kaithagaria-02-02 326 | 0.881| 0276
a5 Balasore Khaira

Kaithagaria-02-02 327 | 0507 | 0205
i Balasore Khaira

Kaithagarnia-02-02 328 | 0226 | 0.092
47 Balasore Khaira

Kaithagaria-02-02 328 | 057A| 0234
48 Balasore Khaira

Kaithagaria-02-02 330 | 0317 | 0128
49 Balasare Khaira

Kaithagaria-02-02 331 D392 0.158
B0 Balasore Khaira

Kaithagaria-02-02 332 | 0.174 | 0070
51 Balasore Khaira

Kaithagaria-02-02 333 | 1.209| 0.489
52 Balasore Khaira

Kaithagaria-02-02 334 | 0.347 | 0.140
53 Balasore Khaira

Kaithagaria-02-02 335 | 0483 | 0.196
54 Balasore Khaira

Kaithagaria-02-02 336 | 0399 | 0162
55 Balasore Khaira

Kaithagaria-02-02 337 | 0634 0256
56 Balasore Khaira
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Kaithagaria-02-02 338 | 0.117 ] 0.047
EF Balascra Khaira

Kaithagaria-02-02 339 | 0243 0.088
58 Balasora Khaira

Kaithagaria-02-02 340 0582 | 0236
54 Balasore Khaira

Kaithagaria-02-02 3 0.130 | 0052
60 Balasore Khalra

Kaithagaria-02-02 342 0.187 | 0076
B1 Balasore Khaira

Kaithagana-02-02 343 0,050 | D.0Z0
B2 Balasare Khaira

Kaithagaria-02-02 344 0089 | 0040
63 Balasore Khaira

Kaithagaria-02-02 345 00361 0014
64 Balasore Khaira

Kaithagana-02-02 346 D453 | 0.183
65 Balasora Khaira

Kaithagara-02-02 350 05692 | 0.23%
66 Balasore Khaira

Kaithagana-02-02 351 1.874 | 0.758
67 Balasore Khaira

Kaithagaria-02-02 g2 0302 | 0122
68 Balasore Khaira

Kaithagara-02-02 354 1354 | 0548
69 Balasora Khaira

Kaithagaria-02-02 355 | 0.552| 0223
70 Balasore Khaira

Kaithagaria-02-02 358 0.895 | 0.362
T Balasore Khalra

Kaithagaria-02-02 357 0.792 1 0320
72 Balasore Khaira

Kaithagaria-02-02 382 0.103 | 0.042
73 Balasare Khaira

Kaithagaria-02-02 363 0.308 0,125
74 Balasore Khaira

Kaithagana-02-02 364 0.133 | 0.054
75 Balasore Khalra

Kaithagaria-02-02 3685 | 0480 | 0.184
76 Balasore Khaira
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Kalthagaria-02-02 370 | 0.120| 0.048
T Balasore Khaira
. Kaithagaria-02-02 371 0.149 | 0.080
fa Balasore Khaira
Katthagana-02-02 378 | 0.374| 0.152
79 Balasore Khaira
Kaithagaria-02-02 380 | 0.0B2| 0.033
B0 Balasore Khaira
Kaithagana-02-02 381 0514 | 0.208
81 Balasore Khaira
Kaithagaria-02-02 352 0.060 | 0.024
Bz Balasore Khaira
Kaithagaria-02-02 383 0,106 | 0.043
B3 Balgsore Khaira
Kaithagaria-02-02 384 04281 0174
B4 Balasore Khairs
Kaithagana-02-02 385 | 0264 0107
B5 Balazora Khaira
Kaithagaria-02-02 386 | 0220 0.089
86 Balasore Khaira
Kaithagaria-02-02 389 0785 | 0.318
a7 Balasora ¥haira
Kaithagaria-02-02 380 0359 0.145
88 Balasore Khaira
_ Kaithagaria-02-02 382 0.767 | 0.310
89 Balasore Khaira
Kailhagaria-02-02 393 | 0.146| 0.059
a0 Balasora Khaira
Kaithagaria-02-02 400 0407 | 0.165
91 Balasors Khaira
Kaithagaria-02-02 401 | o040 0018
a2 Balasore Khaira
Kaithagaria-02-02 409 | 0162 | 0.066
a3 Balasore Khaira
Kaithagaria-02-02 410 0239 0.087
G4 Balasora Khaira
Kaithagaria-02-02 411 0326 0133
g5 Balasore Khaira
Kaithagara-02-02 412 0.202 | 0.082
dig Balazore Khaira
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Haithaga;ia-ﬂi-ﬂl 414 0.192 | 0.078
ar Balasore Khaira
Kaithagaria-02-02 415 0.748 | 0.303
o8 Balasore Khaira
Kaithagaria-02-02 A17 | 0534 | 0216
1] Balasoro Khaira
Kaithagaria-02-02 A1B | 0.34B | 0.141
100 Balasora Khaira
Kaithagana-02-02 419 | 0.080 | 0.036
109 Balasore Khaira
Kaithagara-02-02 420 | 0.264 | 0107
102 | Balasore Khaira
Kaithagara-02-02 422 0308 0.125
103 Balasore Khaira
Kaithagaria-02-02 425 | 06524 | D212
104 Balasore Khaira
Kaithagaria-02-02 427 | 0250 | 0.101
105| Balasore Khaira
Kaithagaria-02-02 428 0510 | 0.206
105 Balasore Khaira
Kaithagaria-02-02 429 0488 | 0.198
107 Balasore Khaira
: Kaithagaria-02-02 A30 | 0060 | 0.024
108 | Balasore Khaira
Kaithagana-02-02 432 | 0.7TB1| 0316
108 Balasare Khalra
Kaithagaria-02-02 433 | 0400 D.162
110 Balasore Khaira
Kaithagaria-02-02 436 | 0234 | 0.085
111 Balasore Khaira
Kaithagara-02-02 437 | 0208 | 0.120
112 Balasore Khaira
Kaithagaria-02-02 438 | 0.B30| 0.336
113 Balasore Khaira
Halthagaria-02-02 430 | 0.148 | 0.060
114 Balascre Khaira
Kailhagara-02-02 a4 0504 | 0.204
115 Balasore Khaira
Kaithagaria-02-02 442 | 0.255| 0103
118 Balazsore Khaira
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Kaithagaria-02-02 443 | 0.162 | 0.066
117 | Balasore Khaira
Kaithagaria-02-02 444 | 0318 | 0.129
118 | Balasore Khaira
Kaithagara-02-02 445 | 0.356| 0.144
119 Balasore Khaira
Kaithagaria-02-02 448 | 0427 | 0173
120 Balasore K.haira |
Kaithagaria-02-02 447 | 0.060 | 0.024
121 Balasore Khaims
Kaithagaria-02-02 448 | 0.110| 0045
122 Balasore Khaira
Kaithagaria-02-02 449 | 0034 0.074
123 Balasora Khaira
Kaithagana-02-02 450 | 0883 | 02357
124 Balascre Khaira
Kaithagara-02-02 471 | 00861 | 0025
125 Balasore Khaira
Kaithagaria-02-02 584 | 0.002| 0.004
126 Balasore Khaira
Kaithagaria-02-02 233 | 0581 | 0.239
127 Balasore Khaira
Kaithagaria-02-02 2235 | 06%2) 0.280
128 Balasore Khaira
Sarisuakapiljharibandhanata- 13 | 1129 0457
120 | Balasore Khaira 01-01
Sarisuakapiljharibandhanata- 16 0.300 | 0.121
130 | Balasore Khaira 01-01
Sarisuakapiljharibandhanata- | 263 | 0.004 | 0.002
131 Balasora Khaira 01-02
Sarisuakapilharibandhanata- | 270 | 0.328 | 0.133
132 Balasore Khaira 0102
Sarisuakapiljharibandhanata- | 272 | 0.034 | 0.014
133 Balasore Khaira 0102
Sarisuakapiljharibandhanata- { 273 | 0.084 | 0.038
134 Balasore Khaira 01-02
Sarisuakapiljharbandhanata- | 274 | 0394 | 0180
135 | Balasore Khaira 01-02
Sarisuakapiljharibandhanata- | 275 | 0174 | 0.070
136 Balasore Khaira
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Sarsuakapijharibandhanata- | 276 | 0231 | 0.093
137 | Balasore Khaira 01-02
Sarisuakapiljharibandhanata- | 277 | 0.013 | 0.005
138 | Balasore Khaira 01-02
Sarisuakapiljharibandhanata- | 278 | 0.131| 0053
139 | Balascre Khaira 01-02
Paikapara-224-00 2 0.582 024
140 | Balasore Oupada
Paikapara-224-00 & 0.125 | 0.051
141 Balasore QOupada
Paikapara-224-00 T 0.078 | 0.032
142 | Balasore Qupada
Faikapara-224-00 B 0.151 | 0.081
143 | Balasocre QOupada
Paikapara-224-00 ] 0.182 | 0.074
i44 | Balasore QOupada
Paikapara-224-00 10 0.142 | 0.058
145| Balasore Oupada
Paikapara-224-00 1" 0177 | 0.072
146 | Balasore Oupada
Paikapara-224-00 12 | 0.335| 0,136
147 | Balasome Oupada
Paikapara-224-00 13 0257 | 0.104
148 | Balasore Cupada
Paikapara-224-00 14 0.143 | 0.058
148 | Balasore Oupada
Paikapara-224-00 15 0.568 0.23
150 | Balasore Dupada
Paikapara-224-00 17 0485 | 021
151 | Balasore Oupada
Paikapara-224-00 18 0606 | 0.245
152 | Balasore Oupada
Pakapara-224-00 20 0.003 | 0.003
153 | Balasore Qupada
Paikapara-224-00 21 0.091 | 0.037
154 | Balasore Qupada
Paikapara-224-00 22 0.167 | 0.068
155 Balasore Oupada
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Paikapara-224-00 23 0.168 | 0.068
156 | Balasore Cupada

Paikapara-224-00 24 0.16 | 0.085
197 | Balasore Qupada "

Paikapara-224-00 25 053] 0.214
188 | Balasore Qupada e

Paikapara-224-00 26 | 0.388| 0158
159 | Balasore Oupada

Faikapara-224-00 0.108 | 0.044
160 | Balasore Qupada

Faikapara-224-00 29 | 0.043 | 0.017
161 | Balasore Oupada o

Palkapara-224-00 40 | 0059 | 0.024
162 | Balasore Cupada

Paikapara-224-00 41 | 0s505| 0205
163 Balasore Cupada

Paikapara-224-00 42 0.0o8 0.04
164 | Balasore Oupada

Paikaparg-224-00 43 | 0267 | 0.108
165 | Balasore Cupada

Paikapara-224-00 g 0058 | p.023
166 | Balasore Qupada

Paikapara-224-00 45 0.048 | 002
167 | Balasore Oupada

Paikapara-224-00 4fi 0.067 | 0.027
168 | Balasore Oupada

Paikapara-224-00 47 0.033 | 0.013
169 Batasore QOupada

Falkapara-224-00 48 0.083 | 0.034 |
170 | Balasore Qupada

Paikapara-224-00 45 0.081 | 0.033
171 Bslasore Qupeda

Paikapara-224-00 50 0.062 | 0.025
172 | Balasore Qupada

Paikapara-224-00 51 0.052 | 0.021
173 | Balasore Qupada

Faikapara-224-00 52 0.04 | 0016
174 | Balascre Qupada

Paikapara-224-00 53 L1968 | 0.079
1753 | Balasors Cupada
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Paikapara-224-00 54 048 | 0,198
176 Balasore Oupada

Pai ra-224 55 0327 132
177 | Balasore Oupada s - x

Palkapara-224-00 56 017 169
178 | Balasore Oupada e i

Paikapara-224-00 58 | 0.111] 0.045
179 | Balasore QOupada

FPaikapara-224-00 o9 012 0.
180 | Balasore Oupada o -

Paikapara-224-00 60 0.298 | 0.121
181 | Balasore Oupada o

Paikapara-224-00 61 0.095 0.04
182 Balasore Oupada

Paikapara-224-00 G2 0.124 0.05
183 | Balasore CQupada

Paikapara-224-00 63 0.1 0.04
184 | Balasore Cuipada

Paikapara-224-00 Gd 0076 | 0.031
185 Balasoro Oupada

Paikapara-224-00 65 0.043 | 0.018
186 | Balasore Oupada

Paikapara-224-00 0107 | D043
1687 | Balasore Oupada

Paikspara-224-00 0.186 | 0.075
188 Balasore Oupadsz

Paikapara-224-00 70 0303 | 0.123
189 | Balasore Oupada

Faikapara-224-00 73 0.13 | 0.053
180 | Balasore Cupada

Palkapara-224-00 74 0.048 | 0.018
191 Balasore Cupada

Falkapara-224-00 76 0.092 | 0.037
182 | Balasore Oupada

Paikapara-224-00 T8 0.207 | 0.084
183 | Balasore Oupads
o Paikapara-224-00 79 0.3 0121
194 Balasom Oupada

FPaikapara-224-00 a0 0.054 | D.022
195 | Balasore Qupada
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Paikapara-224-00 81 0.051 | 0021
196 | Balasore Qupada

Paikapara-224-00 g2 | 0.075| 003
167 Balasore Qupada

Paikapara-224-00 0.230 | 0.097
198 | DBalasore Oupada

Paikapara-224-00 01 0.04
188 Balasora Oupada

Paikapara-224-00 86 0.158 | 0.064
200 | Balasore Oupada

Paikapara-224-00 87 0.068| 0.027
201 Balasore Qupada

Paikapara-224-00 89 0412 | 0.167
202 Balascre Oupada

Paikapara-224-00 80 0.263 | 0.106
203 | Balasore Cupada

Paikapara-224-00 a1 0.071 | 0.028
204 Ratasore Cupada

Paikapara-224-00 92 0.353 | 0.143
205 | Balasore Cupada

Paikapara-224-00 a3 0.211| 0085
206 | Balasore Qupada

Paikapara-224-00 a4 065 | 0.263
207 Balasora Qupada

Palkapara-224-00 85 0,134 | 0.054
208 | Balasore Cupada

Palkapara-224-00 0e 0420 | 0.174
208 | Balasore Qupada

Paikapara-224-00 38 0188 | 0.076
210 Batasore Cupada

Paikapara-2e4-00 99 0.124 0.05
211 | Balasore Oupada

Paikapara-224-00 100 | 0058 | 0.024
212 | Balasore Oupada

Paikapara-224-00 101 | 0.094 | 0.038
213 Balasomna Oupada

Paikapare-224-00 102 | 0.205| 0.083
214 Balasore Cupada

Paikapara-224-00 103 | 0.193| 0.078
215 | Balasore Qupada

FE-WL-WLF-0011-2022/1/2023




B iy s

Palkapara-224-00 104 | 0171 | 0.068
216 | Balasore Oupada

Paikapara-224-00 105 | 0.033| 0.013
217 Balasore Cupada

Paikapara-224-00 106 | 0.086 | 0.035
218 | Balasore Cupada

Paikapara-224-00 107 | 0298 | 0.
219 | Balasore Cupada = i

Paikapara-224-00 108 | 0508 ( O
220 Balasore Qupada -

Paikapara-224-00 1 : ;
251 . o ikapara-22 08 | 0686 | 0.278

Paikapara-224-00 110 | 0.196 | 0.079
222 Balasore Cupada

Paika -224-00 1 :
223 | Balasore Oupada i A | e

Paikapara-224-00 112 | 0.187 | 0.076
224 | Balasore Oupada

Paikapara-224-00 113 | 0.038| D0.015
225 | Balasore Oupada

Paikapara-224-00 114 | 0312 ] 0.126
226 | Balasore Cupada G

Pailka -224.00 1" : .
e St ot para 5| 0063 0021

Paikapara-224-00 116 | 0.021 | 0.009
228 Balasore QOupada -

Paikapara-224-00 117 | 0.1 0.067
229 | Balasore Oupada - -

Paikapara-224-00 118 | 0.181 | 0.072
230 | Balasore Cupads

Paikapara-224-00 119 | 0.281| 0114
23 Balasore Cupada

Paikapara-224-00 120 | 0.082 | 0.037
232 | Balasore Oupada

Paika -224-00 124 !
233 Balasore Oupada e i B

Paikapara-224-00 122 | 0.083 | 0.037
234 | Balasore Oupada

Paikapara-224-00 123 | 0316 | 0128
235 | Balasore Cupada
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Paikapara-224-00 124 | 0031 | 0.012
236 | Balasore Oupada

Paikapara-224-00 125 | 0153 | 0.062
237 Balasore Oupada

Faikapara-224-00 126 | 0.675| 0273
238 | Balasore Oupada

Paikapara-224-00 127 | 0227 | 0.002
238 | Balazore Qupada

Paikapara-224-00 128 | 0.312| 01286
240 | Baiasore Oupada w

Paikepara-224-00 122 | 0119 | 0.048
241 | Balasore Oupada a

Faikapara-224-00 130 | 1244 | 0503
242 | Balasore Oupada

Palkapara-224-00 132 | 0517 | 0208
243 Balasore Qupada

Faikapara-224-00 133 | 0369 | 0.149
244 | Balasore QOupada

Paikapara-224-00 188 | 0.077| 0.0m
245 | Balasore Qupada

Paikapara-224-00 190 | 0.948| 0.388
246 | Balasore Qupada

Paikapara-224-00 196 | 1.205| 0488
247 | Balasore Oupada

Paikapara-224-00 198 | 0.355| 0.144
248 | Balasore Dupada

Paikapara-224-00 199 | 0434 | 0.176
249 | Balssore Oupada

Faikapara-224-00 200 | 0588 | 0238
250 | Balasore Qupada

Faikapara-224-00 201 | 0638 0.258
251 | Balasore Cupada

Paikapara-224-00 202 | 0244 | 0.089
252 | Balasore Oupada

Paikapara-224-00 203 | 0.088| 0.04
253 | Balasore Qupada

Faikapara-224-00 204 0.36| 0.148
254 | Balasore Oupada

Paikapara-224-00 205 | 0.061| 0025
255 | Balasore Qupada
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Paikapara-224-00 206 | 0212 | 0.086
256 | Balasore Qupada s

Paika -224-00 7| 01 0.
257 | Balasore Oupada goss i g i

Faikapara-224-00 0.5
258 | Paissomn Suseds pa 208 0.202

Paikapara-224-00 209 | D009 | 0.004
259 | Balasore Oupada e oA

Falkapara-224-00 210 | 0851 0344
260 | Balasore Cupada -

Paikapara-224-00 226 | 0209 0085
261 | Balasore Cupada e

Paikapara-224-00 228 | 0345 0.138
262 | Balasore Qupada

Paikapara-224-00 229 | 0.031| 0,013
263 | Balasore Cupada -

Paikapara-224-00 1224 | 0.075 0.03
264 | Balasore Qupada

Paikapara-224-00 1237 | 0.153| D.062
265 | Balasore Qupada

Paikapara-224-00 1238 | 0.063 | D025
266 | Balasore Oupada

Paikapara-224-00 1242 0118 | 0.048
267 | Balasore Oupada

Paikapara-224-00 1247 | 0117 | 0.047
268 Balasore Qupada

Paikapara-224-00 1255 | 0113 | 0.048
268 | Balasore Oupada

Faikapara-224-00 1280 | 0.181| 0.073
270 | Balasore Oupada

Paikapara-224-00 1281 | 0.095 | 0.039
271 Balasore Oupada

Pakapara-224-00 1282 | 0.233| 0.094
272 Balasore Oupads

Paikapara-224-00 1283 | 0063 | 0.025
273 | Balasore Qupada

Palkapara-224-00 1284 0.04 | 0.016
274 | Balasore Oupada

Paikapara-224-00 1337 | 0.133 | 0.054
275 | Balasore Oupada
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~1976 | Baiasors Siioh Eﬁ#-ﬂﬂf %?335 0.085 | 0039
e S — Palkapara-224-00 1340 | D.064 | 0.028
278 Mayurbhanj | Kaptipada Kathachus-26-01 605 | 1.264 | 0512
e Mayurbhanj | Kaptipada Kathachua-26-01 606 | 0.080 | 0.038
e Mayurbhanj | Kaptipada Kathachua-26-01 607 | 0.360 | 0.181
¥ Mayurbhanj | Kaptipada Kathachua-26-01 608 | 0.580| 0237
adid Mayurbhanj | Kaplipada Kathachua-26-01 609 | 1.201| 0488
B Mayurbhanj | Kaptipada Kathachua-26-01 610 | 0700 0288
= Mayurbhanj | Kaptipada Kathachua-26-01 811 | 0177 | 0072
it Mayurbhanj | Kaptipada Kathachua-26-01 612 | 0.200| 0.083
e Mayurbhanj | Kaptipada Kathachua-26-01 613 | 0550| 0.230
S Mayurbhanj | Kaplipada Kathachua-26-01 614 | 0320 0.136
>83 Mayurbhanj | Kaptipada Kathachua-26-01 B15 | 2500 | 1.044
1 Mayurbhanj | Kaptipada Kathachua-26-01 620 | 0,099 0.040
- Mayurbhan] | Kaptipada Kathachua-26-01 621 | 0.100| 0.084
" Mayurbhan] | Kaptipada Kathachua-26-01 624 | 0.00%| 0.002
sqy | Mavurbhan) | Kaptipada Kathachua-26-01 642 | 0.355| 0.144
o Mayurbhanj | Kaptipada Kathachua-26-01 643 | 0.380| 0.154
A Mayurbhanj | Kaptipada Kathachua-26-01 1406 | 0579 | 0234
sqs | Mayubhanj | Kaptipada Kathachua-26-01 1407 | 0667 | 0.270

FE-WL-WLF-0011-20221M/2023




_ - b3 -

p P Mayurbhanj | Kaplipada Kathachua-26-01 1411 | 0.650 | 0.263
e Mayurbhanj | Kaptipada Kathachua-26-01 1412 | Q.178| 0072
i Mayurbhanj | Kaptipada Kathachua-26-01 1420 | 0010 | 0.004
sb Mayurbhanj | Kaptipada Kathachua-26-01 1421 | 0220 | 0.087
3D Mayurbhan) | Kaptipads Kathachua-26-01 1422 | 0.180| 0.080
S04 Mayurbhanj | Kaptipada Kathachua-26-01 1425 | 0.022| 0.009
300 Mayurbhanj | Kaptipada Kathachua-26-01 1427 | 0250 | 0.103
i Mayurbhanj | Kaptipada Kathachua-26-01 1428 | 0491| 0.199
304 Mayurbhanj | Kaptipada Kathachua-26-01 1432 | 0190 | 0.081
ok Mayurbhanj | Kaptipada Kathachua-26-01 1433 | 0075 0.031
aa Mayurbhanj | Kaptipada Kathachua-26-01 1436 | 0300 024
o Mayurbhanj | Kaptipada Kathachua-26-01 1437 | 0.012| 0.005
s Mayurbhanj | Kaptipada Kathachua-26-01 1439 | 0.020 | 0.008
S Mayurbhanj | Kaptipada Kathachua-26-01 1440 | 0090 | 0.041
a Mayurbhanj | Kaptipada Kathachua-26-01 1444 | 0094 | o038
s Mayurbhanj | Kaptipada Kathachua-26-01 1445 | 0030 | 0012
s Mayurbhanj | Kaptipada Kathachua-26-01 1446 | 0122 | 0.050
S Mayurbhanj | Kaptipada Kathachua-26-01 1447 | 0.017| 0.007
e Mayurbhanj | Kaptipada Kathachua-26-01 14501 0317 | 0128
ok Mayurbhanj | Kaptipada Kathachua-26-01 1451 | 0.040 | 0.020
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b Mayurbhan| | Kaplipada Kathachua-26-01 1452 | 0.084 | 0.038
aeh Mayurbhan] | Kaplipada Kathachua-26-01 1453 | 0088 | 0.036
it Mayurbhanj | Kaptipada Kathachua-26-01 1454 | 0020| 001
3 Mayurbhanj | Kaptipada Kathachua-26-01 1455 | 0.070| 0032
250 Mayurbhan| Kaptipada Kathachus-26-01 1456 | 0.164 | 0.066
i Mayurbhan| | Kaptipada Kathachua-26-01 1457 | 0.175| 0.0M
4an Mayurbhan| Kaptipada Kathachua-26-01 1458 | 0.083 | 0.034
i Mayurbhan Kaplipada Kathachua-26-01 1461 | 0099 0040
o~ Mayurbhan | Haptipada Kathachua-26-01 1462 | 0.330| 0.134
— Mayurbhan Kaptipada Kathachua-26-01 1463 | 0479 | 0.072
i Mayurbhan) | Kaptipada Kathachua-26-01 1464 | 0058 | 0.023
i Mayurbhan) | Kaptipada Kathachua-26-01 1465 | 0722 | 02282
. Mayurbhanj | Kaptipada Kathachua-26-01 1466 | 0.390| 0.160
e Mayurbhanj | Kaptipada Kathachua-26-01 1467 | 0.449 | 0182
a4 Mayurbhan| | Kaplipada Kathachua-26-01 1472 | 0.202 | 0.082
i Mayurbhanj | Kaplipada Kathachua-26-01 1473 | 0.115| 0.046
o5 Mayurbhan| | Kaptipada Kathachua-26-01 1474 | 0026 | 0.010
a4 Mayurbhanj | Kaptipada Kathachua-26-01 1475| 0.110| 0.045
s Mayurbhanj | Kaplipada Kathachua-26-01 1476 | 0.100| 0.048
i Mayurbhanj | Kaptipada Kathachua-26-01 1477 | 0717 | 0280
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. e Mayurbhan] | Kaptipada Kathachua-26-01 1479 | 0.185| 0.075
%47 Mayurbhanj | Kaplipada Kathachua-26-01 1480 | 0500 | 0.202
G Mayurbhanj | Kaptipada Kathachua-26-01 1481 | 0017 | 0.007
i Mayurbhanj | Kaptipada Kathachua-26-01 1482 | 0028 | 0.0M1
- Mayurbhanj | Kaptipada Kathachua-26-01 1483 | 0688 | 0278
s Mayurbhanj | Kaplipada Kathachua-26-01 1503 | 0.313| 0127
e Mayurbhan| | Kaplipada Kathachua-26-01 1504 | 1.380 | 0.585
S Mayurbhan| | Kaptipada Kathachua-26-01 15121 0,218 | 0.088
b Mayurbhan) | Kaptipada Kathachua-26-01 1792 | 0489 | 0202
S Mayurbhanj Kaptipada Kathachua-26-02 4470 | 0810 | 0341
i Mayurbhanj | Kaptipada Kathachua-26-02 1471 | 1.780| 0.745
347 Mayurbhanj | Kaptipada Kathachua-26-02 1487 | 0.101 | 0.041
adt Mayurbhan] Kaplipada Kathachua-26-02 1488 | 0.088 | 0.036
n Mayurbhanj Kaplipada Kathachua-26-02 1489 | 0.852| 0.345
* Mayurbhan| | Kaptipada Kathachua-26-02 1490 | 0497 | 0.201
4 tayurbhan) Kaptipada Kathachua-26-02 1491 | 0.046| 0.019
o Mayurbhanj | Kaptipada Kathachua-26-02 1492 | 0,059 | 0.024
483 Mayurbhan] | Kaplipada Kathachua-26-02 1403 | 0.015]| D.006
e Mayurbhan| | Kaplipada Xathachua-26-02 1494 | 1.150| 0475
in Mayurbhanj | Kaplipada Kathachua-26-02 1485 | 0270| 0408
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B Mayurbhanj | Kaptipada Kathachua-26-02 1496 | 0407 | 0.165
%57 Mayurbhanj Kaptipada Kathachua-26-02 1487 | 0890 | 0360
5 Mayurbhanj Kaplipada Kathachua-26-02 1500 | 0.880 | 0356
259 Mayurbhan] Kaplipada Kathachua-26-02 1501 | ©0.380| 0.158
380 Mayurbhanj | Kaptipada Kathachua-26-02 1502 | 0130 0.054
354 Mayurbhanj | Kaptipada Kathachua-2§-02 1515 | 0,090 | 0042
o Mayurbhanj | Kaptipada Kathachua-26-02 1516 | 0.080| 0037
363 Mayurbtan Kaplipada Kathachua-26-02 1517 | 0.144 | 0.058
st Mayurbhan| | Kaptipada Kathachua-26-02 1518 | 0971 0.383
= Mayurbhanj | Kaptipada Kathachua-26-02 1519 | 0925| 0374
- Mayurbhan) Kaplipada Kathachua-26-02 1520 | 0551 | 0.223
i Mayurbhanj | Kaplipada Kathachua-26-02 1522 | 0.113| 0046
i Mayurbhan] | Kaptipada Kathachua-26-02 1523 | 0932| 03717
- WMayurbhan| | Kaptipada Kathachua-26-02 1524 | 0640 0289
- Mayurbhanj | Kaptipada Kathachua-26-02 1525 | 0084 | 0034
—3?1 Mayurbhanj | Kaptipada Kathachua-26-02 1520 | 0.380| 0217
- Mayurbhanj | Kaptipada Kathachua-26-02 1532 | 0.110] 0053
s Mayurbhanj | Kaplipada Kathachua-26-02 1533 | 0467 | 0.189
- Mayurbhanj | Kaptipada Kalhachua-26-02 1534 | 0.620| 0251
- Mayurbhan) Kaptipada Kathachua-26-02 1539 | 0.090| 0037
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A Mayurbhanj | Kaptipada ~Kathachua-26-02 1540 | 0528 | 0214
e Mayurbhanj | Kaptipada Kathachua-26-02 1542 | 0.160 | 0.085
2 Mayurbhan| | Kaptipada Kathachua-26-02 1543 | 0.057 | 0.023
o Mayurbhanj | Kaptipada Kathachua-26-02 1544 | 0.160 | 0.070
== Mayurbhanj | Kaptipada Kathachua-26-02 1545 | 0.646| 0.262
s Mayurbhan | Kaptipada Kalhachua-26-02 1546 | 0690 | 0268
- Mayurbhanj | Kaplipada Kathachua-26-02 1548 | 0320| 0129
-~ Mayurbhanj | Kaplipada Kathachua-26-02 1549 | 0.350 | 0.151
- Mayurbhanj | Kaptipada Kathachua-26-02 1550 | 0657 | 0.225
an Mayurbhan) | Kaptipada Kathachua-26-02 4551 | 0.321| 0.130
> Mayurbhanj | Kaptipada Kathachua-26-02 1562 | 0.258| 0.105
- Mayurbhanj | Kaptipada Kathachua-26-02 1553 | 0.140| 0.058
il Mayurbhanj | Kaptipada Kathachua-26-02 1564 | 0.054 | 0.022
o Mayurbhan] Kaptipada Kathachua-26-02 1565 | 0.051 | 0.021
- Mayurbhanj | Kaptipada Kathachua-28-02 1556 | 0632 0256
. Mayurbhan| Kaptipada Kathachua-26-02 1557 | 0473 | 0,81
= Mayurbhanj | Kaplipada Kathachua-26-02 1558 | 1.222| 0485
i Mayurbhan] | Kaptipada Kathachua-26-02 1558 | 0.032 | 0013
24 Mayurbhanj Kaptipada Kathachua-26-02 1661 | 0.100 | 0.041
i Mayurbhan] | Keptipada Kathachus-26-02 1562 | 0.080| 0030
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28 Mayurbhanj Kaplipada Kathachua-26-02 1563 | 0.048| 0.020
g Mayurbhanj | Kaptipada Kathachua-26-02 1564 | 0012 | 0.005
= Mayurbhan) | Kaptipada Kathachua-26-02 1565 | 0.206| 0.083
i Mayurbhanj | Kaptipada Kathachua-26-02 1566 | 0.131| 0.053
s Mayurbhan Kaptipada Kathachua-26-02 1587 | 0288 | 0117
P Mayurbhanj Kaplipada Kathachua-26-02 1568 | 0.020| 0.010
g Mayurbhanj | Kaptipada Kathachua-26-02 1569 | 0.050| 0.02%
e Mayurbhanj | Kaptipada Kathachua-26-02 1570 | 0.065| 0.026
o Mayurbhanj | Kaptipada Kathachua-26-02 1573 | 0.024| 0.010
405 Mayurbhanj | Kaplipada Kathachua-26-02 1574 | 0.120| 0.048
- Mayurbhan] | Kaplipada Kathachua-26-02 1575 | 0.059| 0.024
o Mayurbhanj | Kaptipada Kathathua-26-02 1578 | 0.132| 0.053
408 Mayurbhan Kaplipada Kathachua-26-02 1579 | 0.106| 0.043
P Mayurbhan] Kaplipada Kathachua-26-02 1580 | 0.680| 0.287
e Mayurbhanj Kaplipads Kathachua-26-02 1581 | 0,144 | 0.058
Ay Mayurbhanj | Kaptipada Kathachua-26-02 1582 | 1680 | 0.701
P Mayurphanj | Kaptipada Kathachua-26-02 1583 | 07989 0323
o Mayurbhanj | Kaptipada Kathachua-26-02 1584 | 0.205| 0083
. Mayurbhanj Kaptipada Kathachua-26-02 1586 | 0.740| 0.320
= Mayurbhanj Kaplipada Kalhachua-26-02 1586 | 0953 | 0388
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i rm Mayurbhanj | Kaplipada Kathachua-26-02 1587 | 0274 | 0N
s Mayurphanj | Kaplipada Kathachua-26-02 1588 | 0630 0270
8 Mayurbhan| | Kaptipada Kathachua-26-02 1580 | 0.315| 0127
i Mayurbhanj | Kaptipada Kathachua-26-02 1590 | 0.795| 0.322
- Mayurbharj | Kaptipada Kathachua-26-02 1501 | 2800 1.168
4 Mayurbhanj | Kaptipada Kathachua-26-02 1504 | 0.077| 0.0
s Mayurbhan] Kaptipada Kathachua-26-02 1505 | 0.060 | 0.026
423 Mayurbhan Kaptipada Kathachua-26-02 1506 | 0.027 | 0.011
» Mayurbhan) | Kaplipada Kathachua-26-02 1597 | 0.040| 0016
i Mayurbhanj Kaptipada Kathachua-26-02 1508 | 0084 | 0034
408 Mayurbhan| | Kaptipada Kathachua-26-02 1500 | 0.104 | 0.042
e Mayurbhan| Kaptipada Kathachua=-26-02 1600 | 0.080 | 0.024
458 Mayurbhan] Kaptipada Kathachua-26-02 1601 | 0.240 | 0.087
e Mayurbhanj | Kaptipada Kathachua-26-02 1602 1583| 0632
20 Mayurbhanj Kaptipada Kathachua-26-02 1603 | 0.024 | 0.010
a4 Mayurbhanj | Kaptipada Kathachua-26-02 1604 | 0.069 | 0.028
o Mayurbhan] | Kaptipada Kathachua-26-02 1605 | 0.094 | 0.038
433 Mayurbhan] Kaptipada Kathachus-26-02 1606 | 0.220| 0.085
i Mayurbhanj | Kaptipada Kathachua-26-02 1607 | 2.180| 0.896
e WMayurbharj | Kaplipada Kathachua-26-02 1608 | 1.830| 08695
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|| Mayurbhan| Kaplipada Kathachua-26-02 1809 | 1.039| 0.785
436
et Mayurbhanj | Kaptipada Kathachua-26-02 1640 | 0780 | 0.338
- Mayurbhanj | Kaplipada Kathachua-26-02 1811 | 0856 | 0.387
s Mayurbhan Kaplipada Kathachua-26-02 1812 | 0750 0307
wid Mayurphan| | Kaptipada Kathachua-26-02 1613 | 0390 0.159
e Mayurbhanj | Kaptipada Kathachua-26-02 1614 | 0160 | 0.088

:42 Mayurbhan) | Kaptipada Kathachua-26-02 6151 0273| 0111
3in Mayurbhanj | Kaptipada Kathachua-26-02 1616 | 0040 | 0.017
il Mayurbhan| | Kaptipada Kalhachua-26-02 1617 | 0.037| 0015
- Mayurbhanj Kaptipada Kathachua-26-02 1618 | 0,009 | 0.040
e, Mayurbhanj | Kaptipada Kathachua-26-02 1619 | 0.820| D.388
it Mayurbhanj Kaptipada Kathachua-26-02 1620 | 0.727 | 0.284
P Mayurbhan] | Kaptipada Kalhachua-26-02 1621| 0.300| 0.125
e Mayurbhan] | Kaptipada Kathachua-26-02 16221 0046 | 0019
i Mayurbhan] Kaptipada Kathachua-26-02 1623 | 0010 | 0.004
454 tayurbhanj Kaptipada Kathachua-26-02 1624 | 0.197 | 0.080
ks Mayurbhanj Kaptipada Kathachua-26-02 1625 | 0.260| 0.106
i Mayurbhanj | Kaptipada Kathachua-26-02 1626 | 0.226| 0.09
d54 Mayurbhanj | HKaptipada Kathachua-26-02 1627 | 0280 0113
s Mayurbhanj Kaplipada Kathachua-26-02 1628 | 0.529| 02
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i Mayurbhanj | Kaplipada Kathachua-26-02 1620 | 0030 0012
4
pecy Mayurbhanj | Kaplipada Kathachua-26-02 1630 | 0.129| 0.052
- Mayurbhan| | Kaplipada Kathachua-26-02 1831 | 0197 | 0.080
o Mayurbhanj | Kaptipada Kathachua-26-02 1632 | 0068 | 0.027
P Mayurbhanj | Kaptipada Kathachua-26-02 1633 | 0822 | 0373
461 Mayurbhanj | Kaptipada Kathachua-26-02 1634 | 0,129 | 0.052
= Mayurbhanj | Kaptipada Kathachua-26-02 1635 | 1.080| 0436
= Mayurbhan] | Kaptipada Kathachua-26-02 1636 | 0.193 | 0.078
i Mayurbhanj | Kaptipada Kathachua-26-02 1637 | 1.050| 0.425
a85 Mayurbhanj | Kaptipada Kathachua-26-02 1638 | 0.059 | 0.024
i Mayurbhan] | Kaplipada Kathachua-26-02 1639 | 1.130 | D464
o Mayurbhan] Kaptipada Kathachua-26-02 1640 | 0.044 | 0.018
A Mayurbhanj | Kaptipada Kathachua-26-02 1641 | 1.021] 0413
- Mayurbhan| | Kaptipada Kathachua-26-02 1642 | 0.216| 0.087
o Mayurbhanj | Kaptipada Kathachua-26-02 1643 | 0.161 | 0.065
e Mayurbhanj | Kaptipada Kathachua-26-02 1644 | 0570 | 0.231
472 Mayurbhanj | Kaptipada Kathachua-26-02 1645 | 0376 | 0152
s Mayurbhanj | Kaptipada Kathachua-26-02 1646 | 0546 | 0.221
4 Mayurbhanj | Kaptipada Kathachua-26-02 1648 | 0.740| 0.301
] - Mayurbhan| | Kaplipada Kathachua-26-02 1649 | 0.014 | 0.006
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B Mayurbhan| | Kaptipada Kathachua-26-02 1850 | 0.030| 0.012
. Mayurbhanj | Kaptipada Kathachua-26-02 1651 | 0030| 0.014
i Mayurbhanj | Kaptipada Kathachua-26-02 1652 | 0.012] 0005
. Mayurbhanj | Kaplipada Kathachua-26-02 1853 | 0.118| 0,048
s Mayurbhanj | Kaplipada Kathachua-26-02 1854 | 0.720 | 0296
o Mayurbharj | Kaptipada Kathachua-26-02 1655 | 0.362| 0.147
i Mayurbhanj | Kaptipada Kathachua-26-02 1656 | 2130 | 0.874
s Mayurbhanj | Kaptipada Kathachua-26-02 1657 | 0485 | 0.196
o Mayurbhan] | Kaptipada Kathachua-26-02 1658 | 0.034| 0014
e Mayurbhanj | Kaptipada Kathachua-26-02 1659 | 0.096| 0.038
kil Mayurbhan| | Kaptipada Kathachus-26-02 1660 | 2269 | 0918
- Mayurbhan | Kaplipada Kathachua-26-02 1661 | 0.180 | 0.065
285 Mayurbhan| | Kaptipada Kathachua-26-02 1662 | 0.716 | 0.290
— Mayurbhanj | Kaptipada Kathachua-26-02 1663 | 0460 | 0.194
s Mayurbharj | Kaptipada Kathachua-26-02 1664 | 0.610 | 0.283
- Mayurbhanj | Kaptipada Kathachua-"26-02 1665 | 3400| 1.382
o Mayurbhanj | Haptipada Kathachua-26-02 1666 | 0257 | 0.104
- Mayurbhan] | Kaptipada Kathachua-26-02 1667 | 1.040 | 0.421
& Mayurbhanj | Kaplipada Kathachua-26-02 1668 | 1.560 | 0.631
acis Mayurbhan| | Kaplipada Kathachua-26-02 1871 | 0475 | 0.071
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iz Mayurbhanj | Kaptipada Kathachua-26-02 1672 | 0.208 | 0O.084
o Mayurbhanj | Kaplipada Kathachua-26-02 1673 | 0266 | 0.107
pre Mayurbhanj | Kaptipada Kathachua-26-02 1674 | 0346 | 0.140
4o Mayurbhanj | Kaptipada Kathachua-26-02 1675 | 3880 | 1.660
o Mayurbhan| | Kaptipada Kathachua-26-02 1676 | 0.719 | 0.201
it Mayurbhanj | Kaplipada Kathachua-26-02 1677 | 0.219| 0D.089
- Mayurbhanj | Kaptipada Kathachua-26-02 1678 | 0573 | 0232
o Mayurbhan] | Kaptipada Kathachua-26-02 1678 | 0450 | 0202
oL Mayurbhanj | Kaptipada Kathachus-26-02 1680 | 0.073| 0.028
el Mayurbhanj | Kaptipada Kathachua-26-02 1681 | 0.250 | 0.122
i Mayurbhanj | Kaptipada Kathachua-26-02 1682 | 0.047 | 0018
i Mayurbhanj | Kaptipada Kathachua-26-02 1683 | 0280 | 0.124
i Mayurbhanj | Kaptipada Kathachua-26-02 1684 | D268 | 0109
i Mayurbhanj | Kaptipada Kathachua-26-02 1687 | 0.125| 0.050
. Mayurbhanj | Kaptipada Kathachua-26-02 1689 | 2.760 | 1.155
¥4 Mayurbhan] | Kaplipada Kathachua-26-02 1690 | 0.772| 0.312
K Mayurbhanj | Kaplipada Kathachua-26-02 1691 | 1.480| 0.624
543 Mayurbhanf | Kaptipada Kathachua-26-02 1692 | 0489 | 0.198
- Mayurbhen] | Kaptipada Kathachua-26-02 1693 | 0180 | 0073
e Mayurbhanj | Kaptipada Kathachua-26-02 1604 | 1.305| 0.528
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i_m Mayurbhanj | Kaptipada Kathachua-26-02 1695 ] 0203 | 0.082
&4t Mayurbhan] Kaptipada Xathachua-26-02 1686 | 1.137| 0460
ath Mayurbhanj | Kaplipada Kathachua-26-02 1697 | 2.996| 1212
A Mayurbhanj | Kaptipada Kathachua-26-02 1696 | 0223 | 0.090
o Mayurbhanj | Kaptipada Kalhachua-26-02 1690 | 0325 0.3
B Mayurbhan] Kaptipada Kathachua-26-02 1700 | 02688 | O/108
gis Mayurbhan| | Kaptipada Kathachua-26-02 1704 | 0,650 | 0233
o Mayurbhanj | Kaptipada Kathachua-26-02 1702 | 0.953 | 0386
B Mayurbhan] | Kaplipada Kathachua-26-02 1703 | 1.200| 0.489
o Mayurthanj | Kaptipada Kathachua-26-02 1704 | 4450| 1.835
- Mayurbhanj | Kaptipada Kathachua-26-02 1705 | 0640 | 0270
00 Mayurbhanj | Kaptipada Kathachua-26-02 1706 | 0503 0208
- Mayurbhan| Kaptipada Kathachus-26-02 1707 | 0.045| 0.018
s Mayurbhanj | Kaptipada Kathachua-26-02 1708 | 1.650| 0.669
sl Mayurbhan| | Kaptipada Kalhachua-26-02 1709 | 0.195| 0.079
i Mayurbhanj | Kaptipada Kathachua-26-02 1710 | 0477 | 0072
- Mayurbhanj | Kaptipada Kathachua-26-02 1711 | 0.069| 0028
ik Mayurbhanj | Kaptipada Kathachua-26-02 1714 | 0594 | 0240
- Mayurbhan| | Kaptipads Kathachua-26-02 1715| 0,200 ( 0.083
e Mayurbhanj | Kaptipada Kathachua-26-02 1716 | 0522| 021
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_l_mﬁ Mayurbhanj | Kaptipada Kathachua-26-02 1717 | 0026 0011
- Mayurbhanj | Kaptipada Kathachua-26-02 17181 008D | 0023
aa Mayurbhanj | Kaplipada Kathachua-26-02 1719 | 0.172| 0.069
8 Mayurbhanj | Kaptipada Kathachua-26-02 1720 | 0178 | 0.073
g Mayurbhan) | Kaplipada Kathachua-26-02 1721 | 0080 | 0.021
= Mayurbhanj | Kaptipada Kathachua-26-02 1722 | 1460 0514
540 Mayurbhanj | Kaplipada Kathachua-26-02 1723 | 0.126| 0.051
ot Mayurbhani | Kasptipada Kathachua-26-02 1724 | 0083 | o0.0z2
ke Mayurbhanj | Kaptipada Kathachua-26-02 1725 | 0.067 | 0.027
aas Mayurbhan] | Kaptipada Kathachua-26-02 1726 | 0.166 | 0.067
o Mayurbhanj | Kaptipada Kathachuse-26-02 1727 | 0.080 | 0.037
ks Mayurbhanj | Kaptipada Kathachua-26-02 1728 | 0043 | 0077
- Mayurbhanj | Kaptipada Kathachua-26-02 1728 | 0.143| 0.058
s Mayurbhanj | Kaptipada Kathachua-26-02 1730 | o780 0.318
- Mayurbhanj | Kaptipada Kathachua-26-02 17231 | 0265| 0.107
= Mayurbhanj | Kaptipada Kathachua-26-02 1732 | 0.030| 0.013
o Mayurbhanj | Kaptipada Kathachua-26-02 1723 | 0.340| 0.138
i Mayurbhanj | Kaptipada Kathachua-26-02 1734 | 0.230| 0.086
" Mayurbhanj | HKaptipada Kathachua-26-02 1735| 0.760| 0.309
s Mayurbhanj | Kaptipada Kathachua-26-02 1736 | 0930 | 0.394
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- Mayurbhanj | Kaptipada Kathachua-26-02 1737 | 0230| o003
- Mayurbhanj | Kapiipada Kathachua-26-02 1738 | 0230| 0093
- Mayurbhanj | Kaptipada Kathachua-26-02 1739 | 0.102| 0.041
s Mayurbhanj | Kaplipada Kathachua-28-02 1740 | 0.180| 0.073
o Mayurbhanj | Kaptipada Kathachua-26-02 1741 | 0353| 0.143
i Mayurbhanj | Kaptipada Kathachua-26-02 1742 | 0078 | 0.031
s Mayurbhanj | Kaptipada Kathachua-26-02 1743 | 0450 | 0187
s Mayurbhanj | Kaplipada Kathachua-26-02 1744 | 0047 | 0019
e Mayurbhanj | Kaptipada Kathachua-26-02 1745 | 0.026| 0.010
. Mayurbhan] | Kaptipada Kathachua-26-02 1746 | 0.100| 0.040
G Mayurbhan] | Kaptipada Kathachua-26-02 1747 | 0.104 | 0.042
- Mayurbhanj | Kaptipada Kathachua-26-02 1754 | 0530 | 0.216
i Mayurbhanj | Kaptipada Kathachua-26-02 1755 | 0.044 | 0070
_ Mayurbhanj | Kaptipada Kathachua-26-02 1756 | 0.068 | 0.028
Sl Mayurbhanj | Kaptipada " Kathachua-26-02 1757 | 0.410| 0.166
Le Mayurbhan] | Kaptipada Kathachua-26-02 1758 | 0066 | 0.027
- Mayurbhan] | Kaptipada Kathachua-26-02 1763 | 2170 0911

;3 Mayurbhan| | Kaptipada Kathachua-26-02 1784 | 0.190| 0.085
i Mayurbhanj | Kaplipada Kathachua-26-02 1765 | 0.021 | 0.008
sl Mayurbhanj | Kaptipada Kathachua-26-02 1766 | 0.018| 0.008
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- Mayurbhanj | Kaptipada Kathachua-26-02 1767 | 0.032 | 0,013
<13 Mayurbhan| | Kaplipada Kathachua-26-02 1768 | 0318 | 0129
s78 Mayurbhanj | Kaplipada Kathachua-26-02 1768 | 2740 | 1.166
- Mayurbhan) | Kaptipada Kathachua-26-02 1770 | 0840 | 0.347
it Mayurbhan] | Kaptipada Kathachua-26-02 1771 0.181]| 0.073
- Mayurbhan| | Kaplipada Kathachua-26-02 1772 | 0121 | 0.049
s Mayurbhanj | Kaptipada Kathachua-26-02 1773 | 4860 | 2.074
sa8 Mayurbhanj | Kaptipada Kathachua-26-02 1774 | 0264 | 0.107
e Mayurbhan) | Kaplipada Kathachua-26-02 1775 0D283] 0115
- Mayurbhanj | Kaptipada Kathachua-26-02 1776 | 3.904 | 1.580
i Mayurbhan| | Kaptipada Kathachua-26-02 1777 | 0262 | 0.108
" Mayurbhanj | Kaptipada Kathachua-26-02 1778 | 0.340| 0145
588 Mayurbhanj | Kaplipada Kathachua-26-02 1781 | 0.630| 0255
- Mayurbhanj | Kaplipada Kathachua-26-02 1782 | o081 | 0397
e Mayurbhanj | Kaptipada Kathachua-26-02 1783 | 4750 | 1.840
st Mayurbhan| | Kaptipada Kathachua-26-02 1787 | 0.060 | 0.028

Mayurbhan| | Kaptipada Kathachua-26-02 1763 | 0.081 | 0.033
582
e Mayurbhanj | Kaptipada Kathachua-26-02 1802 | 0.893 | 0.3862
Mayurbhan | Kaptipada Kalhachua-26-02 1803 | 0.074 | 0.006
294
605 Mayurbhan| | Kaptipada Kathachua-26-02 1804 | 0.038 | 0.076
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. g | Mavurbhani | Kaptipada Kathachua-26-02 [ 1811 0.020] 0.014
- Mayurbhanj | Kaplipada EBukhuapatahill-48-03 B1| 1188 | 0481
- Mayurbhanj | Kaptipada Sukhuapatahill-48-03 B3| 0.840 | 0.340
o Mayurbhan] | Kaptipada Sukhuapatahill-48-03 85| 1801 | 0.720
= Mayurbhan| | Kaptipada Sukhuapaiahill-48-03 B6| 0326 0.132
4ot Mayurbhanj | Kaptipada Sukhuapatahill-48-03 87 | 0275 0.1
oy | Mayurbhar] Kaptipada Sukhuapatahill-48-03 0574 | 0232
5 Mayurbharj | Kaptipada Sukhuapatahill-48-03 1281 0.518
i Mayurbhan] | Kaptipada Suknuapatahtll-48-04 95| 1206 0525
- Mayurbhanj | Kaptipada Sukhuapatahill-48-04 98 | 0.890| 0368
cog | Mevurohany Kaptipada Sukhuapatahill-48-04 90| 1.110| 0450
o Mayurbhan] | Kaptipada Sukhuapatahill-48-04 100 | 2.000| 0811
il Mayurbhanj | Kaptipada Sukhuapatahill-48-04 128 | 1.200| 0489
= Mayurbhanj | Kaptipada Sukhuapatahill-48-04 129 | 0.704 | 0.285
i Mayurbhan| | Kaptipada Sukhuapatahiil-48-04 137 | 1,938 | 0.784
i Mayurbhanj | Kaptipada Sukhuapatahill-48-04 142 | 1334 | 0.540
P Mayurbhanj | Kaptipada Sukhuapatahill-48-04 143 | 0.311| 0126
o Mayurbhan| | Kaptipada Sukhuapatahill-48-04 146 | 0.210 | 0.086
s Mayurbhanj | Kaptipada Sukhuapatahill-48-04 148 | 1212| 0491
= Mayurbhanj | Kaptipada Sukhuapatahill-48-04 149 | 0430 | 0.176
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h Mayurbhanj | Kaptipada Sukhuapatahill-48-04 150 | 0.170| 0.074
e Mayurbhanj | Kaptipada SukhuapatahilJ-48-04 152 | 0190 | 0.080
it Mayurbhan | Kaptipada Sukhuapatahill-48-04 1641 2.000| 0815
aii Mayurbhanj | Kaptipada Sukhuapatahill-48-04 165 | 1.950 | 0.791
o Mayurbhanj | Kaptipada Sukhuspatahill-48-04 166 | 1.985| 0.803
- Mayurbhanj | Kaplipada Sukhuapatahili-48-04 171| 1934 0783
- Mayurbhan| | Kaptipada Sukhuapatahill-48-04 1683 | 0.660| 0.289
e Mayurbhanj | Kaptipada Sukhuapatahill-48-24 1512 | 1850 0773
i Mayurbhanj | Kaptipada Sukhuapatahill-48-24 1613 | 2000 | 0.834

MemaNo__ [[6F iFEace, did. a0-01:-43

Copy forwarded to the Director, Printing, Stationery & Publication, Odisha, Cuttack

for information and necessary action. He is requested to publish the order in the Odisha
Gazette and supply 100 copies to Forest, Environment & Climate Change Department,

.1

Joint Sacretary to Government,

memoNo.  [[62 rrescc.dw. 40+ 0" d 3

Copy forwarded to the Private Secretary to Hon'ble Minister, Forest, Environment
& Climate Change for kind informaltion of Hon'ble Minsiter. 1

Joint Secretary to Govemment.

MemoNo__ I 69 sresce aa._ 20+ 01 23

Copy lorwarded to the OSD to Chiefl Secretary, Odisha for kind information of
Chief Secretary. Mﬂjﬁ
Yo

Joint Secretary to Government,

FE-WL-WLF-0011-20221/2023
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Memo No,__ [|F0 FE&CC, dia._ gD+ Ol 43

Copy forwarded g the

PS to DC-cum-ACS, Planning and
Department for kind information of DC-cum-ACS.

A ‘-ﬁ
Joint Secratary 0" Gaovemment.
vemano_ [1F]  ire ace. ma 40- 01" 33

Copy forwarded to Additional Chief Secretary 1o Gowt., & Disaster
Management Depanment for information and necessary action.

R
Y

Joint Secretary to Government.

MemoNo. || 74 FE&CC, dtd. A0 O1*4 3

Copy forwarded to the P.S. o Additionai

Chief Secretary 1o Governmenl, FE & CC
Deptt. for kind information of Additiona Chief

Secretary, \ .‘uﬁw
Joint Secretary to Govemment,
MemoNo_ (173 e scc aa_20- 01 33

Copy forwarded to all PCCFs/ all RCCFs/ all DFOs for in
aclion.

n and =ary
\ﬁ
Joint Secrelary to Governmant,

Memo No. HEH FE&CC, did._ 0 0l°7 3

Eupyfurﬂmﬂadlnauﬂﬂmmmrlnhmﬁm aclion and necessary action,

?
v
T

Joint Secretary to E:‘-nvmnmam_
MemoNo. {75 ireace, aa_ J0° 01° 33

Copy forwarded lo Tahsildar, Khairal Oupada/ Kaptipada
necassary action.

information and

gl 77

I"ﬁ y
Joint anmfﬁuwmnant.

Mamo No. Hzé IFE 8CC, did.__ A0+ 01+ 49
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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH,
KOLKATA

iaEdiEaFpEES

ORIGINAL APPLICATION No. 129/2016/EZ
(LA. No. 70/2020/EZ)

IN THE MATTER OF:

Wildlife Society of Orissa (Elephant Corridors)
Represented by its Secretary,
Shantikunj, Link Road, Cuttack
Dist-Cuttack, Odigsha-753012
.Applicant(s)

YVersus
18 State of Odisha

Represented by Chief Secretary,
Government of Odisha, Secretariat Building,
Bhubaneswar, Odisha-751001

2. The Secrotary,

Forest and Environment Department,
Government of Odisha, SBecretariat Building,
Bhubaneswar, Odisha-751001

3, The Secretary,

Hevenue and Disaster Management Department,
Gevernment of Odisha, Secretariat Building,
Bhubaneswar, Odisha-751001

4.  The Principal Chief Conservator of Forests and
Chief Wildlife Warden, Odisha, Prakruti Bhawan,
WA Apartments, Nilakanthanagar, Nayapalli,
dhubaneswar, Odisha-751012

5. The Becretary,
Ministry of Environment, Forests and Climate Change,
Government of India, Indirs Paryavaran Bhavan,
Jerbagh Road, New Delhi-110003
....Respondent(s)




COUNSEL FOR APPLICANT:
Mr. Sankar Prasad Pani, Advocate

COUNSEL FOR RESPONDENTS:

Mr. Deepak Kumar Pani, Advocate for Respondent Nos.1 to 4
Mr. Gora Chand Roy Choudhury, Advocate for Respondent No.5

JUDGMENT
PRESENT:
HON' Ju ER
HON'BLE MR. mwmmm

Reserved On:- 12 August, 2021
Pronounce On:- 17" August, 2021

1| Whether the Judgment is allowed to be published on
the net? Yes

5. Whether the Judgment is allowed to be published in the
NGT Reporter? Yes

JUSTICE B. AMIT STHALEKAR (JUDICIAL MEMBER)|

Heard the learned Counsel for the Applicant as well as the
learned Counsel for the Respondents and perused the documents

an record,

2. This original application has been filed by the Applicant
secking a dircction to the Respondent No.2, Secretary, Forest and
Environment Department, Covernment of Odisha to submil
proposals for declaration and notification of 14 clephant cerridors
o the Centrul Government with the further direction to the
Respondent No.3, the Secrctary, Ministry of Environment, Farests
and Climate Change to take immediate action and to issue drafi

notifieation and thereafter a final notification notifying the 14

¢lephant corridors.
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2 1t is stated in the original application that the State of Odisha
has the largest population of elephants in Eastern India which

sinrids at about 1,977 as per the last census carried out by the

State Government in May, 2015.

4 It is stated that the elephant by its nature migrates from ocne
place to another place in- search of fodder and propagation of
gpecies and such migratory paths are part and parcel of the

elephant ecology.

5 [t is stated that recognizing the peculiar character of the
clephants a Tasl Foree was set up by the Government of India 1o
determine the status and recommend measures for the long term
survival and me_.tl:tit:rn of elephants. The Task Foree then prepared
a report titled "Gajah” which was released in August, 2010 with
severnl recommendations, a copy of which has been Aled as

Annexure-1 at Page No. 11 to 17 to the original application.

G, 1t is stated that clephant corridors being & part of the elephant
ecology needs to be prescribed and therefore, notified as ecological
senaitive gones under Section 3 of the Environment (Protection) Act,

| D,

7. It is stated that the Principal Chief Conservator of Forests
(Wildlife)-cum-Chiel Wildlife warden, Odisha, Respondent No4
presented  details of clephant corridors in the Stae of Odisha
identifying the 14 corridors with a total area of 870.61 sg. lkms

having a length of 420.8 kms and a width of 0.08 km to 4.6 kms.

[}
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4 The minutes of the meeting held on 19.01.2010 have been
filed as Annexure-2 at Page No. 19 of the paper book. Thereafter, a
“plan for Management of Elephant Corridors across forest
habitats in Orissa® was submitted to the State Government on

25.08.2011.

9. It is stated that the Respondent Mo.4, the Principal Chief
Conaervator of Forests and Chiel Wildlife Warden, Odisha vide his
letier No. 7274 dated 11.10.2012 submitted a proposal to the
Respondent  No.2, Forest and Environment Department,
Government af Odisha to notify 14 eraditinnal elephant corridors in
Odisha under the provisions. of Section 3 of the Environment
(Protection) Act, (686, It is alleged that therealter, tifl date no
action has been taken for notifying the 14 elephant corridors in the

Seate of Odisha under the gaid act.

10, An affidavit dated 03.01,2017 has been filed on behalf of the
Respondent Nos.l, 2 % 4 and it is stated thercin that a
Memorandum of Understanding {Moll) was signed with the Asian
Mature Conservation Foundation [ANCEF) which was given the
mandate to identify the major and minor elephant corridors in the
éiuie of Odisha along with the work of assessing the habitat
viability ete. and necessary sctionn for notifying the elephant
sarridors which could be taken up anly after receipt of the Teport of

the Foundaton,

1. It is stated that the objective of the Respondent No.4 was 1o
identity the major and minor elephant corridors  with  special

relprence to Lakhary valley of Mahenidragiri Region, Odisha.
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12 A general letter dated 11.08.2006 was also written by the
lnspector  General of Forest and Director (PE), Ministry of
Envirenment, Forests and Climate Change to the Chief Wildlife
Wardens (PE) States and UTs, stating therein that the elephant
corridors as preparcd in Uttaranchal be provided legal protection
under the Environment (Protection) Act, 1986 and to take steps [or
ntification end protection of the identified slephant corridors in the

various States.

13, A counter-affidavit dated 29.05.2017 has been filed by the
Applicant to the compliance report filed by Respondent Nos.1, 2 & 4
wherein it is stated that elephants were straying from designated
corridors in Dhenkanal, Athagarh, Athamalik & Angul forest
divisions as -admitted in the compliance report of the Siate
Respondents but elephant corridors have not yet been notified
ander the Environment {Protection) Act, 1986. A reference has also
heen made to the letter of the Principal El:ll.l:!f Conscrvalor of Forest
(Wildlife] & Chief Wildlife Warden, Odisha dated 11.10.2012
addressed to the Prim:iﬁal Secretary to. Government, Forest and
Environment Department, Odisha with a request that all the 14
clephant corridors be natified under the provisions of Section 3(v) of

Environment (Protection] Act, 1986.

14, An afidavit dated 16.09.2020 has been filed by the Applicant
with the prayer that the Final study Report prepared by Asian
Wature Conservation Foundation (ANCF) mentions that 9 elephant
carridors out of 14 ldentified corridors are not viable and the same

should not be accepted.



- - R T

15, mmmmwlmﬂamimmmdeﬂ

{he Asian Nature Conservation Foundation (ANCE). This Action
Plas is with regard to 14 elephant corridors aiready identified which

Conzervation men (ANCF), certain other elephant garridors
were also identified by the Forest Departiment a8 priofity COITIGNTE

whmﬁ are as under!



> S -

n. Hatibari Corridor

b, Nuagaon-Baruni 'E?l:lrﬂdm

© Simpilipal (Nato HFI—Sathﬁ-Hﬁdgarh SWLS-Kuldiha WLS
4. Karo (Keonjhar Odisha)- Karampada (Sarands, Jharkhand)

|7, The relevant extract of the Action Plan submitted by the State
Réspondents, Government of Odisha is reproduced herein below:

“In January, 2018, Asian Nature Conservation Foundation [ANCF)
whpmiﬁmmuw Oddisha. Mrw-tﬁﬂﬂﬂ
as “Elephant Ca M of ‘s Porests”. In this report

nt Corridors in Odisha”. Under table 5.1

' tist of corridors identified by
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& T our-view: sirice the-Action Plan Bas been submitted and 14
elephant corridors have been identified by the State Respondenis,
Government of Odisha, we, therefore, dispose of this ariginal
application with the direction to the Respandent No:1 to notify the
clephant eorridors in terms of the elephant corridors as idenitdfied

1]
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Ly the Asian Nature Conservation Foundation (ANCF) and the

Action Plan, within a period of two months from today in
pecordance with law.

|4.  There shall be no order as to costs.

I.A. No, TOf2020/EZ

I.  This application has been taken up. The prayer in the LA
lied by the Applicant is for a direction to the Respondent to show
cause for violation of the arder of the Tribunal dated 20.10.2016.

4. We have gone through the LA, and since, the 14 elephant
corridors  have already been  identified by the Asian Natare
Conservation Foundaton (ANCEF) and the original application has
Lesn disposed of with a diregtion to the Respondent No.l; State of
Udisha to notily the same, in our opinien, there is no violation ol
Lhi: order of the Tribunal dated 20.10.2016.

4. LA, Ne. 70/2020/EZ iz accordingly dismissed.

| There shall no order as to costs.,

PR RT PRSP R RN R RS R E SRR -

B. AMIT STHALEKAR, Ji

TRTERTERT PR RS R RN RS R L

SAIBAL DASGUPTA, EM

Hollkata

Auvgust 17, 2021

Orlginal Application No.129/2016/EZ
[1.A. No. TO/2020/EZ)
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Government of 1udia
Ministey of Environment and Forests -J:%ﬁ
(Wildlife Division)
Paryavaran Bhavwan,
CGO Comples, Lodi Road,
Mew Delhi 110003,
F. No. 1-9/2007 WL-I{pt)
Dated: 9" February, 2011
To,
The Chief Wildlife Warden
All States/ Union Territorics

Sub: Guidelines for Declaration of Eco-5Sensitive Zones around Nauonal
Parks and Wildlife Sanciuaries.

Sir

In pursuance to the decision taken by the Nauonal Board for Wildlife, all
the States/Union Territory, Governments were requested for forwarding site
specific propesals for declaration of Eco Sensinve Zones around Naoonal Packs
and Wildlife Sanemanes. Several reminders 111 this connecuon were also sent
Hon'ble Supremie Court had also mke note of this deasion had directed Stares/
Umon Territory, Governments to forward proposals this Minisery. However,
only very few Stares have forwarded proposals in thas regard,

This Ministey after careful consideration, has therefore, deaded o frame
puidelines to facilitate the States/Union Territory, Governments for declaration
of Bco-Sensiove Zones around Natonal Packs and Wildlife Sanctuaries. Kindly
find enclosed a copy of the said Guidelines. It is requested rto landly take
necessary acton in this regard ar the carliest

Yours fathfully,

P ol

{Prakrit Srivastava)

Deputy Inspector General (WL)
Telefax: 01-24360704
E-mailigigal-mel@nic.in
Enel: As above
Copy wo:

). Pancipal Secretary {Forests), all Srates/ Union Territones,

2. Pancipal Chief Conservator of Foreses, all Stares)/ Umion Terciiones.

3. NIC Cell- with a request to upload the enclosed guidelines on the offical
website of MoEF.

"ANNEXURE-A/11
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GUIDELINES FOR
"DECLARATION OF ECO-
SENSITIVE ZONES AROUND
NATIONAL PARKS AND WILDLIFE
SANCTUARIES

GOVERNMENT OF INDIA
MINISTRY OF ENVIRONMENT AND FORESTS
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GUIDELINES FOR DECLARATION OF ECO-SENSITIVE ZONES AROUND
NATIONAL PARKS AND WILDLIFE SANCTUARIES

ek e ok

1. Background:
1.1. IBWL Decision:

111 Dunng the XX1 meeting of the Indian Board for Wildlife held on 217
January 2002, a “Wildlife Conservadon Strategy-2002" was adopted wherein
point no.9 envisaged that * lands fallisg within 10 Kms of the boundaries of
National Packs and Sancruaries should be notified as eco-frapile zones under
section 3 (v) of the Eavironment (Protection) Act and Rule 5 Sub rule (vt &
{x) of the Environment (Protection) Rules.”

1.1.2 The Additonal Director General of Forests (WL), vide lewet dated
6" February 2002, had requested all the Chief Wildlife Wasdens for listng out
such areas within 10 Kms of the boundaries of Matdonal Parks and Sancruaies
and furnish detailed proposals for their notification as eco-sensitive aress undes
the Environment (Protection) Act, 1986,

113 In response, some of the State Governments had raised concern aver
applicability of the 10 Kms mange from the Protected Area boundary and
informed that most of the human habitaton and other aress inchading
mportant cities in these Smtes would come under the purview of eco-sensitive
zone and will adversely affect the development,

1.2, National Wildlife Action Flan (2002-2016)

121 The National Wildlife Action Plan (NWAP) 2002-2016 indicates that
“Areas outiide the protectsd area wetwork ar ofien wital ecological corridor finks and must be
Jrotected o prevent ixolation of frapments of bisdiversity which will not survive in the lang tan.
Land and water wse policies will need to accept the imiperative of sivictly protecting ecolagically
Sragile babitats and regwlating use edsewbers, "

1.2.2 The Action Plan also indicates that A4 identsfied areas araund Prosected Areas
and wildlife corridors to be declared as ecologically fragile under the Emvironment (Protection)
Ad, 1936.”

L3. Decision of National Board for Wildlife:

1.3.] Considering the constraines communicated by the sttes, the proposal

was re-examined by the Natonal Board for Wildlife in its 2 meeting held on
17" March 2005 and it was decided that the ‘delineation of eco-sensitive

3
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zones would have 1o be site specific and relate to regulation, rather than
prohibition, of specific activities’. The decision was communicated to all the
State Governments for complance vide lener dared 27% May 2005. Thereafrer,
it was further communicated with subsequent reminders,

1L4. Hon’ble Supreme Court’s decision:

141 A Public Interest Litigation was also filed by the Goa Foundaton vide
their Writ Petition No. 460,/2004 before the Hon'ble supreme Court regarding
the issue of declaration of eco-sensitive zones,

142 Vide their order dated 4" December 2006,-Hon'ble Supreme Court had
direcred the Ministry of Environment & Forests 1o give a final opportunity
all States/Union terntories to respond to the leter dared 27.5.2005 and that the
State Governments send their proposals within four weeks, to the Ministry. I
was also dirccted that all cases where environmental clearances were granted
where setivities are within 10 Kms zone, be referred 1o Standing Commuittee of
NEWL

2, Stamutory Provisions

2.1 Section 5 C(1) of the Wildlife (Protection)Aet, 1972 states that it shall be the duty of the
Nationa! Board for Wildiife 1o promote the conservention and developement of Wildkfe and
Jorests by suich measures as it thinks fiz

2.2 Section 3 of the Envivonment (Protection) Act 1986 (EPA) Lives power o the Central
Gosernment i.e. the Union Ministry of Envtronment and Forests to take all measures that
il foels are mecessary for protecting and improving the qualsty of the emironment and o
prevent and control ensironmental pollution. To meet this objective, the Central Government
can vestriit areas in which any industries, gperations or Jprocesses or class of tndustries,
aperations or processes thall wot be carried omt or shall be carvied owd' subfect to certain

safepmards [Section 3(2)(w)]

2.3 Sedtion 5(1) of the Environmient (Protection) Raskes, 1986 (EPR), staves that the central
£overument cam prosibil or restrict dhe docation of indusiries and carrying on ceriain aperasions
or processes on the basis of considerations Jike the bislagical diversity of an area (olanse 8
wmaxamuns allowable Fmits of concentration of pollutants for an area (clase i) environmentally
cangpatibie land e (clause w) proscimity o provected arear (clawse vif),
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3. Purpose for declaring Eeo-Sensitive Zones: %ﬁ—

The purpose of declaring Eco-sensitive Zones around National Parks and
Sanctuaries is to create some kind of “Shock Absorber” for the Protected Areas.
They would also act as 4 transition zone from areas of high protection to areas
mvolving lesser protecion. As has been decided by the Natonal Board for
Wildlife, the activities in the Eco-sensitive zones would be of 5 regulatory nature
tather than prohibitive nature, unless and otherwise so required.

4. Extent of Eco-Sensitive Zones:

4.1 Many of the existing Protected Arcas have already underpone tremendous
development in close vicinity to their boundaries. Some of the Protected Aseas
actually lying in the urban setup (Eg, Guindy National Pack, Tamil Nadu, Sanjay
Gandhi Natonal Park, Maharashira, erc). Therefore, defining the extent of eco-
sensitive zones around Protected Areas will have 1o be kept flexible and
Protected Area specific. The width of the Eco-sensitive Zone and type of
regulations will differ from Protected Area to Protected Area. However, as a
general panciple the width of the Eco-sensitive Zone could go upto 10 Kms
around a Protected Area as provided in the Wildlife Conssrvation Strategy-2002,

4.2 In case where sensitive corridors, connectivity and ecologically important
patches, crucial for landscape linkage, are even beyond 10 kms  widdh, these
should be included in the Eco-sensitive Zone.

4.3 Further, even in context of a particular Protected Area, the distibution of
an area of Eco-sensitive Zone and the extent of regulation may not be uniform
all arcund and it could be of vagable width and extent,

5. Need for guidelines:

5.1 As has been indicated vide para 1.4 above, Hon'ble Supreme Court has vide
their order dated 4% December 2006 directed all the State/Union Terntory
Governments 1o forward proposals for declaration of ECO-sensitive  zones
around its Protected Arcas. However, only States like Haryana, Gujarat,
Mizoram, Meghalaya, Assam, Goa have forwarded proposals. However, sever]
other States/Union Territories have not come forwird, perhaps for want of

guidelines in this regard,

5.2 In this context, it is pertinent to note here thar Hon'ble Supreme Court vide
their judgment dated 3 December 2010 in the case relatng to the construction
of park at NOIDA near Olkhla Bird Sanctuary filed by Shri Anand Arya & Ane
vs, Union of India (I.LA. Nos 2609-2610 of 2009) in Writ Petidon (Civil) No,
202/1995, had noted that the Smte Government of Uttar Pradesh had not

5
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declared Eco-sensitive zones around its Protected Areas as the Government of
India had not issued any guidelines in this repard

3.3 The Ministry of Environment & Forests had set up a committee under the
Chairmanship of Sho Pronab Sen for identifying pamameters for designating
Ecologically Sensitive Areas in India. The said Committce had identfied
parameters for declaradon of specific units of land/warer etc as Ecologically
Sensitive Zones based on parameters like richness of flora& fauna; slope; rariry
& endemism of species in the ares; origing of rivers etc.  However, these
parameters do not basically apply to the Eco-sensitive zones in the instanr
context, Le around Protecred Areas. In the instant case, the Eco-sensitive zones
are meant to act as a “Shock absorbers”/ “transidon zone® to the Protected
Areas by regulating and managing the activities around such Protected Areas.

6. The procedure to be adopted :

6.1 As has been indicated in the fomoing paras, the basic aim is to regulate
certain activites around Natonal Park and Wildlife Sancruary so 45 to minimize
the negative impacts of such activities on the fragile ecosystem CNCOMpassing
the Protected Area. As a first step towards achieving this goal, it is a pre-
tequisite that an inventory of the different land use patiems and the different
types of activites, types and number of industries operanng around each of the
Protected Area (Nabonal Parks, Sancruaries) as well as important Corridors be
made. The inventory could be done by the concerned Range Officers, who can
take 2 stock of actvities wathin 10 km of his range.

6.2 For the above purpose, 2 small committee comprising the concerned
Wildlife Warden, an Ecologist, an official from the Local Self Government and
an official of the Revenue Department of the concerned area, could be formed,
The said committee could sugpest the:

(&) Exctent of eco-seusitive gomes for the Protecied Area being considered

() The requirement of such a gone 1o act as a shock abrorber

() To suggess the best methods for management of the eco-sensitive yomes, 50 sugoested,

() To tuggest broad based thematic activities to be included in the Master Plan for the
)

6.3 Based on the above, the Chief Wildlife Warden could group the activities

under the following caregones (an indicative list of such activities is attached as
ANNEXURE-1):-

E  Probibired
i) Rentricted with i
(i) Permessible
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6.4 Once the proposal for Eco-sensitive zones has been fnalized, the same may
be forwarded to the Ministry of Environment and Forests for further processing
and nenfication. Here, it may be noted that, the State/Union Tepritory Forest
Department could forward the proposals to the respective authority in the State
Government with copy 1o the Ministry of Environment and Forests, as and
when the proposals{even if it is for single Protected Area) are complete. An
indicatve list of derails that need to be submitted along with the proposals is at
ANNEXURE-2,

6.5 Iris to menton here that in cases where the boundary of a Protected Area
abuts the boundaty of another State,/Union Territory where it does not form
part of any Protected Area, it shall be the endeavour of both the State/Union
Territory Governments to have a mutual consultation and decide upon the
width of the eco-sensitive zone around the Protected Area in question,

6.6 The State Government should endeavour 1o COMVEY 4 Very strong messaje
to the public that ESZ are not meant to hamper their day to day acovides, but
instead, is meant to protect the precious forests,/ Protected Areas in their locality
from any negative impact, and also 1o refine the environment around the
Protected Areas. A copy of the notification of the Sultanpur Eco-sensitive
Zone issued by the Ministry is attached herewith at ANNEXURE-3 for
reference and puidance.

7. These guidelines are indicative in nature and the State, / Union Tersdtory
Governments may use these as basic framework to develop specific guidelines
applicable in the context of their Nadonal Parks. Wildlife Sancruaries, important
corridors, etc, with a view to munimizing and preferably eliminating any nepative

impact on protected areqs.

W e o W Sk R ek
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Identification of Activities

While some of the activities could be allowed in all the eco-sensitive arcas,
others will need 10 be regulated / prohibited, However, which acoviry can be
regulared or prohibired and to what extent, would have to be PA specific. A broad
list of acovites (this may need supplementation) which could be allowed,
promoted, regulated or prohibited is given in the ble below:

Sl | Aceovity Prohibited | Regulated | Permined | Remuarks
MNo.
l. | Commercial |Y Regulation will not
Mining prohibit the digging
of earth for
CONSTrucHon Or
repair of houses and
for manufacture of
country tiles or
biricks for housing
for personal
Consumption
2. | Felling of Y With permission
rees trom appropoate
authodry
3. | Setting of saw | Y
mills
4. | Setting of X
industries
cauging
pollution
(Water, Air,
Soil, Noise,
efc.)
5. | Esuablishment Y As per approved
of hotels and master plan, which
Tes0rs takes care of habitats
allowing no
restriction on
movement of wild
animals
6. |Commercial |Y For hotels and other
use of ; business related
|| firewoiod establishment




1. Dirasoc 2
change of
agriculture
SYSIEmS

8. | Commercial ¥ As per approved
use of natural master plan, which
water takes care of habitats
resources allowing no
mcluding restncoon on
ground water movement of wild
harvesting animals,

9. | Establishment
of major
hydroelectnc
projects :

10. | Erecton of X Promate
electrical underground cabling
cables

11. | Ongoing b However, excessive
agocolmure expansion of some
and of these activities
horticulture should be regulated
practices by as per the master
local plan
Communites

12. | Ran Water i Should be actively
harvesting promoted

13. | Fencing of b 4
premises of
hotels and
lodges

14, | Organic Y Should be actvely
farming promoted

15. | Useof Y
polythene -
bags by
shopkeepers

16. | Use of Y Should be actively
renewable promoted
=RCERY
sources

17. | Widening of Y This should be done
roads with proper EIA
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and mitigation
MEasures

Movement of
vehicular
traffic at nipht

19

Inroducdon
of exotc
species

Y For commercial

purpose

Use or
production of
any hazardous
substances

21.

Undertaking
ACOVITES
related to
tourism like
over-flying
the Natonal
Park area by
any aircraft,
hot-air
balloons

Protection of
hill slopes and
nver banks

¥ As per the master

plan

23.

Discharge of
effluents and
solid waste in
natural water
bodics or
rerrestnal area

Aar and
vehicular
polludon

Sign boards &

hoardings

*: As per the master

plan

26

Adoption of
green
technology
for all
acavites

' Should be acuvely
promoted.

10
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GENERIC INFORMATIONS TO BE INCORPORATED IN THE
PROPOSALS FOR DECLARATION OF ECO-SENSITIVE ZONE

AROUND PROTECTED AREAS
i

()  Delineation of the physical boundaries on a wpo-sheet with precise
descripton in geographic terms together wath o descripton of the
significant features/anributes that would potentially qualify the area as
eco-sensitive zone. A description of the boundaries alongwith the list of
villages with exception and exemption in the delineated buffer zone area.

(W)  Aninventory of the existing legal starus of rghts, entidements, pravileges
and obligations of the local eommunities,

(@) A descrption of bio-diversity values including  hio-geographical
tepresentatives, endemism, species  richness, geo-morphological
characteristics, and unigue land use pracuces including aesthetic and
cultural values,

v} A descripton of the resource base indicating the economic potendal and
livelihood implication for the people residing in and aroond the
proposed eco-sensitive ares,

v}  An inventory of activities to be regulated and/ or prohibited in the
proposed eco-sensitive Zone,

(vi)  List of the protected areas for declaring eco-gensitive zone,

dhzrw
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. THE OF INDHA : EXTRAORDINARY PAkT LS,
MINISTRY OF ENVIRONMENT AND FORESTS
NOTIFICATION .

New Delbi, the 27th January, 2010

AL IM(EL— WHEREAS, the Submapus National Park (sbout 15 ki from Gungaon and
mummmﬂhmlmm&qmﬁ-mmmmm
Hﬁhh#uﬂﬂmlmhﬁudinﬂ:hpﬂdmmmmdﬂm
wmﬁﬁ\ﬂlﬁpﬂﬁwm&mﬂmm Herons, Egrets, Siorks,
Flamingoes, Geese, Ducks, cic. .

mmumﬂmﬂm@mlwmu@ 3y hese the year round;
beeeding of Saras, Crane and the Rare 3lack hhclmlﬁmhluv:hnmmnﬁ:dhlﬁspuk
ﬂu@ﬁ%ﬂﬂlﬁﬁhuﬂﬂhhﬂmaﬁﬁmu%hﬂmﬁ
atil vepetation cutside it, and trpical syuatic vepetation of the lakex in plains of Naeth
Irulia;

Aﬂﬂmm:lhmmq-wtmnﬂpm the aiea up to five Mlucien
hmhhnhquﬂhtmmﬂmnf&ﬂuqmﬂankuEmmﬂw?m
&mmdnﬁdndmﬁmnmdpﬂtﬂmq

Ammﬁildﬂ&mundunhmnfllmddanummd{:ivjufum
-mmmm:ﬂhmm.mm:mmulm“
mhhm“ﬁhﬁ.ﬁmm&nﬂ.vﬂnmﬁnmﬂhﬁmnf
hﬁhlh:lﬁniuyanmhmﬂdmeﬁﬁrmhﬂiﬂHhiﬂ[B:.dudrh
H‘qum.nmﬁudmmmmufnhiﬂhﬂnﬁmw
lﬂqlﬂ.hﬂqwmwm&mﬂmﬂﬁmhiﬁmﬂ
ﬂ'ﬁﬂhﬁﬂlﬁllpﬂﬁﬂdﬂlﬁq duys from the date on which aopics of the Gazette
Eﬂﬂtﬁiﬂiﬂuuiﬂmﬁﬂnﬁmmmdrﬂﬁucm:hpuhh:;

AND WHEREAS, copies of the Guapie contuorg the sad noaficaion were made
Hﬁhhhpﬂkqnhﬂ'hmm

AND Wﬂmﬂuﬁﬂu‘mwwﬂlmwﬁhﬂdhh
netlication have been duly considered by the Centml Governmen:,

m.mmtmhuflh:m conferred by subrsocuon (1) snd clsuses
{v) a0d {xiv} of sub - section (2) of section 3 of the Enviranment (Frowstoa) A, 1986 (29
of 1966) read wath sub-rae (3) of nde § of the Envimnment Protection) Rules, 1986, the
Central Govemment herchy notifies the sres up to five kilorncrers from dhe busndary of the
protecuad arca ﬂfﬂﬂmwFﬁhﬂI&lﬁﬁHum{HMhhmp
mdmﬁm:-m.-ﬂuﬁm-mmr?m {hezan afies called a
the Eeo-sensitive Zone), namady.-
LIMHME&.-mm;ﬁdﬁmmmﬁwfmuhmuﬂm
hﬂm&mhmﬂqnfm profected sres of Sultanpur National Park. situated
i the Distnct of Haryena besween 28° 290 00 o 29 32 00" North latitade and
berween 45 00" 1o 76" 55 00" East longitude,

@) The uflhtﬂpnuuuﬁuhuh-:hmmddkﬁtﬂrwﬁl‘uﬂh‘
within five ﬁhmufﬂuhmuﬁqn[ﬁmhnpmﬂlﬂmﬂPﬂinduFm-
sensitive Zone arc s followe, namy.-
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Mankeauls, Jhanjrauls, Mohstomedpor, Pad, Dhamswes, Wazicpe, Dbani, Ramoagar
Sikhawuli, Ghan Hararu, Taghlakpur, Thays Bihar, Kuliwwas, leybalpus, Saicdpar, Khainmwas,
Humarpur, Chandu, Omnsgaz, Bidhe, Sultunpur, Hassinglwal, Dhani Mirchivli L3hand,

(3) Al lﬂiriﬁlhhﬂdumpw Naoonal Park aze being governel by the provisions of the
ﬁiﬁ&w@&mlmmrﬂum ;i

3. Looal Master Plan for the Eeo-sensitive Zone: -

(1)

)

()

)

(5)
16)

(7

(8

]
(10)

Aimﬂuwﬁnhmcﬂmmﬁmzm:dﬂlhcpupuﬂhymm
Gm%;puﬁdﬂmymﬁmm:muﬂpuﬁuﬁmufﬂﬂl
mﬁhﬁnhhﬂtﬁﬂ&mmﬂWMHEMuFEﬂdﬂmr

Depanments of Envsonment, Fores, Urban Dievelipenent, Toutum, Municipal

wfiﬂphldmmmaﬂnﬂjﬂnpmﬂﬁm

Department nod  Huryuna * State  Palluting Comzal  Bosed  for integrating
: and eoalogical consdertivns into it

Lol Master Plan, cxeep Mtiﬂwmrdqmmltufwmm
p:nﬁudmmhlﬁd:mﬁdmmhhrmmulm&nuwﬂmﬂﬁ
mmnfﬁuiﬁnghul Populations, impeovement of rmads and bedges
hfnnmmm,cnuh'wﬂmrﬂ’p&h: utthity or community buildings wichous the
pdulppmfddflluﬂ!.tcﬂﬂmw.

1hﬂmadwhuhdnnpmpmnﬂtu the developricnt plans shall be approved by
&hw&mﬁ:rﬂnwﬁumuﬂkd arcas,

mwmmnummmmmmww
ﬂmhwdﬁﬁnmhmmwmmﬁm&qmmﬁuﬂmh
relazation, '

'nn?.nul!nﬁ.mﬁm.hﬂhnﬁmumm!hyduwnﬁpuhﬁmmm
regulation of waffic. !
Fmiqlhnpnp:ﬁmﬂilhulmuﬂwﬂauhl Eco-sensitive Zone and
wwhﬁmﬂhhhmﬂﬂmm:undﬁmmmmm
Mh:ﬂnwduﬂynfmt&mqpmhmminindmdipmrdbym
hhﬂmdugﬂnmﬁlunl::&m-dinpmgmﬂti
Mﬂhmummﬁimhmthm.ﬂmmmdﬁm

'Ihﬁum:hﬂmﬂ:ﬂhﬂwmﬂmmh
hhmdhnhhﬁvﬂudh:ﬁrhgnfﬁulnhpmﬁnmﬂfﬂﬂ.
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() No esblishmen: of rew wood besed indusery within one kilometer from the
boundaty of the Sultangur Nanoasl Park; .

i) No establishanent of any mew polluting or highty polunng industry within one
kilometer from the boundagy of the Sulsmpur National Pk

{b) Construction Activities :

i) No construction of sny kind shall be sllowed frow: the bouadary of Sultanpur
Mautional Park to a dissance of three hundrad mews, cxeept tube well chanber
of dimension not mare than oae thousand culde inchies,

(i Thnﬂnnm:i.mufmyhuhdhgmdnnnmﬂmq{muuyﬂwfm}ihl
aot be allowed in the area fulling between theee bundred metérs 1o five hundred
metess from the boundary of Sultanpur National Park,

(i) The laying of new high twnsion tmsaission wires shall not be allowed from the
boundary of Sultanpur Netiona! Purk 10 3 distance of five hundred metess,

(c) Quasrying und Mining
{i) Huin;upmmld.lmnnr:rnhlnmh:ilwrﬂannihrlnmlururdu
protected arca of Sultanpur Natkonal Pack;
(i) leﬁnilﬂhi?lqimmkﬂummmmmh:ﬂhm[mmﬂwhumﬁquf
the protecred ases of Sultnpur National Pack.

(d) Treew Felling of rees an furest and tevenue land shall be subject 1w the approved
management plus by the Central Goverment ar an authoriey nerminaced for that purpose.

(c) Water-

() Estraction of ground water shall be permumed only for the bons-fide sgneulumd and
domestic consumption of the aecupier of the plot;

(i) No sale of ground water shall be peemirted except with the prior spproval of the State
Cround Water Board.

({if) AL steps shall be raken 1o preven: coatarrinstion or pollution of water inchading Erom
agriculnuse,

(fy Noise pollutiva:- The Exvironment Deparment or, as the case may be, State Porest
Depantment of the Government of Haryana shall be the suthority to deaw up guidelines wnd
reguilistions for the control of naise in the eo-sensitive Zonc.

() Discharge of elflucnisi-

{1} No untreated ar industrial efllucat shall be permimed 10 be discharged into any water
() Uneated effluent must meet the provisions of the Water Trevendon snd Control of
Pollution) Act, 1974 (6 of 1974),

{b) Solid Wastes:-

) The solld waste disposal shall be carded our as per the provisions of the Municlpal Solid
Wante (Management and Handling) Rudes, 2000 issucd by the Cenmil Government vide
notficstion number 5.0, No. 208 (E), dated the 25* Seprember 200 ax amended from time
0 tme.

()} The local suthorities shall duw wp plass for the segrepadon of solid wasies inwo
{if) The biodegradable material may be sogycled preferably dwough composting oe
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{iv] The inoganae matenal may be disposed in an eavironmentully acceptable manner ot sie
identified outside the Eco-scraitve Zone No buming or incinemsion of slid wosies shall
lie permitted in the Foo-termitve oo,

5. Moaiwtng Commines ;-

1) In evercise of the powers conterved by sub-section (3 of section 3 of the Enviranment
{(Protection) Act, 1986 (20 of 1986), rthe Cemtral Govermeent hereby cunntiouies =
committee to be called the Mondtoang Commintee 1o i the enmpliance with the

@ The Monivoring Committee refernd 1 in sub-panigraph {1, whall consim of not
mote than ten membess 5o @ 10 vepresent the Fillowang, namecly:-
{3 Depuey Comimissoner, Liugguan — Chainnan:
() A npresentatice of the Minisery of Envimnmest and Forests, Governnen
of India - Momber
fe}  Dne representative of Nos-governments| Oiganieations warking in the fold
ol envircament (inchiding heduge coservation) w be nomiraied by the
Centrul Government - Meinber
() Regional Officer, Haeyuow Srute  Pollution Control  Bowred, Clumgeon -
Member.
(e} Semior Town Plaoner of the ares - Member
() Dustrcr Wildlife Warden, Gurgson - Member Scorerary,
1Y Ihe powers and funetions of the Monltoting Commrtres shall be restricies] w the
monitoring of the compliance of the provisions of this netificsnon valy,
4] In case of activities requaning prior permission or envieoameasa chearance, such scmvities
Mhu&uﬂmﬂuﬁﬂuuﬂmhﬂmﬂm:hﬁmﬁqw
vide notification of the Govermment of Tndis in the Ministry of Enviromment & Foeests
fumber §. O, 1533 (1), dused Sepremmber 14, 2006, which shall be the Compeaens Authority
Fot geant of such dlearances w per the prervisians of the said nog etion,
1% The Monitoring Comunitier may go myie replecntilives of experty from the
cncemied Departmenty or associtions o asumt in i deliberitoms depending on the
FEJUERCTINCTIEY O T Bo swur b
() The Chairmngg o Mt‘l'l'll'lﬂ'-ﬁur:nr}'. s the en way be, of the Monitotduy Comminee
shall be eompeient 1o {ie complainn wder secticin 19 of the Eanvaronment (Prorection) Act,
VIBG for non-compliance of the provisions - thiv nodficstion,
(") The Monitoring Committee shall sbinii its annsal stion rakent vepuirts by the 31" Maseh
of every yeur to the Ministry of Eavimnment wnd Foresms,
() The Ministry of Enviconment & Feeests shall give directiors, frm tme ro tme, to the

H:I::dn; Committee for effective discharge of the furetions of the Moaitoring
Ca Hee.

[F. Mo, 30/1 2008-E57
Dr. G ¥ SUBRAHMANYAM, Seienti G
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